


1  

FIRST QUARTERLY REPORT OF THE  

CENTRAL MONITORING COMMITTEE 

CONSTITUTED VIDE 

NGT ORDER DATED 29.11.2019  

(UPLOADED ON THE NGT WEBSITE ON 06.12.2019) 

IN THE MATTER OA NO. 673 OF 2018 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

NATIONAL MISSION FOR CLEAN GANGA 

DEPARTMENT OF WATER RESOURCES, RIVER DEVELOPMENT 

AND GANGA REJUVENATION, 

MINISTRY OF JAL SHAKTI, 

GOVERNMENT OF INDIA, NEW DELHI 

JUNE 2020



2  

TABLE OF CONTENTS 
 

Sr. No. PARTICULAR PAGE No. 

1. First Quarterly Report in Compliance to the NGT order dated 

06.12.2019 in the matter OA No. 673 of 2018. 

3-41 

2. Annexure I: Minutes of the Meetings held on 08.01.2020 A-1/22 

3. Annexure II: Minutes of the Meetings held on 19.02.2020 A-23/49 

4. Annexure III: Communication made by Secretary, DoWR, 

RD&GR, Ministry of Jal Shakti to Chief Secretary, Assam 

along with the site visit report. 

A-50/85 

5. Annexure IV: Communication made by Secretary, DoWR, 

RD&GR, Ministry of Jal Shakti to Chief Secretary, Gujarat 

along with the site visit report. 

A-86/99 

6. Annexure V: Communication made by Secretary, DoWR, 

RD&GR, Ministry of Jal Shakti to Chief Secretary, 

Maharashtra along with the site visit report. 

A-100/161 

7. Annexure VI: Communication made by Secretary, DoWR, 

RD&GR, Ministry of Jal Shakti to Chief Secretary, Madhya 

Pradesh a along with the site visit report. 

A-162/181 

8. Annexure VII: Communication made by Secretary, DoWR, 

RD&GR, Ministry of Jal Shakti to Chief Secretary, Telangana 

along with the site visit report. 

A-182/205 

9. Annexure VIII: Site Visit Report of Haryana A-206/230 

10. Annexure IX: Site Visit Report of Karnataka A-231/248 

11. Annexure X: Site Visit Report of Kerala A-249/280 

12. Annexure XI: Site Visit Report of Meghalaya A-281/300 

13. Annexure XII: Site Visit Report of Nagaland A-301/313 

14. Annexure XIII: Site Visit Report of Punjab A-313/320 

15. Annexure XIV: Site Visit Report of Tamil Nadu A-321/429 

16. Annexure XV: State-wise Status of Ground Water 

Augmentation, Afforestation, Floodplain and E-flow 

Management as per the Action and MPR  

A-430/455 



3  

NATIONAL MISSION FOR CLEAN GANGA 

DEPARTMENT OF WATER RESOURCES, RIVER DEVELOPMENT AND GANGA 

REJUVENATION, MINISTRY OF JAL SHAKTI, 

GOVERNMENT OF INDIA, NEW DELHI 
 

 

 

 

IN THE MATTER OF OA No. 673 of 2018 - QUARTERLY REPORT ON BEHALF 

OF NATIONAL MISSION FOR CLEAN GANGA, MINISTRY OF JAL SHAKTI, IN 

TERMS OF NGT ORDER DATED 29.11.2019 (UPLOADED ON THE NGT WEBSITE 

ON 06.12.2019) 

I. General: 

In the matter OA No. 673 of 2018, vide order dated 29.11.2019 (which was uploaded 

on 06.12.2019), Hon‟ble NGT has inter alia issued certain directions regarding 

remedial action to be taken for 351 polluted river stretches in the country, identified 

by the CPCB based on the analysis of the samples by the SPCBs under the National 

Water Quality Monitoring Programme. Besides others, the Ministry of Jal Shakti is a 

party in the matter. 

 

II. The National Mission for Clean Ganga (NMCG) was made the nodal agency for 

monitoring compliance of the orders passed by the Hon‟ble Tribunal and for 

furnishing the quarterly reports. 

 

III. Directions of National Green Tribunal: 

In the said order, the following directions were given: 

 
a. 100% treatment of sewage may be ensured as directed by this Tribunal vide order 

dated 28.08.2019 in O.A. No. 593/2017 by 31.03.2020 at least to the extent of in-situ 

remediation and before the said date, commencement of setting up of STPs and the 

work of connecting all the drains and other sources of generation of sewage to the 

STPs must be ensured. If this is not done, the local bodies and the concerned 

departments of the States/UTs will be liable to pay compensation as already directed 

vide order dated 22.08.2019 in the case of river Ganga i.e. Rs. 5 lakhs per month per 
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drain, for default in in-situ remediation and Rs. 5 lakhs per STP for default in 

commencement of setting up of the STP. 

b. Timeline for completing all steps of action plans including completion of setting up 

STPs and their commissioning till 31.03.2021 in terms of order dated 08.04.2019 in 

the present case will remain as already directed. In default, compensation will be 

liable to be paid at the scale laid down in the order of this Tribunal dated 22.08.2019 

in the case of river Ganga i.e. Rs. 10 lakhs per month per STP. 

c. We further direct that an institutional mechanism be evolved for ensuring compliance 

of above directions. For this purpose, monitoring may be done by the Chief 

Secretaries of all the States/UTs at State level and at National level by the Secretary, 

Ministry of Jal Shakti with the assistance of NMCG and CPCB. 

d. For above purpose, a meeting at Central level must be held with the Chief Secretaries 

of all the States/UTs at least once in a month (option of video conferencing facility is 

open) to take stock of the progress and to plan further action. NMCG will be the 

nodal agency for compliance who may take assistance of CPCB and may give its 

quarterly report to this Tribunal commencing 01.04.2020. 

e. The Chief Secretaries may set up appropriate monitoring mechanism at State level 

specifying accountability of nodal authorities not below the Secretary level and 

ensuring appropriate adverse entries in the ACRs of erring officers. Monitoring at 

State level must take place on fortnightly basis and record of progress maintained. 

The Chief Secretaries may have an accountable person attached in his office for this 

purpose. 

f. Monthly progress report may be furnished by the States/UTs to Secretary, Ministry of 

Jal Shakti with a copy to CPCB. Any default must be visited with serious 

consequences at every level, including initiation of prosecution, disciplinary action 

and entries in ACRs of the erring officers. 

g. As already mentioned, procedures for DPRs/tender process needs to be shortened and 

if found viable business model developed at central/state level. 

h. Wherever work is awarded to any contractor, performance guarantee must be taken in 

above terms. 

i. CPCB may finalize its recommendations for action plans relating to P-III and P-IV as 

has been done for P-I and P-II on or before 31.03.2020. This will not be a ground 
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to delay the execution of the action plans prepared by the States which may start forthwith, if 

not already started. 

j. The action plan prepared by the Delhi Government which is to be approved by the 

CPCB has to follow the action points delineated in the order of this Tribunal dated 

11.09.2019 in O.A. No. 06/2012. 

k. Since the report of the CPCB has focused only on BOD and FC without other 

parameters for analysis such as pH, COD, DO and other recalcitrant toxic pollutants 

having tendency of bio-magnification, a survey may now be conducted with reference 

to all the said parameters by involving the SPCB/PCCs within three months. 

Monitoring gaps be identified and upgraded so to cover upstream and downstream 

locations of major discharges to the river. CPCB may file a report on the subject 

before the next date by e-mail at judicial-ngt@gov.in. 

l. Rivers which have been identified as clean may be maintained. 

 

IV. Status of Compliance with regard to the NGT order dated 29.11.2019: 
 

V. Monthly Meetings of Monitoring Committee: 
 

That, since NMCG was made the nodal agency, the meeting at Central level with the 

States were held on 08.01.2020 and 19.02.2020 under the Chairmanship of Secretary, 

DoWR,RD&GR, Ministry of Jal Shakti. Third meeting of the Committee was 

scheduled on 26.03.2020, which was postponed due to lockdown in India to prevent 

spread of COVID-19. Minutes of the two meetings of the Committee are placed at 

Annexure –I and II. 

In the meetings, Secretary, DoWR, RD&GR, Ministry of Jal Shakti stressed that for 

river rejuvenation, establishment of only STPs may not be sufficient. The States may 

also take measures for management of solid waste and work for restoration of 

floodplains, groundwater recharge and augmentation through rain water harvesting, 

emphasis on development of policy for recycle and reuse of water/ treated water, 

industrial waste remediation and by developing biodiversity parks along the banks of 

the river, which will help in augmenting the flow in rivers. 

Further, the States were directed to submit Action Plans for the stretches falling under 

the category of priority III and IV to CPCB at the earliest for approval. They were 

mailto:judicial-ngt@gov.in
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also directed to submit Monthly Progress Report (MPR) by 20
th

 of every month to 

NMCG and a format in this regard was circulated along with the minutes of the 

meeting. 

During the meeting, a number of States (Assam, Maharashtra, Madhya Pradesh, 

Odisha) informed that based on the recent water quality analysis by State Pollution 

Control Board, number of polluted river stretches in each of the category have 

changed or reduced and in some cases have become non-polluted stretches. The States 

were recommended to approach Hon‟ble NGT for effecting revisions in priority 

categorization of polluted stretches. 

Third meeting of Monitoring Committee is scheduled on 23
rd

 June 2020 under 

chairmanship of Secretary, Department of Water Resources, River Development and 

Ganga Rejuvenation. 

 
VI. 1

st
 Field Visits to States by Officials of Jal Shakti Ministry: 

 
It is to submit that in compliance to the decisions taken in the first meeting held on 

08.01.2020, officials from National Mission for Clean Ganga (NMCG), National 

River Conservation Directorate (NRCD) and Central Pollution Control Board 

(CPCB), during the period from 30.01.2020 to 07.02.2020, had visited 5 States – 

Assam (44 polluted river stretches), Gujarat (20 polluted river stretches), Maharashtra 

(53 polluted river stretches), Madhya Pradesh (22 polluted river stretches) and 

Telangana (8 polluted river stretches) to review the status of pollution, available 

sewerage infrastructure and existing/ futuristic gap. 

The major findings/ observations during the visit were highlighted in the second 

meeting held on 19.02.2020 to all the States through Video Conferencing. Further, the 

detailed site visit reports along with the observations and recommendations were 

shared with the Chief Secretary of the respective States for consideration and 

necessary actions at their end. Copies of the DO letter from Secretary (Department of 

Water Resources, River Development & Ganga Rejuvenation, Ministry of Jal Shakti) 

and are placed at Annexure – III to VII. 
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Findings of the Team: 

Major findings of the various teams during the visits to the States are highlighted 

below: 

i. Based on the recent water quality analysis by State Pollution Control Board, number 

of polluted river stretches in each of the category have changed or reduced and in 

some cases have become non-polluted stretches. 

ii. For peninsular river/ non-glacier fed rivers, even after implementation of action plans 

through sewerage projects, the priority stretches may not change as dilution/ 

freshwater water may not be available during lean season. 

iii. For sewerage infrastructure (STP) creation, either DPRs have been prepared or 

projects have been sanctioned or are under tendering or under construction. However, 

the timelines for implementing many of them do not conform to the NGT timelines of 

March 2021.  State wise details of STPs and CETPs proposed towards abatement  of 

pollution and their timelines is given Section- XII. 

iv. Implementation of number of STPs in Gujarat is constrained due to land issues. 

Similar situation may also be prevailing in other States/ locations which will be 

reviewed in next meetings. 

v. Maharashtra PCB is providing technical/ financial assistance for Rs. 900 crore in 

respect of solid and liquid waste management for gram panchayats and smaller 

villages not covered under AMRUT/ other State schemes. This may be replicated in 

other States also. 

vi. In case of Assam, a number of polluted stretches are actually in lakes and water 

bodies. 

vii. In case of Gujarat, performance of many existing STPs is an issue (non-complaint) 

and a number of CETP projects are under-construction. 

viii. States have problem in implementation of bio-remediation projects due to lack of 

availability of vendors, non-availability of standard rates and large discrepancies in 

quoted amounts, absence of technical assistance and knowledge on the issue. 

ix. It has been reported that most of the industries are complying and are working under 

ZLD conditions, so their contribution toward pollution has been reported as NIL in 

Maharashtra. In case of other states, industries were reported to be largely compliant 

without ZLD. 

x. The discharge from many of the towns coming through drains is not reaching to the 

rivers and is being utilized for irrigation purposes in Maharashtra. In some case these 
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drains are also classified as rivers. 

xi. States have not explored Faecal Sludge Management as one of the alternatives. 

 
 

VII. 2
nd

 Field Visits to States by Officials of Ministry of Jal Shakti: 

Further during the period from 02.03.2020 to 07.03.2020, teams of officials from 

NMCG, NRCD and CPCB had visited 7 States – Haryana (2 polluted river stretches), 

Karnataka (17 polluted river stretches), Kerala (21 polluted river stretches), 

Meghalaya (7 polluted river stretches), Nagaland (6 polluted river stretches), Punjab 

(4 polluted river stretches) and Tamil Nadu (6 polluted river stretches). 

Findings of the Team: 

Major findings of the teams during the visits are highlighted below: 

a. Despite having sufficient sewage treatment capacity in Haryana, the water quality in 

drains is observed to be poor, which shows either STPs are not operating properly or 

the sewage is being directly bypassing into the drains. 

b. The dyeing sector of Ludhiana in Punjab is discharging treated/ untreated effluent into 

Budhanalla, which merges with River Satluj. The flow of river Satluj is impounded 

downstream at Harike Barrage, from where the feeder canal to Rajasthan carries water 

for drinking. This canal water is found to have traces of textile/ dyeing effluent, which 

may cause serious health risks to the residents. 

c. In Tamil Nadu, non-perennial Rivers Vasista and Thirumanimuthar were observed to 

carry only wastewater discharges from the drains. Further, when there is no flow in 

the two rivers, samples from the piezometric installed in nearby wells or bore-wells 

are collected, which are not the representative samples and do not show the actual 

health of the River. 

Utilisation of STP capacity was observed to be very low in Erode, Salem and 

Tirunelveli. Further, all the Industries were reported to be operating at ZLD. 

However, during the site visit industrial wastewater inflow was observed in STP at 

Salem. 

d. Due to prolonged monsoon season-almost 7 months (from April to October) in 

Nagaland, the season of work is only between November to March. Solid waste 

management in the State is very poor. 

e. In Kerala, River Killiyar which carries discharge from maximum number of drains 
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and was observed to be more polluted than River Karamana, and the same was not 

being monitored by the SPCB. Further, as per progress report, most of short term 

action plans have completion date of May 2020, however most of action plans are 

either showing slow progress or still is under tendering. There are no concrete efforts 

on proper collection, waste segregation and final disposal of different solid wastes in 

the State. 

f. Similarly, in Karnataka, River Vrishabhavathy contributes to 576 MLD of sewage 

from Bengaluruis not monitored by SPCB and not included in the list of polluted river 

stretches. The proposal for sewerage infrastructure in the action plan of Karnataka has 

been prepared taking 2011 as the base year. Further, there are proposals for Under 

Ground Drainage (sewerage networks), which takes long time in execution and also 

are ineffective due to missing links and low number of house connections. 

g. DPR is under-preparation for carrying out bio-remediation on the drains in 

Meghalaya. 

h. A few States have policies for recycle and reuse of treated effluent such as Haryana, 

Gujarat, Maharashtra and Tamil Nadu. 

Detailed site visit report along with observations and recommendations are placed at 

Annexure –VIII to XIV. 

 

VIII. Next Proposed Field Visits: 

Similar site visit of team of officials from NMCG, NRCD and CPCB to remaining 

States for reviewing the progress and ground situation, were proposed to be carried 

out in the following months, however due to COVID-19 pandemic, the same has been 

postponed and shall be carried out after normalization of the situation. The appraisal 

of works in remaining States will be undertaken after normalization of COVID 

situation. 
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IX. Monthly Progress Reports: Details of Monthly Progress Reports (MPRs) received 

from the States (as on 12
th

 June 2020) are as below: 

 

No. STATE January February March April 

1 ANDHRA PRADESH     

2 ASSAM Yes Yes   

3 BIHAR   Yes  

4 CHHATTISGARH Yes Yes   

5 
DAMAN, DIU AND DADRA 

NAGAR HAVELI 

  
Yes 

  

6 DELHI Yes Yes   

7 GOA     

8 GUJARAT Yes Yes Yes Yes 

9 HARYANA Yes Yes   

10 HIMACHAL PRADESH Yes Yes   

11 JAMMU & KASHMIR Yes Yes   

12 JHARKHAND     

13 KARNATAKA     

14 KERALA Yes    

15 MADHYA PRADESH Yes   

16 MAHARASHTRA Yes    

17 MANIPUR     

18 MEGHALAYA Yes Yes   

19 MIZORAM Yes Yes Yes 

20 NAGALAND Yes    

21 ODISHA  Yes Yes 

22 PUDUCHERRY Yes Yes Yes 

23 PUNJAB Yes Yes Yes Yes** 

24 RAJASTHAN     

25 SIKKIM Yes    

26 TAMIL NADU  Yes   

27 TELANGANA  Yes Yes  

28 TRIPURA Yes  Yes 

29 UTTAR PRADESH Yes Yes Yes Yes 

30 UTTARAKHAND     

31 WEST BENGAL  Yes   

**As per Punjab State, due to lockdown, no progress have been made, hence the status of 

MPR remains same as March. 

Further, State-wise MPRs received will be uploaded on website of NMCG. 

 
X. Even after repeated reminders during the meetings of the Committee and through 

various communications, MPR from the States of Andhra Pradesh, Goa, Jharkhand, 

Karnataka, Manipur, Rajasthan and Uttarakhand have not been received at NMCG till 
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date. Due to absence of response from these States in form MPR, the progress of 

activities for these States could not be monitored by Committee. 

XI. Monitoring mechanism set up by States: 

In the MPRs, the States have informed that monitoring mechanism has been set up 

under Chief Secretary Level and regular meetings are being held to monitor the 

progress at State level. Further, Nodal officer(s) have also been identified for 

coordination and their details have also been shared by them. Accordingly, the 

directions of Hon‟ble NGT in so far as creation of institutional mechanism for 

monitoring the progress of implementation of activities as per approved Action Plans 

have been complied. This will be continued to be updated during subsequent rounds 

of monthly monitoring under Secretary(Water Resources, River Development & 

Ganga Rejuvenation). 

States have failed to report reasons for delay in grounding the projects as well 

identification of officials responsible for the delays. The necessary reporting from the 

States will be taken up in next review meetings. 

XII. State-wise Status of Projects: 
 

It is to bring to the notice that based on the submissions made by the States in their 

Action Plan and the Monthly Progress Report (MPR), few States may not be able to 

adhere to the timeline(s) directed by Hon‟ble NGT for completion of projects by 

31.03.2021. State-wise details of projects proposed or under-construction are as 

follows: 

1. Andhra Pradesh 

Municipal Sewage management: 

MPR has not been received from the State, therefore updated status of STP projects is not 

known. However, the details of projects proposed or under-construction as per the Action 

Plan is as below: 

 Two STPs of 2 MLD each are under-construction for pollution abatement works of 

river Krishna. 

 A 10 MLD STP is proposed to be constructed under AMRUT for Nandyal town. 

 STP proposed for Kurnool town. 

 STP proposed for Rajahmundry town. 

 STP proposed for the Srikakulam town. 

Industrial waste management: 

MPR has not been received from the State. Details of CETP and other measures have not 
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been provided in the Action Plan. 

 

2. Assam 

Municipal Sewage management: 

Status of STP projects as per the Action Plan and the MPR submitted by the State 
 

S.No Towns/ River Proposed STP Completion 

Timeline as per the 

Action Plan 

Remarks of 

Committee 

1. Guwahati -Bharalu river 3 STPs of 75 

MLD 

July 2021 Timelines spill 

beyond directions 

of NGT. 
2. Guwahati- Borsola Beel 15 MLD 2.5 years 

3. Guwahati – Silisako Beel 45 MLD 3 years 

4. Tezpur 23 MLD May 2021 

5. Silchar - Barak River 76 MLD May 2021 

6. Badarpur - Barak River 17.8 MLD May 2021 

7. Nagaon– Kolong River 16 MLD May 2021 

8. Digboi 5 MLD March 2021 

9. Jorhat 35 MLD May 2021 

10. Mangaldoi town – Bega 

River 

3 MLD May 2021 

11. Golaghat, Dhansiri River 4.6 MLD May 2021 

12. Sibsagar town – Dikhow 

River 

5.5 MLD May 2021 

13. Amguri area – Jhanji River 1 MLD May 2021 

14. Sonai River 1 MLD May 2021 

15. Nalbari town-Pagladia 3.5 MLD May 2021 

 

Industrial waste management: 

As per the MPR, there is only one major industry namely, Guwahati Refinery, IOCL and 

it has installed ETP and online monitoring system. Status of other small industries is as 

below. 
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No. River Industries ETP Status CETP Status 

1 Bharalu 31 25 functional ETPs. 

3 STPs installed in 3 units. 

NIL 

2 Borsola 20 16 functional ETPs NIL 

3 Silsako 1 1 functional ETP NIL 

4 Sorusola 20 16 functional ETPs NIL 

5 Deepar bill 9 8 functional ETPs NIL 

6 Digboi 2 2 functional ETPs NIL 

7 Barak 7 All have functional ETPs NIL 

8 Bega 8 3 have ETPs NIL 

9 Bhogdoi 28 17 have functional ETPs NIL 

10 Burhidihing 16 5 have functional ETPs NIL 

11 Dhansiri 30 16 functional ETPs NIL 

12 Dikhow 17 7 functional ETPs NIL 

13 Jhanji 15 7 ETPs functional. 

6 do not require 

NIL 

14 Kalong 22 5 functional ETPs. 

17 – Primary Treatment System. 

NIL 

Functioning of these ETPs and their compliance status will be monitored during 

subsequent meetings. 

 
3. Bihar 

Municipal Sewage management: 

Status of STP projects as per the MPR submitted by the State 
 

No. Project Project 

Status 

Completion 

Timeline 

Remarks of 

Committee 

1. Pahari STP Ongoing December 2020  

2. Pahari Sewerage Network 

Zone IV_A(S) 

Ongoing December 2020  

3. Pahari Sewerage Network Zone 

V 

Ongoing December 2020  

4. Beur STP Ongoing March, 2020  

5. Beur Sewerage Network Ongoing December 2020  

6. Karmalichak Sewerage Network Ongoing December 2020  
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7. Saidpur STP & Adjoining 

Network 

Ongoing June, 2020  

8. Saidpur Sewerage Network Ongoing December, 2020  

9. Digha STP and Sewerage 

Scheme 

Ongoing December 2022 Timelines spill 

beyond directions 

of NGT. 10. Kankarbagh STP and 

Sewerage Scheme 

Ongoing December 2022 

11. Phulwarishariff I&D and STP Tendered December 2021  

12. Sultanganj I&D and STP Ongoing December, 2020  

13. Barh I&D and STP Ongoing December, 2020  

14. Naugachhia I&D and STP Ongoing December, 2020  

15. Mokama I&D and STP Ongoing December, 2020  

16. Sonepur I&D and STP Ongoing December, 2020  

17. Maner I&D and STP Ongoing June, 2021 Timelines spill 

beyond directions 

of NGT. 
18. Bakhtiyarpur I&D and STP Ongoing June, 2021 

19. Bhagalpur I&D and STP Tendered June, 2022 

20. Hajipur STP and Sewer Network Tendered December 2022 

21. Chhapra I&D and STP Ongoing December 2021 

22. Buxar STP and Sewer Network Tender to be 

floated. 

December 2022 

23. Begusarai STP and 

Sewer Network 

Ongoing June, 2022 

24. Danapur I&D and STP Tendered December 2021 

25. Khagaria I&D and STP Tendered December 2021 

26. Munger STP and Sewer Network Tendered December 2022 

27. Barahiya I&D and STP Sanctioned June, 2022 

28. Kahalgaon I&D and STP Sanctioned June, 2022 

29. Fatuha I&D and STP Tendered December 2021 

30. Dighwara I&D and STP Proposed December 2021 

31. Teghra I&D and STP Proposed December 2021 

32. Manihari I&D and STP Proposed December 2021 

33. Jamalpur I&D and STP Proposed December 2021 

34. Khagaul I&D and STP DPR is 

under 

preparation 

December 2021 

 

Industrial waste management: 

As per the Action plan and MPR, the State is contemplating to have following CETPs for 

the industrial areas: 

 Fatuha - 02 MLD in Patna 
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 Barari - 01 MLD in Bhagalpur 

 Hajipur - 06 MLD in Vaishali 

 Bela - 05 MLD in Muzaffarpur). 

Environmental Clearance (EC) has been accorded by SEIAA for aforesaid proposed 

CETPs in Bihar. However, completion timelines of the projects have not been provided. 

 
4. Chhattisgarh 

Municipal Sewage management: 

As per MPR, all the STP projects are expected to be completed by 31.03.2021 and the 

status is as below: 

 Work in progress for 75 MLD STP at Chandandih (AMRUT) 

 Work in progress for 35 MLD STP at Kara in progress (AMRUT) 

 Work in progress for 90 MLD STP at Nimora in progress (AMRUT) 

 Work in progress for 06 MLD STP at Bhatagaon in progress (by MC Raipur) 

 DPR for 35 MLD STP for the Korba town prepared. 

 DPR for 7.7 MLD STP for the Kanker town prepared. 

 DPR for 19.6 MLD STP for the Dhamtari town prepared. 

 DPR for 7.6 MLD STP for the Nawapara town prepared. 

 DPR for 2.8 MLD STP for the Rajim town prepared. 

 DPR for STP of 2.8 MLD capacity for Simga town prepared. 

 2 STP‟s of 25 MLD and 07 MLD capacities are proposed for the Raigarh town. 

 

Industrial waste management: 

As per MPR, there is no existing CETP in the State. Industries situated in the polluted 

river stretches are up-grading their existing captive ETPs and constructing new ETPs as 

and when required. 

 

5. Daman, Diu and Dadra Nagar Haveli 

Municipal Sewage management: 

 As per the Action Plan, a 14 MLD STP with completion timeline of December 2019 

is under construction in Vapi Gujarat and a 29 MLD STP is under planning stage. 

Updated status of the projects not provided in the MPR. It will be obtained in next 

meetings as timeline of December 2019 is already over. 

 In Nani Daman, work is in progress for establishment of 16 MLD STP and sewerage 

network system. Further, modular STPs at gram panchayat level are proposed. The 

STPs are expected to be completed by March 2021 as per the MPR. 

Industrial waste management: 

As per the MPR, industries situated in Daman and Dadra Nagar Haveli, all the wastewater 

generating industries have installed ETPs and are recycling the water in the plant. There 

are no CETPs in Daman and Dadra Nagar Haveli. 
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6. Delhi 

Municipal Sewage management: 

As per the MPR, Rehabilitation works of following STPs are under progress: 

 STP at Coronation, expected completion of Phase I, II, III by October 2020 

Projects whose timelines spill beyond directions of NGT 

 STP at Kondli, expected completion of Phase I & III by June 2021 and Phase II by 

July 2022 

 STP at Rithala, expected completion by June 2022 

 STP at Yamuna Vihar, expected completion of Phase II by March 2022 

 STP at Okhla, expected completion of of Phase I, II, III, IV by December 2022 

Following STPs are proposed: 

 14 (7+7) STPs in Najafgarh Drainage Zone. Timeline for completion of these projects 

is 18 to 30 months after approval of funding and allotment of land. 

 42 decentralized STPs at various locations. Timeline for completion of these projects 

is 24 to 36 months after allotment of land 

Industrial waste management: 

As per the MPR, there are 13 CETPs with total capacity of 212.3 MLD to cater the waste 

water generated from 17 industrial areas. 53.4 MLD effluent is reaching to the CETPs. 

 
7. Goa 

Municipal Sewage management: 

MPR has not been received from the State, therefore updated status of STP projects not 

known. Details of projects proposed or under-construction as per the action plan is as 

below: 

 Three STP‟s are proposed at Curti, Kavelem and Bandora of capacity 8 MLD, 15 

MLD and 15MLD respectively. 

Industrial waste management: 

 River Khandepar: 2 units in catchment area have their own ETPs for treatment of 

wastewater and the discharge is being reused. 

 River Mandoni: Corlim Industrial Estate is located in the area. However there is no 

discharge from the units in to the River. Deccan fine chemicals is having the Effluent 

Treatment facility and discharging the treated waste water into Cumbarjua canal with 

valid consent to Operate. 
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8. Gujarat 

Municipal Sewage management: 

Status of STP projects as per the MPR submitted by the State: 

No. River STP projects Proposed 

or under-

construction 

Expected 

time 

line 

Remarks of 

Committee 

1 Sabarmati Pirana -155 MLD May-2020  

2 Shankar Bhuvan - 25MLD. Trial 

run started 

Mar-2020  

3 Dafnala - 25 MLD. Land under 

approval of Cantonment. 

Mar-2021 Timelines spill 

beyond directions 

of NGT 

4 Kotarpur - 60 MLD -  

5 Khari Vinzol - 100 MLD Dec-2020  

6 Bhadar 23.5 MLD STP at Jetpur – 

Navagadh Nagarpalika 

Apr-2020  

7 Bhogavo Vadhwan - 12.1 MLD. 

Land proposal at revenue level. 

Mar-2021  

8 Amlakhad Ankleshwar - 14MLD Mar-2021  

9 Vishwamitri Kapurai (new) (STP+ Network) 

(60 MLD) Land Issues (Rising 

Main) 

Dec-2020  

10 Sayaji garden (7.5 MLD) Mar-2021  

11 Channi (New) (STP+ Network) - 

50 MLD. Land issue. 

Dec-2021 Timelines spill 

beyond directions 

of NGT 
12 Atladara (new) (24 MLD) VMC(P) Dec-2021 

13 Tarsali / GIDC (new) (20 MLD 

STP + Network). Land Issues 

(Rising Main) 

Dec-2021 

14 Mindhola STP (2 MLD + 2 MLD) 2020  

15 Dhadhar Karjan STP - 5.2 MLD Mar-2021 Timelines spill 

beyond irections of 

NGT 

16 Kolak Gunjan (10 MLD) VPAA. 

Land Issue 

2020  

17 Anas Dahod STP - 13.7MLD Oct-2020  
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18 Zalod STP - 4.6 MLD Oct-2020  

19 Damanganga 

 

Vapi Namdha STP - 14 MLD Sep–2020  

20 VapiChandor STP - 29.53 

MLD. Land proposal at revenue 

level 

May-2021 Timelines spill 

beyond directions 

of NGT 

21 5 MLDSTP VNAA September-

2021 

22 Shedhi To Channel untreated sewage 

into STP (Nadiad) 

Feb-2021  

23 Kheda STP - 5.2 MLD Feb-2021  

24 Tapi Total 37 STPs. Land Issues to 

be resolved. 

Feb-22 to  

Dec-22 

Timelines spill 

beyond directions 

of NGT 

 

Industrial waste management: 

Status of CETP projects as per the MPR submitted by the State: 
 

River Name of CETPs Existing/ 

 New 

Proposal submitted 

in Action Plan 

Timeline 

Sabarmati Green Environment Co- 

Operative So. Ltd., (GECSL) 

Proposed Expansion 
:
 

16 to 35
-
MLD 

Dec-2020 

Naroda Enviro Projects Ltd. 

(NEPL) 

Proposed Expansion 

from 3 to 14 MLD 

Feb - 2020 

Odhav Enviro Projects Ltd. 

(OEPL) 

Upgradation:- 

Proposed Spray Dryer 

Mar-2020 

Narol Dyestuff Enviro  

Society (NDES) 

Proposed Expansion 

from 0.03 upto  

0.45 MLD 

Mar-2020 

Narol Textile Integrated 

Enviro Management (NTIEM) 

Proposed Expansion 

100 to 130 MLD 

Mar-2020 

Gujarat Vepari Mahamandal 

Sahakari Audhyogik  

Vasahat Ltd (GVMM) 

No expansion proposed --- 

Odhav Green Enviro  

Project Ltd (OGEPL) 

--- 

Ahmedabad Hand Screen 

Printing Association 

(AHSPA)- Danilimda 

Proposed New CETP  

of 30 MLD 

Dec 2021 

Bhadar Jetpur Dying & Printing 

Association (JDPA) 

Proposed Up gradation – 

23.5 MLD 

Apr- 2020 

Shri Dhareshwar Proposed Modification Completed 
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JDPA (20 MLD) at Monpar- 

Derdi 

Proposed  

New CETP 

Dec - 2020 

Shifting of washing ghats Shifting of  

washing ghats 

Apr- 2020 

Baleshwar Gujarat Eco Textile Park 

Ltd,- GETPL, Palsana 

Proposed  

Up gradation 

2021 

New Palsana Industrial Co-

Op. Soc. Ltd 

No expansion 

proposed 

-- 

Damanganga CETP Vapi (VGEL) Proposed Expansion 

55 to 70 MLD 

March 2020 

GHCL, Sarigam No expansion proposed 

2.5 MLD 

-- 

Shedhi Mafatlal Ind. Ltd. Up gradation of ETP  

(5 MLD) 

 

CETP Nadiad Proposed New CETP 

 (0.5 MLD) 

Dec - 2020 

 

9. Haryana 

Municipal Sewage management: 

Status of STPs under construction in the catchment area of River Yamuna (Haryana) as per 

the MPR received from the State: 

 

No 

. 

Name of town/city Capacity 

(MLD) 

Completion 

Timeline 

Remarks of 

Committee 

1. Shiv Colony, Karnal 8 30.10.2020  

2. Phooshgarh, Karnal 20 31.12.2020  

3. Transport Nagar, 

Karnal 

50 30.06.2020  

4. GarhiBohar, Rohak 12 31.12.2020  

5 Singhpura, Rohtak 10 31.12.2020  

6 Peer Bodhi, Rohak 15 30.06.2021 Timelines spill 

beyond directions 

of NGT 

7 SaraiAlawardi 1 29.02.2020  

8 GadoliKalan 1 29.02.2020  

9 Baliawas (against 

Gwalpahadi) 

1 31.07.2020  
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10 Jajzgarh (against 

Khiwari, Gurugram) 

10 30.11.2020  

11 Mohmadpur Jharsa 2 30.11.2020  

12 Darbaripur 1 31.07.2020  

13 Sector-21, Faridabad 10 31.07.2021 Timelines spill 

beyond directions 

of NGT 

14 Faridabad (New) 7.5 30.04.2020  

15 Kithwari (against 

Ferozpur, Palwal) 

10 30.11.2020  

16 Jodhpur Road, Palwal 15 31.07.2020  

17 Ferozpur, Palwal 2.5 31.08.2020  

Status of STPs proposed in the catchment area of River Yamuna (Haryana) as per the 

MPR received from the State. 

 

No. Name of 

the district 

Capacity 

(MLD) 

Date 

Completion 

Remarks  

1. Gurugram 10 31.12.2023 DPR under 

preparation 

Timelines spill 

beyond directions 

of NGT 
2. Gurugram 50 31.12.2022 DPR under 

preparation 

3. Sonepat 15 31.12.2020  
 

 

4. Rohtak 10 31.12.2020  
 

 

5 Faridabad 30 31.12.2020  
 

 

6 Gurugram 2 31.12.2020  
 

 

7 Gurugram 2 31.12.2020  
 

 

8 Faridabad 80 31.12.2021 DNIT under 

preparation 

Timelines spill 

beyond directions 

of NGT 
9 Faridabad 100 31.12.2021 DNIT under 

preparation 

10 Sonepat 3 31.03.2021 Tender invited  

11 Gurugram 1 31.10.2020 Tender invited  
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Ghaggar River 
 

Status of STPs under construction in the catchment area of River Ghaggar (Haryana) 
 

No. Name of the Town Capacity (in MLD) Timelines proposed as per 

Action Plan 

1. 12 Cross Road, Ambala 12 31.06.2020 

2. Khagesara & Toka 0.5 31.03.2020 

3. Nangal & Allipur 0.5 31.03.2020 

4. Khatoli 0.75 31.03.2020 

5 Kot 0.75 31.01.2020 

6 Sukhdarshanapur 0.75 31.03.2020 

7 Billa 0.75 31.12.2020 

8 Village Dabra 8 31.03.2020 

9 Ambala 5 31.03.2020 

10 KhudaKhurd, Ambala 12 31.06.2020 

11 Bhuna 8 30.06.2020 

Status of STPs proposed in the catchment area of River Ghaggar (Haryana) 
 

No 

 

Name of the 

district 

Capacity 

(MLD) 

Completion Timeline Remarks of 

Committee 

1 Ambala 5 31.12.2021 Timelines spill 

beyond directions of 

NGT 

2 Ambala 1 30.09.2022 

3 Panchkula 8 30.4.2023 

4 Jind 5 30.06.2023 

5 Hisar 5 30.06.2025 

6 Hisar 10 31.3.2024 

7 Hisar 5 30.06.2024 

8 Sirsa 7.5 30.06.2023 

9 Ambala 10   

10 Ambala 5  

 

Industrial waste management: 

Status of CETPs in the catchment area of River Ghaggar (Haryana) as per the MPR 

received from the State: 

 

No. Town Existing CETP 

Capacity in MLD 

Proposed CETP 

Capacity in MLD 

Expected 

Completion by 

1. Panchkula 0.5 0 - 

2. Ambala 5.5 0 - 
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3. Jind 0.1 1.5 30.06.2020 

4. Sirsa  1.5 30.06.2020 

 Total 6.1 3  
 

Status of CETPs in the catchment area of River Yamuna (Haryana) as per the MPR 

received from the State: 

 

No. Town No. of 

CETPs 

Existing CETP 

Capacity in 

MLD 

No. of 

Proposed 

CETPs 

Proposed CETP 

Capacity 

in MLD 

Expected 

Completion by 

1. Panipat 2 42 0 0  

2. Sonipat 4 25.2 0 0  

3. Rohtak 2 13 0 0  

4. Jhajjar 1 12.5 1 10 31.12.2021 

5. Gurgaon 2 55.2 3 11.25 31.12.2021 

6. Faridabad 2 10.8 3 96 31.12.2021 

7. Yamuna 

Nagar 

0 0 1 3 31.12.2021 

 Total 12 158.7 8 120.25  

 

10. Himachal Pradesh 

Municipal Sewage management: 

As per MPR, all the STP projects are expected to be completed by March 2021 and the 

status is as below: 

 For Parwanoo city, 2 STPs of 1 MLD each are proposed for which land has been 

finalized. Financial bid assessment is under progress and works will be completed by 

December 2020. 

 2 STPs of 1.7 MLD for Kala Amb & Moginand area and 1.5 MLD for Trilokpur area 

along with laying of sewer network is proposed for which contract was awarded on 

07.03.2020 and will be completed by December 2020. 

 For Shimla town, 3 STPs at Dhalli, Malyana & Lalpani are being upgraded under 

AMRUT and will be completed by March 2021. 1 STP of 2 MLD capacity at 

Panthagati area is proposed for which tenders have been called and is scheduled for 

completion by March 2021. 

 DPR for septage management under AMRUT sub-mission has been prepared and shall 

be completed within 12 months after receipt of funds. 

 Laying of sewer network in Marhi is complete and work for construction of STP is in 

progress. 

 The work for up gradation of STPs in Zone I & II in Kullu has been awarded under 

AMRUT scheme. 

 The proposal for up gradation of STPs in Zone III, Kullu & Bhunter (Zone III) is under 
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process. The work is not awarded due to non-availability of funds. Expansion of 

existing STP & new STPs in Manali, Mandi & Dehra are proposed. 

Industrial waste management: 

As per the MPR, there is 1 CETP at Baddi which is receiving around 17-17.5 MLD of 

effluent in the state. A CETP of 5 MLD capacity at Kala Amb is proposed with a 

completion timeline of January 2022 (as per the action plan for Phase-I of the project). 

 
11. Jammu& Kashmir 

Municipal Sewage management: 

As per the MPR, following projects are under-progress: 

 In Udhampur town, 3 STPs having capacity of 8, 4 and 1.6 MLD are under 

implementation for pollution abatement of River Devika. 

 In Katra town, 2 STPs of 1.10 and 3.50 MLD capacity proposed by UEED and 1 STP 

of 400 KLD capacity proposed in Adh Kumari by SMVD. 

 In Jammu, a 4 MLD STP and sewerage network is under implementation. 

 At Samba, a project with STP of 6 MLD has been sanctioned. 

 For Akhnoor town, a 3 MLD STP proposed by HUDD Department. 

 For Srinagar, 2 STPs of 4.0MLD and 5MLDproposed. 

 A 3.5 MLD STP proposed for sewage from Gawkadal to Nowhata. 

 A 4 MLD STP proposed for Gander Bal. 

 Municipal Bodies proposed 14 MLD STP at Anantnag, 3 MLD at Bijbehara, 1.6 

MLD at Awantipora and 2.7 MLD at Pampore. 

However, estimated completion timeline for the projects have not been mentioned. The 

progress will be appraised in next meeting. 

Industrial waste management: 

As per the Action Plan, 1 MLD CETP for IGC – Samba was proposed to be constructed 

within 6 months. 

 
12. Jharkhand 

Municipal Sewage management: 

MPR has not been received from the State, therefore updated status of STP projects not 

known. Details of projects under-construction as per the action plan are as below: 

 37 MLD STP in Ranchi Muncipal Corporation (Zone – 1) by Dec-2019 

 36 MLD STP in Adityapur Muncipal Corporation by May 2020 

 12 MLD STP in Sahibganj nagar parishad by August 2019 

 3.5 MLD STP in Rajmahal Nagar Panchayat by June 2020 

Details of projects proposed as per the action plan are as below: 

 Mango Municipal Corporation – 43 MLD STP 

 Jugsalai Nagar Parishad – 8.5 MLD STP 
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 Ranchi Municipal Corporation (Zone -2,3,4) – 380 MLD STPs 

 Dhanbad Municipal Corporation – 84 MLD STP 

 Phusro Nagar Parishad – 14 MLD STP 

Industrial waste management: 

MPR has not been received from the State and as per the Action Plan the wastewater 

generating industries have installed ETPs and the liquid discharge from them is within the 

prescribed norms as per the monitoring data of the Pollution Control Board. 

 
13. Karnataka 

Municipal Sewage management: 

MPR has not been received from the State, therefore updated status of STP projects not 

known. Details of projects proposed or under-construction as per the action plan is as 

below: 
 

River Name Local Bodies Capacity of STP Status of STP 

Arkavathi V. Valley, 

Nayandahalli 

150 MLD Work under progress. 

Completion by July 2020. 

Lakshmantirtha Hunar town 7.5 MLD Proposed 

Malaprabha Ramadurga 2 STPs of 4.3 MLD Proposed 

Khanpur 2 MLD Proposed 

 Saundatti 2 STPs of 9 MLD Proposed 

Mugat Khan Hubli 3 MLD Proposed 

Munavalli 8 MLD Proposed 

Tungabhadra Harihara 18 MLD Under Construction 

Cauvery Narasipura 5 MLD Work under 

progress 

Kagina Shahabad 13.50 MLD Proposed 

Kali Dandeli 8.5 MLD Proposed 

Krishna Ugarkurd 3 MLD Proposed 

Kudachi 4.62 MLD Proposed 

Examba 4 MLD 

Chinchali 4 MLD 

Ainapur 4 MLD 

Krishna 

(Asangi 

barrage) 

Rabakavi- 

Banahatti 

9.2 MLD Work under progress 

Terdal 3 MLD Proposed 

Bhima Jewargi 3.25 MLD Work under progress 

Netravathi Bantwal 4.4 MLD Not yet 
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Belthanagady 1.0 MLD Constructed 

Uppinangadi 2.0 MLD 

Tunga  5.13 MLD Proposed 

Industrial waste management: 

MPR has not been received from the State and as per the Action Plan there are 2 CETP in 

Bengaluru having capacities of 300KLD & 40 KLD respectively. Further, following 3 

CETPs were proposed to be constructed within 2 years: 

 200 KLD CETP at Peenya Industrial Area 

 50 KLD CETP at Bidadi Industrial Area 

 50 KLD CETP at Harohalli Industrial Area 

 

14. Kerala 

Municipal Sewage management: 

 As per MPR, 5 MLD STP at Medical college is under construction in 

Thiruvananthapuram city (Karamana River stretch in Priority – I) and expected to be 

completed by May 2020. 

 Details about remaining river stretches not provided in the Action Plan neither in the 

MPR. 

Industrial waste management: 

 As per the Action Plan, 2 industrial units are existing in the catchment area of River 

Karamana, and individual ETPs are installed at both the units for treatment of 

generated waste water. 

 Details about remaining river stretches not provided in the Action Plan neither in the 

MPR. 

 
15. Madhya Pradesh 

Municipal Sewage management: 

Status of STP projects as per the MPR submitted by the State 
 

No. River/  

Town 

Under- 

construction 

STP 

Proposed 

STP 

Completion 

Timeline 

Remarks of 

Committee 

1. Khan River 5 STPs of 

 67 MLD 

 March 2020  

2. 10 MLD  December 2020  

3. Kshipra River 92.5 MLD  December 2020  

4. Chambal  16 MLD December 2022 Timelines spill 

beyond 

directions of 

NGT 

5. Mandideep – 

Betwa 

 2 STPs of  

3 MLD 

December 2022 

6. Bhopal - 

Betwa 

4 STPs of 66.5 

MLD 

 December 2022 
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7. Vidisha – 

Betwa River 

22.25 MLD  December 2020  

8. Sone River 2 STPs of 2.25 

MLD 

   

9. Burhanpur – 

Tapti River 

21 MLD  March 2020  

10. Bichia River 7 STPs of 25 

MLD 

 December 2021 Timelines spill 

beyond 

directions of 

NGT 

11. Katni 3 STPs of 

24.5 MLD 

 December 2021 

12. Maleni River  5 MLD December 2021  

13. Mandakini 

River 

4.7 MLD  December 2021 

14. Newaj River  5 MLD December 2021 

15. Waiganga 

River 

 2.5 MLD December 2021 

 
 

Industrial waste management: 

Status of CETP projects as per the State visit 
 

No. River/ Town Existing Under-construction 

or Proposed STP 

Completion 

Timeline 

1. Khan River 4 MLD CETP   

2. Chambal  11.5 MLD CETP January 2021 

 
16. Maharashtra 

Municipal Sewage management: 

Status of STP projects as per the MPR submitted by the State 
 

No. City/ Municipal 

Council 

Under- 

construction 

STP 

Proposed STP Completion 

Timeline 

Remarks of 

Committee 

1. Nanded 10 MLD - December 

2021 (for 

future) 

Timelines 

spill beyond 

directions of 

NGT 

2. Nashik 32 MLD - March 2021 

(for future) 
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3. Paithan  7.50 MLD March 2022 Timelines 

spill beyond 

directions of 

NGT 

4. Gangakhed 2 STPs of 5 

MLD 

- December 

2020 

 

5. Vadawali - 21 MLD STP 2022  

6. Roha - 2 STPs of 4 and 1 MLD March 2022 Timelines 

spill beyond 

directions of 

NGT 
7. Greater Mumbai - 8 STPs of 2484 

MLD 

2025 

8. Akola 2 STPs of 37 

MLD 

- June 2020  

9. Pune - 12 STPs of 416 

MLD 

2023 Timelines 

spill beyond 

directions of 

NGT 
10. Pandharpur - 5 MLD STP. 2021 (for 

future) 

11. Phaltan - 2 STPs of 8 MLD - 

12. Pimpri-

Chinchwad 

12 MLD STP 15 MLD STP - 

13. Alandi - 4 MLD STP. 

Land constraint. 

STP to be 

completed 

within 6 

months. 

14. Desaiganj - DPR under 

preparation 

- 

15. Gadchiroli - 11.5 MLD STP - 

16. Bramhapuri - 7 MLD STP - 

17. Bhandara - 15 MLD STP - 

18. Pauni - 7.0 MLD STP - 

19. Ballarpur - 2 STPs of 16 MLD - 

20. Rajura - 5.5 MLD STP - 

21. KanhanPimpri - 8 MLD STP - 

22. Kamptee - 12.5 MLD STP - 

23. Mouda - 2 STPs of 1 MLD 2021 

24. SangliMiraj 22.5 MLD - April 2020  

25. Islampur 2 STPs of 12 

MLD 

- March 2021  
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26. Ashta - 5.5 MLD STP -  

27. Wai - 6 MLD STP -  

28. Satara - 17.5 MLD STP March 2022 Timelines 

spill beyond 

directions of 

NGT 

29. Khopoli - DPR under 

preparation 

March 2022 

30. Khalapur - 3 MLD STP January 2023 

31. Amravati - 2 STPs of 26 MLD -  

32. Umarkhed - 9.6 MLD STP - 

33. Bhusawal - 12.5 MLD STP - 

34. Hingnaghat 2 STPs of 13.5 

MLD 

- March 2021  

35. Beed 35 MLD - April 2021 Timelines 

spill beyond 

directions of 

NGT 

36. Amalner 12.5 MLD - December 

2020 

 

37. Jalgaon 48 MLD - August 2021 Timelines 

spill beyond 

directions of 

NGT 

38. Pachora 9 MLD - March 2020  

39. Vasai Virar - 7 STPs of 175 MLD 2022 Timelines 

spill beyond 

directions of 

NGT 

40. Solapur 12.5 MLD - March 2021 

(for future) 

 

41. Chalisgaon - 2 STPs of 25 MLD Sept 2021 Timelines 

spill beyond 

directions of 

NGT 

42. Latur - 2 STPs of 72 MLD April 2021 

43. Kolhapur - 2 STPs of 10 MLD -  

44. Ichalkaranji - 1 STP of 20 MLD March 2021  

45. Dhule - 2 STPs of 57 MLD May 2021 Timelines 

spill beyond 

directions of 46. Mahad - 3.7 MLD STP March 2022 
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47. Ulhasnagar  4 STPs of 54.26 

MLD 

 NGT 

48. Kulgaon 

Badlapur 

2 STPs of 22 

MLD 

 March 2021  

 

Industrial waste management: 

In order to maintain a safe distance between industrial units and rivers to avoid discharge 

of effluent into water bodies, the State has its policy which also states that no industry 

will be allowed to establish along a river bank. Industries are being encouraged to 

recycle and reuse waste. Maharashtra Pollution Control Board does not allow any 

industry to discharge treated/untreated effluent to the rivers. Status of CETPs as per the 

Action Plan: 

Godavari River 

0.5 MLD CETP proposed at MIDC Satpur with ZLD condition. 

Kundalika River 

Roha Industrial Area has 41 industrial units and a CETP of 22.5 MLD capacity is 

operational. 

Bhima River 

There are 7 Industrial Estates are situated in the catchment area of the river. Total 9209 

industries are situated in these industrial areas and generate industrial effluents of about 

18.33 MLD. All such industries have their captive Effluent Treatment Plants. 2 CETPs 

are existing in the catchment area. 

Patalganga River 

There are 1310 industries in catchment area. Only 18 industries are generates effluent, 

which is of 35.44 MLD. These 18 industries have captive ETP of 50 MLD. 1 CETP of 15 

MLD capacity is existing in the catchment area. 

Pedhi River 

There are 9 industries in catchment area generating effluent of 4.57 MLD. All the 

industries have captive ETP of 2.133 MLD. 1 CETP of 5 MLD capacity is existing in the 

catchment area. 

Purna River 

There are 9 industries in catchment area, generating effluent of 4.57 MLD. All the 

industries have captive ETP of 2.133 MLD. 1 CETP of 5 MLD capacity is existing in the 

catchment area. 

Sina River 

Industrial effluent generation is 2.5 MLD, 327 industries have captive ETPs. One CETP 

of 3 MLD is operational. 

Panchganga River 

There are total 105 industries located in the Panchganga river basin having major 
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industrial effluent generation of 18 MLD. All effluent generating units have provided 

their own ETP and are members of the 3 CETPs operational in the area having total 

capacity of 23 MLD. 

Savitri River 

There are total 445 industries in Mahad. Of which 135 industries generate effluent of 6.7 

MLD. All the 135 effluent generating industries have captive ETPs and are connected to 

the operational CETP having capacity of 7.5 MLD. 

Ulhas River 

Badlapur MIDC is in the catchment of Ulhas river polluted stretch having 1 CETP (8 

MLD) with 120 member industries contributing to CETP. 

 
17. Manipur 

Municipal Sewage management: 

MPR has not been received from the State, therefore updated status of STP projects not 

known. Details of projects proposed or under-construction as per the action plan is as 

below: 

 DPR for 41 MLD STP for the Imphal town has been prepared and approval awaited. 

Therefore completion timeline not provided. 

 2 STPs of 16 MLD (Mongsangei) and 1 MLD (Samusang) capacities with MBBR 

technology have been approved under NRCP with completion timeline of April 2021. 

Industrial waste management: 

MPR has not been received from the State and as per the Action Plan, there are no water 

polluting industries within the river catchment areas. 

 

18. Meghalaya 

Municipal Sewage management: 

A concept on “Feacal sludge treatment plant, intermediate sewage pumping stations and 

nallah waste water treatment plant (STP)” has been prepared for the 2 outfalls of the 

Umkhrah river stretch under AMRUT Scheme and is expected to be completed by March 

2021. 

Industrial waste management: 

There are no CETPs. The industries are having captive ETPs and are treating the effluent 

generated. 

 
19. Mizoram 

Municipal Sewage management: 

As per the MPR, on-Site liquid treatment system for Grey water at household levels is 

under process. This technology is considered most feasible for Mizoram in place of STP 

which involves complications and high costs for setting up and operations. 
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Industrial waste management: 

As per the MPR, River Pollution due to industrial effluents is insignificant in case of 

Mizoram. There is no CETP in the State. 

 

20. Nagaland 

Municipal Sewage management: 

 I&D with 25.43MLD STP based on WSP technology (under NRCP funding) is under 

construction in Dimapur (Dhansiri River). The project is expected to be completed by 

June 2021. Delayed is due to prolonged monsoon season. 

 Details about remaining river stretches not provided in the Action Plan neither in the 

MPR. 

Industrial waste management: 

No CETP existing in Nagaland. 

 
21. Odisha 

Municipal Sewage management: 

As per Action Plan and MPR, following STP with sewerage projects are under 

construction: 

 At Meherpalli, STPs having capacity of 56 MLD capacity, by July 2020 

 43.5 MLD STP at Kochilaput by July 2020 

 28 MLD STP at Basuaghai by October 2020 

 8.5 MLD STP at Paikarappur by July 2020 

 16 MLD STP for Cuttak city by 2020 

 40 MLD STP at Sambalpur under construction by 2020 

 40 MLD STP at Rourkela under construction by 2020 

Industrial waste management: 

As per the MPR, there is no CETP existing/ proposed in the State of Odisha. Out of 22 

nos. of industries, 12 nos. of industries have already adopted ZLD. 3 nos. of industries 

have been directed to adopt ZLD. Other 7 nos. of industries discharging to river and sea 

after meeting prescribed standard. 

 

22. Puducherry 

Municipal Sewage management: 

 Project for 3 MLD STP at Karaikal under tendering stage. Timeline not provided. 

 Project for 3 MLD STP at Villianur under tendering stage. Timeline not provided. 

Industrial waste management: 

No CETP existing. 
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23. Punjab 

Municipal Sewage management: 

As per the latest MPR, 93 STPs (new/ up-gradation) are being set up in the catchment 

areas of rivers (Sutlej- 43,Ghaggar-35 and Beas-15) by30.09.2022 as per the following 

details: 

 Completed: 6 

 Work under progress: 16 

 Tender Stage: 56 

 Land Issue: 15 

Industrial waste management: 

As per MPR, 3 CETPs of 5.5 MLD are existing. 
 

No. Activity Completion Timeline 

1 Setting up of 15 MLD CETP at Ludhiana Commissioned 

2 Setting up of 40 MLD CETP at Ludhiana 31.08.19 

3 Setting up of 50 MLD CETP at Ludhiana 31.01.20 

4 Setting up of 0.15 MLD CETP at Jalandhar 31.03.20 

5 Up-gradation up of 5 MLD CETP at Jalandhar 31.03.20 

A total of 204.02 MLD of industrial effluent is generated, out of which, 203.57 is treated 

in captive ETPs installed by the industries. 509 ETPs are operational in the catchment 

area of rivers. 

 
24. Rajasthan 

Municipal Sewage management: 

MPR has not been received from the State, therefore updated status of STP projects not 

known. Details of projects proposed or under-construction as per the action plan is as 

below: 

 At Kota, 61 MLD is under construction with completion timeline of 2023. 

 Two STPs of capacity 680 KLD and 2.6 MLD are proposed for Keshoraipatan. 

Industrial waste management: 

As per the Action Plan, 1 CETP of 12.3 MLD at Sanganer is under progress. Timeline not 

provided. 

 
25. Sikkim 

Municipal Sewage management: 

As per the Action Plan,1.7 MLD STP at Jorethang is proposed to be constructed within 

one year (by 2020). Update status of the project not provided in the MPR. 
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Industrial waste management: 

No CETP existing. The industrial units are equipped with functional ETP and no treated 

effluent is allowed to discharge ensuring zero discharge. 

 

26. Tamil Nadu 

Municipal Sewage management: 

Status of STPs proposed or under-construction as per the Action Plan and MPR: 
 

No. Town STP projects Proposed or 

under-construction 

Completion 

timeline 

Remarks of 

Committee 

1. Salem 35 MLD June 2020  

2. 44 MLD March 2021  

3. Trichy 37 MLD June 2021 Timelines spill 

beyond directions 

of NGT 4. Tirunelveli 34 MLD June 2022 

 

Industrial waste management: 

 One CETP operational in Thirumanimuthar catchment area. 

 There are two CETP proposals under process in Kumarapalayam jurisdiction. 

1. M/s. Green Environmental Association (M/s. Ever Green Enviro Tech) - (118 

Members) - The CETP is in the process of applying for CTE. 

2. M/s. Kumarapalayam Green Cauvery Dyeing Cluster (83 Members) Feasibility report 

submitted to the Government of Tamil Nadu TWICL- 22.5 acres Land has been 

purchased. 

 As per the MPR, no industrial discharge of effluent. The effluent generating industries are 

provided with individual ETP/STP/connected to CETP/CSTP. The treated effluent is 

utilized for process in case of ZLD/ others gardening/irrigation inside the unit premises. 

 
27. Telangana 

Municipal Sewage management: 

Status of STP projects as per the Action Plan and MPR submitted by the State with design 

year of 2029 is as below. Timelines of all these projects spill beyond directions of NGT. 

 

No. River STP projects Proposed or  

under-construction 

Completion 

timeline 

1. Musi 21 STPs of 900 MLD Proposed for 

year 2029 

2023 

2. Manjeera and 

Nakkavagu 

11 STPs of 71 MLD 2023 

3. Karakavagu and 

Kinnersani 

Palvancha - Construction of 4 Nos of STPs of 

Capacity 15.20 MLD 

2023 
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4. Maner Karimnagar (38 MLD – Commissioned) - 

Completed. 

2020 

5. Huzurabad - Construction of 2 Nos. of STPs 

of capacity 7.30 MLD 

2023 

6. Jammikunta - Construction of 2 Nos. of STPs 

of Capacity 6.30 MLD 

2023 

7. Parkal - Construction of 2 Nos. of STPs of 

Capacity 6.00 MLD 

2023 

8. Bhupalpally - Construction of 3 Nos. of STPs 

of Capacity 11.15 MLD 

2023 

9. Godavari Mancherial - Construction of 4 Nos of STPs 

of Capacity 16.50 MLD 

Ramagundam - Construction of 3 Nos of 

STPs of Capacity 45.00 MLD 

2023 

10. Krishna 9 STPs OF 70 MLD 2023 

 

Industrial waste management: 

 As per Action Plan, One CETP is located along the Nakkavagu stretch at Patancheru 

(PETL) with 135 member units of which 89 industries are located in the catchment area 

of Manjeera. 

 As per MPR, 4 CETPs with 7.4 MLD are existing, of which 5.4 MLD discharged into 

River Musi after treatment through STP Amberpet Outlet and 2 MLD is discharged into 

Nalla Cheruvu. 

 
28. Tripura 

Municipal Sewage management: 

Status of STP projects as per the MPR submitted by the State. Timelines for all projects 

spill beyond directions of NGT 

 DPR for STP of 4 MLD at Bishalgarh is under preparation. The project is expected to 

be completed by March 2022. 

 DPR for STP of 8 MLD at Udaipur is under preparation. The project is expected to be 

completed by March 2022. 

 Work in progress for STP of 8 MLD at Akhaura. The project is expected to be 

completed by March 2022. 

 DPR for STP of 8 MLD at middle point between Dharmanagar and Kailasahar is 

under preparation.The project is expected to be completed by March 2022. 

Industrial waste management: 

As per the MPR, ETP has been constructed in almost all the industries where ever 

required. CETP is not required. 

 



35  

29. Uttarakhand 

Municipal Sewage management: 

MPR has not been received from the State, therefore updated status of STP projects not 

known. Details of projects proposed or under-construction as per the action plan is as 

below: 

No. River STP projects Proposed or 

under-construction 

Expected completion 

timeline 

1. Bhela Proposal for 2 STPs submitted for approval 2 years after sanctioning 

of project 

2. Dhela 18 MLD STP under construction December 2019 

3. Proposal for 14 MLD STP submitted for 

approval 

2 years after sanctioning 

of project 

4. Suswa 1 MLD STP Daudwala under-construction March 2021 

5. 3 MLD STP Kaulagarh under-construction  

6. Proposal for 3 STPs of 7.5 MLD STP 

submitted for approval 

2 years after sanctioning 

of project 

7. Kalyani Proposed STPs at – 18 MLD at Rampura 

Trenching Ground and 26 MLD at Ravindra 

Nagar Maidan 

2 years after sanctioning 

of project 

8. Kosi 110 KLD STP proposed at Mukundpur 2 years after sanctioning 

of project 

9. Nandhor- 

Kailash 

2 MLD STP proposed 2 years after sanctioning 

of project 

 

Industrial waste management: 

MPR not received from the State, status of CETPs as provided in the Action Plan: 
 

 River Bhela: Out of 8-GPIs, 2- GPIs are maintaining ZLD while rest of 6-industries are 

generate about 4620 KLD of wastewater. Apart from GPIs there are 40 other water 

polluting industries located in the catchment and generating about 3430 KLD wastewater. 

Individual industries have provided their own wastewater treatment system (ETP /STP) of 

appropriate capacity. 

 River Dhela: There are 14 GPIs operating in the catchment area which have their own 

wastewater treatment system (ETP /STP) of appropriate capacity. 

 River Suswa: Two grossly polluting industries are located in the catchment area, having 

own ETPs. 

 River Kiccha: 4 grossly polluting industries are located in the catchment area, with their 

own wastewater treatment system (ETP /STP) of appropriate capacity. 
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 River Kalyani: receives wastewater from CETP having installed capacity of 4.0 MLD 

(Pantnagar), however, presently CETP receiving about 1.5 MLD to 1.8 MLD wastewater 

from 236 industrial Unit. Work in progress to connect remaining industries to the CETP. 

 River Ganga: There are 80 water polluting industries. As per the Action Plan, 

Inventorization of all the industries in Haridwar and regular monitoring of the industries 

is proposed for management of industrial effluent. 

 River Kosi: 4 grossly polluting industries are located in the catchment area. Both have 

operational ETPs. 

 River Nandour: Within the catchment of the river, about 73 operating industries are 

located in the ESIPL Sitarganj, which contributes its wastewater to CETP for treatment 

and disposal. CETP receives about 2.4- 2.5 MLD wastewater against the installed 

capacity of 4.0 MLD. Work in progress to connect remaining industries to the CETP. 

 River Pilakhar: There are 144 industries. As per the Action Plan, Inventorization of all the 

industries in Haridwar and regular monitoring of the industries is proposed. 

 
30. Uttar Pradesh 

Municipal Sewage management: 

Status of STP projects as per the Action Plan and MPR submitted by the State: 
 

No. City Proposed STP 

Capacity in MLD 

Status of Project Completion Timeline 

1. Saharanpur 93.65 DPR under preparation - 

2. Muzaffarnagar 32 Work under progress February 2021 

3. Shamli - To be planned March- 2022 

4. Sardhana 

(Meerut) 

- To be planned March- 2022 

5. Baghpat 14 Proposed March- 2021 

6. Khatauli - To be planned March- 2022 

7. Meerut 200 Work under progress January 2021 

8. Hapur 80 30 MLD – sanctioned 

50 MLD – submitted for 

approval 

2021-2022 

9. Modi Nagar 20 Work under progress March- 2022 

10. Bulandshahar 

(Galaothi) 

7 Proposed 

 DPR to be prepared 

- 

11. G B Nagar - To be planned March- 2022 
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12. Aligarh 45 Proposed - 

13. Hathras - To be planned March- 2022 

14. Mathura 30 Sanctioned project January 2021 

15. Agra 175 Sanctioned project December 2020 

16. Firozabad 67 Under-construction September 2020 

17. Etawah 21 Sanctioned project March 2021 

18. Kalpi - To be planned March- 2022 

19. Hamirpur - To be planned March- 2022 

20. Rajapur, 

Chitrakoot 

3.42 To be planned - 

21. Prayagraj 72 Under-construction September 2021 

22. Sitapur - To be planned March- 2022 

23. Lucknow 326   

24. Barabanki - To be planned March- 2022 

25. Jagdishpur - To be planned March- 2021 

26. Sultanpur 17 Under-construction July 2021 

27. Jaunpur 30 Under-construction October 2021 

28. Kerakat - To be planned March- 2021 

29. Moradabad 99 25 MLD STP project 

sanctioned. 

DPR under preparation 

for 34 & 40 MLD STP 

February 2022 

30. Rampur - To be planned March- 2022 

31. Bareilly 98 DPR prepared March- 2022 

32. Jhansi 26 Under construction March- 2022 

38. Gorakhpur 3 STPs of 168 

MLD 

Proposed  

39. Raebareli 18 MLD Proposed March- 2022 

40. Pratapgarh 8.95 MLD Commissioned. Sewer 

network connections 

in progress. 

March- 2021 

41. Faizabad 35 MLD Proposed  
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Industrial waste management: 

Status of CETPs as per the Action Plan: 
 

No River Industries in the catchment 

area 

CETP Status 

1 Hindon 453 industries (including kali 

East &Krishni Rivers). ETPs 

installed. 

06 MLD CETP at Loni 

2 Yamuna 300 industries. 6.5 MLD CETP at Mathura 

existing. Upgradation of the 

CETP under progress. 

3 Varuna 11 industries. ETPs installed - 

4 Kali 94 industries. ETPs installed. 2.1 MLD CETP at Pilkhuwa 

existing. Upgradation proposed 

in the Action Plan. 

5 Gomti 30 industries. ETPs installed - 

6 Ganga 591 industries. 463 units are 

member of above 4 CETPs. 

Rest 138 units have installed 

their own ETPs 

 CETPs of 36 MLD (Jajmau), 

1.5 MLD (Rooma), 4.5 MLD 

(Banthar) and 2.15 MLD 

(Unnao) existing. 

 Upgradation of CETP at 

Jajmau in progress. 

 Upgradation of CETPs at 
Banthar & Unnao sanctioned. 

7 Ramganga 121 industries. ETPs installed. - 

8 Betwa 1 water polluting industry. 

ETP installed 

- 

9 Ghaghara No industrial activity - 

10 Rapti 10 industries. ETP installed - 

11 Sai 3 industries. 2 closed. - 

12 Saryu 2 industries. ETP installed - 

 

 

31. West Bengal 

Municipal Sewage management: 

Status of STP projects as per the Action Plan and MPR submitted by the State: 
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No. River STP projects proposed or 

under-construction 

Expected completion 

timeline 

1. Mahananda DPR prepared for 32 MLD at Noukaghat  

2. DPR prepared for 15 MLD at Jorapani  

3. Ganga  11 STPs under construction 

 15 STPs under different stages of 

upgradation 

 5 STPs under tendering stage 

 4 STPs under DPR stage 

2023 

4. Churni DPR prepared and are under tendering: 

 4 MLD treated lagoon at Sreenathpur 

 5.2 MLD Aerated lagoon at Chaitanya 

ghat 

 2.6 MLD constructed Wetland at Silver 

Jubliee Road 

December 2023 

5. Vidyadhari New Town-Rajarhat - 24 MLD STP June 2020 

6 Proposed Borobaro STP by KEIIP - 70 

MLD, DPR is under preparation by KEIIP 

 

7 Proposed STP at Ghusighata of 170 MLD  

 

Industrial waste management: 

There is only 1 CETP in West Bengal, mainly for treating effluent generated from 335 no. 

of tanneries located at Calcutta Leather Complex at Bantala, south 24 Parganas. Total 

quantity of effluent generation is approximately 19.9 MLD. Actual effluent quantity 

varies from 15 MLD to 20 MLD. Present capacity of CETP is 20 MLD. Additional 4 

modules of CETP of capacity 5MLD each (i.e. total capacity of 20 MLD) has been 

proposed within Calcutta Leather Complex at Bantala, South 24 Parganas. 

 
XIII. Status of Ground Water Augmentation, Afforestation, Floodplain and E-flow 

Management 

  

State-wise status of ground water management, good irrigation practices adopted by 

farmers, installation of rain water harvesting, protection and management of Floodplain 

Zones and maintenance of minimum E-flow in the river stretches as per the Action Plan 

and MPR submitted by the States is placed at Annexure- XV. The status and progress 

will be monitored in subsequent meetings of Monitoring Committee. 
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XIV. Status of Bio-remediation/ phyto-remediation works: 

During the second meeting held on 19.02.2020, States expressed their inability to take 

up in-situ remediation measures due to lack of technological expertise and appropriate 

agencies with proven capability to implement such works. Accordingly, it was 

decided that a workshop may be convened for dissemination of information amongst 

all States by inviting expert agencies. Therefore, NMCG, had organized a one-day 

Consultation Workshop on „Alternate sewage treatment technologies (bio-

remediation/ phytoremediation / constructed wetlands) and septage management‟ on 

20.03.2020, wherein experts in the field and representatives from the States were 

invited. However, due to the concerns raised by various States owing to COVID-19, 

related directions issued by various States and the reservations expressed by few 

States and Experts, the consultation workshop was postponed. 

 
Further, based on decision taken in the meeting dated 19.02.2020, Hon‟ble NGT‟s 

order dated 22.01.2020 in the matter OA No. 06 of 2012 regarding bio-remediation 

and the report of Yamuna Monitoring Committee on “Approach to in-situ bio- 

remediation/ phyto-remediation of sewage in drains of Delhi", in the NGT matter OA 

No. 06 of 2012 was shared with the States vide email dated 05.03.2020 for 

consideration and their guidance. 

 
XV. Standardization of procedure for preparation of DPRs/ tender process: 

With regard to standardization for DPRs/tender process, NMCG has issued Guidelines 

for preparation of DPR for sewage infrastructure projects and have also conducted 

trainings for the 5 Ganga basin States through IIT Roorkee. The guidelines also has 

section for project cost estimation. Project estimates are prepared by State using 

standard Schedule of Rates (SoRs) notified by States which are regularly being 

reviewed at the State levels. The States have been advised to use these documents for 

their tendering purposes. 

 
XVI. Scrutiny of Action Plans for P-II and P-IV: 

As per the information provided by CPCB, for the purpose of scrutiny of the action 

plans with regard to the Priority –I and Priority-II polluted river stretches submitted 

by the respective State Government/UT Administration in compliance to the Hon‟ble 

NGT order dated 20.09.2018, CPCB has constituted a „Task Team‟ under the 

Chairmanship of „Member Secretary, CPCB‟. Till date, CPCB has organized twelve 
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meetings of the Task Team. Action plans received from the concerned States/UTs 

were considered and reviewed randomly in respect of P-I to P-IV identified polluted 

river stretches (PRS).Till date, all 61 out of total 61 action plans pertaining to P-I and 

P-II PRS received by CPCB from18 States and 2 UTs have been approved by CPCB 

Task Team along with the conditions. 

Further, in pursuance to Hon‟ble NGT directions dated 06.12.2019, CPCB also 

organized three Task Team meetings for review of action plans pertaining to P-III and 

P-IV category PRS. 91 out of 115 Action plans pertaining to P-III and P-IV polluted 

river stretches, submitted by 17 States and 01 UT has been approved by CPCB Task 

Team. The Action Plans in respect of the States viz., Chhattisgarh, Jharkhand, Punjab, 

Rajasthan, Uttarakhand and West Bengal requires modification in light of the 

recommendations of the CPCB Task Team whereas Nagaland State could not 

participate in Video Conferencing of 12 Task Team meeting in view of the technical 

problem. 

******* 
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17. The Member Secretary, Meghalaya Pollution Control Board Arden- Lumpyngngad Shillong: 

793014 

18. The Member Secretary, Nagaland Pollution Control Board, Signal Point, Dimapur Nagaland – 

797112 

19. The Member Secretary, Madhya Pradesh Pollution Control Board, E-5, Arera Colony, 

Paryavaran Parisar,  

Bhopal - 462 016, Madhya Pradesh 

20. The Member Secretary, Maharashtra Pollution Control Board, Kalpataru Point, 2nd – 4th Floor 

Opp. Cine Planet Cinema, Nr. Sion Circle, Sion (E) Mumbai – 400 022 

21. The Member Secretary, Mizoram Pollution Control Board, New Secretariat Complex, Khatla 

Thlanmual Peng, Khatla, Aizawl, Mizoram: 796001 

22. The Member Secretary, Puducherry Pollution Control Committee, Housing Board Complex, 

Anna Nagar, Puducherry -600 005 

23. The Member Secretary, Punjab Pollution Control Board, Vatavaran Bhawan, Nabha Road, 

Patiala, Punjab 147001 

24. The Member Secretary, Odisha Pollution Control Board, A-118, Nilakanta Nagar, Unit –VIII, 

Bhubaneshwar – 751012 

25. The Member Secretary, Rajasthan Pollution Control Board, 4, Jhalana Institutional Area, 

Jhalana Doongri, Jaipur (Rajasthan) - 302 004 

26. The Member Secretary, Sikkim State Pollution Control Board, Department of Forest, 

Environment & Wildlife Management Government of Sikkim, Deorali, Gangtok, -737102 

27. The Member Secretary, Telangana State Pollution Control Board, Paryavaran Bhawan, A-3, 

I.E. Sanath Nagar, Hyderabad-500 018 

28. The Member Secretary, Tripura Pollution Control Board, Vigyan Bhawan, Pandit Nehru 

Complex, Gorkhabasti, PO: Kunjaban Agartala – 799006 

29. The Member Secretary, Tamil Nadu Pollution Control Board, 76, Mount Salai, Guindy, 

Chennai-600 032 

30. The Member Secretary, Uttarakhand Environmental Protection & Pollution Control Board, 

29/20, Nemi Road, Dehradun, Uttarakhand – 248001 

31. The Member Secretary, Uttar Pradesh Pollution Control Board, Building.No. TC-12V, Vibhuti 

Khand, Gomti Nagar, Lucknow-226 010 

32. The Member Secretary, West Bengal Pollution Control Board, Paribesh Bhavan, 10A, Block-

L.A., Sector III, Salt Lake City, Kolkata - 700 106 

Copy for kind information: 

1. PPS to Secretary, Department of Water Resources, RD&GR, Ministry of Jal Shakti,  

Shram Shakti Bhavan, Rafi Marg, Sansad Marg Area, New Delhi- 110001 

2. PS to Director General, NMCG 

3. Chairman, Central Pollution Control Board, Parivesh Bhawan, East Arjun Nagar, 

Delhi-110032 

4. Member Secretary, Central Pollution Control Board, Parivesh Bhawan, East Arjun 

Nagar, Delhi-110032 

5. PS to ED (DDG/Project/ Finance/Admin), NMCG 



Copy To: 

1. Secretary (Technical) Forest, Environment and Ecology Department Jammu, 4th Floor, 

Mini Block Secretariat, Jammu. 

2. Secretary, Department of Environment, Science and Technology Paryavaran Bhawan, 

Near US Club, Shimla, Himachal Pradesh-171001 

3. Principal Secretary, MGSIPA Complex, Sector-26, adjacent Sacred Heart School, 

Chandigarh, 160019 

4. Additional Chief Secretary to Govt. of Haryana, Environment Department of 

Environment & Climate Change, R.No. 108, 7th Floor, Main Secretariat Sec16, 

Chandigarh 160017 

5. Principal Secretary, Department of Environment, U.P., Room No. 601, Bapu Bhawan 

Secretariat, Vidhan Sabha Marg, Lucknow – 226001.  

6. Special Chief Secretary, Department of Environment, Forest, Science & technology, 

4th Block, Ground Floor,Room No:268, A.P Secretariat Office, Velagapudi  

7. Secretary, Department of Environment and Forest, H-Block, 2nd Floor Janata Bhawan, 

Dispur, Guwahati 781006, Assam  

8. Principal Secretary, Department of Environment, Forest and Climate Change, Van 

Vibhag Rd, Nehru Nagar, Patliputra Colony, Patna, Bihar 800013 

9. Additional Chief Secretary (Forests & Environment), Forests & Environment 

Department, Block 14, 8 th floor, Sachivalaya, Gandhinagar - 382 010 Gujarat. 

10. Principal Secretary, Department of Environment, Room No. S-2/23, Mahanadi bhawan, 

Mantralaya, Nava Raipur, Atal Nagar, Raipur - 492001 

11. Additional Chief Secretary to Government, Forest, Environment and Ecology, 

Department, Karnataka Government Secretariat, Room No. 447, 4th Floor, Gate no. 2, 

Multi-storey Building, Bangalore-560001. 

12. Principal Secretary, Department of Environment, Room No. 406 4th Floor Annex II, 

Secretariat, Kerala Thiruvananthapuram, Kerala, PIN- 695001 

13. Principal Secretary, Department of Housing and Environment, Government of Madhya 

Pradesh, Paryavaran Parisar, E- 5, Arera Colony, Bhopal, Madhya Pradesh, 462016 

14. Principal Secretary, Environment Department, Maharashtra 15th Floor, New 

Administrative Building, Madam Cama Road, Mantralaya, Mumbai – 400032 

15. Additional Secretary, Forests & Environment Deptt, Secretariat Building, North Range, 

Forest Colony, Khasi Hills, Shillong, Meghalaya 793001 

http://harenvironment.gov.in/en
http://harenvironment.gov.in/en


16. Deputy Conservator of Forest (Headquarters) Environment, Forests & Climate Change 

Department Tuikhuahtlang, Aizawl Mizoram. 

17. Principal Secretary, Department of Environment, Forest & Climate Change, New 

Secretariat, Kohima, Nagaland Tel.- 0370-2243025  

18. Additional Chief Secretary, State Silvicultural garden, Khandagiri, Bhubaneswar, 

Odisha 751003 

19. Principal Secretary, Forest and Environment Department, Rajasthan 4, Jhalana 

Institutional Area, Jhalana Doongri, Jaipur, Rajasthan 302004 

20. Principal Secretary, Chief Project Director (SBFP-JICA), Forests, Environment & 

Wildlife Management Department, Government of Sikkim 

21. Principal Secretary, Namakkal Kavignar Maaligai, Fort St. George, Chennai 600 009 

22. Secretary, Department of Science, Technology & Environment, Vigyan Prajukti O 

Paribesh Bhawan, P.N. Complex, Gorkhabasti, Agartala,West Tripura, PIN-799006 

23. Special. Chief Secretary, TSCOST, 4th Floor, Aranya Bhavan, Saifabad, Hyderabad, 

Telangana State, Pin – 500004 

24. Deputy Conservator of Forests, (Territorial Division), Department of Environment & 

Forest Office of the Deputy Conservator of Forest, Daman, Fort Area, Post Office Moti 

Daman Daman & Diu (U.T.) 

25. Deputy Conservator of Forests, (Territorial Division), Van Bhavan, Dadra and Nagar 

Haveli 

26. Secretary, Department of Environment, Govt. of  NCT of Delhi, 6th Floor, Delhi 

Secretariat, IP Estate, New Delhi 110002  

27. Secretary, Environment & Forest, Govt. of Uttarakhand, 4 Subhash Road, Secretariat, 

Forth Floor, New Building Dehradun, Pin code-248001 

28. Joint Secretary, Department of Science, Technology & Environment, 1st Floor, Pandit 

Deendayal Upadhay Bhavan, Behind Pundalik Devasthan, Near Sanjay School, 

Porvorim, Bardez - Goa  

29. Secretary, Environment, Office of Environment, Chief Secretariat, Goubert Avenue, 

Puducherry 605001  

30. Principal Secretary, Department of Environment, 5th Floor, Pranisampad Bhawan, 

Block LB-II, Salt Lake, Sector III, Bidhannagar, Kolkata – 700 106  

31. Additional Chief Secretary Forest, Environment & Climate Change Deptt., Nepal 

House, Doranda, Ranchi-834002, Jharkhand  
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    Performa of NMCG (OA No. 673 of 2018)- GHAGGAR ACTION PLAN 

River Stretch 
 
(Origin/Basin/ 
Sub-basin/Outfall) 
 
Tributaries 
 
Major 
towns/Industrial 
Clusters 

Priority/ 
Present 
water 
quality 
(Monitori
ng during 
Jan-Dec, 
2019) 

Major polluting 
sources/ 
Drains/ 
Industrial clusters 
(IC) 
 
Sewage generation/ 
gap/treatment 
proposed 
 

Directions of NGT Present 
status of 
implementati
on 

State 
Govt./Agency 
responsible 

Remarks 

Ghaggar Surajpur, 
Panchkula to Ottu 
Weir, Sirsa 
 
 
Major Drain 
outfalling in River 
Ghaggar 
 
1. Sukhana Nallah, 

Parwanoo 
Barrier, 
Himachal 
Pradesh 

2. Jattan walla 
Nallah 

3. Discahrge of 
STP, Sec-28, 
Panchkula at 
Vill- Kakrali, 
Punjab. 

4. MDC Drain of 
Panchkula 
entering to 
Sukhna Nallah 

I 11 Major drains 
 
 
 
 
 
 

 Total Sewage 
Generation:- 296.9 

 

 Total Sewage 
Treatment Plant:- 
511.5  MLD 

 

 GAP in 
Treatment:- 15.8 
MLD in Ambala  
town only. 

 

 No. of under 
construction STPs- 
11 

 Capacity of under 
construction STPs 
- 49 MLD 

100% sewage 
treatment by 31st 
March, 2020 at least 
to the extent of in-situ 
remediation. 
 

Nodal 
Departments 
for every drain 
designated 
and directions 
issued for 
taking up the 
task. 

1. Public Health 
Engineering 
Department. 

2. Urban Local 
Bodies 
Department. 

3. Irrigation 
Department. 

4. Town and 
Country 
Planning. 

5. Haryana 
Shehri Vikas 
Pradhikaran(
HSVP). 

6. HSIIDC 
Department. 

7. Forest 
Department.  

8. Development 
of Panchayat 
Department. 

9. Health 
Department. 

 
 

 

Commencement of 
setting up STPs by 
31st March, 2020. 
 

All the Under 
construction 
STPs will  be 
completed by 
31.12.2020. 
 
Proposed 
STPs will be 
completed by -
30.06.2025 
 
 

Connecting all the 
drains and other 
sources of generation 
of sewage to the 
STPs by 31st March, 
2020. 

 Total towns 
in catchment 
of River 
Ghaggar- 27 

 Sewerage 
already laid 



River Stretch 
 
(Origin/Basin/ 
Sub-basin/Outfall) 
 
Tributaries 
 
Major 
towns/Industrial 
Clusters 

Priority/ 
Present 
water 
quality 
(Monitori
ng during 
Jan-Dec, 
2019) 

Major polluting 
sources/ 
Drains/ 
Industrial clusters 
(IC) 
 
Sewage generation/ 
gap/treatment 
proposed 
 

Directions of NGT Present 
status of 
implementati
on 

State 
Govt./Agency 
responsible 

Remarks 

5. Sukhna choe at 
Vill- Bhankarpur, 
Punjab 

6. Ambala Drain 

7. Ghail drain  at 
Rampur, Ambala  

8. Markanda River 
at Vill. 
Dhandhota 

9. Sagar Para 
Drain at Vill. 
Sagra 

10. Kaithal drain  at 
Vill. Khanauri 

11. Discharge of 
M.C. Ratia 
(Fatehabad) 

 
 

 
 
 
Major towns 
1. Naraingarh  

2. Ambala  

3. Ratia  

4. Tohana  

 
 

 No. of STPs 
proposed - 10 

 Capacity of STPs 
proposed- 61.5 
MLD 

 
 
 
 
 

in 2 towns 

 Sewer lines 
were 
proposed to 
be laid in 25 
Towns in 
Ghaggar 
Action Plan. 

 Laying of 
Sewerage 
work 
completed in 
11 towns  

 Work is 
under 
process at 
14 locations 
and will be 
completed 
by Dec., 
2020. 

 Total length 
of sewer line 
to be laid- 
478.8  Km  

 Length laid 
so far- 234.6 
Km. 

10. Department 
of Industrial 
and 
Commerce. 

11. Mines and 
Geology 
Departmet. 

 



River Stretch 
 
(Origin/Basin/ 
Sub-basin/Outfall) 
 
Tributaries 
 
Major 
towns/Industrial 
Clusters 

Priority/ 
Present 
water 
quality 
(Monitori
ng during 
Jan-Dec, 
2019) 

Major polluting 
sources/ 
Drains/ 
Industrial clusters 
(IC) 
 
Sewage generation/ 
gap/treatment 
proposed 
 

Directions of NGT Present 
status of 
implementati
on 

State 
Govt./Agency 
responsible 

Remarks 

5. Jhakal 
Mandi  

6. Fatehaba
d  

7. Hisar  

8. Narnaund  

9. Narwana  

10. Uchana  

11. Jind  

12. Safidon  

13. Cheeka  

14. Kaithal  

15. Kalayat  

16. Pundri 

17. Shahbad  

18. Pehowa  

19. Thanesar  

20. Kalka 

21. Pinjore  

22. Panchkula 

23. Mandi 
Dabwali  

24. Kalanwali  

25. Sirsa  

 

Completion of all 
steps of action plans 
including completion 
of setting up STPs 
and their 
commissioning till 31st 
March, 2021 in terms 
of the NGT order 
dated 8th April, 2019. 

All the under 
construction 
STPs will be 
completed by 
31.12.2020. 

Institutional 
mechanism to be 
evolved for ensuring 
compliance of above 
directions. For this 
purpose, monitoring to 
be done by Chief 
Secretaries of the 
States/UTs at 
State/UT level, and by 
Secretary, MoJS at 
national level with the 
assistance of NMCG 
and CPCB. 

Regular 
monitoring is 
being done by 
Chief 
Secretary and 
MS, HSPCB is 
made Nodal 
for reviewing 
the status of 
Action Plans of 
polluted river 
stretches 

Monthly progress 
report to be furnished 
by the States to 
Secretary, MoJS with 

Monthly 
progress 
report 
submitted on 



River Stretch 
 
(Origin/Basin/ 
Sub-basin/Outfall) 
 
Tributaries 
 
Major 
towns/Industrial 
Clusters 

Priority/ 
Present 
water 
quality 
(Monitori
ng during 
Jan-Dec, 
2019) 

Major polluting 
sources/ 
Drains/ 
Industrial clusters 
(IC) 
 
Sewage generation/ 
gap/treatment 
proposed 
 

Directions of NGT Present 
status of 
implementati
on 

State 
Govt./Agency 
responsible 

Remarks 

26. Rania  

27. Ellenabad  

 
Industrial Cluster 
1. HSIIDC 

Industrial Area, 
Barwala. 

2. Industrial Area, 
Saha. 

3. Industrial Area, 
Ambala Cantt. 

4. Industrial Area, 
Jind. 

 
 
262  Industries 
 
 

a copy to CPCB. 07.02.2020 by 
HSPCB. 

Procedure for 
DPRs/tender process 
to be shortened and if 
found viable, business 
model to be 
developed at 
central/state level. 

All 
Departments 
are asked to 
look into the 
matter 

Wherever work is 
awarded to any 
contractor, 
performance 
guarantee to be taken 
in above terms. 

Performance 
guarantee is 
being taken 
from contractor 
by the 
executing 
departments. 

 



Performa of NMCG (OA No. 673 of 2018)- YAMUNA ACTION PLAN 

River Stretch 
 
(Origin/Basin/ 
Sub-basin/Outfall) 
 
Tributaries 
 
Major towns/Industrial 
Clusters 

Priority/ 
Present 
water 
quality 
(Monitori
ng during 
Jan-Dec, 
2019) 

Major polluting 
sources/ 
Drains/ 
Industrial clusters 
(IC) 
 
Sewage generation/ 
gap/treatment 
proposed 
 

Directions of NGT Present 
status of 
implementati
on 

State 
Govt./Agency 
responsible 

Remarks 

Yamuna Dhanura Escape to Palla, 
Sonepat and Badarpur 
Border to Gaunchi Drain. 
 
Major Drain outfalling in 
River Yamuna 
 
1. Dhanura Escape (Ditch 

Drain) 

2. Drain No.2 

3. Drain No.6 

4. Mungeshpur 

5. KCB Drain 

6. Drain No.8 

7. Leg I 

8. Leg II 

9. Leg III 

10. Budhiya Nalah 

11. Guanchi 

 
Major towns 
1. Jagadhri  

2. Yamunanagar  
ar 

I 11 Major drains 
 
 
 
 
 
 

 Total Sewage 
Generation:-
1032.7 
 
 

 Total Sewage 
Treatment Plant:-
1157.2  MLD 
 

 GAP in 
Treatment:- 79.9 
MLD gap in 
treatment in towns 
i.e.  Faridabad (70 
MLD), Beri (0.1 
MLD), Indri(0.8), 
Palwal(8.7) and 
Samalkha (0.3 
MLD). 

100% sewage 
treatment by 31st 
March, 2020 at 
least to the extent 
of in-situ 
remediation. 
 

Directions 
issued to 
concerned 
departments 
for taking up 
the task. 

1. Public Health 
Engineering 
Department. 

2. Urban Local 
Bodies 
Department. 

3. Irrigation 
Department. 

4. Town and 
Country 
Planning. 

5. Haryana 
Shehri Vikas 
Pradhikaran(
HSVP). 

6. HSIIDC 
Department. 

7. Gurugram 
Metropolitan 
Development 
Authority.  

8. Forest 
Department.  

9. Development 
of Panchayat 
Department. 

 

Commencement of 
setting up STPs by 
31st March, 2020. 
 

All the Under 
construction 
STPs will be 
completed by  
31.07.2021 
 
Proposed 
STPs will be 
completed by 
31.12.2023 
 
 

Connecting all the 
drains and other 
sources of 
generation of 
sewage to the 
STPs by 31st 
March, 2020. 

 Total towns 
in catchment 
of River 
Yamuna- 34. 

 Sewerage is 
fully laid in 
11 towns 



River Stretch 
 
(Origin/Basin/ 
Sub-basin/Outfall) 
 
Tributaries 
 
Major towns/Industrial 
Clusters 

Priority/ 
Present 
water 
quality 
(Monitori
ng during 
Jan-Dec, 
2019) 

Major polluting 
sources/ 
Drains/ 
Industrial clusters 
(IC) 
 
Sewage generation/ 
gap/treatment 
proposed 
 

Directions of NGT Present 
status of 
implementati
on 

State 
Govt./Agency 
responsible 

Remarks 

3. Radaur  
4. Chhachhrauli  
5. Ladwa 
6. Nilokheri  
7. Taraori  
8. Indri  
9. Karnal  
10. Nissing  
11. Gharaunda  
12. Panipat  
13. Samalkha 
14. Gohana  
15. Ganaur  
16. Sonipat  
17. Kharkhoda  
18. Maham  
19. Rohtak  
20. Kalanaur  
21. Sampla  
22. Beri  
23. Bahadurgarh  
24. Jhajjar  
25. Taoru 
26. Gurugram 
27. Nuh  
28. Ferozepur 

jhirka  

 
 
 

 No. of under 
construction STPs- 
17 

 Capacity of under 
construction STPs-
176 MLD 

 No. of STPs 
proposed  - 11 

 Capacity of STPs 
proposed - 303 
MLD 
 
 

 
 
 
 

 Sewer lines 
are being 
laid in 23 
Towns – 
Work will be 
completed 
by 
31.12.2020 
except in 
Beri and 
Panipat 
where it will 
be 
completed 
by 
31.12.2021. 
 

 Total length 
of sewer line 
to be laid        
- 1516  Km  
 

 Length laid 
so far- 832 
Km 

10. Health 
Department. 

11. Department 
of Industries 
and 
Commerce. 
 

Completion of all 
steps of action 
plans including 

All the under 
construction 
STPs will be 



River Stretch 
 
(Origin/Basin/ 
Sub-basin/Outfall) 
 
Tributaries 
 
Major towns/Industrial 
Clusters 

Priority/ 
Present 
water 
quality 
(Monitori
ng during 
Jan-Dec, 
2019) 

Major polluting 
sources/ 
Drains/ 
Industrial clusters 
(IC) 
 
Sewage generation/ 
gap/treatment 
proposed 
 

Directions of NGT Present 
status of 
implementati
on 

State 
Govt./Agency 
responsible 

Remarks 

29. Punahana  
30. Faridabad 
31. Palwal  
32. Hathin  
33. Hassan Pur  
34. Hodal  

 
 
 
 
 
 
 

Industrial Cluster 
 
1. IMT, Manesar, 

Gurugram. 
2. Sector-37, Gurugram. 
3. HSIIDC Kutana, 

Rohtak. 
4. IMT, Rohtak. 
5. Industrial 

Area(HSIIDC, 
Bahadurgarh) 

6. Faridabad District 
Ballabgarh Town 
Electroplating Zone, 
Sec-58. 

completion of 
setting up STPs 
and their 
commissioning till 
31st March, 2021 in 
terms of the NGT 
order dated 8th 
April, 2019. 

completed and 
commissioned 
by 31.12.2020 
except at 
Faridabad 
which will be 
completed by 
31.07.2021. 

Institutional 
mechanism to be 
evolved for 
ensuring 
compliance of 
above directions. 
For this purpose, 
monitoring to be 
done by Chief 
Secretaries of the 
States/UTs at 
State/UT level, and 
by Secretary, 
MoJS at national 
level with the 
assistance of 
NMCG and CPCB. 

Regular 
monitoring is 
being done by 
Chief 
Secretary and 
MS, HSPCB is 
made Nodal 
for reviewing 
the status of 
Action Plans of 
polluted river 
stretches.  

Monthly progress 
report to be 
furnished by the 

Monthly 
progress 
report 



River Stretch 
 
(Origin/Basin/ 
Sub-basin/Outfall) 
 
Tributaries 
 
Major towns/Industrial 
Clusters 

Priority/ 
Present 
water 
quality 
(Monitori
ng during 
Jan-Dec, 
2019) 

Major polluting 
sources/ 
Drains/ 
Industrial clusters 
(IC) 
 
Sewage generation/ 
gap/treatment 
proposed 
 

Directions of NGT Present 
status of 
implementati
on 

State 
Govt./Agency 
responsible 

Remarks 

7. HSIIDC, IMT, Sec-66-
69, Faridabad 

8. Sector-29, Part-I, 
Panipat. 

9. Sector-29, Part-II, 
Panipat. 

10. Industrial Area Barhi, 
Sonepat.   

11. Industrial Area Rai, 
Sonepat. 

12. Industrial Area 
Kundlil, Sonepat. 

13. Industrial Area 
Murthal, Sonepat. 

 
 
2597 Industries 

States to 
Secretary, MoJS 
with a copy to 
CPCB. 

submitted on 
07.02.2020 by 
HSPCB. 

Procedure for 
DPRs/tender 
process to be 
shortened and if 
found viable, 
business model to 
be developed at 
central/state level. 

All 
Departments 
are asked to 
look into the 
matter.   

Wherever work is 
awarded to any 
contractor, 
performance 
guarantee to be 
taken in above 
terms. 

Performance 
guarantee is 
being taken 
from 
contractor by 
the executing 
departments.  
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Status Report- Ghaggar Action Plan 

1. Initiating action for setting up STPs to prevent flow into storm water 

drains 

New STPs Under construction (Annexure-1 A) 

17 new STPs were proposed to be constructed in the catchment of 

river Ghaggar with treatment capacity of 123 MLD. Out of which 6 STPs 

have been constructed with treatment capacity of 74 MLD. Work is in 

progress at remaining 11 STPs with treatment capacity of 49 MLD.  

 

Proposal status of STPs. (Annexure-1 B) 

No. of STPs proposed    - 10 

 Capacity of STPs proposed  - 61.5 MLD 

 

2. Removal of the deficiencies in the existing STPs/ upgradation of STPs  

2.1 Existing STPs and compliance status (Annexure-2 A) 

 There are total 59 STPs installed in the catchment of river Ghaggar with 

the capacity of 511.5 MLD. As per latest status 1 STP (10 MLD by HUDA 

at Jind) out of total 59 is not meeting the prescribed parameters. 

 The STP wise compliance status and action taken report against non 

complying STPs is enclosed as Annexure- 2A. 

Department Total No. 

Of STPs 

Capacity 

(MLD) 

No. of STP 

Non- 

Complying 

Capacity 

(MLD) of 

non 

complying 

STPs 

PHED 49 371 0 0 

HSVP 9 131.5 1 1 

Garrison  1 9 0 0 

Total 59 511.5 1 1 

 



2 
 

 

2.2  Estimation of sewage 

 Total towns in catchment of River Ghaggar – 27  

 Quantum of sewage generation – 296.9 MLD  

 Existing Treatment capacity – 511.5 MLD 

 Capacity of under construction STPs (in progress) -49 MLD 

 Capacity of STPs proposed- 61.5 MLD 

 There is gap in treatment capacity of 15.8 MLD in Ambala only. 

Details of towns wise sewage generation, treatment capacity and 

Gaps are attached as Annexure-2 B. 

 

2.3 Upgradation of STPs. (Annexure-2 C) 
 

 Number of STPs under upgradation -32 

 Capacity of STPs under upgradation -182.5 MLD 

 

3. Setting up/ up-gradation of CETPs for control of industrial pollution 

in the drains. 

 

Existing CETPs (Annexure-3 A) 

 No. of existing CETPs  – 4 

 Capacity    – 6.1 MLD 

Out of total 4 CETPs, 2 are non complying and prosecution action 

has been initiated. The details are given in Annexure-3A. 

 

Under proposal CETPs (Annexure-3 B) 

 No. of CETPs proposed  – 2 

 Capacity    -3 MLD 
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4. Septage management policy for safe disposal of septage generated in 

unsewered areas. 

 

 All towns to introduce a policy and framework in the lines of 

Gurugram. 

 MCG has started the task of septage management. 

 

5. Installation and maintenance of Online Monitoring System for STPs 

and CETPs. 

 

OMD in STPs 

Out of total 59 STPs located in the catchment of River Ghaggar, 53 

STPs have installed online monitoring devices and  50 are connected with 

HSPCB server. 

Sr. 

No. 

Departments Total 

STPs 

Installed as 

per online 

status 

No. of STPs 

Connected to 

HSPCB server 

1.  PHED  49 46 45 

2.  HSVP  9 7 5 

3. Garrison  1 0 0 

 Total  59 53 50 
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OMD in CETPs 

4 CETPs are located in the catchment of River Ghaggar, and all 4 CETPs 

are connected with HSPCB server. 

Sr. 

No.  

Departments  Total 

CETPs  

Installed as 

per online 

status 

No. of CETPs 

Connected to 

HSPCB server 

1. HSIIDC  4 4 4 

 Total  4 4 4 

 

6. Status of laying of sewer network/ connectivity as directed by 

Hon'ble Tribunal. (Annexure-4) 

 

Total towns in catchment of River Ghaggar- 27 

Sewerage already laid in 2 towns 

Sewer lines were proposed to be laid in 25 Towns in Ghaggar Action 

Plan. 

Laying of Sewerage work completed in 11 towns  

Work is under process at 14 locations and will be completed by Dec., 

2020. 

Total length of sewer line to be laid- 478.8  Km  

Length laid so far- 234.6 Km. 

 

7. Interception of sewages points (Annexure-5) 

 

183 MLD of effluent was proposed to be tapped/ diverted at 92 locations. 

Out of which 0.4 MLD effluent has been diverted at 1 location, so far. 
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Status Report- Yamuna Action Plan 

1. Initiating action for setting up STPs to prevent flow into storm water 

drains. 

1.1 New STPs Under construction (Annexure-1 A) 

No. of under construction STPs   - 22 

Capacity of under construction STPs  -226 MLD 

Progress status  

Work completed      - 5 (50 MLD) 

Work in progress     - 17 

1.2 Proposal status of STPs. (Annexure-1 B) 
No. of STPs proposed     - 11 

Capacity of STPs proposed   - 303 MLD 

2. Removal of the deficiencies in the existing STPs/ upgradation of STPs   

.  

2.1 Existing STPs and compliance status (Annexure-2 A) 

3STPs of PHED,4 STPs of ULBD and 1 STP of GMDA (total=8) are 

non-complying. 

Department Total No. 

Of STPs 

Capacity No. of STP 

Non- 

Complying 

Capacity 

PHED 43 457.9 3 68.5 

HSVP 5 58.3 0 0 

ULBD 8 253 4 170 

GMDA 5 388 1 68 

Total 61 1157.2 8 306.5 

 

2.2  Estimation of sewage 

 Total towns in catchment of River Yamuna – 34  

 Quantum of sewage generation - 1032.7 MLD  

 Existing Treatment capacity – 1157.2 MLD 

 Capacity of under construction STPs in progress-176 MLD 

 Capacity of STPs proposed- 303 MLD 

 There is gap in treatment capacity of 79.9 MLD in Haryana i.e.  

Faridabad (70 MLD), Beri (0.1 MLD), Indri(0.8), Palwal(8.7) and 

Samalkha (0.3 MLD). Details of townwise sewage generation, 

treatment capacity and gaps are attached as Annexure-2 B. 

2.3 Upgradation of STPs (Annexure-2 C ) 

Number of STPs to be upgraded -9 

Capacity of STPs to be upgraded -70.5 MLD 
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Progress status for upgradation. 

 Work completed    - 3 

 Work in progress   - 6 

3. Appointment of Single Supervisory Authority for monitoring and 

implementation of the STPs. 

ACS (PHED) has already been appointed as Single Supervisory 

Authority for STPs and CETPs who is convening regular meetings with 

all stakeholder departments for monitoring the progress of 

implementation of the plans. 

4. Formulation of Standard Operating Procedure (SoP) for STPs. 

PHED was to finalize the SoP of all STPs and CETPs in the State as per 

the decision taken on 22.10.2019. PHED has finalized the SoPs, of STPs 

and the SoPs for CETPs of HSIIDC have been framed by HSIIDC. 

5. Efficacy Study of STPs. 

The reputed agencies have been engaged to conduct the efficacy studies 

of the existing STPs by the concerned stakeholder departments. The 

reputed independent agencies engaged by various departments is as 

under:- 

Sr. 

No.  

Departments  Reputed agency  

1  
 

PHED  Jamia Milia Islamia 

University, New Delhi  

2  HSVP  Jamia Milia Islamia 

University, New Delhi  

3  HSIIDC  IIT, Delhi  

4  GMDA  IIT, Rookee  

5  ULB  Yet to be engaged  

 

The departments informed that the report of the agencies is awaited 

shortly. Further to take action on the report i.e. inviting of the tender, 

allotment and execution of work may take some more time and likely to 

be completed by 30.06.2020. 
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6. Commencement of In-situ Phyto-remediation/ Bio-remediation in the 

drains from 1.1.2020 in the event of the failure to setup STPs. 

 

 Time Line – w.e.f. 01.01.2020 

 Where applicable – In all drains where the TPs are incomplete or 

under construction or untreated effluent flows. 

 Status - All 11 drains in Haryana fall under this category 

 Penalty after Time Line – 5 Lakh per month per drain. 

 Meeting of all stakeholder Departments was held on 04.11.2019, 

wherein the agencies for executing the Bio / Phyto remediation 

works in specific drains were identified (PHED, ULBD, GMDA & 

HSIIDC). Work is yet to be taken up. In the meeting held on 

04.11.2019 two departments for each drain which contribute 

maximum share in the quantum of flow were identified. Further, 

one Nodal Department was identified for each drain for defining 

scope of work pertaining to the departments and shall be 

responsible for implementation of the work.. 

 

The Nodal departments were identified as under :- 

 
Sr. 

No.  

Name of 

Drain 

Main Stakeholder 

Departments 

Name of 

ULB 

Nodal 

Department 

for execution 

of works 

1. Dhanura 

Escapes 

(Ditch Drain) 

PHED, ULBD Yamunanagar PHED 

2. Drain no. 2 ULBD, HSVP Panipat ULBD 

3. Drain no. 6 ULBD,HSIIDC Sonipat HSIIDC 

4. Mungeshpur ULBD, PHED Bahadurgarh ULBD 

5. KCB Drain HSIIDC,ULBD Bahadurgarh HSIIDC 

6. Drain no. 8 Not required 

being nil flow 

   

7. Leg I MCG, GMDA Gurugram MCG 

8. Leg II MCG, GMDA Gurugram MCG 

9. Leg III MCG, GMDA Gurugram GMDA 

10. Budhiya 

Nalah 

ULBD,HSIIDC Faridabad ULBD 

11. Guanchi ULBD, 

PHED (For 

discharge of 

village Hodal and 

Hathin). 

Faridabad ULBD 
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7. Setting up/ up-gradation of CETPs for control of industrial pollution 

in the drains. 

 

7.1 Existing CETPs and compliance status (Annexure-3 A) 

As per latest status, 1 CETP is non complying out of total 13 CETPs in 

the catchment of river Yamuna. 

Department Total No. 

Of CETPs 

Total 

Capacity 

Non- 

Complying 

Capacity of non 

complying 

CETPs 

HSVP 2 42 1 21 

HSIIDC 9 116.2 0 0 

Private Party 2 0.55 0 0 

Total 13 158.75 1 21 

 

7.2 CETPs proposed to be upgraded (Annexure-3 B) 

No. of CETPs proposed to be upgraded  – 7 

Capacity      - 58.2 MLD 

 

7.3 CETPs proposed to be constructed (Annexure-3 C) 

No. of CETPs proposed   –   8 

Capacity        - 120.25 MLD 

 

8. Septage management policy for safe disposal of septage generated in 

unsewered areas. 

 

19 ULBs falling in the catchment of River Yamuna has notified their 

policy for Septage management. The details regarding Month wise 

quantum of sewage disposed off though tankers is enclosed as 

Annexure-4. 
 

9. Installation and maintenance of Online Monitoring System for STPs 

and CETPs. 

9.1  OMD in STPs 

Out of total 58 STPs located in the catchment of River Yamuna, 48 STPs 

have installed online monitoring devices and38 are connected with 

HSPCB server. 
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Sr. 

No.  

Departments  Total 

STPs  

No. of STPs 

Installed 

OMDs  

No. of STPs 

Connected to 

HSPCB server  

1.  PHED  42 36 30  

2.  HSVP  5 4  2  

3.  GMDA  5 5  4  

4.  ULBD  9  3 2 

 Total  61 48 38 

 

 

9.2   OMD in CETPs 

Out of total 13 CETPs located in the catchment of River Yamuna, 12 

CETPs are connected with HSPCB server. 

Sr. 

No.  

Departments  Total 

CETPs  

No. of CETPs 

Installed 

OMDs  

No. of CETPs 

Connected to 

HSPCB server  

1.  HSIIDC  8 8  7 

2.  HSVP  2 2  2  

3.  Private 

Party  

2 2  2 

4  GMDA  1  1  1 

 Total  13  13 12 

 

10.  Status of laying of sewer network/ connectivity. (Annexure-5) 

 Total towns in catchment of River Yamuna- 34. 

 Sewer lines are under process in 23 Towns – Plan for 2 towns (Beri 

& Panipat) are beyond the timelines prescribed by NGT with target 

date 31.12.2020 

 Work of laying of sewerage fully laid in 11 towns i.e. Radaur, 

Ganaur, Nuh, Kharkhoda, Sampla, Yamuna Nagar Ladwa, Hathin, 

Meham, Gurugram and Chhachhrauli. 

 Total length of sewer line to be laid        - 1516  Km  

 Length laid so far           - 832 Km 

 For those areas, where STPs/CETPs/Sewer Network are required 

and no work has been started yet (as on 11.09.2019), the works 

have to be completed by 31.12.2020 
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11.  Interception of sewage (excluding Gurugram)  

84.14 MLD of effluent was proposed to be tapped/ diverted at 165 

locations. Out of which 28.6 MLD effluent has been diverted at 49 

locations.  

Progress regarding Tapping of Sewage(excluding Gurugram) 

Sr. 

No.  

Name of 

city MC 

No. of 

locatio

n 

Quantu

m of 

effluent 

to  be 

diverted 

MLD 

No. of 

location 

work 

complete

d 

Quamtu

m 

diverted  

No. Of 

location 

where 

work is 

under 

process 

No. of 

location 

work not 

started 

1 Yamuna 

Nagar 

12 14.8 1 0 7 4 

2 Rohtak  2 8 0 0 2 0 

3 Sonepat 9 8.8 1 0.75 5 3 

4 Kharkhoda 1 12.25 1 12.25 0 0 

5 Tarori 10 1.28 These points falls in approved areas where sewer 

line has already been laid by PHED Department 

so the sewerage of these points is to be tapped by 

PHED Department 

6 Gohana 3 1.8 2 1.2 1 0 

7 Jhajjar 6 3.55 4 2.25 2 0 

8 Hodal 4 2.3 2 1.5 0 2 

9 Nilokheri 2 1.3 2 1.3 0 0 

10 Panipat 58 19.82 30 5.95 0 28 

11 Bahadurgar

h 

17 5.48 5 1.18 0 12 

12 Gharaunda 5 0.97 5 0.97 0 0 

13 Palwal 29 2.49 0 0 29 0 

14 Ganaur 2 0 0 0 2 0 

15 Radaur 1 0 0 0 1 0 

16 Sampla 4 1.3 4 1.3 0 0 

    165 84.14 57 28.65 49 49 

 

12.  Leg-I, Leg-II, Leg-III. 
 

Progress status for interception of sewage at Leg-I, Leg-II and Leg-III is 

enclosed as Annexure-6 A, 6 B & 6 C. 

 Leg I – 13 locations out of total 16 locations have been plugged upto 

1.1.2020.  Work is under process at rest of 3 locations.  
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 Leg II - Effluent has been tapped at 23 locations out of total 33. Balance 10 

locations to be attended. 

 Leg III - Work completed at 21 locations out of total 61. Work is under 

progress at balance 40 locations.  

The work of tapping of sewage in Leg-I, Leg-II, Leg-III drains will be 

completed by 31.12.2020. The details are as under:- 

Sr. 

No 

Drain  Total 

Points 

Points 

plugged up 

to 

01.01.2020 

Balance 

point to 

be 

attende

d 

Points 

where 

sewage 

is to be 

diverted  

STP/

MPS 

to be 

constr

ucted  

Discharge 

treated 

after 

attending 

balance 

points 

Target 

date 

1 Leg 

No. I 

16 13 3 2 1 5.4 31.12.2020 

2 Leg 

No. II 

33 23 10 8 2 19.35 31.12.2020 

3 Leg 

No. 

III 

61 21 40 27 13 50.5 31.12.2020 

 

13. Status of Gurugram. 

 

 Quantum of sewage generated in Gurugram – 446 MLD 

 Existing treatment capacity    – 573 MLD  

 

14. Status of Faridabad. 

 Quantum of sewage generated in Faridabad – 210 MLD 

 Existing treatment capacity –140 MLD 

 Gap in treatment capacity – 70 

  

15.  Treatment of Sewage generated from villages 

 277 villages are identified in the catchment of river Yamuna by 

Panchayats Departments. 

 Action plan has been prepared for all the 277 villages with the 

target date 31.12.2020. 

 Work of diversion/treatment of sewage completed in 21 villages 

out of total 277.  
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16. Environmental compensation (Annxure-7). 

 No. of violating units where Environment Compensation imposed-  

21 

 Amount of EC imposed – Rs. 22514813 

 Amount EC collected – Rs. 7547500 

 

17.  Action taken report against non complying units (Annxure-8 & 9).  

 No of units inspected by Board    -902 

 No. of units found non complying   -295 

 No. of units closed by Board     -241 

 No. of prosecution cases filed     -157 

18.   Industrial effluent generation and treatment details (Annexure 10).  

 No. of industries in catchment of River Yamuna  -2597. 

 Quantum of Industrial effluent generation  -129.7 MLD 

 Existing treatment capacity of CETPs   –158.750 MLD 

 Treatment capacity under proposal   - 21 MLD 

 Gap in treatment       -0 

19. Environmental flow in River. 

It has been reported by the Irrigation and Water Resources Department, 

Haryana that as per MoU dated 12.05.1994 signed among the States of 

UP, Haryana, Rajasthan, Himachal Pradesh & NCT of Delhi, a minimum 

discharge of 352 cusec water is released in Yamuna river from 

Hathnikund barrage at lean period also to maintain the E-flow of river 

which was in accordance with the guidelines of Ministry of Water 

Resources, River Development & Ganga Rejuvenation, Govt. of India in 

compliance of the order of Hon’ble NGT dated 11.06.2015. However, in 

case excess discharge is received at HKB (in monsoon seasons) in 

comparison to capacity of channel, then this excess discharge is released 

into river Yamuna through Somb Nadi and the indented supply is 

released in the channel. 
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Central Monitoring Committee Visit to Karnataka to Assess the Polluted River Stretches with 

regard to Hon`ble NGT matter in OA No. 673 of 2018 

Tour Report 

Honorable National Green Tribunal (NGT), Principal Bench, New Delhi vide order dated: 

20thSeptember 2018 in O.A No.673 / 2018 in the matter of news item published in the Hindu authored 

by Sri Jacob Koshi titled “More river stretches are now critically polluted –CPCB”, the Hon’ble NGT 

directed the state to prepare action plans within two months for bringing all the polluted river stretches 

to be fit at least for bathing purposes. 

The CPCB monitors the quality of rivers by measuring BOD. The CPCB considers river water fit for 

bathing when it meets the criteria of having Bio-chemical Oxygen Demand (BOD) less than 3.0 mg/L, 

Dissolved Oxygen more than 5.0 mg/L and Fecal Coliform bacteria to be less than 500 MPN/100 ml. 

A river stretch having BOD greater than or equal to 30mg/L is termed as ‘Priority I’ polluted stretch, 

while that between 3.1-6 mg/L is ‘Priority V’. In its 2015 Report, the CPCB had identified 302 

polluted stretches on 275 rivers. The number of such stretches was found to be 351 in 2018. 

The Hon’ble NGT passed further directions in the Order dated 06.12.2019 in OA No. 673 of 2018. 

Main directions of the order are as follows: 

(i) 100% treatment of sewage may be ensured by 31.03.2020 at least to the extent of in-situ 

remediation. 

(ii) Timeline for completing all steps of action plans including completion of setting up STPs and 

their commissioning till 31.03.2021. 

(iii) A meeting at central level with NMCG as nodal agency must be held with the Chief 

Secretaries of all the States/UTs at least once in a month (option of video conferencing facility 

is open) to take stock of the progress and to plan further action. 

(iv) Monthly progress report may be furnished by the States/UTs to Secretary, Ministry of Jal 

Shakthi with a copy to CPCB.  

It was decided in the 1st meeting of the Central Monitoring Committee constituted by Hon’ble NGT in 

this matter was held on 08.01.2020 under the chairmanship of Secretary, DoWR, RD & GR, that 

groups may be formed of officials from NMCG, NRCD and CPCB for reviewing the progress of the 

States as per the Action Plans and visit some key & important States. 

Accordingly,NMCG formed team of the following officials to visit and review the progress of the 

Karnataka state as per the Action Plans: 

i. Shri G. K. Murty, Team leader, Project Management Consultancy, NMCG (9560001092) 

ii. Dr. (Smt.) Sabita Madhvi Singh, Joint Director, NRCD (8377808114) 

iii. Shri KM Udayakumar, Scientist-D, CPCB, RD-Bangalore (Representative from CPCB) 

The team visited Bengaluru from 05.03.2020 to 07.03.2020 and reviewed the Action plan and the 

status of its implementation with the officials of the Government of Karnataka. The team also visited 

the Priority III Polluted Stretches in River Arkavathy and priority IV Stretch in River Kabini to inspect 

the condition of the Rivers and to understand the Action Plansproposed by Karnataka State Pollution 

Control Board (KSPCB) for the various stretch. 

1. Polluted Stretches in Karnataka: 

Karnataka cities and towns including Bengaluru Urban Agglomeration. Karnataka has 17 Polluted 

River Stretches (PRS) in 17 Rivers of which 4 are under Priority III (BOD 10-20 mg/l), 7 under 

NJS
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Priority IV (BOD 6-10 mg/l) and 6 PRS under Priority V (BOD 3-5 mg/l). 43 towns are along these 

Priority Stretches, whose industries and domestic sewage contribute to the pollution. 

The projected sewage generation in 2020, based on data provided by KSPCB is 882 MLD against 

which  622 MLD treatment capacity is existing, thus there is a gap of 260 MLD. 150 MLD STP is 

under construction in Bengaluru at Vrishabhvathy Valley which is expected to be completed by July 

2020 (December 2020 as assessed by the team, at the site). 

The polluted stretches identified by CPCB in Karnataka are: 

RIVER NAME RIVER STRETCH 

BOD RANGE/ 

MAX VALUE 

(mg/L) 

PRIORITY 

Arkavathi Halli Reservoir ToKanakapura Town 14 III 

Lakshmantirtha Kattemalavadi To Hunsur 7.1 - 12.4 III 

Malprbha Khanapur To Dharwad 7.3 - 17.3 III 

Tungabhadra Harihar To Korlahalli Apr-19 III 

Bhadra Holehunnur To Bhadravathi 5.5 - 7.8 IV 

Cauvery Ranganathittu To Sathyamangalam Bridge 3.1 - 6.7 IV 

Kabini Nanjanagud To Hejjige 3.6 - 6.5 IV 

Kagina Shahabad To Hongunta 4.6 - 7.4 IV 

Kali 
Hasan Maad (West Coast Paper Mill) To 

Bommanahalli Reservoir 
6.5 IV 

Krishna Yadurwadi To Tintini Bridge 3.1 - 6.2 IV 

Shimsha Yediyar To Halagur 04-Oct IV 

AsangiNalla Along Asangi 4.4 V 

Bhima Ghanapur To Yadgir 3.3 - 6 V 

Kumardhara Along Uppinangadi 4 V 

Netravathi Uppinangadi To Mangaluru 4 V 

Tunga Shivamoga To Kudli 4.3 V 

Yagachi Along Yagachi, Hassan 4 V 

The Action Plan for Rejuvenation of River Stretches in Karnataka was submitted to CPCB in January 

2019. CPCB conveyed its main observations during a meeting on 12.09.2019. The observations were 

mainly of the latest water quality of drains, gap analysis regarding sewage, industrial effluent and solid 

waste management and other requirements detailed in Hon’ble NGT’s order dated 18.12.2018 as also 

06.12.2019 .State of Karnataka is yet to submit the replies to CPCB. 

It has been noted in the Action Plan that: 

a. The Action Plans for various PRS have proposed sewerage works at 2011 population. 

b. KSPCB has reported that there are no polluting industries in the stretch. 

c. The 1st reported stretch in River Arkavathy flows on the outskirts of Bengaluru. Though 

Bengaluru does not drain directly into this river but River Vrishabhavathy joins River 

Arkavathy and contributes to 576 MLD of sewage from Vrishabhavathy Valley drainage 
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catchment of Bengaluru. This catchment has 4 industrial areas also. This catchment (V Valley) 

is contributing maximum pollution in entire Karnataka. 

However, this river is either not monitored by KSPCB or CPCB ignored it. 

d. In all the towns in PRS Underground Drainage (UGD or sewerage network) has been proposed 

though in many towns the laid network is not effective, as lack of individual house 

connections. 

e. The state is proactively taking up Fecal Sludge Management in 6 towns along the PRS. 

f. Reuse/ Recycle of treated waste water are not effectively implemented. After tertiary treatment 

60 MLD TTP at Vrushabhavathy Valley Nayandahalli, water is again discharged in River 

Vrushabhavathy.  

 
Figure: Polluted River Stretches in Karnataka (Detailed List in Annexure -1) 

 

2. Deliberations during the Team Visit: 

2.1 Meeting in Karnataka State Pollution Control Board, Bengaluru: A meeting was chaired by 

the Principal Secretary Environment & Forest, Government of Karnataka in the Meeting Hall of 

the office of the Karnataka State Pollution Control Board, Hyderabad on 05.03.2020. 
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2.1.1 The meeting was informed that 

a. A Progress Report has to be submitted by the state every month to the Secretary 

DOWR, RD & GR on the compliance status of the directions of Hon’ble NGT in its 

order dated 06.12.2020. The directions as well as the Format for the Progress report 

was read out and discussed. It was directed to all stakeholders to submit the report at 

the earliest to KSPCB so that the Report can be submitted. 

2.1.2 Ensure 100% treatment of sewage at least in-situ remediation: 

It was informed that Hon’ble NGT directed 100% treatment by at-least in-situ 

remediation by March 2020. PS directed Directorate of Municipal Administration to 

take immediate action in this regard. 

Commencement of setting up of STPs and connecting all the drains and other 

sources of generation of sewage to the STPs must be ensured:  

BWSSB informed that the projected sewage generation in Vrishabhvathy valley was 

576 MLD and STPs of 426 MLD were already complete and 1 STP of 150 MLD was 

expected to be complete by July 2020 (However site visit confirmed that a 180 MLD 

STP was under rehabilitation, expected to be operational by July 2020, a 60 MLD STP 

was under trial run, expected to be commissioned by July 2020 and the 150 MLD STP 

cannot be commissioned before December 2020). 

It was agreed that 100% sewage was not reaching the STPs due to lack of house service 

connections and missing links. PS directed BWSSB to provide solution for treating 

entire waste generated. 

KUWSD informed that STPs of 196 MLD capacity were already existing and another 

55 MLD was under creation. Proposal for approval as per the Action Plan for the gap 

were already submitted. 

2.1.3 Timeline for completing all steps of action plans including completion of setting up 

STPs and their commissioning:  

KSPCB informed that in the submitted Action Plans the sewage infrastructure was 

proposed for the requirement of 2011 population. KUWSDB assured that the DPRs 

were prepared as per projected population of 2050.Timelines may be maintained as per 

Hon’ble NGT’s directions. 

KUWSDB and KSPCB were directed to revise the Action Plans accordingly. 

2.1.4 Chief Secretaries may set up appropriate monitoring mechanism at State level:  

A monitoring committee was to be formed as per the Hon’ble NGT directions, headed 

by a Secretary and also that Chief Secretary may have accountable person attached in 
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their office for regular monitoring. The PS informed that 2 senior officials are being 

recruited for appointment in the CS office for assisting him. He also assured to have a 

monitoring committee headed by ACS – Urban Development Department as the 

implementing agencies were under him. 

2.1.5 Progress report to be furnished by the States/UTs to Secretary, Ministry of Jal 

Shakti and Member Secretary, CPCB 

A Progress Report has to be submitted by the state every month to the Secretary 

DOWR, RD & GR on the compliance status of the directions of Hon’ble NGT in its 

order dated 06.12.2020. The directions as well as the Format for the Progress report was 

read out and discussed. It was directed to all stakeholders to submit the report at the 

earliest to KSPCB so that the Report can be submitted. 

Progress Report may be comprised of details along with completion timelines on:  

(i) Identification of polluting sources including drains contributing to river 

pollution and action as per NGT order for in situ treatment 

Identification of drains contributing to river pollution by concerned 15 Regional 

Officers of KSPCB is under process and will be complete by end of the week. PS 

instructed WRD to provide flow in the drains. It was also instructed to examine the 

groundwater quality. No official responsible for groundwater was present in the 

meeting. 

(ii) Status of STPs, I&D and sewerage networks: 

Sl. 

No.  

RIVER NAME  LOCAL BODIES  Total 

Sewage 

generation 

in MLD  

Total 

Capacity of 

Sewage 

treatment in 

MLD  

Status of STP  

1  ARKAVATHI  1. Ramanagara  (CMC)  8.4  7.56  Sewerage 

received 2.5 

MLD  

2.Kanakapura (CMC)  4.5  6.29  Operational at 

present 

3.Bengaluru (CC)  576 (V. 

Valley)  

326  Operational at 

present 

2  LAKSHMANTIRTHA  4.Hunsur (CMC)  8  3.91  Operational at 

present  

3  MALAPRABHA  5.Ramadurga ( TMC)  3.67  3.30 (WSPS 

type), 1.00 

(MBBR 

type)  

Not Provided  

6.Khanpur (TP)  2.08  2  Not Provided 

by DMA  

7.Saundatti (TP)   4.5  8.50 (SBR 

type)                     

0.50 

(MBBR 

type)  

Not Provided  
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8.Mugat Khan Hubli   

(TP)  

0.68  3  Not Provided 

by DMA  

                                           

9. Munolli (TP)  

2  8  Not Provided 

by DMA  

4  TUNGABHADRA  10.Davanagere (CC)  48  59.8  04 STP’s 

Operational at 

present  

 11.  Harihara (CMC)    6.8  18  Under 

Construction 

by KUIDFC  

12. Ranebennur  

(CMC)  

11.04  15  construction 

completed  

13.Honnali (TP)  1.8  3.30 (WSP 

technology)  

Operational at 

 present  

14. Huvina Hadagali  

(TMC)  

1.8  4.27  

5  BHADRA  15.Bhadravathi (CMC),  5  5.83  Operational at 

present  

6  CAUVERY  16 Srirangapatna 

(TMC)  

2.152  3.61  Operational at 

present  

17.T. Narasipura 

(TMC)  

4  5  Work is under 

 progress  

18      Bannuru (TP)  3.85  3.3  Operational at 

present  19.   Kollegala(CMC)  7.2  3.3  

7  KABINI  20. Nanjangudu (CMC)  8.72  7  Operational at 

present  

8  KAGINA  21.Shahabad (CMC)  7.06  13.50 

(Proposed, 

FSSM)  

Not provided  

9  KALI  22.Dandeli (CMC)  11.22  8.5  Proposed  

23.  Karwar(CMC)  1.5  1.5  Operational at 

present  

10  KRISHNA  24.Chikkodi(TMC)  2  5.8  Operational at 

present  

25.Ugarkurd(TMC)  1.72  3 MLD 

(proposed)  

Not 

provided  

26.Kudachi(TMC)   1.72  4.62 

(proposed  

27.Examba (TP)  1  4 MLD 

(proposed)  

28.Chinchali(TP)   1.14  4 MLD 

(proposed)  

29.  Ainapur(TP)  1.2  4 MLD 

(proposed)  

30.Sadalaga (TMC)  2.4  3.72  Operational at 

present  

11  SIMSHA  31.Maddur (TMC)  2.4  3.5  Operational at 
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present  

12  KRISHNA ( Asangi 

Barrage)  

32.Rabakavi-Banahatti 

(CMC)  

7.36  9.2 MLD 

(Proposed)  

Construction 

of STP work 

is under 

progress by 

KUIDFC  

33. Terdal (TMC)  2.81  3 MLD 

(Proposed, 

FSSM )  

Proposal 

approved on 

03-12-2018  

13  BHIMA  34.Jewargi (TP)  0.25  3.25  Work under 

progress  

   KUMARADHARA  35.Subramanya (GP)  2.6  2.6  Operational at 

present  

   36.Uppinangady (GP)  2  2  Not provided  

14  37.Panja and Kadaba 

(GP)  

2  2  

15  NETRAVATHI  38. Bantwal (TMC)   4  4.4  Not yet 

Constructed  39. Belthanagady (TP)  1.05  1.0 (FSSM)  

40. Uppinangadi (GP)  2  2.0 (FSSM)  

16  TUNGA  41.Shivamogga (CC)  13  35.58   Operational at 

present  

17  YAGACHI  42.Hassan (CMC)   22.11  10   Operational 

at present  43. Belur(TMC) 

                       TOTAL  

2.4 

729.13 

MLD  

2.7 

632.34 

MLD  

 

(iii) Status of CETPs 

It was requested to provide information in formats provided by the Team. KSPCB 

informed that the information of existing CETP is available in the Action Plans and for 

proposed CETPs along with completion timeline information is awaited from KIADB. 
The information is as yet awaited. 

(iv) Status of Solid Waste Management & Details of Processing Facilities 

KSPCB informed that the basic infrastructure like compound wall, internal roads, 

drains, windrow platform, vermi-composting ponds, Leachate drains etc. are existing in 

214 ULBs. Also, it is planned to establish decentralized composting units in all newly 

upgraded ULBs wherever land is not available. 

(v) Latest water quality of polluted river, its tributaries, drains with flow details 

and ground water quality in the catchment of polluted river;  

PS instructed WRD to provide flow in the drains. It was also instructed to examine the 

groundwater quality.  

(vi) Preventing dumping of waste and scientific waste management including bio-

medical wastes, plastic wastes and decentralizing waste processing, including 

waste generated from hotels, ashrams, etc.  

It was informed that the Health Department regulates bio-medical waste, who were 

not represented in the meeting. 
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(vii) Ground water regulation  

No official responsible for groundwater was present in the meeting. 

(viii) Adopting good irrigation practices 

The agriculture department was unable to provide much information but BWSSB and 

KUWSDB informed that treated sewage was being provided for reuse from many STPs. 

(ix) Protection and management of Flood Plain Zones (FPZ) 

Plantation in Flood Plain Zone (FPZ) Karnataka State Department Work will be 
initiated before rainy season for plantation. Checking encroachments in the FPZ of 
river Tungabhadra District/Local administration Work is Under Progress. 
Prohibition of disposal of municipal plastic and bio- medical waste particularly in 
drains work is under implementation. Notification of Flood Plain Zone still in 
compilation stage. 

(x) Rain water harvesting 

KSPCB was requested to provide the action taken on this account as per the Action 

Plan. 

(xi) Maintaining minimum environmental flow of river  

It was informed that the most of the rivers are non-perennial but e-flow is attempted to 

be maintained through releases from upstream reservoirs and dams. PS expressed view 

that some portion of treated sewage may be discharged into rivers to maintain e-flow. 

              Status of Environmental Flow (E-Flow) 

Sl. 
No.  

River Name  Hydrological 
Observation Site  

Year  Flow (m³/s )  
Min  Max  

1  ARKAVATHI  T. Bekuppe  2015  4.2  30.36  
2016  2.56  19.86  

2  Lakshmantheertha  Kattemalavadi  2015  0.104  316.978  
3  Malaprabha  Cholachgud  2015  8.65  167.501  
4  TUNGABHADRA  Honnalli  2016  12.3  81.69  

Haralahalli  8.1  61.12  
Honnalli  2017  5.3  82.333  
Haralahalli  10.3  36.744  

5  Bhadra  Holehonnur  2016  9.5  108.6  
2017  11  103.1  

6  Cauvery  Chunchankatte  2015  3.87  447.012  
2016  8.17  11.25  

Kollegala  2015  11  806.821  
2016  11.2  40.01  

7  Krishna ( along 
asangi nalla  

Huvinahedgi  2015  0.2  714.783  
2016  0.2  189.189  

8  Krishna  Wadenapalli  2015  0.0003  229.36  
2016  0.52  184.39  

9  Kumaradhara  Uppinangadi CMG 
station  

2018  11.4  378.1  

10  Kabini  T.Narsipura  2015  7.7  388.428  
2016  9  37.628  

11  Yagachi  Thimmanahalli  2015  0.58  35.009  
2016  0.23  8.611  
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(xii) Plantation on both sides of the river 

PS informed that they have taken up plantation 0f 2 crore saplings along Cauvery under 

an initiative of Sadhguru. The forest department has an incentive scheme to distribute 

tree seedlings to farmers, who will be provided Rs. 30/- if the seedling turns into a plant 

and is alive after 1 year, another Rs. 30/- if it is alive after 2 years and Rs. 40/- if it is 

alive after 3 years. It is proposed to increase the incentive from Rs. 120/- to Rs. 325/-. 

(xiii) Setting up biodiversity parks on flood plains by removing encroachment 

Principal Secretary told that they will request. The Revenue Department not to allot 

lease of flood plains anymore and cancel/end lease where feasible to set up bio diversity 

parks 

KSPCB has not issued MOM till date. 

2.2 Field Visits 

The team visited the PRS along the River Arkavathy and its tributary Vrishabhavathy and along 

River Kabini. Representatives of KSPCB accompanied the team. 

2.2.1 River Arkavathy 

The River Arkavathy, a tributary of Cauvery, starts in the foothills of Nandini Hills, 

north of Bengaluru City, flows through North West Bengaluru to Ramnaggara and 

Kanakpura, south west of the city to confluence with Cauvery about 65 Km south of 

Bengaluru. This river catches pollution from Rural Bengaluru, industrial areas of 

Peenya and Yeswanthapura before draining into TG Halli reservoir. However, PRS 

starts downstream of the reservoir and extends up to Kanakpura, 55 Km down south. 

Pollution from Towns of Ramnaggara and Kanakpura add pollution but major pollution, 

about 500 MLD sewage is added by River Vrishabhavathy.  

Vrishabhavathy flows in the Vrishabhavathy Valley catchment area in West and South-

West Bengaluru catching sewage from open drains, treated effluent of STPs in the 

catchment, industrial effluents from unorganized sector in the catchment, partial 

industrial effluent from Peenya and Yeswanthapura, and also from industrial areas of 

Kumbalgodu and Bidadi.  

The sewage generation presently in V. Valley catchment is around 576 MLD with 

installed treatment capacity of 426 MLD. 150 MLD STP is under construction @ 

V.Valley and expected to be completed by July 2020 along with rehabilitation of 

existing 180 MLD STP. Also BWSSB has planned to establish 9 STP’s of 70 MLD 

capacity in 110 villages under JICA funding of Cauvery 5th stage. 

12  Netravati  Bantwal  2015  3.7  2159  
2016  0.12  2456  

Uppinangady CMG 
station  

2018  0.7  134.4  

13  Kali  KPCL, Ganeshgudi 
supa dam  

2017  1105  2859  
2018  695  4473  

14  Bhima  Yadgir  2015  20.8  297.002  
15  Tunga  Shivamogga  2016  0.7  37.26  

2017  0.18  19.23  
16  Kagina  Malkhed  2015  0.5  120.66  

2016  0.8  10.37  
17  Simsha  *  *  *  *  
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Existing STP’s; 

1. 1 MLD STP at Kempambudhi. 

2. 180 MLD STP at V.Valley. 

       60 MLD TTP at V.Valley from outlet of 180 MLD STP. 

3. 75 MLD STP at Mailasandra 

4. 60 MLD STP Kengeri. 

5. 20 MLD STP & 40 MLD STP at Doddabele. 

6. 5 MLD STP at Mallathahalli. 

7. 20 MLD STP(Old) & 20 MLD STP (New) at Nagasandra. 

8. 5 MLD STP at Chikkabanavara. 

 Under construction STP; 

1. 150 MLD STP at V. Valley, Nayandahalli is under progress & will be completed by the 

July 2020.  

2.2.1.1 River Vrishabhavathy 

1. River Vrishabhavathy is highly polluted (reported BOD 72 mg/l at 

Shyanumangala bridge – 20 Km from existing STP of Doddabally) but is not 

considered in the Polluted River Stretches. KSPCB and BWSSB report it as 

Vrishabhavathy Valley and not as a river. 

2. Existing STP based on ASP technology at Mailasandrawas inspected and 

found to be treating 70.78 MLD during the previous 24 Hours. A test report of 

03/02/2020 reported BOD of 5.0 mg/l, COD of 17 mg/l and TSS of 4 mg/l. 

3. The influent was reported having BOD and COD around 300 mg/l and 600 

mg/l indicating presence of industrial pollution. 

 

4. The river drains into Byramangala Reservoir d/s of Shyanumangala Bridge 

mentioned above. Reportedly, in pursuance of a Lokayukta GOK to clean the 

reservoir order the Vrushabhavathy is being bye passed to downstream of the 

reservoir with a concrete channel.  
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5. On 7th March 2020, officials visited the treatment plant located in V. Valley 

Nayandahalli & inspected the 60 MLD TTP & under construction STP of 150 

MLD  

a. After 60 MLD tertiary treatment only 6 MLD is reused, rest again 

discharged in V. Valley river. 

b. BWSSB does not have a proper plan for reuse and recyle of treated 

water. 

 

 

2.2.1.2 River Arkavathy 

1. Ramanagara was visited where the team was joined by Project Director, 

Urban Development, Ramnaggara District, Commissioner and engineers of 

ULB, Executive Engineer and team of KUWSDB and other stake holders. 

 
Arkavathi River Stretch, CMC Ramanagara, Ramanagara 

2. Ramanagara town has silk cocoon processing and silk thread reeling industry 

in unorganized sector which generate effluent with high BOD and COD that is 

let out into municipal drains. The domestic sewage/sullage in the drains also 

carry the effluent and waste generated from filatures.  It is suggested that 

proposed STP in Ramnaggara may be designed as a CETP to treat the 

combined effluent of domestic sewage/sullage and trade effluent. 

3. The sewage network planned for Ramnagara town has proposal for outfall 

along the river bank. It was suggested that these outfalls may be planned as 

conveyance from drains discharging into the river. 

 

4. In-situ remediation of all drains may be immediately taken up by ULB and 

KUWSDB under consultation from KSPCB to meet hon’ble NGT’s timelines. 

5. Existing STP of 7.5 MLD was receiving only 2.5 MLD as the machinery in 3 

out of 4 wet wells were not working properly. The program of rehabilitation 

was discussed and it was ensured that the wet well at Balgeri should be 
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functional by the end of April 2020, the wet well at Industrial estate should be 

functional by the end of June 2020 and the detailed estimate for rehabilitation 

of wet well at Yakubnagar should be prepared for effective operation of 

August 2020. 

 
Sewage Treatment Plant (STP) capacity of 7.56 MLD on Arkavathi River, Ramanagara 

6. Solid Waste Management: Commissioner, CMC, Ramanagara explained 

difficulties they are facing in the view of non-availability of landfill site and 

provided details of process they are adopting for waste management. 

a. 4 Decentralized units are established at different parts of town and 

compost being prepared at these centers.  

b. Bio-methane plant is setup at Ward No.1 to process 1 TPD of waste 

per day with production of 10KVA electricity which is utilized for 

parks and street lighting. 

c. For effective implementation of Solid Waste Management Projects the 

action plans, the approvals, technical sanctions should be accorded at 

the earliest to ensure timely implementation of SWM Rules 2016.  

7. It was informed that the treated water from STP Plant is used for agriculture 

purpose. The Commissioner, CMC, Ramanagara explained the project for 

making reuse of 2.5 MLD treated water from STP Plant to the nearby industry 

Senapathy Whitely Limited is already approved by the government. It was 

instructed to implement the project at the earliest possible time. 

8. It was instructed CMC Ramanagara to identify Flood Plain Areas in their 

respective limits and to remove encroachment if any. 

9. Sample Analysis of Water drains discharging into Arkavathi River should be 

carried out to initiate proper treatment facilities. 

2.2.1.3 River Kabini 

1. There is only 1 town Nanjangud, Kabini River in a stretch of 9 Km. But the 

town has highest no. of industries in single town along all the PRS. 

2. The team was joined by officials of KSPCB, CMC Nanjangud, and KUWSS 

& DB. 

3. A storm water drain upstream of Nanjangud was visited which was 

downstream of industrial area. Not much pollution was observed in it. It was 

informed that another drain nearest to the industrial area was unapproachable. 
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4. The STP in Nanjangud (7.5 MLD) was proposed to be receiving only 1 MLD 

as 100% house connectivity could not established and land acquisition issues 

related with 1 of the 2 wet-wells of the project.  

It was observed that the drains discharging sewage into the river can be 

connected to wet wells/outfall sewers nearby. This may be executed 

immediately to ensure increase of at least 3-4 MLD inflow to the STP. CMC 

was asked to expedite land acquisition. 

5. The Assistant Executive Engineer, KUWSS& DB provided details regarding 

coverage of UGD connections left out in the town missing links, household 

connections and upgradation of STP to meet treatment standards and claimed 

that the DPR along with estimate of Rs. 36 Crores has been already prepared 

and submitted to CE, KUWSS&DB.  

It was instructed that the said works would not cost more than Rs. 7-8 Crores 

and KUWSDB may complete entire project without any delays by diverting 

the sewage in drains to nearest wetwell/outfall sewer. 

3. Proposed targets for making Rivers Pollution Free in Karnataka 

 

TASK  PRESENT*  NGT 

(2021)  

2022  

(Proposed)  

2024  

(Proposed)  

Sewage Management  Karnataka        

 Treatment Capacity  35 % 34.4% 100% 75% 90 % 

 Utilisation of Treated 

Wastewater  

< 2 % 21.4% --- 20 % 50 % 

Industrial Effluent Management  -        

 Treatment Capacity  98 % - 100% 100 % 100 % 

 Utilisation of Treated 

Effluent  

20 % - --- 30 % 40 % 

 Reduction of Fresh 

Water use  

--- - --- 10 % 25 % 

Solid Waste Management  -        

 Collection  80 % 86.7% 100% 100 % 100 % 

 Treatment  26 % 35.8% 100% 75 % 100 % 

E-Flow Management  -        

 Lean Flow  --- - 15-20% 15-20% 15-20% 

 

 

 



14 

4. Conclusions and Recommendations 

4.1 The Action Plans have inputs from stakeholders but has been prepared by KSPCB. The Action 

Plans may be revised to include actual proposals of the stakeholders. 

4.1.1 The sewerage infrastructure has been proposed for 2011 in the Action Plans. The same may 

be revised as per CPHEEO norms. 

4.1.2 The total solid waste generation in the ULBs in the PRS is 5197.186 TPD against which 

treatment facility for 3148.46 TPD is available. So the state has to provide treatment 

facilities for the gap of 2048.726 TPD. The Action Plans are also silent about the same. The 

Revised Action Plan must include firm plan and cost for the same. 

4.1.3 The Action Plans have proposals for Under Ground Drainage (sewerage networks). UGD 

takes long time in execution and also are ineffective due to missing links and low house 

connections. Therefore, Interception and Diversion (I & D) of the drains discharging into 

rivers may be taken up for conveyance of sewage to STP. 

4.2 Several drains are flowing into River Vrushabhavathy, and during meeting BWSSB officials 

agreed that this situation shall continue despite completing entire under-execution network due to 

missing links and incomplete house connections.  

4.2.1 The sewage flow from the drains joining River Vrushabhavathy can be intercepted and 

diverted to existing/STPs under construction to ensure no untreated sewage flows into the 

river. 

4.2.2 Immediate in-situ treatment of the drains discharging into the river may be taken up to 

ensure compliance of directions of Hon’ble NGT. 

4.3 During field visits of Ramanagara and Nanjangud following suggestions were made by the team: 

4.3.1 The sewage network planned for Ramnagara town has proposal for outfall along the river 

bank. These outfalls may be planned as conveyance from drains discharging into the river. 

4.3.2 The STP in Nanjangud (7.5 MLD) was proposed to be receiving only 1 MLD. It was 

observed that the drains discharging sewage into the river can be connected to wet 

wells/outfall sewers nearby. This may be executed immediately to ensure increase of at least 

3-4 MLD inflow to the STP. 

4.3.3 Ramanagara town has silk cocoon processing and silk thread reeling industry in unorganized 

sector which generate effluent with high BOD and COD that is let out into municipal drains. 

The domestic sewage/sullage in the drains also carry the effluent and waste generated from 

filatures.  It is suggested that proposed STP in Ramnaggara may be designed as a CETP to 

treat the combined effluent of domestic sewage/sullage and trade effluent. 

4.4 Appropriate monitoring mechanism at State level to monitor the progress of the work against the 

Hon’ble NGT order dated 06.12.2019 needs to be immediately set up. KSPCB should proactively 

take up the task of monitoring the implementation. 

4.5 Karnataka State is yet to submit the performance guarantee of Rs.10 crores for ensuring the timely 

implementation of approved action plans for rejuvenation of 17 Nos. of identified polluted river 

stretches in the state. 

4.6 KSPCB, BWSSB, ULB or KUWSDB were unable to provide results of combined sampling of 

operational STPs by Operating Agencies and KSPCB. It is suggested that combined sampling and 

performance assessment may be made quarterly by the Agency and KSPCB and the report be 

submitted along with monthly progress report. 
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4.7 Reuse/ Recycle of treated waste water are not effectively implemented. Policy yet to formulate.  

4.8 The drains as identified by Water Resources Department are being tested by KSPCB in response to 

CPCB observations on Action Plans. KSPCB may test 

a. All drains discharging into the river irrespective of whether they are identified by WRD or not. 

b. Tubewells near the river banks especially those near the industrial areas. 

4.9 The total solid waste generation in the ULBs in the PRS is 5197.186 TPD against which treatment 

facility for 3148.46 TPD is available. So the state has to provide treatment facilities for the gap of 

2048.726 TPD. The Action Plans are also silent about the same. The Revised Action Plan must 

include firm plan for the same. 

4.10 It may be studied if water can be stored in the upstream reservoirs that can be released in the 

lean seasons to maintain the e-flows. 

4.11  Constructed Wetland may be provided upstream of Byramangla Reservoir to conserve the 

wetland instead of diverting sewage water downstream.   

 

 

  

 

(K M Udaykumar)  (Dr. Sabita Madhvi Singh)   (G. K. Murty)  

Scientist `D`       Joint Director       Team Leader, PMC 

CPCB, RDS, Bengaluru    NRCD, New Delhi       NMCG, New Delhi 
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Annexure 1 
List of Monitoring Stations in Karnataka 

 
Station 
Code 

Name Of Monitoring Location 
Name Of Water 

Body 
Latitude Longitude 

2778 Arkavathi At T.G. Halli Reservoir, ,  Arkavathi 12.967039 77.337053 

2779 Arkavathi At Hesaraghatta Reservoir,  Arkavathi 13.144364 77.484511 

1165 Arkavathi At D/S Of Kanakapura Arkavathi 12.535417 77.424792 

1196 Lakshmantirtha At D/S Of Hunsur  Lakshmantirtha 12.302189 76.286164 

2772 
Lakshmantirtha At D/S Of 
Kattemalavadi,  

Lakshmantirtha 12.344614 76.286175 

1186 Malprabha At D/S Of Aihole Town,  Malprabha 16.009319 75.878022 

1187 
Malprabha At D/S Of Khanapur 
Village,  

Malprabha 15.633431 74.510322 

2764 Malprabha At Badami Bridge, Malprabha 15.875672 75.722272 

38 Tungabhadra At Honnali Bridge Tungabhadra 14.236122 75.659356 

1029 Tungabhadra At Haralahalli Bridge,  Tungabhadra 14.325397 75.771092 

1896 
Tungabhadra At Confluence Point Of 
Tunga And Bhadra At Kudli 

Tungabhadra 14.011333 75.676667 

2768 Tungabhadra At D/S Of Hpf,  Tungabhadra 14.514278 75.785697 

2769 Tungabhadra At Jackwell Point, Tungabhadra 14.526500 75.796072 

2770 
Tungabhadra At Harihar Water 
Supply Intake,  

Tungabhadra 14.515836 75.797939 

1169 
Bhadra At D/S Of Kiocl Road Bridge, 
Near Holehunnur,  

Bhadra 13.989311 75.683736 

1387 Bhadra At D/S Of Bhadravathi,  Bhadra 13.832272 75.713164 

1171 
Cauvery At Sri Rangapattanna, D/S 
Of Road Bdg.,  

Cauvery 12.423705 76.693672 

2774 Cauvery At Ranganathittu,  Cauvery 12.425022 76.653544 

1198 Cauvery At Napokulu Bdg (D/S),  Cauvery 12.314149 75.698522 

2773 Cauvery At Bannur Bridge,  Cauvery 12.321469 76.841472 

3570 Cauvery D/S Of Kr Nagar Bridge Cauvery 12.349387 76.291890 

3571 Cauvery U/S Of Kr Nagar Cauvery 12.344232 76.282887 

2775 Kabini At Bathing Ghat, Nanjanagud,  Kabini 12.128775 76.683736 

1197 Kabini At Saragur Village D/S,  Kabini 12.019853 76.388075 

41 Kabini At Cause Way Sattur Kabini 12.166761 76.792908 

1895 
Kagina D/S Of Sewage Disposal 
Point 

Kagina 17.107483 76.955311 

2777 Kagina At Shahabad Bridge, Kagina 17.139369 76.966739 

1444 
Kali At D/S West Coast Paper Mill 
(Wcpm) ,  

Kali (Karnataka) 15.235272 74.618650 

1170 Krishna At D/S Of Devasagar Bdg.,  Krishna 16.380508 77.362725 

1181 
Krishna At D/S Of Narayanpura 
Dam, 

Krishna 16.242436 76.370678 

1182 
Krishna At U/S Of Ugarkhurd 
Barrage,  

Krishna 16.640864 74.821308 

1889 
Krishna - Ankali Bridge Along 
Chikkodi Kagwad Road 

Krishna 16.557500 74.679717 

1166 Shimsha At D/S Of Bridge, Halagur,  Shimsha 12.422764 77.226144 
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Station 
Code 

Name Of Monitoring Location 
Name Of Water 

Body 
Latitude Longitude 

1200 
Shimsha At D/S Of Highway Bridge, 
Yediyar, 

Shimsha 12.979108 76.851622 

3567 Shimsha D/S Near Madduar Town Shimsha 12.584716 77.049787 

2763 Asangi Nalla At Asangi Village,  Asangi Nalla 16.503131 75.116569 

1167 Bhima At D/S Of Bdg. Near Yadgir,  Bhima 16.734100 77.130744 

1183 
Bhima At D/S Of Road Bridge At 
Gangapur Village,  

Bhima 17.179219 76.566603 

1184 Bhima At Ferozabad Village (D/S),  Bhima 17.069328 76.794283 

1888 
Bhima River At Confluence Of 
Jewargi Town Sewage Disposal 
Point 

Bhima 17.043481 76.814478 

1894 
Kumaradhara - U/S Of Uppinagady 
Town Before Confluence With River 
Nethravathi 

Kumardhara 12.830100 75.242439 

1892 
Netravathi U/S Of Dharmastala At 
Water Supply Intake Point 

Netravathi 12.947644 75.359525 

1168 Tunga At D/S Of Shimoga Town,  Tunga 13.926464 75.583336 

1893 
Yagachi River Near Pumping 
Station. Hassan City 

Yagachi 13.006814 76.099553 
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Annexure 2 
Industries in 17 Identified Polluted River stretches of Karnataka 

S. No. River Name 
Number of 
Industries 

1 Arkavathi 2 

2 Lakshmantirtha 0 

3 Malaprabha 4 

4 Tungabhadra 4 

5 Bhadra 3 

6 Cauvery 48 

7 Kabini 46 

8 Kagina 0 

9 Kali 2 

10 Krishna 4 

11 Simsha 1 

12 Krishna(Asangi Barrage) 2 

13 Bhima 0 

14 Kumaradhara 0 

15 Netravathi 0 

16 Tunga 0 

17 Yagachi 0 

 Total 116 
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Report on Review of progress on Polluted River Stretches (PRS) 

Kerala  

held on 05-06/03/2020 at Thiruvananthapuram / Mannar 

 

1. Pursuant to the directions of NGT and to facilitate monitoring thereof by the Central 

Monitoring Committee, National Mission for Clean Ganga (NMCG), vide OM dated 25th 

February 2020, has constituted teams consisting officers from NMCG, NRCD and CPCB to 

visit and review the status of pollution (domestic and industrial), available sewage 

infrastructure and existing/ futuristic gap to make a conditional assessment and requiring 

interventions, if any. For the State of Kerala, composition of the team was as below: - 

a. Shri Manish Kumar (in place of Shri Rajat Kumar Gupta), NMCG 

b. Shri A P Singh, NRCD 

c. Dr. Deepesh V, CPCB 

2. The above team visited Thiruvananthapuram and Mannar in Pathanamthitta District 

during 05-06 March, 2020 to ascertain the ground reality and to interact with the stakeholders 

mainly representatives of local bodies (Municipal Corporations/Municipal Councils/Nagar and 

Gram Panchayat) responsible for sewerage infrastructure to be/ being created for the said 

polluted river stretches in River Karamana and River Pamba respectively.  

3. The meeting of the Polluted River Stretches (PRS) Assessment Team was held on 

05/03/2020 at 10:30 am in the presence of River Rejuvenation Committee(RRC) members/ 

representative and officials from concerned organizations, authorities/departments, agency 

and associations to take overview of PRS and its present status in matter of PRS of River 

Karmana (Priority I) in District of Thiruvananthapuram.  

4. During brief introduction, it was noted that meeting was attended by Senior 

officials/representatives of all RRC members. 

NJS
Typewritten Text
ANNEXURE-X
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5. A brief about State of Kerala 

a. The state of Kerala located on the 

southernmost tip of India is bounded by 

Western Ghats on east and 

Lakshadweep Sea on the west and 

having an area of 38863 sqkm.  

b. The state comprises of 14 districts 

namely Kasaragod, Kannur, 

Kozhikode(Calicut), Wayanad, 

Malappuram, Palakkad, Thrissur, 

Ernakulam, Idukki, Kottayam, 

Alappuzha, Pathnamthitta, Kollam and 

Thiruvananthapuram with cumulative 

population of 3.34 Crores as per 2011 

census. 

c. The urban population is spread across 

520 Urban Local Bodies consisting of 5 

Corporations, 53 Municipalities, 1 

Cantonment Board and 461 Census 

Towns. 

d. There are 8 major cities in Kerala. Out of 

8 cities only Thiruvananthapuram 

(107MLD STP) and Kochi (5.5 MLD STP) 

have sewerage infrastructure.  

e. Wastewater disposal and treatment 

was a major problem in cities   in Kerala. 

The waste water from toilets is been 

disposed through septic tanks and soak 

pits and grey form of wastewater from 

kitchen and bathrooms is directly 

discharged into the sludge drains 

without any treatment. 

f. The details of  waste water 

Management in four major cities are as 

follows:  
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Corporation 

Sewage 
Generation 

in MLD 
Year 2035 
(approx.) 

Total 
STP 

capacity 
in MLD 

Working 
STP 

capacity 
in MLD 

STP capacity 
under 

Construction 
in MLD 

STP 
utilization 

( %) 

Sewer 
network 
coverage 

Thiruvananthapuram 120 112 107 5 65 30%  

Kochi 97 5.5 5.5 0 80 5%  

Kozhikode 70 0 0 0 0 0% 

Kollam 56 0 0 0 0 0% 

6. A brief Presentation was made by Member Secretary Smt. Sreekala regarding PRS in 

State of Kerala. 

The following facts were presented: 

a. As per NGT order, CPCB has identified 21 PRS in 10 districts of Kerala State. Out of 

21 PRS, River Karmana is in Priority 1, 5 nos are in Priority IV and 15 nos is priority V. 

Details are tabulated and annexed as Annexure I. 

b. Following actions has been taken 

• River Rejuvenation Committee (RRC), and Special Environment Task force 

(SETF) at State & District Level has been formed vide GO(Rt) No. 

135/2018/Envt. Dated 12/12/2018. 

• Website www.ksrrc.in was developed and is continuously being updated. 

• Draft Action Plans for 21 PRS were submitted to the Hon’ble NGT and CPCB. 

• Action Plan for River Karamana was approved by Hon’ble NGT and all the 

action plans are being implemented with utmost importance. 

• Action plan for Priority IV-V PRS (20 Nos) are being revised as per directions 

of CPCB. 

• Status of action plans is being reviewed constantly at District and State level 

by SPCB, RRC and Chief Secretary. 

• There are 128 monitoring stations considered under State Water Quality(WQ) 

Monitoring Programme and National Water Quality Monitoring Programme 

SPCB has 

c. The present Compliance Status district wise of Action Plans for all 21 PRS is tabulated 

and annexed as Annexure II. 

http://www.ksrrc.in/
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d. The detailed presentation on PRS Priority I -River Karamana (Malekkadu to Thiruvallam-

5 km) was also made and discussed.  

• The Figure I shows that Karmana river has basin of 690 sq km and Killiyar river is its 

largest tributary. 

• The pollution is primarily due to sewage and sullage of discharge and dumping of solid 

waste from the Thiruvananthapuram city. 

• Regarding liquid waste management, as per SPCB,there 16 drains discharging approx. 

60 Tons of BOD load per day in River Karamana. 

Figure I: Basin of River Karmana and River Killiyar (its largest tributary) 
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• There is existing sewerage infrastructure consists of 5 IPS,4 SPS,1 MPS and ASP based 

STP of 107 MLD owned by Kerala Water Authority (KWA) and presently operated by M/s 

Eco Chem, Surat. STP is treating approx. 70 MLD of sewage with discharge effluent as 

per norms of 30 mg/l and enough to cater the entire city. Scheme is summarized in Figure 

II. 

Figure II: Trivandrum Sewerage Scheme 

 

• Regarding Industrial pollution, SPCB has inspected and assessed pollution loads from 79 

units (hospitals, commercial establishments, residential apartment complexes, service 

stations, markets, industries) and issued notices/instructions to 32 units. 

• Regarding Sanitation, SPCB Conducted sanitation survey of 250m on either sides of the 

River Karamana and Killiyar and 10m on either side of six identified polluted streams to 

curb pollution from encroached and unauthorized colonies. 

• Regarding Sanitation, The sanitation survey was conducted by SPCB in 45 wards, through 

which the Karamana and Killiyar passes through the city area. 9263 residences, 706 

establishments and 32 flats have been surveyed. 
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• Regarding Sepatge management, Thiruvananthapuram Municipal Corporation(TMC) has 

septage collection system in place with sludge disposal facility at existing 107 MLD STP 

by co-treatment. 

• Regarding Solid waste management(SWM),TMC adopting approach of decentralized 

waste treatment and waste segregation as an action plan. 

• Under State Water Quality(WQ)Monitoring Programme and National Water Quality 

Monitoring Programme SPCB has conisedered below three sampling points on PRS of 

River Karamana 

➢ Pallathukadavu 

➢ Thiruvallam 

➢ Moonnattumukku 

• The comparative statement of the PRS priority based on BOD results of Year 2019-20 with 

CPCB Report Sep-2018 indicated that 12 PRS shows Improvement in quality (Priority 

down) and already achieved prescribed standards, while 08 PRS shows improvement in 

water quality however no change in priority. 

e. As per WQ report of KSPCB, the BOD is reduced to 18 mg/l which was reported as 56 

mg/l at the time of identification of PRS. 

f. Action plan is prepared which includes both short term and long term measures. The 

progress on the individual action plan items, primarily in respect of sewage management, 

industrial waste management and solid waste management was reviewed, and the status 

is placed at Annexure III.  

During detailed discussions / review following issues and concerns were brought to notice 

of the team.  

• Progress of Short-term Action Plans to be completed by May 2020 

• Progress of Long-term Action Plans 

• Progress of 5 MLD STP 

• Septage Management 

• Direction of Hon’ble NGT order 06/12/2019 regarding in situ treatment of drains by 

31.03.2020 

• Validation of Water Quality of PRS by CPCB 

• Action plans for Solid Waste Management (SWM) 
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• Ultimate disposal of waste-Solid and Sludge 

• Reuse and Recycle of Treated water 

7. Discussion regarding Rejuvenation of River Karamana  by developing Bio diversity park, 

etc has also held with concerned officials. 

8. The next meeting of PRS Assessment team regarding PRS of River Pamba was held on 

06/02/2020 at 10:30 am at Mannar in the presence of RRC members/ representative and 

officials from concerned organizations, authorities/departments, Gram panchayat of 

concerned districts. 

9. During the meeting draft of modified action plan for River Pamba has been discussed and 

found that main issue is lack of SWM and its safe disposal. 

 

10. PRS Assessment Team Observations  

The assessment team also visited u/s of PRS of River Karaman,sewage pumping 

station,5 MLD STP under construction, drains & monitoring locations and 107 MLD 

existing STP during the visit. The observations from the site visit and discussions are as 

under: 

a. The quality of water in river Karamana near Karamana bridge u/s of PRS was good and 

there is no drain meeting river up to the Malekkadu i.e. starting point of PRS. However, 

results showing high level of pollution in PRS of River Karamana. 

b. The water was almost stagnant at sampling point 1 i.e Pallathukadavu at confluence of 

River Killiyar with river Karamana, sampling point 2 i.e Thiruvallam and sampling point 3 

i.e. Moonnattumukku confluence point of TS canal with River Karamana. 

c. River Killiyar was polluting river Karamana as it carries discharge of maximum number of 

drains and SPCB is not monitoring pollution in the river. 

d. At Sampling point 2, River Karamana is dividing into two streams, out of which only one 

stream is confluence with sea behind Adyar resort and Sampling point 3- TS canal is 

making condition worst and hyacinth were grown as water is stagnant. 

e. As reported by KSPCB and observed, main cause of pollution in River Karamana is 

discharge of sewage from the city through drains, TS canal etc. and lack of sewer network 

in 70% of city. 

f. The prominent large industries are M/s Travancore Titanium Products Ltd (TTPL), HLL 

Lifecare Ltd (Formerly Hindustan Latex Ltd) and English Indian Clays Ltd with respective 
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ETPs. Being a ZLD,M/s TTPL discharge its treated effluent in sea near Shangumugam 

beach which was reported to have yellowish water and other two industries discharges in 

to River Killiyar which appears to be more polluted than PRS of River Karamana. 

g. The city also houses an international apparel park at Kazhakootam with a common effluent 

treatment plant which is reported as not upto the mark. 

h. Solid waste dumping was visible most of the places and chicken waste was dumped just 

behind the MPS maintained by KWA. 

i. Progress of 5 MLD STP at Medical college was slow and need to be expedited to meet 

the completion date of May 2020. 

j. Existing 107 MLD STP was operating well with co treatment facility of treating septage and 

now treating 70 MLD sewage w with effluent having BOD  9 mg/l however consuming more 

power due to old & less energy efficient machinery. 

k. There was no plan for recycle and reuse of treated effluent and disposal of sludge. 

l. SPCB is claiming BOD 2 mg/l at sampling locations of River Pamba which was not 

supported by visual inspection of river water at locations of sampling point i.e. Confluence 

of two streams of River Pamba . 

11.  PRS Assessment Team Recommendations 

a. As per progress report, most of short term action plans have completion date of May 2020 

However most of action plans are either showing slow progress or still in under tendering. 

b. Even completion of short term action plans will not have much impact on PRS of River 

Karamana. 

c. For abatement of pollution of River karamana, SPCB needs to explore implementation of 

long term plans ASAP  or tapping of polluting drains and diverting the tapped waste water 

to existing STP through existing sewage pumping stations. 

d. KSPCB claimed variation of priorities of PRS based on water quality analysis done by 

KSPCB.PRS Assessment team suggested CPCB to cross verify and report. 

e. CPCB may approve the remaining action plans in respect of priority IV to V PRS ASAP. 

f. PRS Assessment team suggested to start taking sample from various points on PRS to 

assess the variation in length of PRS and priority. 

g. PRS Assessment team suggested to prepare the road map for Recycle and reuse Treated 

effluent and disposal of sludge. 
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h. Sanitation and solid waste management shall be addressed in totality as per the provisions 

of SWM Rules of 2016. Though, the local authorities are highlighting their efforts on 

decentralized waste treatment approaches, there are no concrete efforts on proper 

collection, waste segregation and final disposal of different solid wastes in 

Thiruvananthapuram city and Mannar town. 
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ANNEXURE I- LIST OF 21 PRS IN KERALA STATE 

S.No Name of river Polluted Stretch Priority District 

1 Karamana Malekkadu to Thiruvallam I Thiruvananthapuram 

2 Manimala Kalloopara to  Thondra IV Alappuzha 

3 Pamba Mannar to  Thakazhy IV Pathanamthitta 

4 Chitrapuzha Irumpanam to Karingachira V Ernakulam 

5 
Kadambayar Manckakadavu to 

Brahmapuram 
IV Ernakulam 

6 Periyar Alwaye-eloor to Kalamassery V Ernakulam 

7 Keecheri Puliyannor to Kechery IV Thrissur 

8 Karuvannur Along Karuvannur V Thrissur 

9 Puzhackal Olarikkara to Puzhackal V Thrissur 

10 Bharathapuzha Along Patambi IV Palakkad 

11 Bhavani Along Elachivazhy V Palakkad 

12 
Thirur Naduvilangadi to 

Thalakkadathur 
V Malappuram 

13 Kadalundy Along Hajirappally/ Hajiyarpalli V Malappuram 

14 Kallai Thekepuram to Arakkinar V Kozhikkode 

15 Kuttiyady Along Kuttiyady V Kozhikkode 

16 Kavvai Along Kavvai V Kannur 

17 Kuppam Thaliparamba to Velichangool V Kannur 

18 Peruvamba Along Peruvamba V Kannur 

19 Ramapuram Along Ramapuram V Kannur 

20 Mogral Along Mogral V Kasaragod 

21 Uppala Poyya to Mulinja V Kasaragod 
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ANNEXURE II-  

Tab.1 District Wise Compliance Status of Action Plans For 21 Prs 

SL. 

No. 
District River Priority 

Quality of 

Water 

% of 

compliance 
STP/Treatment 

1. Kasargod 
Uppala V 

BOD <3 

FC<500 
90% 

Periodical checking and 

sampling 

Mogral V ” 90% ” 

2 Kannur 

Kavvai V ” ” ” 

Kuppam V ” ” ” 

Peruvamba V ” ” ” 

Ramapuram V ” ” ” 

3. Malappuram 

Thirur V ” ” 

STP construction 

progressing. 1 STP 

completed 

Kadalundi V ” ” 
Periodical checking and 

sampling 

4. Palakkad 

Bharathapuzha IV ” ” 
STP proposed by 

Shornoor Municipality 

Bhavani V 
BOD <3 

FC>500 
80% 

Community/Individual 

Toilets proposed 

5. Thrissur 

Kecheri IV 

BOD <3 

FC< or 

=500 

85% STP proposed 

Karuvannur V 
BOD <3 

FC<500 
” FSTP & STP proposed 

Puzhakkal V ” ” 
100 KLD & 360 KLD STP 

proposed 

6. Ernakulam 

Chithrapuzha V 
BOD <3 

FC>500 
30% STP proposed 

Kadambrayar IV ” ” ” 

Periyar V ” ” ” 

7. Kozhikode 
Kallayi V 

BOD <3 

FC>500 
40% STP proposed 

Kuttiyadi V ” ” ” 

8. Pathanamthitta Pamba IV 
BOD <3 

FC>500 
70% 

Minimal Treatment & 

Disinfection proposed 

9. Alappuzha Manimala IV 
BOD <3 

FC>500 
50% STP proposed 

10. Trivandrum Karamana I 
BOD <10 

FC>500 

30% 

(Short 

term>50%) 

STP proposed, Sewer 

line 
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Table.2 Septage & Sewage Treatment plant proposed 

Sl.No. Name of river Septate & Sewage Treatment plant proposed 

1 KARAMANA 
Sewage – at Medical College by Kerala Water Authority 

Long term -Additional STP requirement by Kerala Water Authority 

2 MANIMALA Septage& Sewage - Chengannoor & Thiruvalla municipalities 

3 CHITRAPUZHA STP - Thrikkakkara and Thripunithura municipalities 

4 KADAMBAYAR STP - Thrikkakkara municipality 

5 PERIYAR 

1. Augmentation and Revamping of existing STP  near 

Adwaitha Ashramam 

2. Augmentation and Revamping of existing STP at Aluva 

Market and to increase the capacity of STP by Aluva 

Municipality 

3. common STP - Kalamassery Municipality and ETP at Municipal 

Market 

6 KEECHERI Common STP - Wadakkanchery Municipaity 

7 KARUVANNUR FSTP and STP - Irinjalakkuda Municipality 

8 PUZHACKAL 

1. Sewage -  Ramavarmapuram and District Hospital, Thrissur by 

Thrissur Corporation 

2. Constructing decentralised sewerage scheme at Vachikulam in 

Thrissur Corporation 

9 BHARATHAPUZHA Septage & Sewage Treatment Plant -Pattambi Municipality 

10 THIRUR 

1. Setting up of STP at Private Bus stand by Tirur Municipality 

2. Construction of modular treatment plant in Tirur Payyangadi near 

Kadayithode drain (TIC school) by Tirur Municipality 

11 KALLAI 

1. Common STP of( 13 MLD) at Kothi bridge and at Avikkal by 

Kozhikkode Corporation 

2. STP at Medical college by Kozhikkode Corporation 

3. STP at Kottooli by Kozhikkode Corporation- Hon’ble NGT stayed 

the project (NGT case no: 215/2016(SZ) 

4. Treatment facility for waste water in Central market by 

Kozhikkode Corporation 

12 PERUVAMBA 
1. STP - Payyannur Muncipality 

2. STP proposed at market place 
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Table 3: Sewage Treatment Plant newly proposed (Not included in Action Plan) 

Sl.No. Name of District Local body 

1 Palakkad Shornur Municipality 

2 Palakkad Pudur Panchayath 

3 Ernakulam Thrikkakkara Municipality 

4 Ernakulam Thripunithura Municipality 

5 Kottayam Erumeli  Panchayath 

6 Alappuzha Mannar Panchayath 

7 Pathanamthitta Niranam Panchayath 
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ANNEXURE III- PROGRESS OF ACTION PLANS FOR PRS PRIORITY I-RIVER 

KARAMANA (MALEKKADU TO THIRUVALLAM) 



 

 
 



 

 

ACTION PLAN FOR RIVER KARAMANA, KERALA 

1. OA 581/2018 Karamana River Pollution 
 

The pollution of River Karamana is primarily from Thiruvananthapuram City sewage 

discharge. The City has STP of capacity 107 MLD. It is sufficient to cater to the entire City. But 

only 50 MLD reaches the STP, as the sewage network does not cover all areas of the City. 

Sewage flows into storm water drains and reaches River Karamana and Akkulam-Veli lake 

connected to Karamana River. In the short-term, resolving bottlenecks and overflows in the 

existing sewerage system can convey another 10 MLD into the STP. Action has been initiated 

and works are in progress. 

The pollution load due to sewage entering the River Karamana system through various 

drains has been determined. The pollution load sorted in order of importance is given in (Table 

1). 

Table 1 Pollution load in drains 
 

 
Drain 

Pollution load BOD in 
TPD 

1 
Kannamoola stream into 
Akkulam-Veli lake 

17.7 

2 Ulloor thodu 14 

3 Parvathiputhanar 9 

4 Pattom thodu 3.8 

5 Killiyar river 3.5 

6 Amayizhanchal 2.5 

7 Killippalam drain 1.9 

8 Thekkanakkara canal 1.6 

9 Thaliyal drain ` 1.0 

10 Chadiyara drain 0.8 

11 Jagathy drain 0.8 

12 Pippinmoodu drain 0.7 

13 Amabalathara drain ` 0.45 

14 Kannettumukku drain 0.3 

15 Arattukadavu drain 0.2 

16 Thamalam drain 0.2 



 

 

KSPCB has inspected and assessed pollution loads from 79 units (hospitals, commercial 

establishments, residential apartment complexes, service stations, markets, industries). 

Notices issued to 17 units and instructions issued to 15 units. 

2. Short term plan 

 Maintenance and de-bottlenecking of existing sewerage network 
 
 

 

No. Activity Implementi 
ng agency 

Cost 
Rs. Cr. 

Sour 
ce of 
fund 

Time line Expected 

outcome 

2.1.1 Pumping lines from the terminal 
pumping stations namely Kuriyathi, 
Pattoor, Kannammoola and Enchakkal 
pumping stations are to be connected 
directly to STP at Muttathara 

Kerala 
Water 
Authority 

 Plan 
sche 
me 

May 2019 Reduced 

pollution load 

in 

Parvathiputhan 

ar 
 

 

 Kuriyathi pumping line    

2.1.2 Rehabilitation/upgradation of Thaliyal 
and Aranoor Sewerage Pumphouse by 
rehabilitation of existing well, 
construction of new well and grit 
chamber, installation of new pump 
sets 

Kerala 
Water 
Authority 

2.37 Plan 
sche 
me 

May 2020 Reduced 

pollution load 

in Thaliyal 

drain leading to 

Killiyar 

2.1.3 5 MLD sewage treatment plant at 
Medical College 

Kerala 
Water 
Authority 

19.2  May 2020 Reduced 

pollution load 

in Kannamoola 

Stretch 

2.1.4 Installation of adequate pumps in 
Mudavanmughal and Enchakkal 
pumping stations 

Kerala 
Water 
Authority 

 Plan 
sche 
me 

March 
2020 

Reduced 

pollution load 

in 

     Parvathiputhan 

     ar 

2.1.5 DG sets in all lift and pumping stations 
– Mudavanmughal, Aranoor, Thaliyal, 
Kuriyathi, Pattoor, Kannammola, 
Pattom,Murinjapalam and Enchakkal 

Kerala 
Water 
Authority 

  May 2020 Reduced 

pollution load 

in the drains 

2.1.6 Reconnect sewer at Rajaji Nagar, stop 
outflow of sewage into 
Amayizhanchan thodu, control 
stormwater entry into sewer to avoid 
overflow in Thampanoor area 

Kerala 
Water 
Authority 

  Dec 2020 Reduced 

pollution load 

in 

Amayizhancha 

n thodu 
    stormwater 



 

 

 Sewage generated in Rajaji Nagar shall 
be diverted to main sewerline 

  drain 

 
Sewage generated in Thoppil area shall 

   



 

 

 be diverted main sewerline      

2.1.7 Discharge of sewage in Parayil kadavu 
shall be stopped as there is overflow  
of sewage reaches in houses having 
sewerage connection and this may 
lead to discharge of sewage into River 
Karamana 

Kerala 
Water 
Authority 

  Completed Reduced 

pollution load 

of River 

Karamana 

2.1.8 Divert the sewer line from the School 
compound of Government Karamana 
High School 

Kerala 
Water 
Authority 

0.42  Awarded Stop overflow 

of sewage 

through 

     manholes in 

     the school 

     compound 

2.1.9 Rehabilitation by laying new lines 
increasing size of undersized main and 
reconstruction by dilapidated 
manholes for the last 3 years 

Kerala 
Water 
Authority 

  May 2020  

  

Total works in progress (45No.) 
Works in tendering (33No.) 

 11.6 
7.6 

 

2.1.10 Extension of sewer network wherever 
technically feasible in new areas of 
existing blocks 

Kerala 
Water 
Authority 

  May 2020  

 
In progress(17No.) 

 
5.5 

 

 
Tendering(12No.) 

 
19.6 

 

2.1.11 Procurement of sewer cleaning 
machines and equipment 
maintenance 

Kerala 
Water 
Authority 

3.17  Mar2020  

 Solid Waste Management Action Plan 
 

 

Sl.No 

 

Activity 

Implementing 

Agency 

 

Unit 

No 

of 

unit 

s 

Cost 

in Rs 

Cr 

 
Source 

of fund 

Time for 

complet 

ion 

 

2.2.1 

Slaughterho 

use and 

poultry 

waste 

Thiruvananthapur 

am Corporation 

 

Rendering plant 

 

1 

 

9.6 

 
Plan 

fund 

 
March 

2021 



 

 

 

Sl.No 

 

Activity 

Implementing 

Agency 

 

Unit 

No 

of 

unit 

s 

Cost 

in Rs 

Cr 

 
Source 

of fund 

Time for 

complet 

ion 

 
 
 
 

2.2.2 

Sanitation 

facility and 

treat of 

waste water 

in the 

markets of 

Pangode, 

Kumarichan 

da 

  

 
Treatment plant 

 
 
 

Portable aerobic 

bins 

 
 

2 
 
 
 

4 

 
 
 
 

0.3 

 
 
 
 

Plan 

Fund 

 
 
 
 

Dec 

2019 



 

 

 

Sl.No 

 

Activity 

Implementing 

Agency 

 

Unit 

No 

of 

unit 

s 

Cost 

in Rs 

Cr 

 
Source 

of fund 

Time for 

complet 

ion 



 

 

 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 

2.2.3 

 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 

Provide 

facility for 

the 

treatment of 

sewage, 

sullage and 

garbage 

generated in 

the 

poonthura 

slum area 

between 

Karamana 

river and sea 

Thiruvananthapur 

am Corporation 

Aero bins at various 

places(28) 

 

Proposed sites 

 
1. Moonnathumukku 

– Purampoku 
2. Poonthura – HI 

Office 
3. Cheriyanmuttam – 

Poonthura 
4. Beemapally 

Compound 

5. Tsunami Colony 
6. Mother Theresa 

Colony 
7. KumariChantha 
8. Poonthura Market 
9. Moonnattumukku 

bridge 
10.  Ambalathara – 

Nilama 
11. Fishermen Flat – 

Muttathara 
12. Perunalli Market 

road 
13. Poundkadavu old 

market 
14. Market behind 

Attipra zonal office 
15. Tsunami Colony 

near 110KV tower 
(Poundkadavu) 

16. Near ValiyavilaVeli 
St. Thomas Church 
(Poundkadavu) 

17. Near 
Kamalesshwaram 
HSS 

18. Valiyaveetil 
Residence 
association 

19. Near ArannoorGovt 
Quarters 

20. Kunjalumoodu 
Junction 

21. KumarapuramTha 
marabhagam (near 
comfort station) 

22. NaerKannammoola 
Bridge 

23. Mannanthala 
Market 

24. Santhi Nagar 
Residents 
association 

25. AlantharaKattayil 
26. Ulloor Market 
27. Museum RKV Road 
28. New Nalantha 

Road 

 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 

28 

 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 

3.36 

 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 

 
Plan 

Scheme 

 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 

 
March 

2020 



 

 

 

Sl.No 

 

Activity 

Implementing 

Agency 

 

Unit 

No 

of 

unit 

s 

Cost 

in Rs 

Cr 

 
Source 

of fund 

Time for 

complet 

ion 

 
 
 
 
 

 
2.2.4 

 

The 

discharge of 

waste water 

from the 

surrounding 

houses to 

the pond at 

Jagathy is to 

be stopped 

Thiruvananthapur 

am Corporation 

Pond desilting 
 
 
 

Issued notices to 

the household 

 
 

Project is prepared 

for desilting the 

pond 

  
 
 
 
 

 
0.50 

 
 
 
 
 

Plan 

Fund 

 
 
 
 
 

March 

2020 

2.2.5 Around 155 
Houses in 
Kurukuvilak 
om, 
Kannettum 
ukku shall 
be 
provided 
with septic 
and 
treatment 
system 

Thiruvananthapur 
am Corporation 

     

 
 
 
 

2.2.5 

Identificatio 

n of illegal 

outlets into 

storm water 

drains and 

fine shall be 

imposed on 

such units 

Thiruvananthapur 

am Corporation 

 
 
 

Fine imposed and 

prosecution 

initiated 

  

9.8 

laks 

Fine 

collec 

ted 

  

2.2.6 
 
 
 
 

Biodegradab 

le waste 

Thiruvananthapur 

am Corporation 
Bio-Composter 

50, 

000 
9 

 
 
 
 

Plan 

Scheme 

 
 
 
 

May 

2020 

2.2.7 
Thumboormuzhi 

aerobic bins 
154 11.97 

2.2.8 Community biogas 12 2.1 



 

 

2.2.9 
Organic Waste 

Converter 
1 0.4 



 

 

 

Sl.No 

 

Activity 

Implementing 

Agency 

 

Unit 

No 

of 

unit 

s 

Cost 

in Rs 

Cr 

 
Source 

of fund 

Time for 

complet 

ion 

2.2.10  Thiruvananthapur 

am Corporation 

Portable biogas 200 0.21   

2.2.11 Portable aero bins 100 1.50 

2.2.12 Ring compost 500 0.13 

 
2.2.13 

 
Segregation bins 

1,0 

0,0 

00 

 
4 

2.2.14  
 
 
 
 
 
 
 
 
 
 

Biodegradab 

le waste 

Thiruvananthapur 

am Corporation 

RRC 7 7   

2.2.15 
Plastic Recycling 

unit 
1 1.36 

  

2.2.16 Mobile MRF 5 1.3   

2.2.17 
Electronic Weigh 

bridge 
1 0.1 

  

2.2.18 
Solar electrical 

cart 
25 0.5 

  

2.2.19 Swaps shops 4 0.2   

2.2.20 
PET bottle 

crushing 
15 0.05 

  

 

 
2.2.21 

Community level 

unit 

 
 

Napkin destroyer 

 

 
102 

 

 
0.35 

  

 
2.2.22 

 Thiruvananthapur 

am Corporation 

Animal 

Crematorium at 

Kattela 

 
1 

 
1 

 
 
 
 

 
Plan 

fund 

 
 
 
 

 
May 

2020 

2.2.23 
 Thiruvananthapur 

am Corporation 
Urban Gardening 

 
0.5 

2.2.24 
 Thiruvananthapur 

am Corporation 

UPgradation of 

present facilities 
42 1.86 



 

 

2.2.25 
 Thiruvananthapur 

am Corporation 

Capacity Building 

& IEC 

 
0.7 



 

 

 

Sl.No 

 

Activity 

Implementing 

Agency 

 

Unit 

No 

of 

unit 

s 

Cost 

in Rs 

Cr 

 
Source 

of fund 

Time for 

complet 

ion 

2.2.26 
 Thiruvananthapur 

am Corporation 
Viability gap Fund 

 
0.92 

  

 
 
 

2.2.27 

Prevent 

entry of 

stormwater 

into sewer 

line along 

with KWA 

Thiruvananthapur 

am Corporation 

KWA is authorized 

to prepare and 

implement proper 

sewerage lines 

under Amrut 

scheme 

  
 
 

154 

 
 
 

AMRUT 

 

 
May 

2020 

 
 
 
 
 

 
2.2.28 

 
 
 

Take steps 

to prevent 

the solid 

wastes in 

sewer line 

as reported 

by KWA 

Thiruvananthapur 

am Corporation 

Squad and Fines 
 
 
 

Special squad is 

formed at 

corporation level. 

Health Inspectors 

are authorized for 

regularly 

monitoring and 

preventing the 

waste discharge 

    
 
 
 
 
 

May 

2020 

 Monitoring 
 

 Activity Implementing 

agency 

Cost Source of 

fund 

Time line Remarks 

2.3.1 River water quality 

monitoring - Killiyar, 

Karamana, 

Parvathiputhanar, 

Akkulam-Veli lake 

Kerala State 

Pollution 

Control Board 

Rs. 3000 

per 

sample 

National 

Water 

Quality 

Monitoring 

Programme 

(NWMP), 

CPCB fund 

Ongoing; 

monthly 

frequency 

Monitoring of 

water quality 



 

 

2.3.2 Storm drains 

monitoring - 

Amayizhanchan 

thodu, Ulloorthodu, 

Pattom thodu, 

Kannamoola thodu, 

Kerala State 

Pollution 

Control Board 

Rs. 3000 

per 

sample 

State Water 

Monitoring 

Programme, 

KSPCB fund 

(SWMP), 

Ongoing 
 

Seasonal 

monitoring 

– pre- 

monsoon, 

Notice issued 

to  TVM 

Corporation 



 

 

 Thekkanakkara canal   KSPCB fund monsoon, 

post- 

monsoon 

 

2.3.3 Inspection and Kerala State As per KSPCB Ongoing 
 

Interval: 
Red – 1 
month. 
Orange – 3 
m. 
Green – 6 
m. 

Monitoring of 

 effluent quality Pollution sampling funds, establishments, 

 monitoring of the Control Board charge  service 

 flats, industrial units,    stations, flats, 

 service stations,    industrial units 

 hospitals, hotels etc     

 in     

 Thiruvananthapuram     

 Corporation area     

 
 

3. Long term Plan 

 Sewerage network 
 

 Long term measures proposed Implementing 

agency 

Amount 

Required 

(Rs.in 

Crore) 

Time 

line 

Remarks 

3.1.1 Extension of sewerage system to Block F to 

G coastal belt 

Kerala Water 

Authority 

200 Three 

years 

DPR 

Preparation 

in 6 

months 

(through 

consultants 

) 

3.1.2 Extension of sewerage system to Block H to 

R 

Kerala Water 

Authority 

700 

3.1.3 Extension of sewerage system to Newly 

added areas of corporation viz, 

Kerala Water 

Authority 

300 

3.1.4 Providing sewerage system in Block A to E Kerala Water 

Authority 

100 

3.1.5 Rehabilitation of existing network and 

pump house in block A to E 

Kerala Water 

Authority 

100 

3.1.6 Procurements of equipments for 

maintenance sewerage system 

Kerala Water 

Authority 

10 



 

 

3.1.7 Additional STP requirement Kerala Water 

Authority 

60 



 

 

3.1.8 Total Amount required Kerala Water 

Authority 

1470 

Crore 

  

 
 

 Solid waste management 
 

 Long term measures 

proposed 

by Thiruvananthapuram 

Implementing 

agency 

Amount 

Required 

(Rs.in 

Crore) 

Time 

line 

Remarks 

3.2.1 Acquire 58 acres of land and 

rehabilitate 8150 families 

from the banks of River 

Thiruvananthapuram 

Corporation 

600 5 

years 

 

 
 

 Desilting and developement 
 

No. Activity Implementing 
agency 

Amount 
allotted 
Rs. crore 

Department Timeli 
ne 

3.3. 
1 

Development 
package for Parvathy 
Puthanar 

Irrigation 
department 

150 Irrigation 
department 
Included in KIFB by 
KWIL includes 
cleaning of canal 

3 years 

3.3. 
2 

Desilting and 
development of 
Amayizhanchan 
Thodu 

Irrigation 
Department 

25 Irrigation 
department 

1.5 
years 

3.3. 
3 

Improvements to 
Thekkenekara canal 
and desiliting- 

Irrigation 
Department 

5 (under 
preparation) 

Irrigation 
department 

1 year 

3.3. 
4 

Karimadam tank 
improvements,desilti 
ng sheet piling/under 
preparation and 
providing fencing 

Irrigation 
Department 

4.5 (under 
preparation) 

Irrigation 
department 

1.5 
years 

3.3. 
5 

Development of 
Karamana basin 

Irrigation 
Department 

6.77 
crores/under 
preparation 

Irrigation 
department 

1.5 
years 



 

 

4. Recommendations by Kerala State Pollution Control Board 
 

Activities for compliance with Solid Waste Management Rules, 2016; Bio-medical Waste 

Management Rules, 2016 
 

Activity Responsibility 

Door-to-door 

collectionion and 

transportation of MSW 

Thiruvananthapuram Corporation  
 
 
 
 
 
 
 
 
 

Proposed 

Waste 

Authority 

 
 
 
 
 
 
 
 
 
 

Kerala Solid 

Management 

Local bodies of Census Town 

Modern Solid 

Treatment Plant 

Waste Thiruvananthapuram Corporation 

Local bodies of Census Town 

 

Rendering plant for 

slaughter house/poultry 

wastes 

Thiruvananthapuram Corporation 

Local bodies of Census Towns 

 

Common bio-medical 

waste treatment facility 

Health Department Proposed 

Waste 

Authority 

Kerala Solid 

Management 

Regional sanitary landfill 

site identification and 

land acquisition 

District Collector  

Thiruvananthapuram Corporation Proposed 

Waste 

Authority 

Kerala State 

Management 
 

Establishment and 

operation of Regional 

Sanitary Landfills 
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Tour report for assessment of polluted river stretches in Meghalaya 

A. Introduction  

 

1. The National Green Tribunal, Principal Bench at New Delhi, vide order dated 6th 

December, 2019 in OA No.673/2018 in the matter of News item published in ‘The Hindu’ 

authored by Shri Jacob Koshy titled ‘More river stretches are now critically polluted: CPCB’ 

has given certain directions as under:- 

 

(i) 100% treatment of sewage may be ensured as directed by this Tribunal vide 

order dated 28th August, 2019 in OA No.593/2017 by 31st March, 2020 at least to the 

extent of in-situ remediation and before the said date, commencement of setting up of 

STPs and the work of connecting all the drains and other sources of generation of 

sewage to the STPs must be ensured. If this is not done, the local bodies and the 

concerned departments of the States/UTs will be liable to pay compensation as already 

directed vide order dated 22nd August, 2019 in the case of river Ganga i.e. Rs.5 lakhs 

per month per drain, for default in in-situ remediation and Rs.5 lakhs per STP for default 

in commencement of setting up of the STP. 

 

(ii) Timeline for completing all steps of action plans including completion of setting 

up STPs and their commissioning till 31st March, 2021 in terms of the order dated 8th 

April, 2019 in the present case will remain as already directed. In default, 

compensation will be liable to be paid at the scale laid down in the order of this Tribunal 

dated 22nd August, 2019 in the case of river Ganga i.e. Rs.10 lakhs per month per STP. 

 

(iii) An institutional mechanism be evolved for ensuring compliance of above 

directions. For this purpose, monitoring may be done by the Chief Secretaries of all 

the States/UTs at State level and at National level by the Secretary, Ministry of Jal 

Shakti with the assistance of NMCG and CPCB.  

 

(iv) For above purpose, a meeting at central level must be held with the Chief 

Secretaries of all the States/UTs at least once in a month (option of video conferencing 

facility is open) to take stock of the progress and to plan further action. NMCG will be 

the nodal agency for compliance who may take assistance of CPCB and may give its 

quarterly report to this Tribunal commencing 01.04.2020. 

 

(v) The Chief Secretaries may set up appropriate monitoring mechanism at State 

level specifying accountability of nodal authorities not below the Secretary level and 

ensuring appropriate adverse entries in the ACRs of erring officers. Monitoring at State 

level must take place on fortnightly basis and record of progress maintained. The Chief 

Secretaries may have an accountable person attached in his office for this purpose. 

 

(vi) Monthly progress report may be furnished by the States/UTs to Secretary, 

Ministry of Jal Shakti with a copy to CPCB. Any default must be visited with serious 

consequences at every level, including initiation of prosecution, disciplinary action and 

entries in ACRs of the erring officers. 

 

(vii) As already mentioned, procedures for DPRs/tender process needs to be 

shortened and if found viable business model developed at central/state level. 
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(viii) Wherever work is awarded to any contractor, performance guarantee must be 

taken in above terms. 

 

(ix) CPCB may finalize its recommendations for action plans relating to P-III and P-

IV as has been done for P-I and P-II on or before 31.03.2020. This will not be a ground 

to delay the action plans prepared by the States which may start forthwith, if not already 

started. 

 

(x) Rivers which have been identified as clean may be maintained.  

 

2. Pursuant to the directions of NGT and to facilitate monitoring thereof by the Central 

Monitoring Committee, National Mission for Clean Ganga (NMCG), vide OM dated 22nd 

January, 2020, has constituted teams consisting officers from NMCG, NRCD and CPCB to 

visit and review the status of pollution (domestic and industrial), available sewage 

infrastructure and existing/futuristic gap to make a conditional assessment and requiring 

interventions, if any. For the State of Meghalaya, composition of the team was as below:- 

 

(i) Shri Saumyasib Mukhopadhyay, Senior Environmental Specialist, NMCG 

(ii) Dr. P. N. Rymbai, Scientist ‘B’, NRCD 

(iii) Dr.Shantanu Dutta, Additional  Director, Shillong, (Representative from CPCB) 

 

The present report provides a summary of the filed visit and discussion undertaken during 

the visit.  

B. Background 

3. Out of the identified 351 polluted river stretches reported, 7 such stretches are reported 

in Meghalaya. However, only 2 such stretches namely, River Umkhrah and River Umshyrpi 

are falling under Priority-I. The detail of the polluted river stretches in Meghalaya is shown in 

Table-1.  The above team visited Meghalaya during 04-05thMarch, 2020 to ascertain the 

ground reality and to interact with the stakeholders responsible for sewage treatment facilities 

to be/being created for the said polluted river stretches. The team visited various points on 

Rivers Umkhrah and Umshyrpi.  

 

Table1: Polluted River Stretches in Meghalaya: 

Sl.No. Name of polluted stretches with 

pollution categorization 

No. of such 

stretches 

Name of river/stretch 

1 No of Polluted stretched in 

Category-I 

2 1.Umkhrah River 

2.Umshyrpi River 

2 No of Polluted stretched in 

Category-IV 

3 1. Kyrhuhkhla 

2. Nongbah 

3. Umtrew 

3 No of Polluted stretched in 

Category-V 

2 1. Lukha 

2. Myntdu 

 Total 7  
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The team took tour in Shillong and due to ongoing curfew in Shillong travelling to other areas 

was prohibited. However, all the drains discharging to the polluted stretches of River 

Umshyrpy and Umkhrah (falling under Priority -1) was done with officials of PHED, Urban 

Affairs, Pollution Control Board and others so as to have a detail glimpse of the proposed 

treatment of waste water, solid waste and industrial waste water.  

 

The photographs taken during the visit are placed at Annexure – I. A meeting with the 

stakeholders was also held in the Meghalaya State Pollution Control Board (MSPCB), Shillong 

under the Chairmanship of Chairman, MSPCB, and Shillong on 4th of March 2020. 

 

As per the directions of NGT and also works assigned to the teams, discussions with 

the respective local bodies were focused on assessment of sewerage infrastructure 

(existing/futuristic) vis-à-vis the action plans submitted by  Meghalaya State Pollution Control 

Board(MSPCB) to the Central Pollution Control Board (CPCB). During the discussion it was 

learnt that Shillong City is under the jurisdiction of three Urban Local Bodies viz. Shillong 

Municipal Board, Shillong Cantonment Board and Shillong Urban Agglomeration under 

Khasi Hills Autonomous District (KHADC). It is learnt that the department of Urban Affairs 

of Shillong is responsible only for the sewage management within the Shillong Municipal Board 

area. For the rest of the areas, plans are taken up either by Shillong Cantonment Board or by 

KHADC. 

 

It was informed that action plans for polluted river stretches under Priority-I (2 nos) were 

approved by CPCB in May/June, 2019. In respect of polluted river stretches under Priority-IV 

(3 nos), Priority V (2 nos), actions plans although have been submitted by MPCB but yet to be 

approved by CPCB.  

 

Stretch wise details of Priority I are given at Annexure-II, which includes information on 

towns/villages located thereon, sewage generation, treatment available and the gap, proposed 

treatment, industrial activities contributing to pollution in the said stretch, and the present 

implementation status vis-à-vis the directions of NGT. A copy of the minutes of meeting is 

enclosed in file Annexure-III. 

 

During the meeting all stakeholders were requested to provide the latest status on the 

implementation of Action Plan approved by the CPCB, however, it appears that still lot of 

things needs to be done to address the sewage treatment in the Shillong.  

 

As per the Monthly Progress Report (MPR) submitted by Govt. of Meghalaya the list 

of polluted stretches has been proposed to be modified as per Table 2. 
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Table2: River List of Polluted Stretches 

 

Priority 
River Stretch 

Polluted Stretches Name of 
Polluted rivers 

Corresponding 
Towns 

As per 
CPCB 
Report 

Revised list as per 
the recent 
monitoring (MPCB 
JAN-Nov 2019) 

  

Priority-I 2 2 
1.Umkhrah River 

2.Umshyrpi River 

Shillong  

Priority-II - -   

Priority-III - -   

Priority IV 3 1 Nongbah river Scattered 
settlements 

Priority V 2 4 
1. Kyrhuhkhla 

 

2. Umtrew 

3. Lukha 

4. Myntdu 

 

Coal mine area 
and villages. 
 
Byrnihat 
(bioremediation) 
Coal mine and 
villages 
Jowai (7 STP) 

Total 7 7   

 

 

3. Observations and recommendations: 

 

i.From the pollution stretches concerned in Meghalaya, Shillong the major town of 

concern situated along the two Priority Rivers namely Umkhrah and Umshyrpi. The 

other important towns are Jowai (along river Myntdu Priority V), and Byrnihat (along 

river Umtrew in Priority V). The other polluted stretch i.e. flows through coal mines and 

scattered village population. 

 

(a) The total present catchment area population of these rivers is about 400000 (census 

2011) with an estimated sewage generation of 40 MLD. No treatment capacity is 

available at this moment.  The major town wise break up is given in table3 below: 

 

Table3: Sewage Generation vis-à-vis gap assessment for the priority towns. 

S.No Major 
Towns 

Priority  Contributi
ng 
Populatio
n (2011) 

Sewage 
Generation 
(MLD) 

Existing 
Capacity 
(MLD) 

GAP 
(MLD) 

Proposed 
(STP and 
MLD) 

1 Shillong I (Umkhrah) 354749 
 

38.31 0 38.31 3.7 MLD 
(3 STP) 

2 Jowai V (Myntdu) 
 

28430 3.07 0 3.07 3 MLD (7 
DSTPs) , 
proposal 
being 
sent to 
NRCD 

Rest of the areas are scattered population and passes through coal mines 
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ii. The waste management programme in Shillong largely dependent upon the decision at 

the local community levels and KHADC and interdepartmental communication. 

 

iii. The DPR preparation work is going on since last 5 years. Earlier, M/s Mott MacDonald 

was hired for prepared a sewerage and STP scheme in Shillong which was prepared 

as detailed integrated sewerage network and STP scheme. But, due to land issues and 

possible non feasibility of laying of sewerage line in Shillong the scheme was cancelled. 

It was proposed to develop a 45 MLD scheme and 60 MLD till 2040. 

 

iv. Later on for 2 specific sewage zones (Zone 1a2 and Zone 1a3) M/s WAPCOS has been 

hired as a Design Checking cum Project Management Consultant. Due to non-

availability of land for SPS and STP, nalla tapping at strategic locations and FSSM has 

been proposed. They have came up with installation of 4 MLD of STP (through 3 STPs) 

and 1 FSST with 300 KLD. Zone Maps of Shillong is given in Figure1. 

 

Table4: Sewage Generation in Shillong and gap assessment within it 

 

S.No Name of ULB Sewage 
Generation 

GAP in 
Treatment 
(MLD) 

Proposed STP 

1 Shillong Municipal 
Board 

19.34 19.34 4.3 (3 DSTPs of 4 
MLD) and 1 FSSM 
of 300 KLD 

2 Shillong 
Cantonment Board 

1.61 1.61 Being proposed 

3 Shillong Urban 
Agglomeration 
under KHADC 

26.95 29.95 - 

 

 

v. So basically for the areas within the Shillong Municipal board areas where 3 

Decentralized STPs are being planned (2 along Umkhrah River and 1 along Umshyrpi 

river through I&D and STP scheme). In addition, a 300 KLD Faecal Sludge and Septage 

Management is being planned. However, major areas falls beyond the Shillong 

Municipal Board areas for which concrete plan to be developed. 

 

vi. Drain flow: There are about 20 drains flowing to Umkhrah River having a dry weather 

flow of around 45 MLD. Whereas in Umshyrpy river around 6-10 MLD flow for nearly 10 

outfalls is discharging. Hence the STP proposed appears to be not be sufficient. During 

the visit, it was observed that there are 20 outfalls in Umkhrah River and only 4 of them 

are proposed to be tapped for treatment. The State Government was advised to see 

that all outfalls are tapped for abatement of pollution in Umkhrah River. Whereas, in the 

case of Umshyrpi River, 12 outfalls are observed and none of them are tapped for 

treatment, instead, a 750 KLD STP is proposed to be set up at the downstream of the 

main river itself at Harrison Bridge. The consultant concerned was advised to see that 

there is no error in the flow measurement at Umshyrpi River before finalizing on the 

capacity of STP proposed. 
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vii. STP along Umshirpy: A 700 KLD STP is proposed just along Umshuirpy River 

whereas the flow in river Umshyrpy is not less than 10 MLD. The reasons for proposing 

such lower capacity of STP has been mainly the land constraint as been told by the 

Urban Affairs and their consultant M/s WAPCOS. Even for the waste generation in 

Shillong Municipal Board and the capacity proposed is appears very much under 

designed. 

 

viii. The 300 KLD FSSM scheme has been proposed as a short term measures in 

association with the STP schemes which will give till a detailed sewage management is 

not in place. This FSSM scheme would cover all the Shillong areas (i.e. Shillong  

Municipal Board and Shillong Urban Agglomeration). However, tendering of the 

schemes and its implementation is required to be completed at the earliest. 3 cesspool 

are available and 26 more cesspool vehicles will be procured. The proposal consists of: 

 

 Number of users – 4,56,441 – Shillong Urban Agglomeration 

 Septage extraction ratio – 50% 

 Septage generation rate – 30 g/person/day 

 Number of Households – 91,288 

 Frequency of desludging - once every 3 years 

 Nos. of houses to be desludged per annum – 30,429 

 Average sludge volume per house – 3 m3 

 Number of trips per day - 3 

 Volume of sludge collected per day – 300m3/day  

 Number of cesspool vehicles of Collection of Septage from household – 26 

(proposed) and 3 existing. Total 29. 

 

The septage characteristics is given below:: 

 

 No. Description Unit Value 

  

1 
Capacity m3/day 300 

2 Average flow-rate m3/hr 12.5 

 

  

No. 

  

Parameters 

  

Unit 

  

Value 

1 pH - 4 – 10 

2 Chemical Oxygen Demand (COD) mg/l 2,000 

3 Biochemical Oxygen Demand (BOD) mg/l 1,000 

4 Total Suspended Solids (TSS) mg/l 1,200 
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5 Total Nitrogen (TP) mg/l 180 

6 Total Phosphorus (TP) mg/l 50 
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With regard to the Myntdu River which is of priority-V at Jowai, West Jaintia Hills District, the 

Jowai Municipal Board has prepared DPR which however needs to be revised and sent to 

Urban Affairs Department for approval. As per the DPR, 10 outfalls have been identified and 

7 STPs have been proposed to be installed at the total cost of around Rs. 30 crore which 

includes operation and maintenance for 5 years. The proposal will be sent to NRCD for 

financial assistance. 

 

ix. Bioremediation: For Bioremediation, the department of Urban Affairs has tied up with 

M/s Trinity Impex International for preparation of DPR and it will be completed by 2nd 

week of March 2020. It is being done at this moment for the 2 major drains (due to fund 

constraint) and later it will be scaled up for other rivers as well. For other polluted river 

stretches which are located in rural areas with scattered population only bioremediation 

was proposed and the DPR is expected to be completed by the month of May, 2020. 

 

x. Solid Waste Management: It has been informed that the Shillong Municipal Board, 

Shillong Cantonment Board and Traditional Institutions collect solid wastes daily on a 

door-to-door basis so as to minimize littering. Segregation of municipal solid waste is 

adopted only in areas under the jurisdiction of Shillong Municipal Board and 

Cantonment board for the purpose of mini composting of bio-degradable waste carried 

out by self-help groups within the premises of existing disposal site. A 170 TDP 

Compost Plant is under construction at Marten, Shillong which is proposed to be 

commissioned by 31st March, 2020. A sanitary landfill has been developed for the 

purpose of disposal of inert waste. During the site visits it was observed that the State 

Government has constructed a good height of jali fencing along the bank of some 

stretch of rivers Umkhrah and Umshyrpi so as to prevent the dumping of wastes into 

the rivers. The details of present capacity vis-a vis gap assessment for the solid waste 

management is given in table 5. 

 

Table 5: Solid Waste generation and Treatment Facility 

River  ULB 

Solid Waste 

Generation 

(TPD) 

Solid Waste 

Treatment (TPD) 

Gap in 

Treatment  

(TPD) 

Umkhrah 

Shillong Municipal 

Board, 

Shillong Cantonment 

Board & Traditional 

Institutions 

164.81 

8.72 TPD 

(170 TPD 

compost plant will 

be commissioned 

by 31st March 

2020) 

156.09 

Umshyrpi 

Shillong Municipal 

Board, 

Shillong Cantonment 

Board & Traditional 

Institutions 

50.13 50.13 

 TOTAL 214.94 8.72 206.22 
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xi. Solid Waste Management by KHADC: A project has been taken up by the KHADC as 

a part of the project the council has engaged Master rolls duly recommended by the 

Dorbar Shhnong on contractual basis at Rs 5000/- per month each to clean up the river. 

The cleaning up of the river was undertaken by the Water Resource Department started 

on 7th August 2017 along the stretch between Umkaliar to Mawlai where the council has 

engaged 4 assistant supervisors and 8 master rolls. During the cleaning 14 truckloads 

of waste are collected from the river and are sent to the solid waste disposal facility at 

Marten. The council has incurred a Cost of Rs 10,90,500 for the cleaning of river. Details 

enclosed in Annexure-IV.  

 

xii. The management and handling of bio-medical waste by the Health Care facilities 

located in Shillong are in accordance with the criteria laid down under the Bio-Medical 

Waste Management Rules, 2016. At present the Common Bio-Medical Waste 

Treatment Facility (CBWTF) is not in operation and hence deep burial as a temporary 

measurement is being carried out as recommended by CPCB for final disposal until the 

CBTWF is in operation. The Shillong Municipal Board informed that a proposal has 

been sent to MoEF&CC for up-gradation of existing CBWTF but the proposal was 

rejected as the Ministry informed that there is no sanction for up-gradation but only for 

a new CBWTF. In this regard, a proposal for setting up of a new CBWTF is under 

preparation which will be forwarded to MoEF&CC at the earliest. Shillong Municipal 

Board informed that as an interim arrangement, it has tie up with a firm in Assam for 

treatment of the waste from the State for which authorization of transport of the wastes 

has been received from MSPCB, however, the firm in Assam has yet to receive 

authorization from the Pollution Control Board, Assam. 

 

xiii.  MSPCB informed that industries including hotels, restaurants, automobile servicing 

units and hospitals located in the catchment of the two rivers (Umkhrah and Umshirpi) 

are regulated under the consent management of the Board. These industries are having 

onsite ETPs for treatment of trade effluent except for one hospital wherein the ETP is 

still under construction. These industries are regularly monitored by the Board. 

 

xiv. The District Forest Officer (DFO), Social Forestry mentioned that a proposal for tree 

plantation was prepared by the Forest Department along the bank of Umkhrah and 

Umshyrpi rivers. An estimated cost of Rs. 28.35 lakh was proposed for plantation along 

the Umkhrah River. However, there has been an issue with land availability for 

plantation along the Umshyrpi river as a portion of land identified for the project falls 

under the Defense which stated that the particular portion of land has already been 

given to NHIDC and PHED for widening of road and lying of pipelines respectively. 

However, these plantation activities are kind of random plantation (based on land 

availability) does not much related to catchment treatment. 

 

xv. The State Government was also advised to speed up the implementation of In-situ 

remediation of drains and to complete well within 31st March, 2020 so that it is in 

compliance with the NGT order. 

 
 
(Shri Saumyasib 
Mukhopadhyay)  

 
 (Dr. P.N. Rymbai) 
 NRCD 

 
(Dr.Shantanu Dutta) 
CPCB 

NMCG 
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Annexure-I 

 

         
 

       
Fig: Snapshots of main channel and some outfalls at Umkhrah and Umshyrpi rivers in 

Shillong. 
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Fig: Construction of Jali fence at some stretches along the river banks for 

preventing dumping of wastes into Rivers Umkhrah and Umshyrpi 
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Annexure-II 

 

List of Polluted River Stretches 

• Total number of Stretch:- 7 

• Based on water quality monitoring results during the period from January-December 2019, 

MSPCB informed that priority status of the said polluted river stretches has changed from 

that reported by CPCB (in 2016 sampling). In some of the cases, water quality was 

reportedly improved as per the stretch wise details given as under:-  

Priority Polluted stretches 

As per CPCB Report (Sep-

2018) 

Revised list as per recent 

Monitoring (SPCB-Jan-Dec 

2019) 

Priority-I 02 02 

Priority-II -- -- 

Priority-III -- -- 

Priority-IV 03 01 

Priority-V 02 04 

Total   07 07 

 

 

Status of Sewage Generation and treatment In Shillong,Meghalaya 

ULBs 
No of 

ULBs 

STP 

Capacity 

Required 

(MLD) 

STP 

Capacity 

Existing 

(MLD) 

STP 

Capacity 

Ongoing 

(MLD) 

STP 

Capacity 

(Existing + 

Ongoing) 

(MLD) 

GAP IN 

STP 

Capacity 

(MLD) 

Shillong 

municipal  Board 

1 19.34 - - - 19.34 

Shillong 

cantonment  

Board 

1 1.61 - - - 1.61 

KHADC(Tradition

al Institutions) 

1 26.95 - - - 26.95 

 

 

 

Polluted River Stretch (Priority I) Gap Analysis in Sewage Generation &Treatment in 

Shillong, Meghalaya 
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ULB Numbers 

Sewage 

Generation 

MLD 

Sewage 

Treatment 

MLD 

Gap in 

Treatment 

MLD 

Capacity of 

Proposed 

STP 

MLD 

Shillong 

Municipal 

Boards,  

4 

(Proposed STPs 

including 

Septage 

Management) 

19.34 - 19.34 

4.05 (STPs 

including 

Septage 

Manageme

nt) 

Shillong 

cantonment 

board 

Nil 1.61 - 1.61 

To be 

proposed 

(Annexure 

I)  

Shillong  urban 

agglomeration  

under KHADC 

Nil 26.95 - 26.95 
No 

proposal  
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List of Polluted River Stretch under Priority –I in Shillong, Meghalaya 

Sr. 

No. 

River 

Name 
River Stretch  

Length 

of 

Stretch 

as per 

RAP 

(KM) 

As per CPCB 

report  

As per SPCB 

report 

Number 

of Town  

Sewage 

Generation 

(MLD) 

Sewage 

Treatment 

Plant 

Capacity 

(MLD) 

GAP in 

Treatment  

(MLD) 

Proposed 

Capacity 

(MLD)  BOD 

Range 

(mg/lit) 

 

Priority  

BOD 

Range 

(mg/L) 

Priority 

1 Umkhrah 
Demthring to 

MawlaiMawpdang 
10 30-90.2 1 

10.5-

56.0 
1 1 33.52 - 

33.52 

 

 

3.05 

 

2 Umshyrpi 
Dhankheti to  

Umshyrpi Bridge 
5 

38.5-

95.0 
1 

13.4-

44.0 
1 1 14.37 - 14.37 1.00 

 TOTAL        47.89  47.89 4.05 
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GAP Assessment in Solid Waste Treatment for Shillong, Meghalaya 

River  ULB 

Solid Waste 

Generation 

(TPD) 

Solid Waste 

Treatment (TPD) 

Gap in 

Treatment  

(TPD) 

Umkhrah 

Shillong Municipal Board, 

Shillong Cantonment Board 

& Traditional Institutions 

164.81 
8.72 TPD 

(170 TPD 

compost plant 

will be 

commissioned 

by 31st March 

2020) 

156.09 

Umshyrpi 

Shillong Municipal Board, 

Shillong Cantonment Board 

& Traditional Institutions 

50.13 50.13 

 TOTAL 214.94 8.72 206.22 
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Annexure-III (Minutes of Meeting at Meghalaya) 
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Tour report for assessment of polluted river stretches in Nagaland 

 

A. Introduction  

 

1. The National Green Tribunal, Principal Bench at New Delhi, vide order dated 6th 

December, 2019 in OA No.673/2018 in the matter of News item published in ‘The Hindu’ 

authored by Shri Jacob Koshy titled ‘More river stretches are now critically polluted: CPCB’ 

has given certain directions as under:- 

 

(i) 100% treatment of sewage may be ensured as directed by this Tribunal vide 

order dated 28th August, 2019 in OA No.593/2017 by 31st March, 2020 at least to the 

extent of in-situ remediation and before the said date, commencement of setting up of 

STPs and the work of connecting all the drains and other sources of generation of 

sewage to the STPs must be ensured. If this is not done, the local bodies and the 

concerned departments of the States/UTs will be liable to pay compensation as already 

directed vide order dated 22nd August, 2019 in the case of river Ganga i.e. Rs.5 lakhs 

per month per drain, for default in in-situ remediation and Rs.5 lakhs per STP for default 

in commencement of setting up of the STP. 

 

(ii) Timeline for completing all steps of action plans including completion of setting 

up STPs and their commissioning till 31st March, 2021 in terms of the order dated 8th 

April, 2019 in the present case will remain as already directed. In default, 

compensation will be liable to be paid at the scale laid down in the order of this Tribunal 

dated 22nd August, 2019 in the case of river Ganga i.e. Rs.10 lakhs per month per STP. 

 

(iii) An institutional mechanism be evolved for ensuring compliance of above 

directions. For this purpose, monitoring may be done by the Chief Secretaries of all 

the States/UTs at State level and at National level by the Secretary, Ministry of Jal 

Shakti with the assistance of NMCG and CPCB.  

 

(iv) For above purpose, a meeting at central level must be held with the Chief 

Secretaries of all the States/UTs at least once in a month (option of video conferencing 

facility is open) to take stock of the progress and to plan further action. NMCG will be 

the nodal agency for compliance who may take assistance of CPCB and may give its 

quarterly report to this Tribunal commencing 01.04.2020. 

 

(v) The Chief Secretaries may set up appropriate monitoring mechanism at State 

level specifying accountability of nodal authorities not below the Secretary level and 

ensuring appropriate adverse entries in the ACRs of erring officers. Monitoring at State 

level must take place on fortnightly basis and record of progress maintained. The Chief 

Secretaries may have an accountable person attached in his office for this purpose. 

 

(vi) Monthly progress report may be furnished by the States/UTs to Secretary, 

Ministry of Jal Shakti with a copy to CPCB. Any default must be visited with serious 

consequences at every level, including initiation of prosecution, disciplinary action and 

entries in ACRs of the erring officers. 
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(vii) As already mentioned, procedures for DPRs/tender process needs to be 

shortened and if found viable business model developed at central/state level. 

 

(viii) Wherever work is awarded to any contractor, performance guarantee must be 

taken in above terms. 

 

(ix) CPCB may finalize its recommendations for action plans relating to P-III and P-

IV as has been done for P-I and P-II on or before 31.03.2020. This will not be a ground 

to delay the action plans prepared by the States which may start forthwith, if not already 

started. 

 

(x) Rivers which have been identified as clean may be maintained.  

 

2. Pursuant to the directions of NGT and to facilitate monitoring thereof by the Central 

Monitoring Committee, National Mission for Clean Ganga (NMCG), vide OM dated 22nd 

January, 2020, has constituted teams consisting officers from NMCG, NRCD and CPCB to 

visit and review the status of pollution (domestic and industrial), available sewage 

infrastructure and existing/futuristic gap to make a conditional assessment and requiring 

interventions, if any.  For the State of Nagaland, composition of the team was as below:- 

 

(i) Shri Saumyasib Mukhopadhyay, Senior Environmental Specialist, NMCG 

(ii) Dr. P. N. Rymbai, Scientist ‘B’, NRCD 

(iii) Dr.Shantanu Dutta, Additional  Director, Shillong, (Representative from CPCB) 

 

The present report provides a summary of the field visit and discussion undertaken during 

the visit.  

B. Background 

 

4. Out of the identified 351 polluted river stretches reported, 6 such stretches are 

reported in Assam. However, only 1 stretch is falling under Priority-I. The details of the 

polluted river stretches in Nagaland is shown in Table-1.  The above team visited Dimapur 

during 02nd – 03rd March, 2020 to ascertain the ground reality and to interact with the 

stakeholders responsible for sewerage infrastructure to be/being created for the said polluted 

river stretches. The team visited various points on Dhansiri River.  

 

Table1: Polluted River Stretches in Nagaland 

 

S.N

o 

Name of polluted stretches with 

pollution categorization 

No. of such 

stretches 

Brief details (Name of 

river/stretch) 

1 No of Polluted stretches in 

Category-I 

1 Dhansiri River 

2 No of Polluted stretches in 

Category-II 

- - 

3 No of Polluted stretches in 1 Dzuna  
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S.N

o 

Name of polluted stretches with 

pollution categorization 

No. of such 

stretches 

Brief details (Name of 

river/stretch) 

Category-III 

4 No of Polluted stretches in 

Category-IV 

2 1. Chathe 

2. Dzu 

5 No of Polluted stretched in 

Category-V 

2 1. Dzucha 

2. Sano  

 Total 6  

 

The town wise polluted stretches are given in Table2. 

 

Table2: Polluted Stretches and name of towns in Nagaland 

 

S.No Polluted River Stretch Main River/Tributary Town 

1 Dhansiri River (I) Dhansiri Dimapur 

2 Cathe River (IV) Tributary of Dhansiri Medziphema/Chumukedima 
settlements near Dimapur 

3 Dzuna (III) Tributary of Dzu Kohima 

4 Dzucha (V) Tributary of Dzu Kohima 

5 Dzu (IV) Dzu Kohima 

6 Sano (V) Sano Kohima 

    Source: Action Plan prepared by NPCB  

 

The photographs taken during the visit are placed at Annexure – I. A meeting with the 

stakeholders was also held under the Chairmanship of Member Secretary, Nagaland Pollution 

Control Board (NPCB) on 2nd March 2020. 

 

As per the directions of NGT and also works assigned to the teams, discussions with the 

respective local bodies were focused on assessment of sewerage infrastructure 

(existing/futuristic) vis-à-vis the action plans submitted by  Nagaland Pollution Control Board 

(NPCB) to the Central Pollution Control Board (CPCB). It was informed that action plans for 

polluted river stretch under Priority-I (1 nos) was approved by CPCB in May/June, 2019.In 

respect of polluted river stretches under Priority-III(1 nos), IV (2 nos) & V (2 nos), actions plans 

although have been submitted by NPCB but yet to be approved by CPCB. 

 

During the meeting, major stakeholders present were from Nagaland Pollution Control 

Board (NPCB), PHED, Dimapur Municipal Council. It was also requested to nominate a Nodal 

officer in the office of Chief Secretary as directed by the Hon’ble NGT. Various issue that were 

discussed include mainly focuses on sewage treatment aspects. 

 

During the meeting it was informed that a pollution abatement works sanctioned under 

NRCP for a priority-1 river Dhansiri in the form  of an I&D and STP works is ongoing and 45% 

is completed. The expected date of completion is June, 2021. 95% construction of STP of 

25.43 mld (WSP technology) is completed. Out of the 6.5 km of the trunk sewer line 6 km is 



4 
 

completed. And 5 km of the road restoration work is also completed. Out of 80 km sewer line, 

30 km is laid; about 35% completed for gravity sewer, Admin. Building at STP site is completed 

and 5000 trees planted on road side. The project was sanctioned in 2005 with revised 

sanctioned in 2014, work is yet to be completed. 

 

During the discussion, it was informed to the team that due to (i) prolonged monsoon 

season-almost 7 months (from April to October), (ii) delay in land availability (no Govt land is 

available in Nagaland, all lands belong to communities and negotiations for land acquisition 

takes lot of time), (iii) delay in releasing of Central share to the implementing agency and non-

release of corresponding State share because of financial constraint in the State has been the 

major reasons for delay in work completion. 

   

During the site visits, the solid waste disposal sites, Feacal Sludge Management plant, 

were also seen. At present there is no such sanitary landfill site available at Dimapur. 

 

4. Observations and recommendations 

 

(a) From the pollution stretches concerned in Nagaland, Dimapur and Kohima are the two 

major towns contributing pollution load. Out of the Dimapur is situated along river 

Dhansiri considered under Priority one polluted stretch, while Kohima is along 4 other 

polluted stretches (river Dzuna, Dzucha, Dzu and Sano). The other polluted stretch i.e. 

Cathe  river flows through the outer settmeennts namely Medziphema village and 

Chumukedima towns at the  outer settlement areas of Dimapur. The population at 

these areas are scattered. 

 

(b) The total present catchment area population of these rivers is about 300000 (census 

2011) with an estimated sewage generation of 32 MLD. No treatment capacity is 

available at this moment.  The major town wise break up is given below: 

 

S.No Major 
Towns 

Priority  Contribut
ing 
Populatio
n (2011) 

Sewage 
Generation 
(MLD) 

Existing 
Capacit
y (MLD) 

GAP 
(MLD) 

Propose
d (STP 
and 
MLD) 

1 Dimapur and Surrounding   

(i) Dimapur I 
(Dhansiri 
river) 

149834 16.58 0 16.58 25 (1 
STP)-
WSP 

(ii) Medziphe
ma 
(village) 

IV 
(Chathe 
river) 

1217 0.13 0 0.13 - 

(iii) Chumuke
dima 

16510 1.8 0 1.8 - 

 Sub-Total 
(A)  

 167561 18.51 0 18.51 25 

2 Kohima III, IV & V 115000 12.42 0 12.42 - 

8 Total  282561 30.93 0 30.93 25 

 

(c) In Dimapur, A project for 80 km sewer network and 25 MLD STP capacity was 

sanctioned in 2005 for which a contractor was hired. But, due to various reason the 

contract with the earlier contractor could not been worked out and a revised sanction 
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was issued in 20014 by NRCD for Rs 82 Cr. (on 70:30 ratio) to complete the scheme. 

A copy of the AA&ES is enclosed in Annexure-II. In the previous scheme it is learnt 

that the STP ponds were constructed but due to change in level of the inlet pipeline re 

excavation of the ponds are being done in the new contract. 

 

(d) The status of the other components of Work include as follows: 

 

S.No Item of Works Work Done Physical Progress 
(%) 

1 Gravity Sewer (100mm to 1200 
dia)-80 km 

30km 37.5 

2 STP-25.43 MLD based WSP Almost complete 95.83 

3 Laboratories and Equipment’s Complete 100 

4 Admin Building and Staff 
Quarter 

Complete 100 

5 Low cost sanitation  7.42 

6 Afforestation  50 

7 Public awareness Campaign  3.7 

 Overall Completion  45 

 

(e) However, now the PHED authority is changing the scheme and following are proposed:  

 23 km sewer network to bring the waste water from Dimapur to Sugar Mill Nala; 

 3 SPS at Lengri Nala, Hospital Nala and Sugar Mill Nala 

 Gravity sewer of 1.9 km from Sugar Mill Nala to Pressure Break Tank near 

Suzuku Village 

 Gravity sewer of 2.3 km from Hospital Nala (SPS point ) till the SPS at the 

Lengri Nala 

 Rising main of 100m from Lengri Nala to the Pressure Break point at Suzuku 

Village through a steel bridge; 

 Conveyance of the sewage collected at the pressure break point to the STP 

through a 6.5 km of trunk main line 

 

 
Figure1: Dhansiri River and its tributaries 

 

MAP SHOWING DHANSIRI RIVER AND ITS 
TRIBUTARY (DIPHU RIVER) ,MAJOR DRAINS 
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(f) However, if the Interception and Diversion of the 3 Nala is considered then the 

proposed STP capacity is 25 MLD appears to be an over designed STP capacity 

probably as it was conceived considering a sewerage network projects which appears 

not to be the priority now for the Govt. of Nagaland.  

 

(g) After the AA&ES from the Nagaland Government the scope changed will be informed 

to NRCD. No additional cost is envisaged. 

 

(h) The total dry weather flow of these 3 nala is given in table 3 below:  

 

S. No. Name of Nala  Dry weather Flow (MLD) 

1 Lengri Nala 3.9 

2 Hospital Nala 2.33 

3 Sugar Mill Nala 1.72 

 Total 7.95 

 

(i) Therefore for the I&D scheme an STP with 10 MLD capacity (with 20% extra loading 

provision) could have been a better designed STP as in the pond system the necessary 

retention required to be maintained will not be met if a STP of 25 MLD is constructed. 

  

(j) During the visit, it was also found that the there will be 3 pumping station required at 

the tapping points of these nala and one steep bridge is needed to bring the waste 

water from the SPS proposed at the Lengri nala side to the other bank side for further 

transportation towards the STP site. A schematic drawing of the SPS, Nala and 

Proposed STP site is shown in Figure-2. 

 

 
Figure2: Sketch of 3 Nala, proposed SPS and STP scheme for the Dhansiri river 
scheme (Source: PHED, Nagaland) 

 

(k) Considering the work remains i.e. proposed 3 SPS, bridge construction on the Dhansiri 

river (100m for rising main), and the remaining works of gravity line (2.3+1.9= 4.2 km) 

and 0.5 km of trunk line (out of 6.5 km of trunk line 6 km is already laid) the STP does 
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not seems to start its operation even before March 2021 as the season of work is only 

between November to March. The land for the SPS is still not acquired but negotiations 

is going on with the owners hopefully the SPS lands will be acquired by October 2020. 

In absence of a contractor, it is quite unlikely that the PHED department will be able to 

complete these works within the stipulated period of March 2021.  

 

(l) One of the major reasons for delay is non release of state share due to non-availability 

of funds. It is learnt that due to applicability of schedule 6, almost all the central 

sponsored projects in Nagaland is funded in 90:10 ratio whereas the present sewerage 

scheme is funded in 70:30 ratio. State government will be requesting NRCD to change 

the funding pattern. 

 

(m) In absence of the STP scheme, bioremediation activities should have been started 

immediately to the major polluting 3 drains. However, till now no such plan has been 

prepared for the bi-remediation of drains. During the meeting the necessary guidelines 

document prepared by CPCB was requested to be referred for suitable bioremediation 

proposal.  

 

(n) Dimapur Municipal Council (DMC) under the AMRUT SAAP Management Plant of 30 

KLD capacity at Burma Camp, Dimapur Plant is in operation. This plant is located just 

adjacent to the Solid Waste Disposal site and is an anaerobic treatment system with 

underground chambers constructed there. The treated water is disposed to nearby 

drain after filtration. The treated water quality was requested to be tested at the 

laboratory of NPCB with sample taken during the visit. 

 

(o) It was reported that no CETP is available at present, whereas, two ETPs are in 

operation and directions were issued to hotels for setting up of ETPs. According to the 

monthly progress report, proposal for In-situ remediation of polluting drains is being 

worked out. 

(p) During the site visit, it was also observed that Solid waste management is still very 

poor in the State. The Team’s visit to the Burma Camp Waste dumping site has 

revealed that neither a segregation nor treatment of solid waste is adopted at present. 

In this regard, the Government of Nagaland was recommended tie up with companies 

for compaction of waste. 

 

(q) A visit was made to the Burma Camp Waste dumping site and it was noticed that no 

segregation of waste is carried out and the whole dumping site is being poorly 

managed. About 100 TPD of waste is generated. As per monthly progress report, a 

proposal for solid waste management at the cost of Rs. 110.72 Crore was submitted 

to the Ministry of Housing and Urban Affairs, Government of India. Also, a direction for 

prevention of illegal disposal of waste in the drainage has been issued by DMC in the 

local dailies on 13.03.2019 and the colony councils/GBs have been authorized to 

implement the order and impose a fine on defaulters.  

 

(Sh. Saumyasib                      (Dr. P. N. Rymbai-NRCD)            Dr. Shantanu Dutta, CPCB 

Mukhopadhyay)   

NMCG 
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Annexure – I 

 

 

Figure: Dhansiri River 
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Fig: Hospital Nallah meeting the Dhansiri River 

 
Figure: Sugar Mill Nala  

 
Figure: Lengri Nala Meeting the Khera Nala and then to Dhansiri river 
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At The ongoing STP work site at Suzuku Village  
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Figure: 30 KLD FSSM Plant at Burma Camp-Dimapur 

 
Solid Waste Disposal Site at Burma Camp 
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Assessment of polluted river stretches in Punjab - Tour Report 

 
A.   Introduction 

 

1. The National Green Tribunal, Principal Bench at New Delhi, vide order dated 

6th December, 2019 in OA No.673/2018 in the matter of News item published in ‘The 

Hindu’ authored by Shri Jacob Koshy titled ‘More river stretches are now critically 

polluted: CPCB’ has given certain directions as under:- 

 

(i) 100% treatment of sewage may be ensured as directed by this Tribunal vide 

order dated 28th August, 2019 in OA No.593/2017 by 31st March, 2020 at least to the 

extent of in-situ remediation and before the said date, commencement of setting up of 

STPs and the work of connecting all the drains and other sources of generation of 

sewage to the STPs must be ensured. If this is not done, the local bodies and the 

concerned departments of the States/UTs will be liable to pay compensation as 

already directed vide o4rder dated 22nd August, 2019 in the case of river Ganga i.e. 

Rs.5 lakhs per month per drain, for default in in-situ remediation and Rs.5 lakhs per 

STP for default in commencement of setting up of the STP. 

 

(ii) Timeline for completing all steps of action plans including completion of setting 

up STPs and their commissioning till 31st March, 2021 in terms of the order dated 8th 

April, 2019 in the present case will remain as already directed. In default, 

compensation will be liable to be paid at the scale laid down in the order of this Tribunal 

dated 22nd August, 2019 in the case of river Ganga i.e. Rs.10 lakhs per month per 

STP. 

 

(iii) We further direct that an institutional mechanism be evolved for ensuring 

compliance of above directions. For this purpose, monitoring may be done by the Chief 

Secretaries of all the States/UTs at State level and at National level by the Secretary, 

Ministry of Jal Shakti with the assistance of NMCG and CPCB.  

 

(iv) For above purpose, a meeting at central level must be held with the Chief 

Secretaries of all the States/UTs atleast once in a month (option of video conferencing 

facility is open) to take stock of the progress and to plan further action. NMCG will be 

the nodal agency for compliance who may take assistance of CPCB and may give its 

quarterly report to this Tribunal commencing 01.04.2020. 

 

(v) The Chief Secretaries may set up appropriate monitoring mechanism at State 

level specifying accountability of nodal authorities not below the Secretary level and 

ensuring appropriate adverse entries in the ACRs of erring officers. Monitoring at State 

level must take place on fortnightly basis and record of progress maintained. The Chief 

Secretaries may have an accountable person attached in his office for this purpose. 
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(vi) Monthly progress report may be furnished by the States/UTs to Secretary, 

Ministry of Jal Shakti with a copy to CPCB. Any default must be visited with serious 

consequences at every level, including initiation of prosecution, disciplinary action and 

entries in ACRs of the erring officers. 

 

(vii) As already mentioned, procedures for DPRs/tender process needs to be 

shortened and if found viable business model developed at central/state level. 

 

(viii) Wherever work is awarded to any contractor, performance guarantee must be 

taken in above terms. 

 

(ix) CPCB may finalize its recommendations for action plans relating to P-III and P-

IV as has been done for P-I and P-II on or before 31.03.2020. This will not be a ground 

to delay the action plans prepared by the States which may start forthwith, if not 

already started. 

 
(x) Rivers which have been identified as clean may be maintained.  

 

2. Pursuant to the directions of NGT and to facilitate monitoring thereof by the 

Central Monitoring Committee, National Mission for Clean Ganga (NMCG), vide OM 

dated 27th February, 2020, has constituted teams consisting officers from NMCG, 

NRCD and CPCB to visit and review the status of pollution (domestic and industrial), 

available sewage infrastructure and existing/futuristic gap to make a conditional 

assessment and requiring interventions, if any. However, representatives from CPCB 

did not attended the meeting. For the State of Punjab, composition of the team was 

as below: - 

 Dr. Pravin Kumar, Director Technical, NMCG 

 Shri Sanjay Kumar Singh, Deputy Director, NRCD 

 Shri Vijay Kumar Yadav, Assistant Engineer, NMCG 

3. The present report provides a summary of the field visit and discussion 

undertaken during the visit.  

 

B. Background:  

 
4. Out of the identified 351 polluted river stretched reported, 4 such stretches are 

reported in Punjab. Out of these 4 stretches 2 are in Priority-I and each 1 are in Priority-

IV & Priority-V.  To look into the issue, the above team visited Punjab during 05th 

March, 2020 to ascertain the ground reality and to interact with the stakeholders mainly 

representatives of local bodies (Urban Local Bodies/Municipal Councils/Nagar 

Panchayat) responsible for sewerage infrastructure to be/being created for the said 

polluted river stretches.  

 
Table 1: Polluted River Stretches in Punjab: 



 

S.No. Name of Polluted Stretches with 

Pollution Categorization  

No. of 

Stretches 

Brief details (Name of 

river/stretch) 

1. No. of Polluted Stretches in 

Category-I 

2 1. River Satluj 
2. River Ghaggar 

2. No. of Polluted Stretches in 

Category-IV 

1 1. River Kali Bein 

3. No. of Polluted Stretches in 

Category-V 

1 1. River Beas 

 

A meeting with the various stakeholders (Urban Local Bodies/Nagar Panchayat) was 

held under chairmanship of Member Secretary, PPCB on 06th March 2020 in the 

Member Secretary office of Punjab Pollution Control Board. The meeting was also 

attended by the officials from NMCG, NRCD, PPCB, ULB and Municipal Councils. 

During the meeting, Member Secretary of PPCB made a brief presentation highlighting 

the major drains as source of pollution, total sewage generation, treatment capacity 

generated- its GAP, under construction & new proposed and Industrial effluent 

management.  

 

5.    The major towns falling in any of the polluted river stretches in Satluj, their sewage 

generation, treatment capacity installed and GAP assessment is given below:  

 

S.No. Major 

Towns 

Sewage 

Generation 

(MLD) 

Existing 

Capacity 

(MLD) 

GAP 

(MLD) 

Proposed  

STP (MLD) 

Present 

status 

1 Ludhiana 646 418 228 275 Under 

Tendering 

2 Sahnewal 3 3 0 0 N.A. 

3 Machiwara 3 1.5 1.5 0 N.A. 

4 Jagraon 15 15 0 0 N.A. 

5 Jalandhar 300 235 65 65 50 MLD 

under 

tendering & 

15 MLD 

DPR 

preparation 

is in 

progress. 



6 Phagwa 36 36 0 0 N.A. 

7 Phillaur 5.6 5.6 0 0 N.A. 

8 Nakodar 6 6 0 0 N.A. 

9 Nawashahar 6 6 0 0 N.A. 

10 Banga 3 3 0 0 N.A. 

11 Hoshiarpur 30 30 0 0 N.A. 

12 Raikot 7 0 7 7 N.A. 

13 Nurmahal 2.6 2.6 0 0 N.A. 

14 Shahkot 

1.5 0 

1.5 3 Under 

construction 

15 Naya 

Nangal 

11.4 18.75 0 0 N.A. 

16 Kiratpur 

Sahib 

1 0 1 2 Under 

construction 

17 Roopnagar 8 14.5 0 0 N.A. 

18 Morinda 4 5.5 0 0 N.A. 

19 Kurali 3 5 0 0 N.A. 

20 Anandpur 

Sahib 

2.14 8 0 0 N.A. 

21 Village 

Ratanpura, 

Roopnagar 

0.09 0 0.09 Not 

proposed 

31.01.2022 

22 Viilage 

Bhrampur 

lower & 

Bandlehri, 

Roopnagar 

0.19 0 0.19 Not 

proposed 

31.01.2021 

Total  1094.52 813.45 304.28 352  

 

However total 54 towns fall in the stretch, total sewage generation 1387 MLD and 51 

STPs of capacity 1001 MLD installed. 5 nos. STPs (419 MLD) up-gradation proposed. 

6.    There are 3 existing dairy complexes at Ludhiana namely Tajpur diary complex, 

Haibowal Diary complex and Jaswal diary complex & 1 existing dairy complex at 



Jalandhar namely Jamsher Dairy complex. Untreated wastewater from these diaries 

is being discharged directly in nearby drains.  

 ETP of 5 MLD proposed for Jamsher dairy complex, Jalandhar- To be 

commissioned by 30.09.2021. Proposal stage only.  

 ETP of 5 MLD & 10 MLD proposed for Tajpur & Haibowal Dairy complex, 

Ludhiana- To be commissioned by 31.12.2020. Proposal stage only. 

7. In the stretch of Sutluj 4 locations are identified to install the Real Time Water 

Quality Monitoring Stations (RTWQMS) Rooper Headworks, D/S Budha Nallah, D/S 

East Bein & Harike Lake (Rajasthan feeder). Work has already been awarded on 

15.12.2019 and likely to be commissioned by 31.03.2020.  

8. In the catchment area of river Sutlej, there are 2317 (490 industries captive ETPs 

104 MLD, 1890 industries joined CETPs 3 ZLD- 5.55 MLD & 10 electroplating 

industries ZLD) water polluting units, which discharge their treated effluent into the 

sewerage system of respective cities either directly or through CETPs. Out of these, 

1465 industries are connected with three CETPs and 425 industries are connected 

with re-processor facility installed at Ludhiana. 3 new CETPs (105 MLD) proposed.  

9. The major towns falling in any of the polluted river stretches in Ghaggar, their 

sewage generation, treatment capacity installed and GAP assessment is given below:  

 

S.No. Major 

Towns 

Sewage 

Generation 

(MLD) 

Existing 

Capacity 

(MLD) 

GAP 

(MLD) 

Proposed  

STP (MLD) 

Present 

status 

1.  Banur 2.53 4.0 0 0.0  

2.  Baretta 2.13 3.0 0 0.0  

3.  Bhikhi 2.52 3.0 0 0.0  

4.  Budhlada 5.50 6.5 0 0.0  

5.  Khanauri 1.82 3.0 0 0.0  

6.  Lehragaga 2.92 4.0 0 0.0  

7.  Mandi 

Gobindgarh 

10.02 25.0 0 0.0  

8.  Moonak 2.34 3.0 0 0.0  

9.  Mohali 24.35 45.4 0 0.0  

10.  Patiala 70.00 46 14 Additional 

module of 

STP of 15 
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MLD yet to 

be installed 

6 13    

11.  Pattran 3.70 4.0 0 0.0  

12.  Rajpura 14.32 17 0 0.0  

13.  Samana 6.95 10.0 0 0.0  

14.  Sardulgarh 2.69 4.0 0 0.0  

15.  Sunam 7.00 8.0 0 0.0  

16.  Zirakpur 13.87 17.0 0 0.0  

17.  Bassi 

Pathana 

2.53 - 2.53 3.0  

18.  Boha 1.63 - 1.63 2.0  

19.  Lalru 4.74 1.5 3.24 1.5,  1.0, 0.3 

& 0.3 

 

20.  Dera Bassi 5.77 4.0 1.77 2.0 & 2.0  

21.  Sirhind 7.54 - 7.54 5.0, 4.0 & 

2.0  

 

22.  Amloh 2.28 - 2.28 3.0  

23.  Cheema 1.50 - 1.50 2.0  

24.  Dhuri 7.19 - 7.19 5.0 & 6.0  

25.  Sangrur 11.32 - 11.32 11.0 & 4.0  

26.  Nabha 7.81 - 7.81 10.0  

27.  Longowal 3.26 - 3.26 3.0  

28.  Sanaur 2.80 - 2.80 4.0  

29.  Bhadson 0.93 - 0.93 3.0  

30.  Ghanour 0.8 - 0.8 2.0  

  238.76 231.4 68.6 91.10  

10. The stretch of river Beas along Mukerian are in under priority V. river Beas has 

been divided into two stretches i.e. stretch-1 Talwara to Mukerian, 4 towns located in 

the stretch (Talwara, Pathankot, Sujanpur, IFP Pathankot). Total quantity of sewage 



generation in stretch-1 is 70.3 MLD & capacity of STPs in operation 55.6 MLD, thus 

Gap in this stretch is 14.7 MLD. In stretch-2 D/s Mukerian to Harike 3 towns located 

(dhilwan, Goindwal Sahib & IFP Goindwal Sahib). Total quantity of sewage generation 

in stretch-2 is 6.8 MLD & capacity of STPs in operation 1 MLD, thus Gap in this stretch 

is 5.8 MLD.  

11. The stretch of river Kali Bein from “Sultanpur Lodhi to confluence point Beas” has 

been categorized under priority IV. Major towns located on the bank of Kali Bein are 

Dasuya, Tanda, Begowal, Bholath, Kartarpur, Kapurthala & Sultanpur Lodhi. Total 

sewage generation in this stretch is 56.1 MLD. Total 7 nos, STPs (44.1MLD0 are in 

operation. Thus GAP in treatment capacity is 12 MLD. In sultanpur Lodhi one sewage 

Treatment Plant of 1 MLD is proposed   and 2nd STP of 4 MLD is proposed to be 

replaced with the existing STP of 2.5 MLD. 

12. In Punjab total 90 nos. STPs (new/ rehabilitation/ up-gradation) are being set up 
in the catchment areas of rivers (Sutlej- 42, Ghaggar-32 and Beas-16) by 31.09.2022. 
Out of 90 STPs, fund for 65 STPs (966.3 MLD) tied up and funds for 25 STPs (98.5 
MLD) are yet to be tied up. 
 
13. A total of 204.02 MLD of industrial effluent is generated, out of which 203.57 is 

treated in captive ETPs installed by the industries. Total 513 nos. ETPs are operational 

in the catchment area of rivers. 

14. Observations and recommendations 

 

a. Budha nalla carries domestic as well as industrial effluent of Ludhiana while East 

Bein carries the domestic and industrial effluent of Jalandhar area and these two nallas 

are the major source of pollution in river Sutluj. There are 14 major drains are 

discharging in Budha nalla without any treatment, for capturing these drains a 

sewerage project tender has been floated. After completing this sewerage project 

water quality of Budha nalla & river Sutluj will improve. 

b. In Ludhiana there are 03 CETPs one completed & 2 are under construction for dying 

sector, the dying sector are discharging in Budha nalla. Budha nalla merges with river 

Satluj and few km downstream from Harike Barrage, Rajasthan feader canal 

withdraws water. Due to textile industrial effluent, the water quality in Rajasthan canal 

always become an issue between Punjab & Rajasthan. Though water quality of 

Rajasthan canal in terms of BOD/COD appears fine, it still caries traces of textile/dying 

effluent. Most of the places the water from canal is used for drinking with or without 

treatment, causing serious health risks. The team felt that the effluent from 

dying/textile CETP clusters may be reused in agriculture and should not be discharged 

into Budha nala. Industrial reuse of the CETP effluent has not been agreed by Dyers 

association. Due to cost issue, reuse in other way may solve the problem. 

c. River Ghaggar enters Punjab near Mubarikpur, District Mohali, passes through distt. 

Mohali, Patiala, Sangrur and Mansa. 13 primary & 29 secondary drains contributing to 



river Ghaggar, 30 towns & 389 villages in the catchment area of Ghaggar. 43 STPs 

are required to be installed in 30 towns. Presently 21 STPs are in the operational state, 

quantity of wastewater presently treated 170.16 MLD. The Gap in the treatment 

capacity is 68.6 MLD, however 93.10 MLD capacity has proposed. The water quality 

of river Ghaghar from its origin point gets affected due to discharge of domestic 

sewage from towns of Punjab, UT of Chandigarh and towns of Haryana. Despite being 

sufficient capacity in these areas the water quality of river should not be so poor. 

Special attention may be given in the monitoring of STPs in this area. 

d. The stretch of Holy Bein from “ Sultanpur Lodhi to confluence point Beas” has been 

declared as polluted stretch of Priority-IV. Holy Bein originates from spring (Bhouli) in 

dhanoa village of Dasuya Tehsil, Hoshiarpur district of Punjab. To maintain the 

ecology in Holy Bein, fresh water from Mukerian hydel @ 200 cusecs to 300 cusecs 

is released into the Bein at village Terkiana, Tehsil Dasuya, District Hoshiarpur, which 

helps in improving the water quality & ecology of Holy Bein. This is a good 

arrangement to increase the flow in Kali Bein river. 

e. Director (T-III), NMCG suggested PPCB to regularly monitor the utilization capacity, 

treatment efficiency and compliance status of all existing STPs by monitoring flow and 

water quality of influent and effluent of respective STPs on daily basis. Member 

Secretary PPCB acknowledge the fact that the capacity utilization of treatment plant 

is equally important to the compliance of the STP and also ensure that in subsequent 

report the actual sewage treatment will also be reported.  

 

 

 

 

 

Dr. Pravin Kumar                   Sanjay Kumar Singh                  Vijay Kumar Yadav         

(Dir Technical)                       (Deputy Director)                               (ACE)      
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Tamilnadu Tour Report – Polluted Stretches 

Honorable National Green Tribunal (NGT), Principal Bench, New Delhi vide order dated: 

20th September 2018 in O.A No.673 / 2018 in the matter of news item published in the 

Hindu authored by Sri Jacob Koshi titled “More river stretches are now critically polluted 

–CPCB”, the Hon’ble NGT directed the state to prepare action plans within two months 

for bringing all the polluted river stretches to be fit at least for bathing purposes.  

The CPCB has a nationwide programme the “National Water Quality Monitoring 

Progamme (NWMP) being implemented through State Boards and Pollution Control 

Committees. In this programme the Designated Best Use (DBU) parameters as well as 

other relevant parameters are being analyzed and river stretches are prioritized based 

on certain classifications. BOD is one of the important parameter to monitor the quality 

of rivers. The CPCB considers river water fit for bathing when it meets the criteria of 

having Bio-chemical Oxygen Demand (BOD) less than 3.0 mg/L, Dissolved Oxygen 

more than 5.0 mg/L and Faecal Coliform bacteria to be less than 500 MPN/100 ml. A 

river stretch having BOD greater than or equal to 30 mg/L is termed as ‘Priority I’ 

polluted stretch, while that between 3.1 - 6 mg/L is ‘Priority V’. In its 2015 Report, the 

CPCB had identified 302 polluted stretches on 275 rivers. The number of such stretches 

was found to be 351 in 2018. 

The Hon’ble NGT passed further directions in the Order dated 06.12.2019 in OA No. 

673 of 2018. Main directions of the order are as follows: 

(i) 100% treatment of sewage may be ensured by 31.03.2020 at least to the extent 

of in-situ remediation. 

(ii) Timeline for completing all steps of action plans including completion of setting 

up STPs and their commissioning till 31.03.2021. 

(iii) A meeting at central level with NMCG as nodal agency must be held with the 

Chief Secretaries of all the States/UTs at least once in a month (option of video 

conferencing facility is open) to take stock of the progress and to plan further 

action. 

(iv) States/UT may furnish Monthly progress report to Secretary, Ministry of Jal 

Shakti with a copy to CPCB.  

The 1st meeting of the Central Monitoring Committee constituted by Hon’ble NGT in the 

matter OA No. 673 of 2018 was held on 08.01.2020 at 10.30 am in Conference Room, 

DoWR, RD&GR, Ministry of Jal Shakti under the chairmanship of Secretary, DoWR, RD 

& GR.  

It was decided in the meeting that group may be formed of officials from NMCG, NRCD 

and CPCB for reviewing the progress of the States as per the Action Plans and visit 

some key & important States. 
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Accordingly National Mission for Clean Ganga formed team of the following officials to 

visit and review the progress of the Tamilnadu state as per the Action plans: 

i. Dr.  Sabita Madhvi Singh, Joint Director, NRCD 

ii. Dr. M. Madhusudanan, CPCB, RD-Chennai (Representative from CPCB) 

iii. Mr. Deepinder Singh in place of Mr. G. K. Murty, Project Management 

Consultancy, NMCG  

The team visited Chennai, Tamilnadu from 01.03.2020 to 03.03.2020 and reviewed the 

Action plan and the status of its implementation with the officials of the Government of 

Tamilnadu. The team also visited the Priority I Polluted Stretches in River Vasista and 

Thirumanimuthar near Salem to inspect the condition of the River and to assess the 

progress of Action Plan approved by CPCB for this stretch. 
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STATUS OF IMPLEMENTATION OF ACTION PLAN  

There are 6 Polluted River stretches as reported by CPCB in Tamilnadu, the details of 

the Rivers, polluted river stretch, length and BOD range are given in the table below: 

S.no. RIVER RIVER STRETCH LENGTH 
in Km 

BOD 
RANGE 
(mg/L) 

PRIORITY Status of River 

1 Cauvery Mettur to 
Mayiladuthurai 

200 3.3 – 
32 

I Perennial 

2 Sarabanga Thathayampatti to T 
Konagapadi 

15 78 I Non Perennial 

3 Thirumanimuthar Salem to 
Papparapatti 

15 190 I Non Perennial 

4 Vasista Manivilundhan to 
Thiyaganur 

10 675 I Non Perennial 

5 Bhavani Sirumugain to 
Kalingarayan 

60 3.3 – 
6.6 

IV Perennial (e-flow 
maintained) 

6 Thamirabarani Pappankula to 
Arumuganeri 

80 3.1- 4.0 V Perennial 

 

LIQUID WASTE MANAGEMENT 

 There are four main Corporations – Salem, Trichy, Erode and Tirunveli in these 

polluted stretches, the status of Liquid waste management in these stretches is 

given below: 

Corporation Sewage 
Generation 

in MLD 

Total 
STP 

capacity 
in MLD 

Working 
STP 

capacity 
in MLD 

STP 
capacity 

u/c in MLD 

STP 
utilization 

in % 

Discharging to 
River 

Salem 100 98 19(13+6) 79(44+35) 19 Thirumanimuthar 

Trichy 105 95 58 37 69 Cauvery 

Erode 44.6 50.5 50.5  20 Cauvery 

Tirunelveli 56.5 58.20 24.20 34 35 Thamirabarani 

 Salem – STP 35 MLD capacity to be constructed by within next 3 months and rest 

44 MLD to be completed by March, 2021. 
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 Trichy – STP of 37 MLD capacity to be constructed by June 2021.  

 Tirunelveli – STP of 34 MLD capacity to be constructed by June 2022. Due to local 

agitation against the existing 24.20 MLD (based on WSP), it has been decided to 

construct a new 58.0 MLD treatment plant based on latest technology. 

 Commissionerate Municipal Administration (CMA) officials informed that 100% 

treatment of sewage by 31.03.2020 at least to the extent of in-situ remediation will 

not be achieved as CMA is working on updated action plan for in situ treatment.  

 For Rejuvenation, pollution abatement, augmentation of the water resources of 

Cauvery and its tributaries (Nadanthai Vaazhi Cauvery) a DPR estimated at a cost of 

Rs. 11,250.00 crore was presented in PPT.  

 The status of other Municipalities is annexed as Annexure II. 

SOLID WASTE MANAGEMENT 

 The status of Solid waste management in four main corporations is given below: 

Corporation Solid 
waste 

Generation 
in TPD 

Total Wet 
Waste 

generated 
in TPD 

Total Dry 
Waste 

generated 
in TPD 

Total Wet 
Waste 

treatment 
capacity 
created 
in TPD 

Total Wet 
Waste 

treatment 
capacity 

u/c in 
TPD 

Discharging to 
River 

Salem 370 215 155 105 115 Thirumanimuthar 

Trichy 390 222 168 222 13 Cauvery 

Erode 170 85 85 85  Cauvery 

Tirunelveli 170 97 73 104.5  Thamirabarani 

 

 Collection efficiency – Salem – 100%, Trichy – 100%, Erode – 95% (100% to be 

achieved by June, 2020), Tirunelveli - 97%. 

 Segregation efficiency – Salem – 94% (100% by May, 2020), Trichy – 92% (100% 

by May, 2020), Erode – 90% (100% by June, 2020), Tirunelveli - 80% (100% by 

May, 2020). 

 Salem MSW – Remaining wet waste treatment facilities to be completed by June, 

2020. 

 It is reported that part of dry waste is sold to identified vendors, part of dry waste is 

stored at earmarked location and Inert & C& D waste is used to fill the low lying 

areas. 
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 The status of other Municipalities is annexed as Annexure III. 

RIVER WATER QUALITY 

 TNPCB officials presented that observed BOD values in 5 of the river stretches 

except for River Sarbanga are less than 3 mg/l and were meeting the standards.  

 The water quality of 2 non perennial rivers has been reported based on the samples 

collected from Piezometric Well/bore well as per CPCB sampling protocol, when 

there is no flow in the Rivers.  

 TNPCB informed that the rivers such as Vasista, Sarabanga and Thirumanimuthar 

are non perennial and occasional flow was observed only during the rainy seasons 

and only untreated sewage from the local bodies were let out in to the rivers which 

stagnates at the place of discharge due to low volume. 

INDUSTRIAL POLLUTION ABATEMENT 

 TNPCB informed that all the industries have Zero Liquid Discharge (ZLD) and no 

effluent discharges to the Rivers.  

 Status of 7 CETP’s to be setup to treat the effluent generated by 468 small scale 

industries in Erode District was discussed. It was informed that the report for these 

CETP’s is yet to be finalized. 

 TNPCB informed that Individual Treatment Plants have been setup to treat trade 

effluent generated by SAGO units in Salem district and now there is no impact on 

the River Vasista due to industrial waste. 

 TNPCB informed that steps have been taken to avoid effluent discharge from Ash 

Dyke of Mettur Thermal Power Plan I & II as reported in Action plan. 

AFFORESTATION 

 Ground water and Irrigation department representative informed that 72 lakhs trees 

were planted in coordination with the forest department along the river stretches 

which in turn recharge the ground water.  

WASTEWATER REUSE 

CMA has shared the following details related to treated wastewater reuse: 

 MoU between Tirunelveli Municipal Corporation and Swach Environment Private 

Limited dated 25-01-2018 to provide up to 32 MLD (9 MLD – 32 MLD) secondary 

treated effluent. 

 MoA between Nagapattinam Municipality and M/s Nagai Power Pvt. Ltd. dated 10-

03-2016 to provide up to 2.5 MLD secondary treated effluents. 

 Supply of 10.4 MLD treated wastewater (dated 18-11-2019) from Pollachi 

Municipality to M/s Karpagasolai Farmer Producer Company Limited at the rate of 
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Rs 2/KL for initial period of 5 years, agreement can be extended for further period of 

5 years at the new rate. 

OBSERVATIONS AND RECOMMENDATIONS 

 River Water Quality – It is observed that as the sewerage infrastructure interventions 

in the polluted stretches were not complete, so there is very little chance that BOD 

values in river stretches can be below 3 mg/l. TNPCB needs to recheck the water 

quality data along with CPCB on priority and report the same to the committee. 

 River Water Quality - TNPCB was informed that the Piezometric Samples collected 

are not the representative samples and don’t show the actual health of the River. 

Committee has requested TNPCB to differentiate and report the details of period in 

which river water was collected and well water was collected for the Polluted River 

stretches. 

 River Water Quality - TNPCB was informed that the water quality data of polluted 

river stretch of P-I to P-V has to be prioritized based on the BOD values and any 

change in the priority need to be updated to the committee. 

 River Water Quality - During Site Visit it was observed that only wastewater 

discharged by drains was flowing through River Vasista and Thirumanimuthar. No 

in-situ treatment of the drains was observed. 

 Liquid Waste Management - CMA need to start in situ treatment of the drains as 

early as possible as reported in the Action Plan as the last date of the Action to be 

completed as per NGT order is 31-03-2020. 

 Liquid Waste management - It is clear from the status of STP utilization of main 

corporations that majority of untreated wastewater is discharged into the Rivers. 

CMA needs to expedite work for completion of STP’s, Sewerage Network and 

House Service Connections in Salem, Trichy, Erode and Tiruneveli.  

 Liquid Waste management – it is observed that STP utilization is very low in Erode, 

Salem and Tirunelveli, CMA need to tap and divert local drains to STP’s to increase 

the STP utilization, till the time Sewerage network and HSC’s are completed. 

Industrial wastewater inflow was observed in STP at Salem during site visit. 

 Solid Waste Management – As per data shared by TNPCB, it is observed that there 

is progress in Solid Waste management as majority of action plans are nearing 

completion. However, Salem MSW facility needs to be expedited. 

 Septage Management – CMA need to expedite approval of DPR’s and construction 

of FSTP’s for small towns and Municipalities. In many Municipalities like Attur, 

Idappaddi, Komarapalayam, Gopichettipalayam, Vickramasingampuram, etc. The 

target date has not been met as per Action Plan.  
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 Industrial Pollution Abatement - It was observed that no member from Department of 

Industries participated in the meeting.  

 Industrial Pollution Abatement – TNPCB reported that all the Industries are operating 

at ZLD, however during site visit industrial wastewater inflow was observed in STP 

at Salem, TNPCB need to take measures to stop discharge of industrial wastewater 

into drains. 

 Industrial Pollution Abatement - TNPCB need to take steps to reduce the surface 

and ground water allocation given to industries as all the industries are now 

operating on ZLD.  

 Industrial Pollution Abatement – State needs to expedite the construction of 7 

CETP’s in Erode district to treat the effluent generated by 468 small scale industries. 

 E-flow and River demarcation - It is advised to take more emphasis to maintain E-

flow in the Rivers, demarcation of the river and to remove encroachments from the 

River bed. 

 Monthly Progress Report (MPR) – TNPCB to submit MPR for six polluted river 

stretches to Ministry of Jal Shakti, Delhi. 

 Other Reports – TNPCB to submit STP performance report, number of non 

compliance Industries, details of water consumption in Industries, quality of ground 

water, performance of CETP’s. 

SITE VISIT REPORT 

Detailed Site Visit report is annexed as Annexure I. 

MINUTES OF MEETING 

Minutes of meeting held on 02-03-2020 with Tamil Nadu officials is annexed as 
Annexure IV. 

 

 

(Dr. M Madhusudanan) 
Scientist ‘E’ 
CPCB, RDC, Chennai 

(Dr. Sabita M Singh) 
Joint Director 
NRCD, New Delhi         

(Deepinder Singh) 
Deputy Team Leader, PMC 
NMCG, New Delhi 
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Annexure I - Detail of the site visit on 02nd and 03rd -03-2020 
 Site Visit to Salem – STP 1 – 13 MLD –  

a. Treatment Process – Modified Activated Sludge Process 

b. Sewage received – 1.5 MLD, Utilization of STP to improve only after 
completion of Sewerage network  

c. Drain Tapping – 1 temporary drain tapping near STP  
d. EHS – Fence/Hand Rail were 

missing along the MPS and 
pathway along Aeration 
Tanks 

e. Other Observations –  
o Coloured wastewater 

being received at the 
drain due to mixing of 
Industrial effluent.  

o One tank of Secondary 
Sedimentation was not 
working.  

o No Sludge is being generated and Centrifuge was not in use as 
sludge was being 
reused in Aeration 
Tanks.  

o The plant was complying as per TNPCB report of September, 2019. 
o Commissioned in 2018, still not maintained properly. 
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 Site Visit to Salem – STP 2 – 6 
MLD –  
a. Treatment Process – 

Anaerobic Treatment followed 
by MBBR 

b. Sewage received – 2 MLD, 
Utilization of STP to improve 
only after completion of 
Sewerage network 

c. Nala Tapping – 1 temporary 
nala tapping near STP 

d. EHS – Fence/Hand Rail were missing along the Anaerobic Tanks 
e. Observation – 

o The plant was complying as per the records shown by the operator.  
o No Sludge is being generated and Centrifuge was not in use. 

 
 

 Site Visit to Salem – River 
Thirumanimuthar  
a. Flow – No water was flowing 

through the river but only 
sewage through drains was 
discharged into the river 

b. Lining – River was lined by 
concrete for 2.5 Km length 
through Salem City 

c. Nala Tapping – CMA was 
advised to tap the nearby nala 
to increase the STP utilization 
till the time sewerage network is not complete. 
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 Site Visit to Narsingpura, Attur – River Vasista  
a. Flow – No water was flowing through the river but only sewage through 

drains was discharged into the river and was stagnated in the River. 
b. Drain 

Tapping/In situ Treatment – 
Drains were discharging into 
River and no treatment of 
the drains is proposed as 
per Action Plan. CMA is now 
preparing a DPR to tap 
these drains and revising 
the Action Plan under 
Cauvery Rejuvenation 
Scheme. 

 
 

 Site Visit to Attur – Solid Waste management Facility (Micro 
Composting)  
a. MSW – Wet Waste Treatment Facility – 2 TPD capacity – Visited the 

site. 
b. As informed by Municipal 

officials, 100 % MSW is 
collected from the town. 

c. Wet Waste is treated in 
decentralized Micro Waste 
Composting facilities to the 
tune of 8 TPD. Manure is 
given to farmers. 

d. Dry Waste of around 4 TPD 

is generated and 50 to 
60% of the waste is 
recycled and sent to 
approved vendors and rest 
C & D and Inert waste is 
used to fill the low lying 
areas.  



Annexure II - ACTION TAKEN STATUS 

River Vasista – Action Plan (Priority-I)  

Proposed Short Term and Long Term Action Plan for Rejuvenation of River Vasistanadhi: 

Sl. 
No. 

Description of 
Source 

Action Plan for Rejuvenation of 
River Vasista nadhi 

Organisation/ 
Agency 

Responsible 
for Execution 
of the Action 

Plan 

Time 
Target 

Action Taken 

2. Sewage 

Treatment and 

Disposal plan 

 

 Salem District 
 Narasingapuram Municipality 

 No. of sewage outfall identified: 3 
Location 

 Population: 26000 

 Qty of Sewage generated: 1.28 
MLD 

 Status of UGSS: Not Provided 

 Status of STP: Not Provided 

 Present Mode of Disposal:  
The black water is collected in septic 
tanks by individual households.  

 Plan of Action: 

 In order to treat the black water, it is 
proposed to cluster with Attur 
FSTP and co-treated. 

 To handle the sullage water 
discharged through 3 no. of major 
channels which confluence with 
the river stretch, it is proposed  to 
provide in-situ treatment 

 

Municipal 

Administration 

 

Oct-2019 

 Now the Government has 
taken up holistic view in 
abatement of pollution to the 
river stretches in Tamilnadu 
and in the sameline 
Honourable minister for 
Municipal Administration & 
Water Supply department,  
Rural Development & 
Panchayat Raj Department 
and Special Initiatives has 
made announcement in the 
floor of assembly during the 
demand on Municipal 
Administration & Water 
Supply department on 
08.07.2019. 

 Accordingly Tamilnadu 
Water Investment Company 
(M/s. TWIC) has appointed 
as consultant for preparation 
of DPR. 



Sl. 
No. 

Description of 
Source 

Action Plan for Rejuvenation of 
River Vasista nadhi 

Organisation/ 
Agency 

Responsible 
for Execution 
of the Action 

Plan 

Time 
Target 

Action Taken 

methodology by providing Screen, 
Grit followed by Horizontal planted 
gravel filter which will treat the 
sullage and discharge the treated 
water into the water course. 

 The ULB has prepared detailed 
estimate for establishing liquid 
waste treatment facility at a cost of 
Rs100.45lakh. This fund is 
proposed to be tied up with Capital 
grant fund 2019-20 and is expected 
to be completed by October 2019. 

 The DPR will be expected to 
be ready by 30.08.2020 and 
the implementation will 
commence from October 
2020 and probable 
completion is expected by 
December 2021. 

   Attur Municipality 

 No. of sewage outfall identified: 1 
Location 

 Population: 65200 

 Qty of Sewage generated: 4.45 
MLD 

 Status of UGSS: Not Provided 

 Status of STP: Not Provided 

 Present Mode of Disposal:  
The black water is collected in septic 
tanks by individual households.  

 Plan of Action: 

 In order to treat the black water, 
construction of 40 KLD Fecal 
Sludge Treatment Plant work is 

 
Municipal 

Administration 

 

Oct-2019 

 
Fecal Sludge Treatment Plant 
completion plan 

 December  2019 -  20% 

 March 2020 -  50% 

 June 2020 - 80%  

 August 2020 – 100% 
 
 
 Now the Government has 

taken up holistic view in 
abatement of pollution to the 
river stretches in Tamilnadu 
and in the sameline 
Honourable minister for 



Sl. 
No. 

Description of 
Source 

Action Plan for Rejuvenation of 
River Vasista nadhi 

Organisation/ 
Agency 

Responsible 
for Execution 
of the Action 

Plan 

Time 
Target 

Action Taken 

taken up and is in progress at an 
estimated cost of Rs. 4.41 Crore 
and it will be completed before 
31.12.2019 under IUDM 2018-19 
fund. 

 To handle the sullage water 
discharged through 3 no. of major  
channels which confluence with 
the river stretch, it is proposed  to 
provide in-situ treatment 
methodology by providing Screen, 
Grit followed by Horizontal planted 
gravel filter which will treat the 
sullage and discharge the treated 
water into the water course. 

 The ULB has prepared detailed 
estimate for establishing liquid 
waste treatment facility at a cost of 
Rs.165.70 lakh. This fund is 
proposed to tied up with Capital 
grant fund 2019-20 and is 
expected to be completed by 
October 2019. 

Municipal Administration & 
Water Supply department,  
Rural Development & 
Panchayat Raj Department 
and Special Initiatives has 
made announcement in the 
floor of assembly during the 
demand on Municipal 
Administration & Water 
Supply department on 
08.07.2019. 

 Accordingly Tamilnadu 
Water Investment Company 
(M/s. TWIC) has appointed 
as consultant for preparation 
of DPR. 

 The DPR will be expected to 
be ready by 30.08.2020 and 
the implementation will 
commence from October 
2020 and probable 
completion is expected by 
December 2021. 

 

 

 



River Thirumanimutharu – Action Plan (Priority-I) 

Proposed Short Term and Long Term Action Plan for Rejuvenation of River Thirumanimutharu: 

Sl. 
No. 

Description of 
Source 

Action Plan for Rejuvenation of 
River Thirumanimutharu  

Organisation
/ Agency 
Responsible 
for 
Execution of 
the Action 
Plan 

Time 
Target 

Action Taken 

2 Sewage 

Treatment and 

Disposal plan  

 Salem Corporation 

 No. of sewage outfall identified: 8 

Nos. 

 Population: 913188 

 Qty of Sewage generated: 

100.03 MLD 

 Status of UGSS: Under 

Construction 

 Status of STP: Presently the 

Salem Corporation has provided 

4 Nos of STPs.  

 Plan of Action: 

 To treat the waste water, the 

implementation of Under Ground 

Sewerage scheme work was 

Municipal 

Administratio

n 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 2 no. of STPs at Vellakuttai 
and Anaimedu are functioning 
and  4300 House service 
connections has given. 

 In package-III, Out of 
184.85km length of collection 
system 165.48km length 
completed. After getting the 
permission from the NH 
Department, remaining length 
of collection system will be 
completed  

 In package-II, Out of 
150.65km length of  collection 
system, 72.78km has been 
completed. For the balance 
length of collection length 
work taken up under SMART 
City Mission and the ensured  
sewage flow into the 
Vandipettai STP. 

 Out of 40000 no. of House 



Sl. 
No. 

Description of 
Source 

Action Plan for Rejuvenation of 
River Thirumanimutharu  

Organisation
/ Agency 
Responsible 
for 
Execution of 
the Action 
Plan 

Time 
Target 

Action Taken 

taken up and is under 

implementation at an estimated 

cost of Rs.149.39 crore with 4 

nos. of STPs with a total capacity 

of 98.00 MLD and it will be 

completed by December 

2019(Except Package-2). 

 Package-2 work will be 

completed on December 2020. 

 As on date, out of 40000 

connections, 2530 no. of Houses 

service connections were 

effected and the remaining 

connections will be effected 

before December 2019. 

 After the completion of this 

scheme work, Outfalls in the 

 

Dec-2019 

 

 

 

 

 

Dec-2020 

 

 

 

 

Dec-2019 

Service connections, In 
Phase-I Tender called for 
effecting 20000 no. of House 
service Connections, in which  
4300 House service 
connections has given and it 
is connected to Vellakuttai and 
Anaimedu STPs  and 
remaining connections 15,700  
will be effected by December 
2019. 

 In the meantime, temporarily 
measure carried out to treat 
the sewage generated in 
Mankuttai STP. 



Sl. 
No. 

Description of 
Source 

Action Plan for Rejuvenation of 
River Thirumanimutharu  

Organisation
/ Agency 
Responsible 
for 
Execution of 
the Action 
Plan 

Time 
Target 

Action Taken 

River Thirumanimutharu will be 

stopped permanently. 

 

 

 

 



River Sarabanga – Action Plan (Priority-I) 

Proposed Short Term and Long Term Action Plan for Rejuvenation of River Sarabanga: 

Sl. 
No. 

Description of 
Source 

Action Plan for Rejuvenation of 
River Sarabanga 

Organisation/ 
Agency 

Responsible 
for Execution 
of the Action 

Plan 

Time 
Target 

Action Taken 

2. Sewage 

Treatment and 

Disposal plan 

Salem District 
Idappadi Municipality 

 No. of sewage outfall identified: 22 

Locations 

 Population: 56193 

 Qty of Sewage generated: 5.20 

MLD 

 Status of UGSS: Not Provided 

 Status of STP: Not Provided  

 Present mode of Disposal: 

The blackwater is collected in septic 

tanks by individual households. 

 Plan of Action: 

 In order to treat the black water, 

construction of 30kld Fecal 

 

 

Municipal 

Administration 

 

 

Dec-19 

 

Fecal sludge Treatment 

plant 

 Bio-mining work is 
under progress & it 
will be completed by 
April 2020. 

 Construction of FSTP 
work  will be 
commenced on May 
2020 & it will be 
completed by 
December 2020.  
 
 
 
 
 
 
 
 



Sl. 
No. 

Description of 
Source 

Action Plan for Rejuvenation of 
River Sarabanga 

Organisation/ 
Agency 

Responsible 
for Execution 
of the Action 

Plan 

Time 
Target 

Action Taken 

Sludge Treatment Plant work is 

taken up and is in progress at an 

estimated cost of Rs. 4.00 Crore 

and it will be completed before 

31.12.2019 under IUDM 2018-19 

fund. 

 To handle the sullage water 

discharged through 22 no. of 

major channels which confluence 

with the river stretch, it is proposed  

to provide in-situ treatment 

methodology by providing Screen, 

Grit followed by Horizontal planted 

gravel filter which will treat the 

sullage and discharge the treated 

water into the water course. 

 The ULB has prepared detailed  

estimate for establishing liquid 

waste treatment facility at a cost of 

Rs.250.00 lakh. This fund is 

proposed to tied up with Capital 

grant fund 2019-20 and is 

 
 

 To handle the 
Sullage water, DPR 
prepared by TWAD 
Board at an 
estimated cost of Rs. 
40.40 crore & 
submitted to TNPCB 
for fund tie-up. 
 
 
 
 

 



Sl. 
No. 

Description of 
Source 

Action Plan for Rejuvenation of 
River Sarabanga 

Organisation/ 
Agency 

Responsible 
for Execution 
of the Action 

Plan 

Time 
Target 

Action Taken 

expected to be completed by 

December 2019. 

 

 



River Cauvery – Action Plan (Priority-I) 

Proposed Short Term and Long Term Action Plan for Rejuvenation of River Cauvery – Salem District: 

Sl. 
No
. 

Description 
of Source 

Action Plan for Rejuvenation of 
River Cauvery 

Organisation/ 
Agency 

Responsible 
for Execution 
of the Action 

Plan 

Time Target Action Taken 

 2. 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

Sewage 

Treatment 

and Disposal 

plan 

 

 

 

 

 

 

 

 

 

 

 

Salem District 
 Mettur Municipality  

 No. of sewage outfall identified: 

11 Locations 

 Population: 55200 

 Qty of Sewage generated: 5.96 

MLD 

 Status of UGSS: Provided 

 Status of STP: 3 Nos of STP 

Provided with capacity 7.20 

MLD 

 Present mode of Disposal: 

Under Ground Sewerage 

scheme work is completed at an 

estimated cost of Rs.73.09 crore 

 

Municipal 

Administration 

 

Aug-2019 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 



Sl. 
No
. 

Description 
of Source 

Action Plan for Rejuvenation of 
River Cauvery 

Organisation/ 
Agency 

Responsible 
for Execution 
of the Action 

Plan 

Time Target Action Taken 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

with 3 numbers of STPs of total 

capacity 7.20 MLD and is 

functioning. 

 Plan of Action: 

 As on date, out of 15000 

connections, 7274 number of 

houses service connections 

were effected and the remaining 

connections will be effected 

before August 2019.  

 After the completion of this 

scheme work, Outfalls in the 

River Cauvery will be stopped 

permanently. 

 

 

 

 

Under Ground Sewerage Scheme 

work is completed & put into public 

use.  

7274 number of HSCs only give in 

the field. 

In which, internal plumbing 

connections given for 3673 no. of 

connections. 

 March 2020        -  4500 Nos 

June 2020           -  6000 Nos 

September 2020 -  7274 Nos 

 

 

 



Proposed Short Term and Long Term Action Plan for Rejuvenation of River Cauvery – Erode District: 

Sl. 
No. 

Description of 
Source 

Action Plan for Rejuvenation 
of River Cauvery 

Organisation/ 
Agency 

Responsible 
for Execution 
of the Action 

Plan 

Time 
Target 

Action Taken 

2. 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

Sewage 

Treatment and 

Disposal plan 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 Erode Corporation: 

 No. of sewage outfall identified: 

4 Locations 

 Population: 547933 

 Qty of Sewage generated: 

44.59 MLD 

 Status of UGSS: Under 

Construction 

 Status of STP: 50.55 MLD -

STP under construction 

 Present mode of Disposal: 

The blackwater is collected in 

septic tanks by individual 

households. 

 Plan of Action: 

 Under Ground Sewerage 

Municipal 

Administration 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 Out of 5 Packages, 3 
Packages of Collection 
system and 1 Package of 
STP completed.  

 Under Package-II, out of 
105.04km length of 
collection system, 73.55km 
length completed and due to 
poor performance the 
contract was terminated. 

 For the balance work in 
Package-II, tender received 
and the work will be 
completed on 30.03.2021 

 As on date, 12000 no. of   
Internal Plumbing HSCs 
effected & the remaining 
HSCs will be completed with 
the following schedule. 
March 2020        – 20000  
June 2020          – 30000 
September 2020 – 40000 
 



Sl. 
No. 

Description of 
Source 

Action Plan for Rejuvenation 
of River Cauvery 

Organisation/ 
Agency 

Responsible 
for Execution 
of the Action 

Plan 

Time 
Target 

Action Taken 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

scheme work was taken up 

and is under implementation at 

an estimated cost of Rs.209.22 

crore with a STP capacity of 

50.55 MLD and it will be 

completed by December 2019. 

 As on date, out of 72500 

connections, 7274 number of 

house service connections 

were effected and the 

remaining connections will be 

effected before December 

2019. 

 After the completion of this 

scheme work, Outfalls in the 

River Cauvery will be stopped 

permanently. 

 

 

Dec-2019 

 

 

 

 

Dec-2019 



Sl. 
No. 

Description of 
Source 

Action Plan for Rejuvenation 
of River Cauvery 

Organisation/ 
Agency 

Responsible 
for Execution 
of the Action 

Plan 

Time 
Target 

Action Taken 

 Bhavani Municipality 

 No. of sewage outfall identified: 

Nil 

 Population: 40270 

 Qty of Sewage generated: 3.36 

MLD 

 Status of UGSS: Not Provided 

 Status of STP: Not Provided 

 Present mode of Disposal: 

The blackwater is collected in 

septic tanks by individual 

households. 

 Plan of Action: 

 In order to treat the black 

water, it is proposed to 

cluster with Erode STP and 

co-treated.  

 To handle the sullage water 

Municipal 

Administration 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 
 Honourable Chief minister has 

made announcement for 

massive rejuvenation 

programme for cauvery and its 

tributaries on 20.07.2019. 

 Accordingly the DPR is under 

preparation by PWD in 

Nadanthai Vaazhi Cauvery 

Scheme. 

 



Sl. 
No. 

Description of 
Source 

Action Plan for Rejuvenation 
of River Cauvery 

Organisation/ 
Agency 

Responsible 
for Execution 
of the Action 

Plan 

Time 
Target 

Action Taken 

discharged through 6 nos. of 

major channels which 

confluence with the river 

stretch, it is proposed to 

provide in-situ treatment 

methodology by providing 

Screen, Grit followed by 

Horizontal planted gravel filter. 

 The ULB has prepared 

detailed estimate for 

establishing liquid waste 

treatment facility at a cost of 

Rs. 37.00 lakhs. This fund is 

proposed to be tied up with 

Infrastructure gap filling 

fund 2019-20 and is expected 

to be completed by October 

2019. 

Oct-2019 

 

 

 

 

 

 

 

 

 

 

 

 

 

Oct-2019 

 

 



Proposed Short Term and Long Term Action Plan for Rejuvenation of River Cauvery in Namakkal District: 

Sl. 
No. 

Description of 
Source 

Action Plan for Rejuvenation of 
River Cauvery 

Organisation/ 
Agency 

Responsible 
for Execution 
of the Action 

Plan 

Time 
Target 

Action Taken 

2. Sewage 

Treatment and 

Disposal plan 

 

Namakkal District: 

 Komarapalayam Municipality  

 No. of sewage outfall identified: 5 

Locations 

 Population: 76120 

 Qty of Sewage generated: 5.60 

MLD 

 Status of UGSS: Not Provided 

 Status of STP: Not Provided 

 Present mode of Disposal: 

The blackwater is collected in septic 

tanks by individual households. 

 Plan of Action: 

 It is proposed to establish 20KLD 

FSTP at an estimated cost of 

Rs.2.50 Crores with the financial 

assistance of ensuing 2019-20 

 

Municipal 

Administration 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

Dec-

2019 

 

 
 Honourable Chief minister has 

made announcement for 
massive rejuvenation 
programme for cauvery and its 
tributaries on 20.07.2019. 

 Accordingly the DPR is under 
preparation by PWD in 
Nadanthai Vaazhi Cauvery 
Scheme. 

 



Sl. 
No. 

Description of 
Source 

Action Plan for Rejuvenation of 
River Cauvery 

Organisation/ 
Agency 

Responsible 
for Execution 
of the Action 

Plan 

Time 
Target 

Action Taken 

IUDM funding and is expected to 

be  completed before December 

2019. 

 To handle the sullage water 

discharged through 7 nos. of 

major channels which confluence 

with the river stretch, it is 

proposed to provide in-situ 

treatment methodology by 

providing Screen, Grit followed 

by Horizontal planted gravel filter. 

 The ULB has prepared detailed 

estimate for establishing liquid 

waste treatment facility at a cost 

of Rs.1054.00 lakh. This fund is 

proposed to be tied up with 

Infrastructure gap filling fund 

2019-20 and is expected to be 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

Oct-

2019 



Sl. 
No. 

Description of 
Source 

Action Plan for Rejuvenation of 
River Cauvery 

Organisation/ 
Agency 

Responsible 
for Execution 
of the Action 

Plan 

Time 
Target 

Action Taken 

completed by October 2019. 

   Palipalayam Municipality 

 No. of sewage outfall identified: 8 

Locations 

 Population: 44120 

 Qty of Sewage generated: 2.95 

MLD 

 Status of UGSS: Not Provided 

 Status of STP: Not Provided 

 Present mode of Disposal: 

The blackwater is collected in septic 

tanks by individual households. 

 Plan of Action: 

 It is proposed to cluster with 

Erode STP and co-treated. 

 To handle the sullage water 

discharged through 7 nos. of 

major channel which confluence 

with the river stretch, it is 

Municipal 

Administration 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 
 
 
 
 

 Honourable Chief minister has 
made announcement for 
massive rejuvenation 
programme for cauvery and its 
tributaries on 20.07.2019. 
 

 Accordingly the DPR is under 
preparation by PWD in 
Nadanthai Vaazhi Cauvery 
Scheme. 

 



Sl. 
No. 

Description of 
Source 

Action Plan for Rejuvenation of 
River Cauvery 

Organisation/ 
Agency 

Responsible 
for Execution 
of the Action 

Plan 

Time 
Target 

Action Taken 

proposed to provide in-situ 

treatment methodology by 

providing Screen, Grit followed 

by Horizontal planted gravel filter. 

 The ULB has prepared detailed 

estimate for establishing liquid 

waste treatment facility at a cost 

of Rs.413.00lakh. The fund is 

proposed to be tied up with 

Infrastructure gap filling fund 

2019-20 and is expected to be 

completed by October 2019. 

 

 

 

 

 

 

 

 

 

Oct-

2019 

 

 

 

 

 



Proposed Short Term and Long Term Action Plan for Rejuvenation of River Cauvery in Karur District: 

Sl. 
No. 

Description of 
Source 

Action Plan for Rejuvenation of 
River Cauvery 

Organisation/ 
Agency 

Responsible 
for Execution 
of the Action 

Plan 

Time 
Target 

Action Taken 

2 Sewage 

Treatment and 

Disposal plan 

Karur District: 

 Kulithalai Municipality 

 No. of sewage outfall 

identified: Nil 

 Population: 29580 

 Qty of Sewage generated: 

2.06 MLD 

 Status of UGSS: Not 

Provided 

 Status of STP: Not 

Provided 

 Present Mode of Disposal:  

 The black water is 

collected in septic tanks by 

individual households. 

Plan of Action: 

 In order to treat the black 

water, construction of 20KLD 

Fecal Sludge Treatment 

 

Municipal 

Administration 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 Construction of 20KLD Fecal 
Sludge Treatment Plant work is 
under progress and 50% of work 
was completed. 
March 2020- 70% 
June 2020 -100%  
 

 In the meantime, Honourable 
Chief minister has made 
announcement for massive 
rejuvenation programme for 
cauvery and its tributaries on 
20.07.2019. 

 Accordingly the DPR is under 
preparation by PWD in 
Nadanthai Vaazhi Cauvery 
Scheme. 

 



Sl. 
No. 

Description of 
Source 

Action Plan for Rejuvenation of 
River Cauvery 

Organisation/ 
Agency 

Responsible 
for Execution 
of the Action 

Plan 

Time 
Target 

Action Taken 

Plant work is taken up and is 

in progress at an estimated 

cost of Rs.2.85Crore and it will 

be completed 

before31.12.2019 under IUDM 

2018-19fund. 

 To handle the sullage water 

discharged through 3 no. of 

major channels which 

confluencewith the river 

stretch, it is proposed to 

provide in-situ treatment 

methodology by providing 

Screen, Grit followed by 

Horizontal planted gravel filter 

which will treat the sullage and 

discharge the treated water 

into the water course. 

 The ULB has prepared 

detailed estimate for 

establishing liquid waste 

treatment facility at a cost of 

Rs.13.00 lakh. This fund is 

proposed to be tied up with 

Dec-2019 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 



Sl. 
No. 

Description of 
Source 

Action Plan for Rejuvenation of 
River Cauvery 

Organisation/ 
Agency 

Responsible 
for Execution 
of the Action 

Plan 

Time 
Target 

Action Taken 

Capital Grant fund 2019-

20and is expected to be 

completed by October 2019. 

 

 

Oct-2019 

 

 

 

 



Proposed Short Term and Long Term Action Plan for Rejuvenation of River Cauvery – Trichy District: 

Sl. 
No. 

Description of 
Source 

Action Plan for Rejuvenation of River 
Cauvery 

Organisati
on/ 

Agency 
Responsi

ble for 
Execution 

of the 
Action 
Plan 

Time 
Target 

Action Taken 

2. Sewage 

Treatment and 

Disposal plan 

 

 

 

 

 

 

 

 

 

 

 

 

 Trichy District: 

 Trichy Corporation 

 No. of sewage outfall identified: Nil 

 Population: 1054859 

 Qty of Sewage generated: 105.24 

MLD 

 Status of UGSS:  

Under Ground Sewerage scheme work 

is completed fully in 24 wards and 

partially in 25 wards. 

 Status of STP: STP capacity of 

58MLD and treated sewage water let 

out as per GOI norms. 

 Present mode of Disposal: 

Municipal 

Administrat

ion 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 



Sl. 
No. 

Description of 
Source 

Action Plan for Rejuvenation of River 
Cauvery 

Organisati
on/ 

Agency 
Responsi

ble for 
Execution 

of the 
Action 
Plan 

Time 
Target 

Action Taken 

 

 

 

 

 

 

 

 

 

 

 

Treated through Sewage Treatment 

Plant. 

 Plan of Action: 

 To cover the remaining 41 wards (16 

wards fully &25 wards partially) under 

AMRUT scheme Under Ground 

Sewerage scheme workin 2 phases 

were taken up for implementation. Of 

which one phase will have a 37MLD 

capacity STP and it is expected to be 

completed by June 2021 and Phase-II 

will be completed by June 2022. 

 

Phase-I 

June-2021 

Phase-II 

June-2022 

 
 

Under Ground Sewerage 
scheme  
 
Phase-II: 
27% of work completed. 

 
Phase-III: 
Work to be Commenced. 

 

 

 

 



Proposed Short Term and Long Term Action Plan for Rejuvenation of River Cauvery in Thanjavur District: 

Sl. 
No. 

Description of 
Source 

Action Plan for Rejuvenation of 
River Cauvery 

Organisation/ 
Agency 

Responsible 
for Execution 
of the Action 

Plan 

Time 
Target 

Action Taken 

2. Sewage 

Treatment and 

Disposal plan 

Thanjavur District: 

 Kumbakonam Municipality 

 No. of sewage outfall identified: 

Nil 

 Population: 142143 

 Total households: 36105 

 Qty of Sewage generated: 12.80 

MLD 

 Status of UGSS:  

 Under Ground Sewerage 

scheme work is completed in 45 

wards with 1 no. of 17.00 MLD 

capacity STP and the treated 

sewage water is let out as per 

GOI norms. 

 Status of STP: Provided  

 Present mode of Disposal: 

 

Municipal 

Administration 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 70% of work completed and the 

remaining work will be 

completed before March 2020. 



Sl. 
No. 

Description of 
Source 

Action Plan for Rejuvenation of 
River Cauvery 

Organisation/ 
Agency 

Responsible 
for Execution 
of the Action 

Plan 

Time 
Target 

Action Taken 

Treated through STP with capacity 

17.0 MLD 

 Plan of Action: 

 To cover the left out portions of 

all 45 wards, under AMRUT 

scheme Under Ground 

Sewerage scheme work is in 

progress with rehabilitation of 

STP is also under progress and 

it will be completed before June 

2020. 

 

 

 

 

 

 

June-2020 

 
 
 

 

 

 



Proposed Short Term and Long Term Action Plan for Rejuvenation of River Cauvery – Nagappattinam District: 

Sl. 
No. 

Description of 
Source 

Action Plan for Rejuvenation of 
River Cauvery 

Organisation/ 
Agency 

Responsible 
for Execution 
of the Action 

Plan 

Time 
Target 

Action Taken 

2. Sewage 

Treatment and 

Disposal plan 

 

Nagappatinam District: 

 Mayiladuthurai Municipality  

 No. of sewage outfall identified: Nil 

 Population: 90112 

 Total Households: 21867 

 Qty of Sewage generated: 5.58 

MLD 

 Status of UGSS:  

Under Ground Sewerage scheme 

work is completed fully in 22 wards 

and partially in 7 wardswith 1 no. of 

5.80 MLD capacity STPand treated 

sewage water let out as per GOI 

norms. 

 Status of STP: 5.80 MLD capacity 

STP provided. 

Municipal 

Administration 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 Honourable Chief minister has 
made announcement for 
massive rejuvenation 
programme for cauvery and its 
tributaries on 20.07.2019. 

 Accordingly the DPR is under 
preparation by PWD in 
Nadanthai Vaazhi Cauvery 
Scheme. 

 



Sl. 
No. 

Description of 
Source 

Action Plan for Rejuvenation of 
River Cauvery 

Organisation/ 
Agency 

Responsible 
for Execution 
of the Action 

Plan 

Time 
Target 

Action Taken 

 Present mode of Sewage 

Disposal: 

      Treated through STP. 

 Plan of Action: 

 To cover the remaining 14 wards 

(7 wards fully & 7 wards 

partially)the process of preparing 

Detailed project report is under 

progress. 

 Once the DPR is ready by 

September 2019, after the fund 

tie-up under appropriate schemes, 

implementation will commence 

and expected to be completed by 

May 2022. 

 

 

 

 

 

 

 

 

 

 

May-

2022 

 

 



River Bhavani – Action Plan (Priority-IV) 

Proposed Short Term and Long Term Action Plan for Rejuvenation of River Bhavani: 

Sl. 
No. 

Description of 
Source 

Action Plan for Rejuvenation of 
River Bhavani 

Organization/ 
Agency 

Responsible 
for Execution 
of the Action 

Plan 

Time 
Target 

Action Taken 

2. Sewage 

Treatment and 

Disposal plan 

 

 

 

 

 

 

 

 

 

 

 

 

Coimbatore District        

 Mettupalayam Municipality 

 No. of sewage outfall identified: 

3Locations 

 Population: 80217 

 Qty of Sewage generated: 7.08 

MLD 

 Status of UGSS: Not Provided 

 Status of STP: Not Provided 

 Present Mode of Disposal:  

Let-out into River through drains. 

Plan of Action: 

 UGDSS work is under 

implementation at an estimated 

cost of Rs.91.70crore with a STP 

 

Municipal 

Administration 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 
Under Ground Sewage Scheme: 
 Package 1 – 36% 
 Package 2 – 60% 
 STP        -- 30% completed 
 100% will be completed on 

March 2021. 
 



Sl. 
No. 

Description of 
Source 

Action Plan for Rejuvenation of 
River Bhavani 

Organization/ 
Agency 

Responsible 
for Execution 
of the Action 

Plan 

Time 
Target 

Action Taken 

capacity of 8.65MLD after 

completion of scheme only the 

treated sewage will be 

discharged. 

 17000 number of house service 

connections will be effected 

parallel during the project itself 

 After the completion of this 

scheme work, Outfalls in the 

River Bhavani will be stopped 

permanently and only treated 

water will be discharged. 

June 

2020 

 

  Erode District: 
 

 Erode Corporation  

 No. of sewage outfall identified: 1 

location 

 Population: 547933 

 Qty of Sewage generated: 44.59 

MLD 

 
 
Municipal 
Administration 

 

 

 

 

 

 

 
 

 Out of 5 Packages, 3 
Packages of Collection 
system and 1 Package of 
STP completed.  

 Under Package-II, out of 
105.04km length of 
collection system, 73.55km 



Sl. 
No. 

Description of 
Source 

Action Plan for Rejuvenation of 
River Bhavani 

Organization/ 
Agency 

Responsible 
for Execution 
of the Action 

Plan 

Time 
Target 

Action Taken 

 Status of UGSS: Not Provided 

 Status of STP: Not Provided 

 Present Mode of Disposal:  

 Let-out into river through drains. 

 The black water is collected in 

septic tanks by individual 

households. 

Plan of Action: 

 Under Ground Sewerage 

scheme work was taken up and is 

under implementation at an 

estimated cost of Rs.209.22 crore 

with a STP capacity of 50.55 MLD. 

 As on date, out of 72500 

connections, 7274 number of 

house service connections was 

effected and the remaining 

connections will be effected before 

 

 

 

 

 

 

 

 

 

Dec-2019 

 

 

 

 

Dec-2019 

 

 

 

length completed and due to 
poor performance the 
contract was terminated. 

 For the balance work in 
Package-II, tender received 
and the work will be 
completed on 30.03.2021 

 As on date, 12000 no. of   
Internal Plumbing HSCs 
effected & the remaining 
HSCs will be completed with 
the following schedule. 
March 2020        – 20000  
June 2020          – 30000 
September 2020 – 40000 

 
 



Sl. 
No. 

Description of 
Source 

Action Plan for Rejuvenation of 
River Bhavani 

Organization/ 
Agency 

Responsible 
for Execution 
of the Action 

Plan 

Time 
Target 

Action Taken 

December 2019. 

 After the completion of this 

scheme work, Outfalls in the River 

Bhavani will be stopped 

permanently. 

 

  Erode  District 

 Gopichettipalayam 

Municipality 

 No. of sewage outfall identified: 

Nil 

 Population: 63633 

 Qty of Sewage generated: 4.90 

MLD 

 Status of UGSS: Not Provided 

 Status of STP: Not Provided 

Present Mode of Disposal:  

 Let-out into River through drains  

 The black water is collected in 

 
 
Municipal 
Administration 

 

 

 

 

 

 

 

 

 

 

 

 

 

 Honourable Chief minister has 
made announcement for 
massive rejuvenation 
programme for cauvery and its 
tributaries on 20.07.2019. 

 Accordingly the DPR is under 
preparation by PWD in 
Nadanthai Vaazhi Cauvery 
Scheme. 
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No. 

Description of 
Source 

Action Plan for Rejuvenation of 
River Bhavani 

Organization/ 
Agency 

Responsible 
for Execution 
of the Action 

Plan 

Time 
Target 

Action Taken 

septic tanks by individual 

households 

 Sullage water generated from the 

town is discharged to 

Keeripalamodai which belongs to 

PWD. 

 Plan of Action: 

 Proposed to establish 20KLD 

FSTP at an estimated cost of 

Rs.2.50crore with the financial 

assistance of ensuing 2019-20 

IUDM funding. Expected to be 

completed by December 2019. 

 Sullage water generated from the 

town is discharged to Keeripalam 

odai. PWD has proposed to 

rejuvenate the odai at an 

estimated cost of Rs.55.20crore 

 

 

 

 

 

 

 

 

 

 

Dec-2019 
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No. 

Description of 
Source 

Action Plan for Rejuvenation of 
River Bhavani 

Organization/ 
Agency 

Responsible 
for Execution 
of the Action 

Plan 

Time 
Target 

Action Taken 

and to construct a STP of 5MLD 

capacity along the Thadapalli 

canal at an estimated cost of 

Rs.12.41 crore with the financial 

assistance from NABARD and 

the work is expected to complete 

by December 2020. 

 After implementation treated 

water will be discharged. 

 

Dec-2020 

 

 

  Erode  District 

 Sathyamanagalam Municipality 

 No. of sewage outfall identified: 5 

Locations 

 Population: 38194 

 Qty of Sewage generated: 2.90 

MLD 

 Status of UGSS: Not Provided 

 Status of STP: Not Provided 

 
 
Municipal 
Administration 

 

 

 

 

 

 

 

 

 

 Honourable Chief minister has 
made announcement for 
massive rejuvenation 
programme for cauvery and its 
tributaries on 20.07.2019. 

 Accordingly the DPR is under 
preparation by PWD in 
Nadanthai Vaazhi Cauvery 
Scheme. 
 

Under Ground Sewage Scheme: 
 70% Completed. 
 100% will be completed on 

April 2020. 



Sl. 
No. 

Description of 
Source 

Action Plan for Rejuvenation of 
River Bhavani 

Organization/ 
Agency 

Responsible 
for Execution 
of the Action 

Plan 

Time 
Target 

Action Taken 

Present Mode of Disposal:  

 Let-out into River through drains  

 The black water is collected in 

septic tanks by individual 

households 

Plan of Action: 

 Under Ground Sewerage scheme 

work was taken up and is under 

implementation at an estimated 

cost of Rs.54.26 crore with 2 no. 

of STPs of 5.38MLD capacity and 

it will be completed by Dec-2019 

and after completion of scheme 

work the sewage will be 

discharged into STP. 

 7200 number of house service 

connections will be effected 

parallel during the project itself 

and it will be completed on 

December 2019. 

 After the completion of this 

scheme work, Outfalls in the 

River Bhavani will be stopped 

 

 

 

 

 

 

 

 

 

 

 

Dec-2019 

 

 

 

 

Dec-2019 
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Organization/ 
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for Execution 
of the Action 
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Target 

Action Taken 

permanently. 

 



River Thamirabarani – Action Plan (Priority-V) 

Proposed Short Term and Long Term Action Plan for Rejuvenation of River Thamirabarani: 

Sl. 
No. 

Description of 
Source 

Action Plan for Rejuvenation of 
River Thamirabarani 

Organisation/ 
Agency 

Responsible 
for Execution 
of the Action 

Plan 

Time 
Target 

Action Taken 

2 Sewage 

Treatment and 

Disposal plan. 

 Tirunelveli District 

Tirunelveli Corporation: 

 No. of sewage outfall identified: 6 

Nos. 

 Population: 513284 

 Total No. of Households: 159628 

 Qty of Sewage generated: 56.46 

MLD 

 Status of UGSS:  

Under Ground Sewerage scheme 

work is completed and functional in 

10 wards (fully) and 12 wards 

(partially) with an STP capacity of 

24.20MLD and treated sewage 

water let out as per GOI norms. 

Municipal 

Administration 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

Under Ground Sewage 
Scheme: 
Phase-II 
 37% Completed. 
 100% will be completed on 

December 2021. 
 

Phase-III 
 13% Completed. 
 100% will be completed on 

December 2021. 
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No. 

Description of 
Source 

Action Plan for Rejuvenation of 
River Thamirabarani 

Organisation/ 
Agency 

Responsible 
for Execution 
of the Action 

Plan 

Time 
Target 

Action Taken 

 Status of STP: 24.20 MLD STP 

Provided. 

 Present mode of Disposal: 

Treated through Sewage Treatment 

Plant for 10 wards only. 

 Plan of Action: 

 To cover the remaining wards (33 

wards fully & 12 wards partially) 

Under Ground Sewerage 

scheme work in 2 phases were 

taken up for implementation at an 

estimated cost of Rs.729.20crore 

with financial assistance of 

AMRUT & ADB. Of which phase-II 

sewage generated will be treated 

in Phase-I STP and Phase-III will 

have a 34.00MLD capacity STP. 

The scheme is expected to be 

 

 

 

 

 

 

 

 

 

 

 

 

 

Dec-2021 
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No. 
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Source 

Action Plan for Rejuvenation of 
River Thamirabarani 

Organisation/ 
Agency 

Responsible 
for Execution 
of the Action 

Plan 

Time 
Target 

Action Taken 

completed by December 2021. 

   Ambasamudram Municipality 

 No. of sewage outfall identified: 1-

Sewage into Irrigation Channel 

out-fall (ICO) 

 Population: 38850 

 Total No. of Households: 15176 

 Qty of Sewage generated: 2.98 

MLD 

 Status of UGSS: Not provided 

 Status of STP: Not Provided 

 Present mode of Disposal: 

The blackwater is collected in septic 

tanks by individual households. 

 Plan of Action: 

 In order to treat the black water, 

construction of 30KLD Faecal 

Sludge Treatment Plant work is 

Municipal 

Administration 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 
Fecal Sludge Treatment Plant 
completion plan 

 January 2020 - 26% 

 March 2020  -  50% 

 June  2020   - 100% 
 
 
 Now the Government has 

taken up holistic view in 
abatement of pollution to the 
river stretches in Tamilnadu 
and in the sameline 
Honourable minister for 
Municipal Administration & 
Water Supply department,  
Rural Development & 
Panchayat Raj Department 
and Special Initiatives has 
made announcement in the 
floor of assembly during the 
demand on Municipal 
Administration & Water 
Supply department on 
08.07.2019. 

 Accordingly Tamilnadu Water 
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Action Plan for Rejuvenation of 
River Thamirabarani 
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Agency 
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for Execution 
of the Action 
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Action Taken 

taken up and is in progress at an 

estimated cost of Rs.3.15Crore 

and it will be completed before 

31.12.2019 under IUDM 2018-19 

funds. 

 To handle the sullage water 

discharged through 7 nos. of 

major channel which confluence 

with the river stretch. It is 

proposed to provide in-situ 

treatment methodology by 

providing Screen, Grit followed by 

Horizontal planted gravel filter. 

 The ULB has prepared detailed 

estimate for establishing liquid 

waste treatment facility at a cost of 

Rs.77.00 lakh. This fund is 

proposed to be tied up with 

Dec-2019 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

Oct-2019 

Investment Company (M/s. 
TWIC) has appointed as 
consultant for preparation of 
DPR. 

 The DPR will be expected to 
be ready by 30.08.2020 and 
the implementation will 
commence from October 
2020 and probable 
completion is expected by 
December 2021. 
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Plan 
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Action Taken 

Infrastructure gap filling fund 

2019-20 and is expected to be 

completed by October 2019. 

   Vickramasingampuram 

Municipality 

 No. of sewage outfall identified: 2 - 

Sewage into Irrigation Channel 

out-fall (ICO) 

 Population: 47163 

 Total No. of Households: 19370 

 Qty of Sewage generated: 2.98 

MLD 

 Status of UGSS: Not provided 

 Status of STP: Not provided 

 Present mode of Disposal: 

The blackwater is collected in 

septic tanks by individual 

households. 

Municipal 

Administration 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

Fecal Sludge Treatment Plant 
completion plan 

 January 2020 - 57% 

 March 2020 -  75% 

 May 2020    - 100% 
 
 
 Now the Government has 

taken up holistic view in 
abatement of pollution to the 
river stretches in Tamilnadu 
and in the sameline 
Honourable minister for 
Municipal Administration & 
Water Supply department,  
Rural Development & 
Panchayat Raj Department 
and Special Initiatives has 
made announcement in the 
floor of assembly during the 
demand on Municipal 
Administration & Water 
Supply department on 
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Action Plan for Rejuvenation of 
River Thamirabarani 
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of the Action 
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Action Taken 

 Plan of Action: 

 In order to treat the black water, 

construction of 30KLD Faecal 

Sludge Treatment Plant work is 

taken up and is in progress at an 

estimated cost of Rs.3.00Crore 

and it will be completed before 

31.12.2019 under IUDM 2018-19 

fund. 

 To handle the sullage water 

discharged through 12 nos. of 

major channel which confluence 

with the river stretch. It is 

proposed to provide in-situ 

treatment methodology by 

providing Screen, Grit followed by 

Horizontal planted gravel filter. 

 The ULB has prepared detailed 

 

 

 

 

 

 

Dec-2019 

 

 

 

 

 

 

 

 

 

 

 

08.07.2019. 
 Accordingly Tamilnadu Water 

Investment Company (M/s. 
TWIC) has appointed as 
consultant for preparation of 
DPR. 

 The DPR will be expected to 
be ready by 30.08.2020 and 
the implementation will 
commence from October 
2020 and probable 
completion is expected by 
December 2021. 
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estimate for establishing liquid 

waste treatment facility at a cost of 

Rs.1.20crore. This fund is 

proposed to be tied up with 

Infrastructure gap filling fund 

2019-20 and is expected to be 

completed by October 2019. 

 

 

Oct-2019 

 

 

 



District Town Population Sewage 

Generation

STP 

capacity 

STP 

capacity 

Working

STP capacity 

under 

construction/p

roposed

Gap in 

Treatment 

Capacity

Remarks

Salem Narasingapur

am

26000 1.28 0 1.28 Septage from the town to be treated in Attur 

FSTP DPR for treatment of Sullage water (in situ 

treatment of drains) is under preparation, work 

to be completed by Dec- 2021

Salem Attur 65200 4.45 4.45 40 KLD FSTP under construction. 

DPR for treatment of Sullage water (in situ 

treatment of drains) is under preparation, work 

to be completed by Dec- 2021

Salem Salem 913188 100.03 98 19 79 2.03 2 stp's of 19 MLD capacity constructed, 1 STP of 

35 MLD capacity to be constructed by June, 2020 

and 1 STP of 44 MLD capacity to be constructed 

by March, 2021. STP utilization only 19% in 2 

completed STP's. CMA to expedite the work of 

Sewerage network, HSC's

Salem Idappadi 56193 5.2 0.03 5.20 22 outfalls. 30 KLD FSTP construction to start in 

May, 2020 and to be completed by December, 

2020. DPR for treatment of Sullage water 

submitted.

Salem Mettur 55200 5.96 7.2 7.2 0 0 3 STP constructed.

HSC to be completed by September, 2020.

Erode Erode 547933 44.49 50.55 50.55 0 STP completed - 8-9 MLD received. HSC and 

Sewerage network to be completed by 

September, 2020

River - Cauvery

Annexure II - Liquid Waste Status - - Summary of Action Taken

0.04

River - Thirumanimutharu

River - Sarbanga

In MLD

River - Vasista



District Town Population Sewage 

Generation

STP 

capacity 

STP 

capacity 

Working

STP capacity 

under 

construction/p

roposed

Gap in 

Treatment 

Capacity

Remarks

Annexure II - Liquid Waste Status - - Summary of Action Taken

In MLD

Erode Bhavani 40270 3.36 3.36 6 outfalls. DPR for treatment of Sullage water 

under preparation under Cauvery Rejuvenation.

Namakkal Komarapalay

am

76120 5.6 5.6 7 outfalls. DPR for treatment of wastewater 

under preparation under Cauvery Rejuvenation.

Namakkal Palipalayam 44120 2.95 2.95 7 outfalls. DPR for treatment of wastewater 

under preparation under Cauvery Rejuvenation.

Karur Kaluthalai 29580 2.06 0.02 2.06 3 outfalls. 20 KLD FSTP to be completed by June, 

2020. DPR for treatment of sullage wastewater 

under preparation under Cauvery Rejuvenation.

Trichy Trichy 1054859 105.24 95 58 37 10.24 Around 40 MLD received at STP. 37 MLD STP to 

be completed by June 2021 and complete 

Sewerage network to be completed by June 

2022.

Thanjavur Kumbakona

m

142143 12.8 17 17 0 Sewerage network and HSC's  to be completed 

by 2020.

Nagappatti

nam

Mayiladuthur

ai

90112 5.58 5.8 5.8 0 DPR for unsewered area under preparation and 

work to be completed by May, 2022.

Coimbatore Mettpalayam 80217 7.08 8.65 8.65 0 STP to be completed by March, 2021.

Erode Erode 547933 44.49 50.55 50.55 0 STP completed - 8-9 MLD received. HSC and 

Sewerage network to be completed by 

September, 2020

River - Bhavani



District Town Population Sewage 

Generation

STP 

capacity 

STP 

capacity 

Working

STP capacity 

under 

construction/p

roposed

Gap in 

Treatment 

Capacity

Remarks

Annexure II - Liquid Waste Status - - Summary of Action Taken

In MLD

Erode Gopichettipal

ayam

63633 4.9 5 5 0 20 KLD FSTP  for Septage treatment and 5 MLD 

to treat Sullage water proposed. However not 

started and now project to be taken under 

Cauvery River Rejuvenation Project.

Erode Sathyamanag

alam

38194 2.9 5 5 0 5 No.of outfalls. 5.0 MLD (2 no) u/c. 1 STP will be 

completed by April, 2020 and 2nd STP to be 

constructed by Dec, 2020.

Tirunelveli Tirunelveli 513284 56.46 58.2 24.2 34 0 34 MLD STP capacity to be constructed by June 

2022. Due to local agitation against the existing 

24.20 MLD (based on WSP), it has been decided 

to construct a new 58.0 MLD treatment plant 

based on latest technology.

Ex. STP is receiving around 8-9 MLD Sewage

Tirunelveli Ambasamudr

am

38850 2.98 0.03 0.03 2.95 7 No. of outfalls. 30 KLD FSTP u/c, to be 

constructed by June 2020. Treatment of Sullage 

water through drains - DPR to be completed by 

September, 2020, and STP to be completed Dec - 

2021

Tirunelveli Vickramasing

ampuram

47163 2.98 0.03 0.03 2.95 12 No. of outfalls. 30 KLD FSTP u/c, to be 

constructed by June 2020. Treatment of Sullage 

water through drains - DPR to be completed by 

September, 2020, and STP to be completed Dec - 

2021

River Thamirabarani



District Town Population Sewage 

Generation

STP 

capacity 

STP 

capacity 

Working

STP capacity 

under 

construction/p

roposed

Gap in 

Treatment 

Capacity

Remarks

Salem Narasingapur

am

26000 1.28 0 1.28 Septage from the town to be treated in Attur 

FSTP DPR for treatment of Sullage water (in situ 

treatment of drains) is under preparation, work 

to be completed by Dec- 2021

Salem Attur 65200 4.45 4.45 40 KLD FSTP under construction. 

DPR for treatment of Sullage water (in situ 

treatment of drains) is under preparation, work 

to be completed by Dec- 2021

Salem Salem 913188 100.03 98 19 79 2.03 2 stp's of 19 MLD capacity constructed, 1 STP of 

35 MLD capacity to be constructed by June, 2020 

and 1 STP of 44 MLD capacity to be constructed 

by March, 2021. STP utilization only 19% in 2 

completed STP's. CMA to expedite the work of 

Sewerage network, HSC's

Salem Idappadi 56193 5.2 0.03 5.20 22 outfalls. 30 KLD FSTP construction to start in 

May, 2020 and to be completed by December, 

2020. DPR for treatment of Sullage water 

submitted.

Salem Mettur 55200 5.96 7.2 7.2 0 0 3 STP constructed.

HSC to be completed by September, 2020.

Erode Erode 547933 44.49 50.55 50.55 0 STP completed - 8-9 MLD received. HSC and 

Sewerage network to be completed by 

September, 2020

River - Cauvery

Annexure II - Liquid Waste Status - - Summary of Action Taken

0.04

River - Thirumanimutharu

River - Sarbanga

In MLD

River - Vasista



District Town Population Sewage 

Generation

STP 

capacity 

STP 

capacity 

Working

STP capacity 

under 

construction/p

roposed

Gap in 

Treatment 

Capacity

Remarks

Annexure II - Liquid Waste Status - - Summary of Action Taken

In MLD

Erode Bhavani 40270 3.36 3.36 6 outfalls. DPR for treatment of Sullage water 

under preparation under Cauvery Rejuvenation.

Namakkal Komarapalay

am

76120 5.6 5.6 7 outfalls. DPR for treatment of wastewater 

under preparation under Cauvery Rejuvenation.

Namakkal Palipalayam 44120 2.95 2.95 7 outfalls. DPR for treatment of wastewater 

under preparation under Cauvery Rejuvenation.

Karur Kaluthalai 29580 2.06 0.02 2.06 3 outfalls. 20 KLD FSTP to be completed by June, 

2020. DPR for treatment of sullage wastewater 

under preparation under Cauvery Rejuvenation.

Trichy Trichy 1054859 105.24 95 58 37 10.24 Around 40 MLD received at STP. 37 MLD STP to 

be completed by June 2021 and complete 

Sewerage network to be completed by June 

2022.

Thanjavur Kumbakona

m

142143 12.8 17 17 0 Sewerage network and HSC's  to be completed 

by 2020.

Nagappatti

nam

Mayiladuthur

ai

90112 5.58 5.8 5.8 0 DPR for unsewered area under preparation and 

work to be completed by May, 2022.

Coimbatore Mettpalayam 80217 7.08 8.65 8.65 0 STP to be completed by March, 2021.

Erode Erode 547933 44.49 50.55 50.55 0 STP completed - 8-9 MLD received. HSC and 

Sewerage network to be completed by 

September, 2020

River - Bhavani
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STP 

capacity 

STP 

capacity 

Working

STP capacity 

under 

construction/p
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Treatment 

Capacity

Remarks

Annexure II - Liquid Waste Status - - Summary of Action Taken

In MLD

Erode Gopichettipal

ayam

63633 4.9 5 5 0 20 KLD FSTP  for Septage treatment and 5 MLD 

to treat Sullage water proposed. However not 

started and now project to be taken under 

Cauvery River Rejuvenation Project.

Erode Sathyamanag

alam

38194 2.9 5 5 0 5 No.of outfalls. 5.0 MLD (2 no) u/c. 1 STP will be 

completed by April, 2020 and 2nd STP to be 

constructed by Dec, 2020.

Tirunelveli Tirunelveli 513284 56.46 58.2 24.2 34 0 34 MLD STP capacity to be constructed by June 

2022. Due to local agitation against the existing 

24.20 MLD (based on WSP), it has been decided 

to construct a new 58.0 MLD treatment plant 

based on latest technology.

Ex. STP is receiving around 8-9 MLD Sewage

Tirunelveli Ambasamudr

am

38850 2.98 0.03 0.03 2.95 7 No. of outfalls. 30 KLD FSTP u/c, to be 

constructed by June 2020. Treatment of Sullage 

water through drains - DPR to be completed by 

September, 2020, and STP to be completed Dec - 

2021

Tirunelveli Vickramasing

ampuram

47163 2.98 0.03 0.03 2.95 12 No. of outfalls. 30 KLD FSTP u/c, to be 

constructed by June 2020. Treatment of Sullage 

water through drains - DPR to be completed by 

September, 2020, and STP to be completed Dec - 

2021

River Thamirabarani



District Town Population MSW 

Generation

MSW 

capacity 

(Wet 

Waste)

MSW 

capacity 

Working(

Wet 

Waste)

MSW 

capacity 

u/c/propose

d (Wet 

Waste)

Gap in 

Treat. 

Capacity

Remarks

Salem Narasingapur

am

26000 Total 7 TPD

Wet Waste - 4 

TPD

Dry Waste - 3 

TPD

8 8 0 MSW facility for wet waste completed. 100% 

Collection and Segregation. Part of Dry Waste 

Sold Out to vendor. Non biogradable is stored at 

earmarked location and Inert & C& D waste is 

used for filling low lying areas.

Salem Attur 65200 Total 18 TPD

Wet Waste - 10 

TPD

Dry Waste - 8 

TPD

10 10 0 MSW facility for wet waste completed. 100% 

Collection and Segregation. Part of Dry Waste 

Sold Out to vendor. Non biogradable is stored at 

earmarked location and Inert & C& D waste is 

used for filling low lying areas.

Salem Salem 913188 Total 370 TPD

Wet Waste - 

215 TPD

Dry Waste - 155 

TPD

220 105 115 115 TPD MSW facility for wet waste to be 

completed by June, 2020. 100% Collection and 94 

% Segregation. Part of Dry Waste Sold Out to 

vendor. Non biogradable is stored at earmarked 

location and Inert & C& D waste is used for filling 

low lying areas.

Salem Idappadi 56193 Total 16TPD

Wet Waste - 9 

TPD

Dry Waste - 7 

TPD

15.5 15.5 MSW facility for wet waste existing. 100% 

Collection. Part of Dry Waste Sold Out to vendor. 

Non biogradable is stored at earmarked location 

and Inert & C& D waste is used for filling low lying 

areas.

Annexure III - Solid Waste - Summary of Action Taken

In TPD

River - Vasista

River - Thirumanimutharu

River - Sarbanga



District Town Population MSW 

Generation

MSW 

capacity 

(Wet 

Waste)

MSW 

capacity 

Working(

Wet 

Waste)

MSW 

capacity 

u/c/propose

d (Wet 

Waste)

Gap in 

Treat. 

Capacity

Remarks

Annexure III - Solid Waste - Summary of Action Taken

In TPD

Salem Mettur 55200 Total 15TPD

Wet Waste - 9 

TPD

Dry Waste - 6 

TPD

14.5 14.5 0 0 MSW facility for wet waste complete.  Part of Dry 

Waste Sold Out to vendor. Non biogradable is 

stored at earmarked location and Inert & C& D 

waste is used for filling low lying areas. Bio 

Methanation - 1 no. 5 TPD completed and Gas 

used for internal Lighting in compost yard

Erode Erode 547933 Total 170 TPD

Wet Waste - 85 

TPD

Dry Waste - 85 

TPD

85 85 0 MSW facility for wet waste completed.  Part of 

Dry Waste Sold Out to vendor. Non biogradable is 

stored at earmarked location and Inert & C& D 

waste is used for filling low lying areas. Bio 

Methanation - 1 no. 10 TPD completed. 95% 

Collection & 90% segregation

Erode Bhavani 40270 Total 15 TPD

Wet Waste - 9 

TPD

Dry Waste - 6 

TPD

10 10 MSW facility for wet waste completed.  Part of 

Dry Waste Sold Out to vendor. Non biogradable is 

stored at earmarked location and Inert & C& D 

waste is used for filling low lying areas. 100% 

Collection & 97% segregation

Namakkal Komarapalayam 76120 Total 22 TPD

Wet Waste - 14 

TPD

Dry Waste - 8 

TPD

15.5 15.5 MSW facility for wet waste existing.  Part of Dry 

Waste Sold Out to vendor. Non biogradable is 

stored at earmarked location and Inert & C& D 

waste is used for filling low lying areas.

River - Cauvery



District Town Population MSW 

Generation

MSW 

capacity 

(Wet 

Waste)

MSW 

capacity 

Working(

Wet 

Waste)

MSW 

capacity 

u/c/propose

d (Wet 

Waste)

Gap in 

Treat. 

Capacity

Remarks

Annexure III - Solid Waste - Summary of Action Taken

In TPD

Namakkal Palipalayam 44120 Total 12 TPD

Wet Waste - 7 

TPD

Dry Waste - 5 

TPD

7 7 MSW facility for wet waste completed.  Part of 

Dry Waste Sold Out to vendor. Non biogradable is 

stored at earmarked location and Inert & C& D 

waste is used for filling low lying areas. Bio 

Methanation - 1 no. 5 TPD completed and Gas 

used for internal Lighting.

Karur Kaluthalai 29580 Total 7 TPD

Wet Waste - 4 

TPD

Dry Waste - 3 

TPD

9 9 MSW facility for wet waste completed.  Part of 

Dry Waste Sold Out to vendor. Non biogradable is 

stored at earmarked location and Inert & C& D 

waste is used for filling low lying areas. 


Trichy Trichy 1054859 Total 390 TPD

Wet Waste - 

222 TPD

Dry Waste - 168 

TPD

235 222 13 222 TPD MSW facility for wet waste completed, 

13 TPD pending due to site issues .  Part of Dry 

Waste Sold Out to vendor. Non biogradable is 

stored at earmarked location and Inert & C& D 

waste is used for filling low lying areas.

Bio Methanation - 2 no. 7 TPD completed, Gas 

used in Community Kichen and Crematorium. 

100% Collection & 92% segregation

Thanjavur Kumbakona

m

142143 Total 70 TPD

Wet Waste - 41 

TPD

Dry Waste - 29 

TPD

42 42  MSW facility for wet waste completed .  Part of 

Dry Waste Sold Out to vendor. Non biogradable is 

stored at earmarked location and Inert & C& D 

waste is used for filling low lying areas.

Bio Methanation - 1 no 5 TPD working.



District Town Population MSW 

Generation

MSW 

capacity 

(Wet 

Waste)

MSW 

capacity 

Working(

Wet 

Waste)

MSW 

capacity 

u/c/propose

d (Wet 

Waste)

Gap in 

Treat. 

Capacity

Remarks

Annexure III - Solid Waste - Summary of Action Taken

In TPD

Nagappatti

nam

Mayiladuthu

rai

90112 Total 32 TPD

Wet Waste - 18 

TPD

Dry Waste - 14 

TPD

19.5 19.5  MSW facility for wet waste completed .  Part of 

Dry Waste Sold Out to vendor. Non biogradable is 

stored at earmarked location and Inert & C& D 

waste is used for filling low lying areas.

Coimbatore Mettpalayam 80217 Total 24 TPD

Wet Waste - 12 

TPD

Dry Waste - 12 

TPD

12 12 0  MSW facility for wet waste completed .  Part of 

Dry Waste Sold Out to vendor. Non biogradable is 

stored at earmarked location and Inert & C& D 

waste is used for filling low lying areas.Bio 

Methanation - 1 no 3 TPD working.

100% Collection and 87% Segregation

Erode Gopichettipalayam 63633 Total 20 TPD

Wet Waste - 11 

TPD

Dry Waste - 9 

TPD

11 11 0  MSW facility for wet waste completed .  Part of 

Dry Waste Sold Out to vendor. Non biogradable is 

stored at earmarked location and Inert & C& D 

waste is used for filling low lying areas.Bio 

Methanation - 1 no 1 TPD working.

100% Collection and 96% Segregation

Erode Sathyamana

galam

38194 Total 12 TPD

Wet Waste - 7 

TPD

Dry Waste - 5 

TPD

7.5 7.5 0  MSW facility for wet waste completed .  Part of 

Dry Waste Sold Out to vendor. Non biogradable is 

stored at earmarked location and Inert & C& D 

waste is used for filling low lying areas.

100% Collection and  Segregation

River - Bhavani



District Town Population MSW 

Generation

MSW 

capacity 

(Wet 

Waste)

MSW 

capacity 

Working(

Wet 

Waste)

MSW 

capacity 

u/c/propose

d (Wet 

Waste)

Gap in 

Treat. 

Capacity

Remarks

Annexure III - Solid Waste - Summary of Action Taken

In TPD

Tirunelveli Tirunelveli 513284 Total 170 TPD

Wet Waste - 97 

TPD

Dry Waste - 73 

TPD

109.5 109.5 0  MSW facility for wet waste completed .  Part of 

Dry Waste Sold Out to vendor. Non biogradable is 

stored at earmarked location and Inert & C& D 

waste is used for filling low lying areas.Bio 

Methanation - 1 no 5 TPD working.

97% Collection and  80 % Segregation.

Tirunelveli Ambasamudr

am

38850 Total 15 TPD

Wet Waste - 9 

TPD

Dry Waste - 6 

TPD

10 7 3 7 TPD MSW facility for wet waste completed, 3 

TPD U/C . Part of Dry Waste Sold Out to vendor. 

Non biogradable is stored at earmarked location 

and Inert & C& D waste is used for filling low lying 

areas.

100% Collection & 95% segregation

Tirunelveli Vickramasing

ampuram

47163 Total 21 TPD

Wet Waste - 

12.60 TPD

Dry Waste - 

8.40 TPD

16 16 MSW facility for wet waste completed. Part of 

Dry Waste Sold Out to vendor. Non biogradable is 

stored at earmarked location and Inert & C& D 

waste is used for filling low lying areas.

100% Collection & 95% segregation

River Thamirabarani



District Town Population MSW 

Generation

MSW 

capacity 

(Wet 

Waste)

MSW 

capacity 

Working(

Wet 

Waste)

MSW 

capacity 

u/c/propose

d (Wet 

Waste)

Gap in 

Treat. 

Capacity

Remarks

Salem Narasingapur

am

26000 Total 7 TPD

Wet Waste - 4 

TPD

Dry Waste - 3 

TPD

8 8 0 MSW facility for wet waste completed. 100% 

Collection and Segregation. Part of Dry Waste 

Sold Out to vendor. Non biogradable is stored at 

earmarked location and Inert & C& D waste is 

used for filling low lying areas.

Salem Attur 65200 Total 18 TPD

Wet Waste - 10 

TPD

Dry Waste - 8 

TPD

10 10 0 MSW facility for wet waste completed. 100% 

Collection and Segregation. Part of Dry Waste 

Sold Out to vendor. Non biogradable is stored at 

earmarked location and Inert & C& D waste is 

used for filling low lying areas.

Salem Salem 913188 Total 370 TPD

Wet Waste - 

215 TPD

Dry Waste - 155 

TPD

220 105 115 115 TPD MSW facility for wet waste to be 

completed by June, 2020. 100% Collection and 94 

% Segregation. Part of Dry Waste Sold Out to 

vendor. Non biogradable is stored at earmarked 

location and Inert & C& D waste is used for filling 

low lying areas.

Salem Idappadi 56193 Total 16TPD

Wet Waste - 9 

TPD

Dry Waste - 7 

TPD

15.5 15.5 MSW facility for wet waste existing. 100% 

Collection. Part of Dry Waste Sold Out to vendor. 

Non biogradable is stored at earmarked location 

and Inert & C& D waste is used for filling low lying 

areas.

Annexure III - Solid Waste - Summary of Action Taken

In TPD

River - Vasista

River - Thirumanimutharu

River - Sarbanga



District Town Population MSW 

Generation

MSW 

capacity 

(Wet 

Waste)

MSW 

capacity 

Working(

Wet 

Waste)

MSW 

capacity 

u/c/propose

d (Wet 

Waste)

Gap in 

Treat. 

Capacity

Remarks

Annexure III - Solid Waste - Summary of Action Taken

In TPD

Salem Mettur 55200 Total 15TPD

Wet Waste - 9 

TPD

Dry Waste - 6 

TPD

14.5 14.5 0 0 MSW facility for wet waste complete.  Part of Dry 

Waste Sold Out to vendor. Non biogradable is 

stored at earmarked location and Inert & C& D 

waste is used for filling low lying areas. Bio 

Methanation - 1 no. 5 TPD completed and Gas 

used for internal Lighting in compost yard

Erode Erode 547933 Total 170 TPD

Wet Waste - 85 

TPD

Dry Waste - 85 

TPD

85 85 0 MSW facility for wet waste completed.  Part of 

Dry Waste Sold Out to vendor. Non biogradable is 

stored at earmarked location and Inert & C& D 

waste is used for filling low lying areas. Bio 

Methanation - 1 no. 10 TPD completed. 95% 

Collection & 90% segregation

Erode Bhavani 40270 Total 15 TPD

Wet Waste - 9 

TPD

Dry Waste - 6 

TPD

10 10 MSW facility for wet waste completed.  Part of 

Dry Waste Sold Out to vendor. Non biogradable is 

stored at earmarked location and Inert & C& D 

waste is used for filling low lying areas. 100% 

Collection & 97% segregation

Namakkal Komarapalayam 76120 Total 22 TPD

Wet Waste - 14 

TPD

Dry Waste - 8 

TPD

15.5 15.5 MSW facility for wet waste existing.  Part of Dry 

Waste Sold Out to vendor. Non biogradable is 

stored at earmarked location and Inert & C& D 

waste is used for filling low lying areas.

River - Cauvery



District Town Population MSW 

Generation

MSW 

capacity 

(Wet 

Waste)

MSW 

capacity 

Working(

Wet 

Waste)

MSW 

capacity 

u/c/propose

d (Wet 

Waste)

Gap in 

Treat. 

Capacity

Remarks

Annexure III - Solid Waste - Summary of Action Taken

In TPD

Namakkal Palipalayam 44120 Total 12 TPD

Wet Waste - 7 

TPD

Dry Waste - 5 

TPD

7 7 MSW facility for wet waste completed.  Part of 

Dry Waste Sold Out to vendor. Non biogradable is 

stored at earmarked location and Inert & C& D 

waste is used for filling low lying areas. Bio 

Methanation - 1 no. 5 TPD completed and Gas 

used for internal Lighting.

Karur Kaluthalai 29580 Total 7 TPD

Wet Waste - 4 

TPD

Dry Waste - 3 

TPD

9 9 MSW facility for wet waste completed.  Part of 

Dry Waste Sold Out to vendor. Non biogradable is 

stored at earmarked location and Inert & C& D 

waste is used for filling low lying areas. 


Trichy Trichy 1054859 Total 390 TPD

Wet Waste - 

222 TPD

Dry Waste - 168 

TPD

235 222 13 222 TPD MSW facility for wet waste completed, 

13 TPD pending due to site issues .  Part of Dry 

Waste Sold Out to vendor. Non biogradable is 

stored at earmarked location and Inert & C& D 

waste is used for filling low lying areas.

Bio Methanation - 2 no. 7 TPD completed, Gas 

used in Community Kichen and Crematorium. 

100% Collection & 92% segregation

Thanjavur Kumbakona

m

142143 Total 70 TPD

Wet Waste - 41 

TPD

Dry Waste - 29 

TPD

42 42  MSW facility for wet waste completed .  Part of 

Dry Waste Sold Out to vendor. Non biogradable is 

stored at earmarked location and Inert & C& D 

waste is used for filling low lying areas.

Bio Methanation - 1 no 5 TPD working.



District Town Population MSW 

Generation

MSW 

capacity 

(Wet 

Waste)

MSW 

capacity 

Working(

Wet 

Waste)

MSW 

capacity 

u/c/propose

d (Wet 

Waste)

Gap in 

Treat. 

Capacity

Remarks

Annexure III - Solid Waste - Summary of Action Taken

In TPD

Nagappatti

nam

Mayiladuthu

rai

90112 Total 32 TPD

Wet Waste - 18 

TPD

Dry Waste - 14 

TPD

19.5 19.5  MSW facility for wet waste completed .  Part of 

Dry Waste Sold Out to vendor. Non biogradable is 

stored at earmarked location and Inert & C& D 

waste is used for filling low lying areas.

Coimbatore Mettpalayam 80217 Total 24 TPD

Wet Waste - 12 

TPD

Dry Waste - 12 

TPD

12 12 0  MSW facility for wet waste completed .  Part of 

Dry Waste Sold Out to vendor. Non biogradable is 

stored at earmarked location and Inert & C& D 

waste is used for filling low lying areas.Bio 

Methanation - 1 no 3 TPD working.

100% Collection and 87% Segregation

Erode Gopichettipalayam 63633 Total 20 TPD

Wet Waste - 11 

TPD

Dry Waste - 9 

TPD

11 11 0  MSW facility for wet waste completed .  Part of 

Dry Waste Sold Out to vendor. Non biogradable is 

stored at earmarked location and Inert & C& D 

waste is used for filling low lying areas.Bio 

Methanation - 1 no 1 TPD working.

100% Collection and 96% Segregation

Erode Sathyamana

galam

38194 Total 12 TPD

Wet Waste - 7 

TPD

Dry Waste - 5 

TPD

7.5 7.5 0  MSW facility for wet waste completed .  Part of 

Dry Waste Sold Out to vendor. Non biogradable is 

stored at earmarked location and Inert & C& D 

waste is used for filling low lying areas.

100% Collection and  Segregation

River - Bhavani



District Town Population MSW 

Generation

MSW 

capacity 

(Wet 

Waste)

MSW 

capacity 

Working(

Wet 

Waste)

MSW 

capacity 

u/c/propose

d (Wet 

Waste)

Gap in 

Treat. 

Capacity

Remarks

Annexure III - Solid Waste - Summary of Action Taken

In TPD

Tirunelveli Tirunelveli 513284 Total 170 TPD

Wet Waste - 97 

TPD

Dry Waste - 73 

TPD

109.5 109.5 0  MSW facility for wet waste completed .  Part of 

Dry Waste Sold Out to vendor. Non biogradable is 

stored at earmarked location and Inert & C& D 

waste is used for filling low lying areas.Bio 

Methanation - 1 no 5 TPD working.

97% Collection and  80 % Segregation.

Tirunelveli Ambasamudr

am

38850 Total 15 TPD

Wet Waste - 9 

TPD

Dry Waste - 6 

TPD

10 7 3 7 TPD MSW facility for wet waste completed, 3 

TPD U/C . Part of Dry Waste Sold Out to vendor. 

Non biogradable is stored at earmarked location 

and Inert & C& D waste is used for filling low lying 

areas.

100% Collection & 95% segregation

Tirunelveli Vickramasing

ampuram

47163 Total 21 TPD

Wet Waste - 

12.60 TPD

Dry Waste - 

8.40 TPD

16 16 MSW facility for wet waste completed. Part of 

Dry Waste Sold Out to vendor. Non biogradable is 

stored at earmarked location and Inert & C& D 

waste is used for filling low lying areas.

100% Collection & 95% segregation

River Thamirabarani



Annexure III - ACTION TAKEN STATUS 
River Vasista – Action Plan (Priority-I)  

Proposed Short Term and Long Term Action Plan for Rejuvenation of River Vasista nadhi: 

Sl. 
No. 

Description of 
Source 

Action Plan for Rejuvenation of River Vasista 
nadhi 

Organisation/ 
Agency 

Responsible for 
Execution of the 

Action Plan 

Time 
Target 

Action Taken 

3 Solid Waste 

Management and 

Disposal Plan 

 Salem District 

 Narasingapuram Municipality 

 No. of MSW dumping points identified: 1  

 Population: 26000 

 Qty of MSW Generated: 

Wet waste: 4 TPD 

Dry waste: 3 TPD 

Total: 7 TPD 

MSW Collection – 94% 

MSW Segregation – 87% 

Present Treatment Method: 

Wet waste: Nil 

Dry waste: 3 TPD 

 Other saleable waste (Plastic, Rubber, Metal 

etc.,) of 1.8 Tonne  sold out to the identified 

vendors & registers are being maintained. 

 The Non saleable Non Biodegradable waste of 

0.9 TPD is stored in the earmarked location at 

MCC, Appamasamudhram.  

 Inert and Silt 0.3 TPD stored along with C&D 

waste. Used for Filling Low Lying Areas  

 

 

Municipal 

Administration  

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

100% Collection & 

Segregation achieved. 

 

 

 

 

 

 

 

 

 

 

 

 

 

 



Sl. 
No. 

Description of 
Source 

Action Plan for Rejuvenation of River Vasista 
nadhi 

Organisation/ 
Agency 

Responsible for 
Execution of the 

Action Plan 

Time 
Target 

Action Taken 

 

Proposed Plan of Action: 

 Wet Waste of 4 TPD are proposed as below: 

Micro Composting Plant – 3Nos. of  8 TPD (Will be 

completed before April 2019-SBM Funds) 

 

 Attur Municipality 

 No. of MSW dumping points identified: Nil  

 Population: 65200 

 Qty of MSW Generated: 

Wet waste: 10 TPD 

Dry waste: 8 TPD 

Total: 18 TPD 

MSW Collection – 90% 

MSW Segregation – 84% 

Present Treatment Method: 

Wet waste: Nil 

Dry waste: 8 TPD 

 Other saleable waste (Plastic, Rubber, Metal 

etc.,) of 4.8 Tonne sold out to the identified 

vendors & registers are being maintained. 

 The Non saleable Non Biodegradable waste of 

2.4 TPD is stored in the earmarked location at 

Thennakudipalayam.  

 

 

 

 

 

 

Municipal 

Administration 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

Apr-2019 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

Completed 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 



Sl. 
No. 

Description of 
Source 

Action Plan for Rejuvenation of River Vasista 
nadhi 

Organisation/ 
Agency 

Responsible for 
Execution of the 

Action Plan 

Time 
Target 

Action Taken 

 Inert and Silt 0.8 TPD stored along with C&D 

waste. Used for Filling Low Lying Areas  

Proposed Plan of Action: 

 Wet Waste of 10 TPD are proposed as below: 

Micro Composting Plant – 5Nos. of 15TPD (Will be 

completed before April 2019-SBM Funds)  

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

Apr-2019 

 

 

 

 

 

 

 

 

 

 

 

Completed 

 

 

 

 



River Thirumanimutharu – Action Plan (Priority-I) 

Proposed Short Term and Long Term Action Plan for Rejuvenation of River Thirumanimutharu: 

Sl. 
No. 

Description of 
Source 

Action Plan for Rejuvenation of 
River Thirumanimutharu  

Organisation/ 
Agency 
Responsible 
for Execution 
of the Action 
Plan 

Time Target Action Taken 

3 Solid Waste 

Management and 

Disposal Plan 

 Salem Corporation 

 No. of MSW dumping points 

identified: 7  

 Population: 913188 

 Qty of MSW Generated: 

Wet waste: 215 TPD 

Dry waste: 155 TPD 

Total: 370 TPD 

MSW Collection – 100% 

MSW Segregation – 74% 

Present Treatment Method: 

Wet waste: Bio-methanation-2Nos – 8 

TPD 

Dry waste: 

 Saleable waste - 93 TPD   
 

 The Non-Biodegradable waste - 47 

TPD - stored in the RRC at all MCCs.  

 

 Inert &Silt - 15 TPD stored with 

C&D waste for land filling. 

Proposed Plan of Action: 

Municipal 

Administration 

 

 

 

 

 

 

 

100% 

Segregation 

will be 

achieved 

before 

30.06.2019. 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

94% Segregation achieved. 100% 

target will be achieved before May 

2020 

 

 

 

 

 

 

 

 

 

 

 

 



Sl. 
No. 

Description of 
Source 

Action Plan for Rejuvenation of 
River Thirumanimutharu  

Organisation/ 
Agency 
Responsible 
for Execution 
of the Action 
Plan 

Time Target Action Taken 

1. Micro Composting Plant – 30 

Nos. of 150 TPD (Will be 

completed before April 2019 

SBM Funds and 

2.  Additional 10 Nos MCC  of 50 

TPD will be established before  

October 2019 utilizing 

Corporation Revenue fund  

3. On – Site Composting – 86 

locations – 20 TPD (Will be 

completed before April 2019) 

 

 

 

April - 

2019 

 

Oct- 2019 

 

 

 

 

April 

2019 

 

 

17 Nos Micro Composting Plant 

with capacity of 85 TPD 

completed and remaining 13 

nos will be completed before 

June 2020  

 

 

 

Onsite Site Composting - 

Completed  

 

 



River Sarabanga – Action Plan (Priority-I) 

Proposed Short Term and Long Term Action Plan for Rejuvenation of River Sarabanga: 

Sl. 
No. 

Description of 
Source 

Action Plan for Rejuvenation of River 
Sarabanga 

Organisation/ 
Agency 

Responsible 
for Execution 
of the Action 

Plan 

Time Target Action Taken 

3. Solid Waste 

Management and 

Disposal Plan 

Salem District 
 Idappadi Municipality 

 No. of MSW dumping points 

identified: Nil 

 Population: 56193 

 Qty of MSW Generated: 

Wet waste: 9 TPD 

Dry waste: 7 TPD 

Total: 16 TPD 

MSW Collection – 100% 

MSW Segregation – 86% 

Present Treatment Method: 

Wet waste: Micro composting-5Nos – 15 

TPD 

On-site composting facility – 2Nos – 0.5 

TPD. 

Dry waste: 

 Saleable waste - 4 TPD   
 

 The Non saleable /Non-

Biodegradable waste – 2.3 TPD - stored 

in the RRC at all MCCs.  

 

Municipal 

Administration 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

Dec-2019 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 



Sl. 
No. 

Description of 
Source 

Action Plan for Rejuvenation of River 
Sarabanga 

Organisation/ 
Agency 

Responsible 
for Execution 
of the Action 

Plan 

Time Target Action Taken 

 

 Inert &Silt – 0.7 TPD stored with C&D 

waste for land filling. 

Proposed Plan of Action: Nil 

MSW Treatment Facility provided. 

 

 

 

 

 

 

 

 

 

 

 

 

 



River Cauvery – Action Plan (Priority-I) 

Proposed Short Term and Long Term Action Plan for Rejuvenation of River Cauvery – Salem District: 

Sl. 
No
. 

Description 
of Source 

Action Plan for Rejuvenation of 
River Cauvery 

Organisation/ 
Agency 

Responsible for 
Execution of the 

Action Plan 

Time Target Action Taken 

3 Solid Waste 

Management 

and Disposal 

Plan 

 Salem District 

 Mettur Municipality 

 No. of MSW dumping points 

identified: 1 location 

 Population: 55200 

 Households: 12501 

 Qty of MSW Generated: 

Wet waste: 9 TPD 

Dry waste: 6 TPD 

Total: 15 TPD 

MSW Collection – 87% 

MSW Segregation – 52% 

Present Treatment Method: 

Wet waste:  

 On – Site Composting – 3 

locations – 0.5 TPD (Completed 

and put to use). 

 Bio Methanation– 1 no. of 5TPD 

(Completed and put to Use)- Gas 

Used for Internal Lighting in 

compost yard. 

Dry waste: 

Municipal 

Administration 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 



Sl. 
No
. 

Description 
of Source 

Action Plan for Rejuvenation of 
River Cauvery 

Organisation/ 
Agency 

Responsible for 
Execution of the 

Action Plan 

Time Target Action Taken 

 Saleable waste of 4 TPD sold out 

to the identified vendors & 

registers are being maintained. 

 The Non saleable Non 

Biodegradable waste of 1.50 TPD 

is stored in the RRC at 

KombaranKaadu. 

 Inert &Silt -0.50TPD Stored 

along with C&D waste. Used for 

Filling Low Lying Areas. 

Proposed Plan of Action: 

   Wet Waste: 

 Micro Composting Plant – 3Nos. 

of 9TPD (Will be completed 

before June 2019). 

 

 

 

 

 

 

 

 

 

 

 

 

 

June-2019 

 

 

 

 

 

 

 

 

 

 

 

 

 

Completed  



Proposed Short Term and Long Term Action Plan for Rejuvenation of River Cauvery – Erode District: 

Sl. 
No. 

Description of 
Source 

Action Plan for Rejuvenation of 
River Cauvery 

Organisation/ 
Agency 

Responsible for 
Execution of the 

Action Plan 

Time 
Target 

Action Taken 

3. 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

Solid Waste 

Management and 

Disposal Plan 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 Erode Corporation 

 No. of MSW dumping points 

identified: 2 Locations 

 Population: 547933 

 Qty of MSW Generated: 

Wet waste: 85 TPD 

Dry waste: 85 TPD 

Total: 170 TPD 

MSW Collection – 87% 

MSW Segregation – 49% 

Present Treatment Method: 

Wet waste: - 85 TPD 

 On – Site Composting – 25 

locations – 5 TPD (Completed and 

put to use)  

 Bio Methanation– 1 nos. of 10 TPD 

(functioning) 

Dry waste: - 85 TPD 

 Saleable waste (Plastic, Metal & 

Rubber) of 35 TPD sold out to the 

identified vendors & registers are 

being maintained. 

 The Non saleable Non 

Municipal 

Administration 

 

 

 

 

100% 

will be 

achieved 

before 

30.06.19 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

Collection 95% achieved & 90% 

segregation achieved. 100% Target 

will be achieved before June 2020 

 

 

 

 

 

 

 

 

 

 

 

 

 

 



Sl. 
No. 

Description of 
Source 

Action Plan for Rejuvenation of 
River Cauvery 

Organisation/ 
Agency 

Responsible for 
Execution of the 

Action Plan 

Time 
Target 

Action Taken 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

Biodegradable waste of 20 TPD is 

stored in the earmarked location at 

Vendipalayam. 

 Inert & Silt - 20 TPD Stored along 

with C&D waste. Used in Filling 

Low Lying Areas. 

Proposed Plan of Action: 

Wet-waste: 

1. Micro Composting Plant – 19 

Nos. of 50 TPD (Will be 

completed before Aug 2019 

and 5 Nos of 20 TPD will be 

completed by Oct 2019.) 

Dry waste: 

 It is proposed to supply 30 TPD of 

dry waste to Incinerator   for 

Combustible.  All ready Available 

Incinerator - 1nos -5 TPD. 

 Bio-mining of Vairapalayam Dump 

yard on the banks of River 

Cauvery-work will be commenced 

in May 2019 & completed in March 

2020- Funding under SMART 

CITY. 

 

 

 

 

 

 

 

 

Oct-2019 

 

 

 

March-

2020 

 

 

 

 

 

 

 

 

 

Completed  

 

 

 

 

Completed and put in use 

 

 

 

 

 

Biomining work is in progress and will 

be completed by 29.2.2020 



Sl. 
No. 

Description of 
Source 

Action Plan for Rejuvenation of 
River Cauvery 

Organisation/ 
Agency 

Responsible for 
Execution of the 

Action Plan 

Time 
Target 

Action Taken 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 Inert & Silt- 1TPD Stored along 

with C&D waste. Used for Filling 

Low Lying Areas 

Proposed Plan of Action:Nil 

 MSW Treatment Facility provided. 

 Bhavani Municipality 

 No. of MSW dumping points 

identified: Nil 

 Population: 40270 

 Qty of MSW Generated: 

Wet waste: 9 TPD 

Dry waste: 6 TPD 

Total: 15 TPD 

MSW Collection – 95% 

MSW Segregation – 80% 

Present Treatment Method: 

Wet waste: - 9 TPD 

 Micro Composting Plant – 2 Nos. 

of 10 TPD (Completed and 

functioning) 

Dry waste: - 6 TPD 

 Saleable waste of 3.5TPD sold out 

to the identified vendors & 

registers are being maintained. 

Municipal 

Administration 

 

 

 

 

 

 

100% 

will be 

achieved 

before 

30.06.19 

 

 

 

 

 

 

 

 

 

MSW Collection 100% achieved 

&Segregation 97% achieved. 100% 

Target will be achieved before March 

2020 



Sl. 
No. 

Description of 
Source 

Action Plan for Rejuvenation of 
River Cauvery 

Organisation/ 
Agency 

Responsible for 
Execution of the 

Action Plan 

Time 
Target 

Action Taken 

 The Non saleable Non 

Biodegradable waste of 1.50 TPD 

is stored in the RRC at 

Varnapuram & Periodically 

disposed to Ultra Tech cement. 

 

 

 

 

 



Proposed Short Term and Long Term Action Plan for Rejuvenation of River Cauvery in Namakkal District: 

Sl. 
No. 

Description of 
Source 

Action Plan for Rejuvenation of River 
Cauvery 

Organisation/ 
Agency 

Responsible 
for Execution 
of the Action 

Plan 

Time 
Target 

Action Taken 

3. Solid Waste 

Management and 

Disposal Plan 

 Namakkal District 
 

 Komarapalayam Municipality 
 

 No. of MSW dumping points 

identified: Nil 

 Population: 76120 

 Qty of MSW Generated: 

Wet waste: 14 TPD 

Dry waste: 8 TPD 

Total: 22 TPD 

MSW Collection – 100% 

MSW Segregation – 100% 

Present Treatment Method: 

Wet waste: 14 TPD 

1. Micro Composting Plant – 2 Nos. of  

6 TPD (Completed and put to use) 

2. On – Site Composting – 3 locations 

– 0.5 TPD (Completed and put to 

use) 

3. Barrel Composting– 1800 nos. of 9 

TPD - Functioning 

Dry waste: 8 TPD 

 

 

Municipal 

Administration 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 



Sl. 
No. 

Description of 
Source 

Action Plan for Rejuvenation of River 
Cauvery 

Organisation/ 
Agency 

Responsible 
for Execution 
of the Action 

Plan 

Time 
Target 

Action Taken 

 Saleable waste of 4.50 TPD sold out 

to the identified vendors & registers are 

being maintained. 

 The Non saleable, Non 

Biodegradable waste of 3.5 TPD is 

stored in the RRC at C.N Palayam 

Weekly Market and periodically 

disposed to Ponni Sugar mills 

 Inert & Silt -0.50TPD Stored along 

with C&D waste. Used for Filling Low 

Lying Areas  

Proposed Plan of Action: Nil 

MSW Treatment Facility provided. 

 

 

 

 

 

 

 

 

 

 

 

 

- 

 



Sl. 
No. 

Description of 
Source 

Action Plan for Rejuvenation of River 
Cauvery 

Organisation/ 
Agency 

Responsible 
for Execution 
of the Action 

Plan 

Time 
Target 

Action Taken 

   Palipalayam Municipality 
 

 No. of MSW dumping points 

identified: 1 location 

 Population: 44120 

 Households: 12471 

 Qty of MSW Generated: 

Wet waste: 7 TPD 

Dry waste: 5 TPD 

Total: 12 TPD 

MSW Collection – 100% 

MSW Segregation – 100% 

Present Treatment Method: 

Wet waste: 7 TPD 

 Bio Methanation– 1 no. of 5TPD 

(Completed and functioning)- Gas 

used for street lighting 

Dry waste: 5 TPD 

 Saleable waste of 3TPD sold out to 

the identified vendors & registers are 

being maintained. 

 The Non saleable Non 

Biodegradable waste of  1.40 TPD is 

stored in the RRC at Avathipalayam  

Municipal 

Administration 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 



Sl. 
No. 

Description of 
Source 

Action Plan for Rejuvenation of River 
Cauvery 

Organisation/ 
Agency 

Responsible 
for Execution 
of the Action 

Plan 

Time 
Target 

Action Taken 

 Inert & Silt -0.60TPD Stored along 

with C&D waste. Used for Filling Low 

Lying Areas 

Proposed Plan of Action: 

Wet Waste: 

 Micro Composting Plant – 1 Nos. of 

2 TPD (Will be completed before 

June 2019- SBM funds). 

 

June-

2019 

 

Completed 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 



Proposed Short Term and Long Term Action Plan for Rejuvenation of River Cauvery in Karur District: 

Sl. 
No. 

Description of 
Source 

Action Plan for Rejuvenation of 
River Cauvery 

Organisation/ 
Agency 

Responsible 
for Execution 
of the Action 

Plan 

Time 
Target 

Action Taken 

3 Solid Waste 

Management 

and Disposal 

Plan 

Karur District: 

 Kulithalai Municipality 

 No. of MSW dumping points 

identified:  Nil  

 Population: 29580 

 Total Households: 8412 

 Qty of MSW Generated: 

Wet waste: 4 TPD 

Dry waste: 3 TPD 

Total: 7 TPD 

MSW Collection – 100% 

MSW Segregation – 100% 

Present Treatment Method: 

Wet waste: 4TPD 

 Vermi composting – 1 nos. of 

4TPD (Completed and 

functioning) 

 On – Site Composting – 5 nos. of 

1.0 TPD (Completed and 

functioning) 

Dry waste: 3 TPD 

 Saleable waste of 1.5TPD sold 

 

Municipal 

Administration 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 



out to the identified vendors & 

registers are being maintained. 

 The Non saleable Non 

Biodegradable waste of 1 TPD  is 

stored in the RRC at  Thanneerpalli  

 Inert & Silt -0.5TPD Stored along 

with C&D waste. Used for Filling 

Low Lying Areas  

Proposed Plan of Action: 

 Wet Waste: 

Micro Composting Plant – 2 Nos. of 

4 TPD (Will be completed before 

April 2019-SBM Funds). 

 

 

 

 

 

 

 

 

 

 

 

Apr-2019 

 

 

 

 

 

 

 

 

 

 

 

Completed  

 

 



Proposed Short Term and Long Term Action Plan for Rejuvenation of River Cauvery – Trichy District: 

Sl. 
No. 

Description of 
Source 

Action Plan for Rejuvenation of River 
Cauvery 

Organisati
on/ Agency 
Responsibl

e for 
Execution 

of the 
Action 
Plan 

Time 
Target 

Action Taken 

3. Solid Waste 

Management 

and Disposal 

Plan 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 Trichy Corporation 

 No. of MSW dumping points identified: 

Nil 

 Population: 1054859 

 Total households: 235576 

 Qty of MSW Generated: 

Wet waste: 222 TPD 

Dry waste: 168 TPD 

Total: 390 TPD 

MSW Collection – 100% 

MSW Segregation – 92% 

Present Treatment Method: 

Wet waste: - 222 TPD 

 Bio Methanation Plant – 2Nos.  Of  7 

TPD - Functioning  Gas used in 

Community kitchen & Crematorium 

 On – Site Composting – 28 Nos  of 10 

TPD (Completed and put to use) 

 Windrow Composting – 50 TPD - 

Functioning 

Dry waste: - 168 TPD 

Municipal 

Administrati

on 

 

 

 

 

 

 

 

 

100% will 

be achieved 

before 

30.06.19 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

Segregation 92% achieved. 100% 

Target will be achieved before March 

2020 

 

 

 

 

 

 

 

 

 

 



Sl. 
No. 

Description of 
Source 

Action Plan for Rejuvenation of River 
Cauvery 

Organisati
on/ Agency 
Responsibl

e for 
Execution 

of the 
Action 
Plan 

Time 
Target 

Action Taken 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 Other saleable waste (Plastic, Rubber, 

Metal etc.,) of 101 Tonne sold out to the 

identified vendors & registers are being 

maintained. 

 The Non saleable, Non Biodegradable 

waste of 50 TPD is stored in the RRC at 

all MCCs in 31Locations & Periodically 

disposed to Ultra Tech Ariyalur.  

 Inert and Silt 17 TPD Stored along with 

C&D waste. Used for Filling Low Lying 

Areas 

Proposed Plan of Action: 

Wet-waste: 

 Micro Composting Plant – 34 Nos. of 

168TPD (29 MCCs put to use and 5 

MCCs will be completed before April 

2019-SBM funds) 

Dry waste: 

 Bio mining of Ariyamangalam Dump yard 

–SMART City funds-will be completed in 

June 2021. 

 

 

 

 

 

 

 

 

 

 

 

 

 

April-2019 

 

 

 

 

 

June-2021 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

Out of 34 MCCs, 31 Nos are 

completed and put it use and 

remaining 3 MCCs are pending due 

to Court Case & Site issue. 

 

 

Biomining Work is in progress  

 

 



Proposed Short Term and Long Term Action Plan for Rejuvenation of River Cauvery in Thanjavur District: 

Sl. 
No. 

Description of 
Source 

Action Plan for Rejuvenation of 
River Cauvery 

Organisation/ 
Agency 

Responsible 
for Execution 
of the Action 

Plan 

Time 
Target 

Action Taken 

3. Solid Waste 

Management 

and Disposal 

Plan 

 Kumbakonam Municipality 

 No. of MSW dumping points 

identified: Nil 

 Population: 142143 

 Total households: 36105 

 Qty of MSW Generated: 

Wet waste: 41 TPD 

Dry waste: 29 TPD 

Total: 70 TPD 

MSW Collection – 95% 

MSW Segregation – 80% 

Present Treatment Method: 

Wet waste: 

Bio Methanation Plant -1No of 5TPD - 

Functioning 

Dry waste: 

 Saleable waste of 17TPD sold out 

to the identified vendors & registers 

are being maintained. 

 The Non saleable Non 

Biodegradable waste of 9 TPD  is 

stored in the RRC at Karikulam  and 

periodically disposed to M/s Ultra tech 

Municipal 

Administration 

 

 

 

 

 

 

 

 

 

100% will 

be 

achieved 

before 

30.06.19 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

Collection 100% achieved 

&Segregation 85% achieved,100% 

target will be achieved before May 

2020 

 

 

 

 

 

 

 

 

 

 

 



Sl. 
No. 

Description of 
Source 

Action Plan for Rejuvenation of 
River Cauvery 

Organisation/ 
Agency 

Responsible 
for Execution 
of the Action 

Plan 

Time 
Target 

Action Taken 

Cement      

 Inert & Silt-3TPD   Stored along 

with C&D waste. Used for Filling Low 

Lying Areas 

 Biomining – Completed - Total 

garbage removed 2,00,000 Cum and 

Land reclaimed 12 Acres at Karikulam  

Proposed Plan of Action: 

Wet Waste of 41 TPD are processed 

as below: 

 Micro Composting Plant – 5 Nos. 

of 20 TPD (Will be completed 

before April 2019-SBM Funds). 

 On – Site Composting – 41 nos. of 

17 TPD (Will be completed before 

April 2019). 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

Apr-2019 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

Completed  

 
 
 

 

 



Proposed Short Term and Long Term Action Plan for Rejuvenation of River Cauvery – Nagappattinam District: 

Sl. 
No. 

Description of 
Source 

Action Plan for Rejuvenation of River 
Cauvery 

Organisation/ 
Agency 

Responsible 
for Execution 
of the Action 

Plan 

Time 
Target 

Action Taken 

3. Solid Waste 

Management and 

Disposal Plan 

Nagappatinam District: 

 Mayiladuthurai Municipality 

 No. of MSW dumping points 

identified: 2 locations 

 Population: 90112 

 Households: 21867 

 Qty of MSW Generated: 

Wet waste: 18 TPD 

Dry waste: 14 TPD 

Total: 32 TPD 

MSW Collection – 100% 

MSW Segregation – 60% 

Present Treatment Method: 

Wet waste: 18 TPD - Nil 

Dry waste: 14 TPD 

 Saleable waste of 7TPD sold out to 

the identified vendors & registers are 

being maintained. 

 The Non saleable Non Biodegradable 

waste of 4.0 TPD  is stored in the RRC 

at Ananthadhandavapuram Road & 

periodically disposed to Ultra tech 

Municipal 

Administration 

 

 

 

 

 

 

 

 

 

 

 

100% 

will be 

achieve

d 

before 

30.06.1

9 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

Segregation 60% achieved,100% 

target will be achieved before June 

2020 

 

 

 

 

 

 

 

 

 



Sl. 
No. 

Description of 
Source 

Action Plan for Rejuvenation of River 
Cauvery 

Organisation/ 
Agency 

Responsible 
for Execution 
of the Action 

Plan 

Time 
Target 

Action Taken 

Cement 

 Inert & Silt-3 TPD Stored along with 

C&D waste. Used for Filling Low Lying 

Areas  

Proposed Plan of Action: 

Wet Waste: 18 TPD 

 Micro Composting Plant – 3 Nos. of 

15 TPD (Will be completed before 

April 2019-SBM Funds) 

 On – Site Composting – 8 nos. of 4.5 

TPD (Will be completed before  April 

2019-ULB General funds) 

 

 

 

 

 

 

 

 

Apr-

2019 

 

Apr-

2019 

 

 

 

 

 

 

 

 

Completed 

 

 



River Bhavani – Action Plan (Priority-IV) 

Proposed Short Term and Long Term Action Plan for Rejuvenation of River Bhavani: 

Sl. 
No. 

Description of 
Source 

Action Plan for Rejuvenation of 
River Bhavani 

Organization/ 
Agency 

Responsible 
for Execution 
of the Action 

Plan 

Time 
Target 

Action Taken 

3. Solid Waste 

Management and 

Disposal Plan 

Coimbatore District 

 Mettupalayam Municipality 

 No. of MSW dumping points 

identified:  Nil  

 Population:80217 

 Qty of MSW Generated: 

Wet waste: 12 TPD 

Dry waste: 12 TPD 

Total: 24 TPD 

MSW Collection – 95% 

MSW Segregation – 70% 

Present Treatment Method: 

Wet waste: 

Bio-methanation -1 No.-3TPD 

On-site Composting- 3 locations -1.0 

TPD. 

Dry waste:  

 Saleable waste –7.0 TPD   

 The Non-Biodegradable waste – 

4.0 TPD - stored in the RRC at Old 

Municipal office and periodically 

 

Municipal 

Administration 

 

 

 

 

 

 

 

 

 

100% 

Collection 

& 

Segregatio

n will be 

achieved 

before 

30.06.2019. 

 

 

 

 

 

 

 

 

 

 

 

100% collection achieved. 

Segregation 87% achieved,100% 

target will be achieved before June 

2020 

 

 

 

 

 

 



Sl. 
No. 

Description of 
Source 

Action Plan for Rejuvenation of 
River Bhavani 

Organization/ 
Agency 

Responsible 
for Execution 
of the Action 

Plan 

Time 
Target 

Action Taken 

disposed to M/s ACC, Cements. 

 Inert &Silt - 1.0 TPD stored with 

C&D waste and used for land filling. 

Present mode of disposal : 

Collection, segregation,  Composting 

& Bio-methanation 

Proposed Plan of Action: 

 Wet Waste of 12 TPD are 

proposed as below: 

 Micro Composting Plant – 2 Nos. 

of 8 TPD (SBM Funds). 

 

 

 

 

 

 

 

 

 

 

 

May 2019  

 

 

 

 

 

 

 

 

 

Completed 

 

  Erode District 

 Gopichettipalayam 

         (Municipality)  

 No. of MSW dumping points 

identified:  Nil  

 Population: 63633 

 Qty of MSW Generated: 

Wet waste: 11 TPD 

Dry waste: 09 TPD 

Total: 20 TPD 

MSW Collection –100% 

 

Municipal 

Administration 

 

 

 

 

 

 

 

 

 

100% 

Collection 

 

 

 

 

 

 

 

 

 

Segregation 96% achieved,100%  

will be achieved before April 2020 



Sl. 
No. 

Description of 
Source 

Action Plan for Rejuvenation of 
River Bhavani 

Organization/ 
Agency 

Responsible 
for Execution 
of the Action 

Plan 

Time 
Target 

Action Taken 

MSW Segregation – 83% 

Present Treatment Method: 

Wet-waste:  

Bio-methanation-1No. – 1TPD – gas 

used for internal lighting. 

On – Site Composting – 7 locations – 

1 TPD. 

Windrow Composting – 2 TPD 

Dry Waste: 

 Saleable waste –5.0 TPD   

 The Non-Biodegradable waste – 

3.0 TPD - stored in the RRC. 

 Inert &Silt - 1.0 TPD stored with 

C&D waste for land filling. 

Present mode of disposal : 

Collection, segregation,  onsite 

Composting & 

Bio Methanation– 

Proposed Plan of Action: 

Wet Waste: 
 Micro Composting Plant – 2 Nos. of 

7 TPD (SBM funds)  

& 

Segregatio

n will be 

achieved 

before 

30.06.2019. 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

May 2019  

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

Completed  

  Erode District 

 Sathyamangalam         

  

 

 

 



Sl. 
No. 

Description of 
Source 

Action Plan for Rejuvenation of 
River Bhavani 

Organization/ 
Agency 

Responsible 
for Execution 
of the Action 

Plan 

Time 
Target 

Action Taken 

(Municipality)  

 No. of MSW dumping points 

identified:  Nil  

 Population:38194 

 Qty of MSW Generated: 

Wet waste: 7 TPD 

Dry waste: 5 TPD 

Total:      12 TPD 

MSW Collection –92% 

MSW Segregation – 86% 

Present Treatment Method: 

Wet-Waste:  

On – Site Composting – 1 location – 

0.5 TPD 

Windrow Composting – 1 TPD 

(Functioning) 

Dry Waste: 

Saleable waste –3.0 TPD   

The Non-Biodegradable waste – 1.50 

TPD - stored in the RRC at the 

compost yard (Athaani road) and 

periodically disposed to M/s Ultratech 

cements, Ariyalur.  

Inert &Silt – 0.5 TPD stored with C&D 

 

 

 

100% 

Collection 

& 

Segregatio

n will be 

achieved 

before 

30.06.2019. 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 100% target achieved. 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 



Sl. 
No. 

Description of 
Source 

Action Plan for Rejuvenation of 
River Bhavani 

Organization/ 
Agency 

Responsible 
for Execution 
of the Action 

Plan 

Time 
Target 

Action Taken 

waste and used for land filling. 

Present mode of disposal : 

Collection, segregation, onsite 

Composting &Windrow composting 

Proposed Plan of Action: 

Wet Waste: 
 Micro Composting Plant – 2 Nos. of 

6 TPD (SBM funds). 

 

 

May 2019 

 

Completed  

 

 



River Thamirabarani – Action Plan (Priority-V) 

Proposed Short Term and Long Term Action Plan for Rejuvenation of River Thamirabarani: 

Sl. 
No. 

Description of 
Source 

Action Plan for Rejuvenation of River 
Thamirabarani 

Organisation/ 
Agency 

Responsible 
for Execution 
of the Action 

Plan 

Time 
Target 

Action Taken 

3 Solid Waste 

Management and 

Disposal Plan 

 Tirunelveli District 

 Tirunelveli Corporation: 

 No. of MSW dumping points 

identified: Nil 

 Population: 513284 

 Total households: 159628 

 Qty of MSW Generated: 

Wet waste: 97 TPD 

Dry waste: 73 TPD 

Total: 170 TPD 

MSW Collection – 95% 

MSW Segregation – 80% 

Present Treatment Method: 

Wet waste: - 97 TPD 

 Micro Composting Plant – 41 Nos. 

of 97 TPD (Completed and put in 

use) 

 On – Site Composting – 4 locations 

– 7.5 TPD (Completed and put in 

use) 

 Bio-Methanation Plant -1No of 5TPD 

Municipal 

Administration 

 

 

 

 

 

 

 

 

100% will 

be 

achieved 

before 

31.05.19 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

Collection 97% achieved 

&Segregation 80% achieved. 100% 

Target will be achieved before May 

2020 

 



Sl. 
No. 

Description of 
Source 

Action Plan for Rejuvenation of River 
Thamirabarani 

Organisation/ 
Agency 

Responsible 
for Execution 
of the Action 

Plan 

Time 
Target 

Action Taken 

– Functioning  

Dry waste: - 73 TPD 

 Other saleable waste (Plastic, 

Rubber, Metal etc.,) of 43 Tonne 

sold out to the identified vendors & 

registers are being maintained. 

 The Non saleable Non 

Biodegradable waste of 21 TPD is 

stored in the RRC at all MCCs in 41 

Locations & Periodically disposed to 

India cements, Tirunelveli.  

 Inert & Silt – 9 TPD Stored along 

with C&D waste. Used in Filling Low 

Lying Areas  

Proposed Plan of Action: Nil 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

   Ambasamudram Municipality 

 No. of MSW dumping points 

identified: Nil 

 Population: 38850 

 Total households: 15176 

 Qty of MSW Generated: 

Wet waste: 9 TPD 

Dry waste: 6 TPD 

Municipal 

Administration 

 

 

 

 

 

 

100% will 

be 

 

 

 

 

 

Segregation 95% achieved,100% 

target will be achieved before May 

2020 



Sl. 
No. 

Description of 
Source 

Action Plan for Rejuvenation of River 
Thamirabarani 

Organisation/ 
Agency 

Responsible 
for Execution 
of the Action 

Plan 

Time 
Target 

Action Taken 

Total: 15 TPD 

MSW Collection – 100% 

MSW Segregation – 80% 

Present Treatment Method: 

Wet waste: - 9 TPD 

 On – Site Composting – 5 locations 

– 1 TPD (Completed and put in use)  

Dry waste: - 6 TPD 

 Other saleable waste (Plastic, 

Rubber, Metal etc.,) of 3.6 Tonne 

sold out to the identified vendors & 

registers are being maintained. 

 The Non saleable Non 

Biodegradable waste of  1.8 TPD  is 

stored in the RRC at Vagaikulam & 

Periodically disposed to Ultra tech 

cement, Ariyalur  

 Inert & Silt – 0.6 TPD Stored along 

with C&D waste. Used in Filling Low 

Lying Areas.  

Proposed Plan of Action: 

Wet-waste: 

 Micro Composting Plant – 3 Nos. of 

9 TPD (Will be completed before 

achieved 

before 

31.05.19 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

Out of 3 MCCs,  2 Nos Completed 

and remaining 1 no will be 



Sl. 
No. 

Description of 
Source 

Action Plan for Rejuvenation of River 
Thamirabarani 

Organisation/ 
Agency 

Responsible 
for Execution 
of the Action 

Plan 

Time 
Target 

Action Taken 

April 2019) 

Dry waste: Nil 

April-

2019 

 

completed by Feb End 

   Vickramasingampuram 

Municipality 

 No. of MSW dumping points 

identified: Nil 

 Population: 47163 

 Total households: 19370 

 Qty of MSW Generated: 

Wet waste: 12.60 TPD 

Dry waste: 8.40 TPD 

Total: 21 TPD 

MSW Collection – 100% 

MSW Segregation – 80% 

Present Treatment Method: 

Wet waste: - 12.60 TPD 

 Windrow Composting Plant – 1No. 

Of 3 TPD (Completed and put in 

use).   

Dry waste: - 8.40 TPD 

 Other saleable waste (Plastic, 

Rubber, Metal etc.,) of 5 Tonne sold 

out to the identified vendors & 

Municipal 

Administration 

 

 

 

 

 

 

 

 

 

 

100% will 

be 

achieved 

before 

31.05.19 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

Segregation 95% achieved,100% 

Target will be achieved before May 

2020 

 

 

 

 

 

 

 

 



Sl. 
No. 

Description of 
Source 

Action Plan for Rejuvenation of River 
Thamirabarani 

Organisation/ 
Agency 

Responsible 
for Execution 
of the Action 

Plan 

Time 
Target 

Action Taken 

registers are being maintained. 

 The Non saleable Non 

Biodegradable waste of 2.5 TPD is 

stored in the RRC at Dhobi Colony 

& Periodically disposed to India 

cements, Tirunelveli.  

 Inert & Silt – 0.9 TPD Stored along 

with C&D waste. Used in Filling Low 

Lying Areas.   

Proposed Plan of Action: 

Wet-waste: 

 Micro Composting Plant – 4 Nos. of 

13 TPD (Will be completed before 

April 2019) 

Dry waste: Nil 

 

 

 

 

 

 

 

 

 

 

April-

2019 

 

 

 

 

 

 

 

 

 

 

 

Completed 
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ANNEXURE-XV 

STATUS OF GROUND WATER AUGMENTATION, AFFORESTATION, FLOOD 

PLAIN AND E-FLOW MANAGEMENT AS PROVIDED BY THE STATES 

 

1. ANDHRA PRADESH 

Details not provided in the Action Plan and MPR not received from the State. 

 

2. ASSAM 

Ground water regulation & water conservation: 

Provision for rain water harvesting has already been incorporated in a building by laws for 

Guwahati.  

Protection and management of Flood Plain Zones (FPZ): 

The Guwahati Metropolitan Development Authority has constructed guard/flood wall from 

Bhangagarh upto ASEB Colony. The river Bharalu passes through a congested urban habitation 

in most of its run till its outfall at Bharalumukh. The river bed is not directly approachable in 

most of the areas due to private patta land except in some locations wherein footpaths in patches 

were constructed time to time by the State PWD Department. Identification of locations where 

path ways can be provided by the PWD Department will be done. Further ASDMA have already 

prepared the flood hazard map of Assam. Flood hazard map, the flood prone area of Bharalu and 

Bahini basin of Guwahati city will be proposed by the Department for vetting by the 

Government.  

Maintaining minimum environmental flow of river:  

As per the MPR, it is contemplated to establish a Gauge discharge Station of Bahini/ Bharalu 

River. Namely one at Hengerabari RCC bridge, one at Jonali RRC bridge and one at Shantipur 

Sluice Gate from 01.04.2020 to monitor the flows.  

Plantation activities and Setting up biodiversity parks on flood plains: 

As per the MPR, State Forest Departmnet has been directed to take up plantation activities along 

the river stretches. Further, works of removal of illegal encroachments is in process. 

 

3. BIHAR 

Ground water regulation & water conservation: 

 As per the MPR, State Government has initiated drives for recharging of ground water by 

providing roof top hair water harvesting structures and soak pits/ recharge pits near public 

well, hand pump and other water bodies under Jal Jeevan Haryali Abhiyan  
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 State Government of Bihar has notified The Bihar Ground Water (Regulation & Control of 

Development & Management) Act, 2006 for regulating and management of ground water.  

 Conditions for providing roof top rain water harvesting structures in the building plan in an 

area of the 1000 Sqm or more while according approval for construction has been imposed.  

 In order to enhance water use efficiency in water intensive crop, assistance is given for 

promotion of water saving tools/ technologies like sprinkler and drip irrigation, creation of 

farm ponds, efficient delivery and distribution system and adoption of agronomic practices 

like alternate row/ furrow irrigation, mulching, etc.  

 Pradhan Mantri Krishi Sinchai Yojana also focuses on creating protective irrigation by 

harnessing rain water at micro level through 'Jal Sanchay' and 'Jal Sinchan' to insure 'Per 

Drop More Crop'. 

Protection and management of Flood Plain Zones (FPZ): 

As per the MPR, the issue of demarcation of flood plain zone/buffer zone is not applicable in 

case of Bihar due to densely populated northern plain terrain and mostly embanked river.  

Maintaining minimum environmental flow of river:  

As per the MPR, no control structure existing on the river stretches, therefore maintenance of e-

flow not applicable.  

Plantation activities and Setting up biodiversity parks on flood plains: 

 As per the MPR, Plantation is being done under Namami Gange Scheme and Krishi Road 

Map wherein the polluted river stretches will be prioritized. 

 The Bihar state has successfully achieved the total tree cover target of 15% for the Phase-I of 

Bihar Agriculture Road Map. For the Phase-II of Bihar Agriculture Road Map for the period 

2017-18 to 2021-22 a target of 17% total tree cover has to be achieved by 2022.  

 A team from the State Government had visited Yamuna Biodiversity Park in Delhi and at 

present are exploring possibilities of developing the replication of the same in the State. 

 

4. CHHATISGARH 

Ground water regulation & water conservation: 

 As per the MPR, State Water Resource Department has proposed various structures on small 

and big nallahs of all the 146 blocks of the state for recharging ground water.  

 Installation of rain water harvesting structure is under progress by industries and other 

establishments in the State and is expected to be completed by June 2020.  Till now 573 

industries have installed 950 rain water harvesting systems whereas 85 are under installation. 
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 Drip irrigation / sprinkler irrigation under micro irrigation scheme have been increased in the 

past 3 years. Presently, 1606 hectare area is covered by drip and 257.21 hectare area is 

covered by sprinkler system for different crops. 

Protection and management of Flood Plain Zones (FPZ):  

As per the MPR, Identification of flood prone zones has been done by urban local bodies and 

plantation has also been done in co-ordination with forest department as per the direction of 

district administration.   

Maintaining minimum environmental flow of river:  

As per the MPR, Water Resource Department had prepared standard operating procedures (SOP) 

for the five rivers Seonath, Mahanadi, Kharun, Kelo and Hasdeo for maintaining e-flow in the 

rivers and the same is being followed.   

Plantation activities and Setting up biodiversity parks on flood plains: 

As per the MPR, total 286440 plants have been planted along the river stretches. Process of 

identification and removal of encroachment from the floodplain is under-progress. The process 

of complete removal of complete encroachment shall be completed before 31.03.2021.  

 

5. DADRA NAGAR HAVELI &DAMAN DIU 

Ground water regulation & water conservation: 

 As per the MPR, in industrial area, for extraction of groundwater all the industries were 

directed to obtain No Objection Certificate (NOC) from Central Ground Water Authority 

(CGWA). 

 7 Conventional rain water harvesting structures were built in Gram Panchayat. Rain water 

harvesting was implemented with 67 number of rooftop recharge of bore well and 33 Nos. of 

open wells in 14 Panchayats of Daman district. Rain water harvesting for 8 nos. of Borewell, 

16 nos. of open well recharge and 02 nos. of rooftop through injection well system at 

Mandoni and Sindoni Panchayat installed under Jal Shakti Abhiyan 

 2 Ponds have been successfully recharged during Jal Shakti Abhiyan in 2019.  

 All the upcoming industrial and construction projects shall be issued strict instruction for 

providing a suitable rainwater harvesting system to reduce dependency over ground water 

resource or to recharge the ground water table. 

 Farm pond of 30 x 15 m has been implemented in Kachigam as a part of Jal Shakti Abhiyan 

for ground water rejuvenation.  

 Training programme for awareness on Jal Shakti Abhiyan and micro irrigation projects for 

farmers was conducted on 15th October, 2019. 
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Protection and management of Flood Plain Zones (FPZ):  

As per the MPR, Forest department had constructed 29 check dams in the catchment area of 

Damanganga River for flood plain zone protection 

Maintaining minimum environmental flow of river:  

As per the MPR, minimum environmental flow for the river is maintained at various locations. 

Plantation activities and Setting up biodiversity parks on flood plains: 

 As per the MPR, in Daman, around 5500 plants have been planted in panchayats under Jal 

Shakti Abhiyan.  

 In Dadra Nagar Haveli, around 7500 plants have been planted under Jal Shakti Abhiyan.  

 3 bio-diversity parks – Nakshatra Van, City Park and Butterfly Garden had been setup in the 

Damanganga River catchment area. 

 

6. DELHI 

Ground water regulation & water conservation: 

 As per the MPR, for extraction of groundwater, all the industries were directed to obtain No 

Objection Certificate from Central Ground Water Authority.  

 As per the MPR, Ground water extraction and management in NCT of Delhi is regulated as 

per the provisions of the Notification Dated 12.07.2010 issued by Environment Department, 

Govt. of NCT of Delhi.  

 If the plot size of the building is more than 200 sq. meters, the permission to draw 

groundwater through bore / tube well is subject to the condition that the occupier or owner of 

the said plot or building shall install rain water harvesting system in such building. 5424 

RWH system have been installed.  

 For conservation of water, farmers are advised to adopt inter-cropping and multiple-cropping 

to get maximum returns per unit of area and per unit of time with optimum use of water, to 

grow crop which require less water, to adopt sprinkler and drip irrigation system to irrigate 

their crops, to use water, as per crop-wise prevailing package of practices and to conserve 

rain water, by adopting deep ploughing and bunding etc. of their fields. 

Protection and management of Flood Plain Zones (FPZ):  

 DDA has demolished 550 Nos. Jhuggis/chappers and an area of 5500 sqm has been freed 

from encroachment recently.  

 In, all out of 1026 Jhuggis/structures existing on nearly 11.0 Acres of land in Okhla, 

Khijrabad and Jogabai 600 Jhuggis have been removed and 5.00 acres of land has been 

reclaimed, nearly 2.0 acres of land with 150 Jhuggis could not be removed due to stay by 

Courts. Balanced Jhuggis are proposed to be removed in due course. 
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 For monitoring of encroachments on vacant land using satellite imageries, MOU has been 

signed between ISRO and DDA.  

 Demarcation of 1:25 years flood plain of river Yamuna from Wazirabad to Jaitpur on both 

banks is in progress. 

 Work for reinstallation of bollards along with Geo –reference was initiated / awarded to M/s 

M & G Associates on 29.08.2019.  

 The flood plains from Wazirabad to ISBT (50 Nos bollards) and from Sun Dial to Dhobighat 

(56 Nos bollards) was marked and 106 Bollards were installed.  

 The ring road from Yamuna Bazaar to Sun Dial and the road number 13 /A from Dhobighat 

to Jaitpur Ghat and further embankment upto Delhi Haryana Border acts / mark the flood 

plain boundary on western bank.  

 Similarly, the Pustha road on the eastern Bank marks the entire flood plain boundary. 90 % 

work for demarcation of flood plains completed and the balance was held up due to 

construction ban. 

Maintaining minimum environmental flow of river:  

As per the MPR, to assess the minimum required environmental flow of river Yamuna for stretch 

between Hathinikund to Okhla, a comprehensive study has been assigned to National Institute of 

Hydrology (NIH), Roorkee by NMCG.  

Plantation activities and Setting up biodiversity parks on flood plains: 

 As per the MPR, Department of Forests & Wildlife, GNCT of Delhi has taken over total 

571.47 hectares of land in Yamuna Flood plains under various schemes and carried out 

plantation over 492.09 hectares of land. Plantation on remaining 79.38 hectares of land in 

shall be done. 

 Yamuna Biodiversity Park is existing and located in Jagatpur Khadar Yamuna Flood Plains 

in 9770 Hectares (upstream of Wazirabad). 

 DDA is implementing the project Restoration and Rejuvenation of the floodplains of River 

Yamuna. The complete stretch of Zone – O falling under the jurisdiction of DDA, has been 

subdivided into 10 projects for the proper planning and execution. 

 South Biodiversity Park is being developed in 115 hectares area in Yamuna Flood Plains near 

Kalindi Colony. The project has been awarded to CEMDE on 13.12.2019. Water hyacinth 

and Alternanthera have been removed from wetlands covering an area of 25 Hectare.  

 A small stretch of 500 m long and 10 m wide stripe along the Ashram Road has been planted 

with 300 plants.  

 Two nature trails - one trail from Ashram Road to DND Flyover has been made; both sides 

of this nature trail would be developed into a greenway. 

 About 20 Hectare of elevated portion beneath the DND flyover has been processed for 

planting 15000 saplings of native trees.  
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7. GOA 

Ground water regulation & water conservation: 

As per the Action Plan, the ground water table in the river stretches is high/ moderate and no 

further action is proposed in the action plan on this issue.  

Protection and management of Flood Plain Zones (FPZ): 

MPR from the State not received. 

Maintaining minimum environmental flow of river:  

Status as per the Action Plan: 

 Sal River: The stretch between Khareband to Navelim (8.00 Km) is under non-tidal effects 

and the river becomes dry in the month of January every year. It is proposed to rejuvenate 

this stretch by discharging the treated water from the STP at Navelim, to ensure the E-Flow 

and frequent flushing this stretch of the river. 

 The Mhadei Water Dispute Tribunal has passed an award on 14th August 2018 in which the 

State of Maharashtra have been directed to insure sufficient flows in order to maintain the E-

flow in the River Bicholim, River Khandepar and River Valvanti basin in Goa State. 

 The Polluted stretch of the Talpona River along the Canacona (from Talpona to Gokarna 

Math) is source for water supply for Canacona, Talpona and nearby area. The state WRD is 

maintaining the E-flow during summer season by discharging the water & maintaining the 

water levels in the Bandhara‟s along the polluted stretch. 

Plantation activities and Setting up biodiversity parks on flood plains: 

As per the Action Plan, during the Physical survey it was observed that there are extensive 

coconut, orchards, cashew, mango, mangroves and other local species along both the bank of the 

rivers. MPR from the State not received.  

 

8. GUJARAT 

Ground water regulation & water conservation: 

As per the MPR, draft bill titled “Conservation, Protection, Regulation and Management of 

Ground Water in Gujarat State” is in process.  

Maintaining minimum environmental flow of river:  

 As per the MPR, Tapi River – Approximately 1700 Cusecs water inflow in Tapi river from 

Kakrapur weir to Surat from small tributaries (Khadi) and during Dec to May additional 

average 339 Cusecs water flows from Kakrapur weir to maintain potable water. 

 There is no existing storage dam on Mindhola river. But during winter and summer season 

water from command area of Uka-Karapar project flows during irrigation rotation period. 
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Plantation activities and Setting up biodiversity parks on flood plains: 

As per the MPR, 6.10 lakhs of plants are proposed to be planted on both sides of the polluted 

river stretches in the FY 2020-21. It is proposed to develop a Biodiversity park at Khari.   

 

9. HARYANA 

Ground water regulation & water conservation: 

 As per the MPR, for extraction of groundwater all the industries were directed to obtain No 

Objection Certificate from Central Ground Water Authority.  

 On 31.10.2001, a notification regarding making roof rain water harvesting, conversation & 

Artificial recharge of ground water is compulsory in Govt. buildings/HSVP Buildings, 

including all the private houses/buildings to be constructed in Urban Estates, in future having 

roof top surface area in excess of 100 Sqm.  

 Following schemes are being implemented by the State for reduce the fresh water demand in 

agriculture: 

a. Promotion of Crop Diversification in Haryana  

b. Climate resilience building in rural areas through crop residue management- for Haryana 

state for promotion of maize crop 

c. Installation of solar/ grid powered micro irrigation infrastructure on sewage treatment 

plants for utilizing treated water for Irrigation. 

d. Drip/Sprinkler irrigation sets through subsidies to farmers from the State 

Horticulture/Agriculture Departments  

e. Project of Recycle and Reuse of treated wastewater for irrigation purpose in Fatehabad, 

Hisar, Sirsa & Jind Districts of Haryana. 

Protection and management of Flood Plain Zones (FPZ):  

All construction activities on floodplain zone of both the rivers banned. Illegal encroachment of 

floodplain not allowed and is immediately removed. 

Maintaining minimum environmental flow of river:  

As per State, River Ghaggar is non-perennial, therefore maintaining e-flow not possible.  

For River Yamuna, as per the MOU signed in 1994 between States of UP, Haryana, Rajasthan, 

Himachal Pradesh & NCT of Delhi, a minimum discharge of 352 cusec of water is released in 

River Yamuna from Hathnikund barrage. 

Plantation activities and Setting up biodiversity parks on flood plains: 

 As per the MPR, during the year 2018-2019, in 3 towns (Panchkula, Sirsa, Fatehabad) along 

River Ghaggar, 2853000 plants were planted over 3499 hectare of land. For the year 2019-

20, 1728000 plants were proposed to be planted in 1883 hectare of land. 7 biodiversity parks 

of total 12611 acre are existing.  
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 During the year 2018-2019, in 6 towns (Yamuna Nagar, Karnal, Panipat, Sonipat, Faridabad, 

Palwal) along River Yamuna 3189000 plants were planted over 3556 hectare of land. For the 

year 2019-20, 3555000 plants were proposed to be planted in 4220 hectare of land. In 5 

towns, 8 biodiversity parks of total 253 acre are existing.  

 

10. HIMACHAL PRADESH 

Ground water regulation & water conservation: 

 As per the MPR, Drilling of new bore wells for extraction of ground water in Himachal 

Pradesh has been stopped as per order of the Hon‟ble High Court of Himachal Pradesh.   

 The Himachal Pradesh Ground Water Regulation & Control of Development & Management 

Act is under formulation will be notified after approval from the Government. 

 As per Town & Country Planning Act, 1977 (Act No. 12 of 1977), it is mandatory for all the 

commercial buildings to have roof top rain water harvesting system and recharging pit.   

 The IPH department has prepared a proposal for C/O Rain Water Harvesting Structure at 10 

sites identified in Nalagarh area. In Shimla region, 2 small rain water harvesting structures at 

Jharech Nallah and Ashwani Khad near shooting range in GP Beolia have already been 

constructed on the tributaries of River Ashwani. For Solan region of Ashwani khad, Rain 

water harvesting structures has been constructed at feasible sites in the catchment of Ashwani 

under AIBP schemes. There are 13 nos. of rain water harvesting structure/water bodies 

constructed along the catchment of Ashwani River at Kanewala, Powash, Chhaura, Karon, 

Banjani, Bg (Shallai), Chhari, Kurgal, Dochi, Ser Banera, Suro, Shungal & Bisha. 3 small 

RWH structures have been constructed at Noti Khad in GP Balghar, Halai village in GP 

Ghorna & Bagri village in GP Bagri. 3 more are proposed at Kharki Nalla in GP Balag, 

Chilla Khad in GP Deothi & Bashali Khad in GP Kuthar. 

 The use of irrigation water in the fields is optimized by extension services offered by 

Horticulture and Agriculture Department by micro irrigation methods. 

Protection and management of Flood Plain Zones (FPZ):  

As per the MPR, No flood plain zones have been identified in the State till date.  

Maintaining minimum environmental flow of river:  

The RTWQMS along with Radar system for water quality monitoring and flow measurement, 

respectively, have been installed in river Markanda near village Ogli, Kala Amb town and river 

Kaushalya near village Kamli.  

Plantation activities and Setting up biodiversity parks on flood plains: 

As per the MPR, total 2200 plants have been planted at Sukhna Nala at Parwanoo and 800 plants 

have been planted at Kala Amb in river Markanda. Total 8800 plants have been planted along 

river Sirsa. Total 13200 plants have been planted in river Ashwani. Total 3300 plants have been 
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planted in Theog region in river Giri. Bio-diversity Park is proposed at Kala Amb and the work 

is in progress. 

 

11. JAMMU & KASHMIR 

Ground water regulation & water conservation: 

As per the Action Plan, Udhampur Municipality has been advised for having rain water 

harvesting provision to be adopted by the major establishment/ colonies while granting housing 

colony map. 

Protection and management of Flood Plain Zones (FPZ): 

Details not provided in the Action Plan and MPR. 

Maintaining minimum environmental flow of river:  

Details not provided in the Action Plan and MPR. 

Plantation activities and Setting up biodiversity parks on flood plains: 

As per the MPR, Catchment Area Treatment and afforestation in the catchment area of the rivers 

proposed to be developed by Forest Deptt. J&K under CAMPA. Forest Deptt. J&K under 

CAMPA have planted 23,000 plants in Tawi River, 3200 plants in Banthar River and 21000 

plants in Chenab River. 

 

12. JHARKHAND 

Ground water regulation & water conservation: 

As per the Action Plan following activities were proposed: 

 All the industry to obtain NOC from the CGWB and action is taken against the Units in 

Operation without obtaining of NOC from CGWA 

 To ensure rain water harvesting by the industrial, commercial and other institutions and 

groundwater recharging with only clean water is encouraged by CGWB/CGWA with a time 

target of March 2020. 

 Adoption of good irrigation practices by the farmers by organizing mass awareness 

programmes and through media in vernacular language. 

Protection and management of Flood Plain Zones (FPZ):  

As per the Action Plan, it was proposed to regularly check floodplain encroachments and 

execution of plan for protection and management of flood plain zone by March 2020. 

Maintaining minimum environmental flow of river:  

As per the Action Plan, State has proposed completion for activities related to e-flow by March 

2020. 
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Plantation activities and Setting up biodiversity parks on flood plains: 

As per the Action Plan, State has proposed to carry plantation works in the floodplain areas of 

the river by June -2020. 

 

13. KARNATAKA 

Ground water regulation & water conservation: 

As per the Action Plan, following activities are carried out regularly by the State: 

 Installation of rain water harvesting by the industrial, commercial and other institutions and 

groundwater recharging with only clean water will be encouraged by CGWB/CGWA 

 Carrying assessment of ground water survey for quality and to identify over exploited and 

critical blocks in the districts 

 All the industry have been directed to obtain NOC from the CGWB and action is taken 

against the Units in Operation without obtaining of NOC from CGWA 

 Periodic surprise inspection of the industry conducted to rule out any forceful injection of 

industrial effluents into ground water resources 

Protection and management of Flood Plain Zones (FPZ): 

As per the Action Plan, removal of encroachment and notification of floodplain zone is proposed 

to be carried out within 6 months. MPR from the State not received. 

Maintaining minimum environmental flow of river:  

Maximum and minimum flows are being monitored during the period 2015-16 of all the rivers.  

Plantation activities and Setting up biodiversity parks on flood plains: 

As per the Action Plan, Plantation along the river stretches is proposed to be carried out within 6 

months. MPR from the State not received. 

 

14. KERALA 

Ground water regulation & water conservation: 

As per the Action Plan, Provisions of roof top rain water harvesting in Government buildings, 

commercial buildings, hotels and Houses will be emphasized. 

Protection and management of Flood Plain Zones (FPZ) and Maintaining minimum 

environmental flow of river: 

No information provided by the State in the MPR and Action Plan. 

Plantation activities and Setting up biodiversity parks on flood plains:  

No information provided by the State in the MPR and Action Plan. 
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15. MADHYA PRADESH 

Ground water regulation & water conservation: 

As per the MPR, State claims to be regulating ground water, installing Rain water Harvesting 

systems and has adopted good irrigation practices. However, details of the same have not been 

provided. 

Protection and management of Flood Plain Zones (FPZ):  

As per the MPR, the work is under process at the level of Water Resource Department. 

Maintaining minimum environmental flow of river:  

As per the MPR, the State has informed that all the rivers are non- perennial hence maintaining 

of minimum environmental flow of river is difficult in present scenario. 

Plantation activities and Setting up biodiversity parks on flood plains:  

As per the MPR, during the period, around 1.9 lakhs plants were planted along the 6 polluted 

river stretches. Establishment of Biodiversity Park is proposed.  

 

16. MAHARASTRA 

Ground water regulation & water conservation: 

 As per the Action Plan, State Ground Water is regulated under Maharashtra Groundwater 

(Development and Management) Act, 2009. The EC has mandated rainwater harvesting for 

projects above 20,000 Sq.m.    

 As per the action plan and MPR submitted by the State, State Water Resource department has 

been directed by the RRC to adopt good irrigation practices, maintain e-flows, implement 

water shed management and rain water harvesting, develop green cover and biodiversity 

parks along the banks. 

Protection and management of Flood Plain Zones (FPZ):  

As per the Action Plan, States proposed to implement River Regulation Zone policy strictly to 

restrict activities in the river bank. Encroachments, depositions, construction or any kind of 

developmental activities on the bank of rivers is be banned. However, action taken status not 

reported in the MPR.  

Maintaining minimum environmental flow of river:  

As per the Action Plan, most of the rivers are non-perennial in nature and the flow in non-

monsoon is attributed to the release of water from various dams. Most of the river basin remains 

dry in lean season. 
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Plantation activities and Setting up biodiversity parks on flood plains:  

As per the Action Plan, Government of Maharashtra has been instrumental in increasing tree and 

forest cover all over the State through its Forest Department.  The details of Plantation Program 

launched across the State are as follows: 

Year Plants proposed Plants planted 

2016 2 Crore 2.82 Crore 

2017 4Crore 5.43Crore 

2018 13Crore 15.88Crore 

 

17. MEGHALAYA 

Ground water regulation & water conservation: 

As per the MPR, provisions of roof top rain water harvesting have been incorporated in the bye 

laws and are being implemented. Rain water harvesting implemented for Schools and 

government buildings. 

Protection and management of Flood Plain Zones (FPZ):  

As per the MPR, there is no declared Floodplain zone. However, as per the Action Plan, 

notification with regard to floodplain zone is proposed to be notified within one year for 

Umkhrah and Umshypri Rivers. 

Maintaining minimum environmental flow of river:  

As per the MPR, all the rivers are perennial. 

Plantation activities and Setting up biodiversity parks on flood plains:  

As per the MPR, a proposal for plantation on both sides of the river at 9 identified locations has 

been prepared and sent for approval. A botanical garden under the Forest and Environment 

Department is present within the catchment area of the river Umkhrah. A Park under the Forest 

and Environment Department is present within the catchment area of the river Umshyrpi. 

 

18. MANIPUR 

Ground water regulation, water conservation and maintaining minimum environmental 

flow of river:  

As per the Action Plan, Forest Department of Manipur has been taking up various interventional 

measures to rejuvenate the watershed areas by planting trees, installing various soil and moisture 

conservation units by adopting other integrated watershed management strategies. These 

activities, in turn, are expected to improve the quantity as well as quality of water flows required 
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to sustain freshwater river ecosystem i.e. the e-flow (ecological and environmental flow) of river 

water.  

The interventional measures for Nambul, Imphal and Thoubal River have been initiated through 

the German sponsored Kfw project to be implemented by Forest Department of Manipur. This 

project identifies riparian area management in the streams/rivulets of the above three Rivers as a 

very important component and aims to cover 1,200 km stream length in five preselected 

watersheds of the three above mentioned rivers. 

Protection and management of Flood Plain Zones (FPZ):  

As per the Action Plan, Water Resources Department, Government of Manipur has taken up 

certain activities both structural and non-structural for protection and improvement of flood plain 

zones of Nambul river like eviction of encroachments, anti-erosion and flood control works, 

river bund improvement, river front development, re-sectioning / dredging of river, etc. 

Plantation activities and Setting up biodiversity parks on flood plains:  

 As per the Action Plan, A KfW funded project to rejuvenate Singda river catchment is under 

implementation to carry out plantation activity for over 2500 Hectare forest land.  

 In addition to the two Centrally Sponsored Schemes (KfW & Green India Mission), other 

schemes such as the National Afforestation Program (NAP), National Bamboo Mission 

(NBM) and other plan scheme of the State Government are also implemented in the 

catchment areas of the other rivers including the Manipur river and the Khujairok river which 

have not been covered by the kfw and the National Mission for a Green India project. 

 

19. MIZORAM 

Ground water regulation & water conservation: 

 In Mizoram, surface water serves as the main sources of water for drinking, domestic and 

industrial purposes. Ground water extraction is insignificant. 

 Provisions are made by the concerned department, i.e Irrigation & Water resources 

Department to adopt good irrigation practices in the State. However, irrigation is not 

practiced in the polluted location of the Rivers. 

 As per the Action Plan of the polluted rivers, Rainwater harvesting has been initiated. Survey 

for setting up of Rainwater harvesting System is underway by PHE Department, Govt. of 

Mizoram. 

Protection and management of Flood Plain Zones (FPZ): 

As per the MPR, there is no Flood Plain Zones in Mizoram as it is a hilly region. 

Maintaining minimum environmental flow of river:  

As per the MPR, E-flow assessment is proposed to be taken up by Irrigation and Water 

Resources Department, Govt. of Mizoram. 
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Plantation activities and Setting up biodiversity parks on flood plains: 

As per the MPR, some of the rivers already have Riverine Reserved Forests of about 800 metres 

on either side of the river banks which are well protected. However, for enhancing tree and 

vegetation coverage, afforestation activities in suitable catchment areas have been proposed and 

plantation drives initiated and about 10% of the proposed works has been completed so far. 

 

20. NAGALAND 

Ground water regulation & water conservation: 

 As per the MPR, Water Resources department under the State Plan carry out activity wherein 

wells are dug for ground water extraction. Sensitization programme for ground water is also 

under implementation. 

 Water Resources Department has been carrying out activities under the Minor Irrigation 

Schemes wherein diversion, protection wall and line & unlined canals have been constructed 

under the Ministry of Water Resources. 

 District Administration will notify for provisions of roof top rain water harvesting in Govt. 

building, commercial buildings and hotels. 

Protection and management of Flood Plain Zones (FPZ)  

As per the MPR, Dimapur Municipal Council will be implementing for the protection and 

management of Flood Plain Zones. 

Maintaining minimum environmental flow of river  

As per the MPR, Environment flow is being assessed by the Water Resources Department and is 

expected to be completed by June 2021. 

Plantation activities and Setting up biodiversity parks on flood plains:  

As per the MPR, State proposes to develop green coverage/ parks adjacent to the banks of river 

Dhansiri, wherever feasible. The work is proposed to be completed by July 2020. Further, 10 

community reserved forests existing (privately/community owned protected area) in Dimapur 

district, which falls in the catchment area of the River Dhansiri with a total area of 23.025 Sq. 

km has been declared and notified.  

 

21. ODISHA 

Ground water regulation & water conservation: 

 As per the MPR, Rotational water supply is maintained in Khariff & Rabi crops. 

 Status of Rooftop Rainwater Harvesting Structure (RRHS) installed as below: 
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River RRHS in Govt 

Builidings 

RRHS in Private 

Builidings 

Check dams 

Gangua & Daya River 131 4942 513 

Brahamani & Guradih 

Nallah River 

7 76 720 

Mangala River 34 529 115 

Nagavalli River - - 801 

Kathajodi & Serua River 7 123 659 

Ratnachira River 34 529 513 

Protection and management of Flood Plain Zones (FPZ): 

As per the MPR, the proposal for construction of cross regulator at the off taking point Gangua 

Nalla to divert the entire flood discharge of Chandaka catchment to Kuakhia river has been 

approved. 

Maintaining minimum environmental flow of river:  

As per the MPR, minimum environmental flow for the river is maintained at various locations. 

Plantation activities and Setting up biodiversity parks on flood plains:  

As per the MPR, 10,94,699 nos. of sapling and seedling have been planted during monsoon 2018 

along the bank of the rivers, dam sites, barrage sites and canal sites, out of which 3,29,962 nos. 

of plants are alive. 

 

22. PUNJAB 

Ground water regulation & water conservation: 

 As per the MPR, State has set up Directorate of Ground Water Management with the prime 

objective of conserving and managing water resources. 

 Govt. of Punjab signed an agreement to formulate Water Conservation and Management 

Master Plan (WCMMP) for the State of Punjab by October, 2020. 

 Good irrigation practice such as drip irrigation, sprinkler irrigation, laser leveling, etc are 

being adopted and promoted in the State by Department of Agriculture and Department of 

Soil and Water Conservation. 

 Rain water harvesting is being carried out by Department of Soil and Water Conservation in 

Kandi area of Punjab by constructing check dams, rain water harvesting structures, silt 

detention structures, stream bank protection, contour bunding, runoff check and drop 

structures etc. 

 The State Government has made rainwater harvesting mandatory for all public and 

commercial establishments and all properties in plots covering more than 500 sq. m in urban 

areas. 
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Protection and management of Flood Plain Zones (FPZ):  

As per the MPR, rivers are already channelized, therefore flood plain zoning is not technically 

feasible. 

Maintaining minimum environmental flow of river:  

As per the MPR, Minimum 15% of average lean season flow is being maintained in river Sutlej 

(640 cusecs) & Beas (370 cusec).  There is no regulation point in the State for Ghaggar, which is 

not a perennial river. 

Plantation activities and Setting up biodiversity parks on flood plains:  

As per the MPR, Plantation is regularly being carried by Department of Forest on the side slopes 

of embankments and berms of rivers which help in checking erosion of embankments and river 

berms/edges. Further, Department of Forest, Punjab shall explore the feasibility of using 

CAMPA funds for setting up of Biodiversity parks. 

 

23. PUDUCHERRY 

Ground water regulation & water conservation: 

 As per the MPR, U.T of Puducherry prepared a Water Policy in 2016 to develop, conserve 

and manage the water resources in the region in a sustainable manner guided by the national 

perspective. 

 The Puducherry Building By-laws and Zoning Regulations mandates the building owners to 

take effective measures for rain water harvesting and necessary conditions are incorporated 

in the Building permits. Rain water harvesting structures have been provided in all 

Government buildings. 

 The Puducherry Ground Water Authority has been constituted under the Pondicherry Ground 

Water (Control & Regulatipn) Act, 2002 to effectively and efficiently control and regulate 

the extraction of groundwater in the Union Territory. 

 In the present budget, a subsidy of Rs. 5000/- has been proposed for cultivation of Millets / 

Minor Millets which would help in reducing water usage. It is proposed to cover more area 

under precision farming.  

 Attractive subsidy assistance is being extended to farmers for installation of Drip/ Sprinkler 

irrigation devices and laying underground pipelines for conveyance of irrigation water. 

Protection and management of Flood Plain Zones (FPZ):  

As per MPR, Flood protection scheme works has been included under Flood Management and 

Border Area Program for an amount of Rs.50 Crore in the proposal for the period from 2020-

2025 for getting approval from Government. 

 

 



17 

 

Maintaining minimum environmental flow of river:  

As per MPR, Prohibitory order imposed on lorries, vans, two wheelers, bullock carts and any 

similar load carrying vehicles in the floodplain in order to prevent illegal sand mining, which 

affects the e-flow in the rivers. Check dams have been constructed to regulate the flow. 

Plantation activities and Setting up biodiversity parks on flood plains:  

As per MPR, along the bank of river Arasalar, Forest Department has planted 7362 plants in the 

year 2019. Further, 4000 mangroves have been planted on the bank of Chunnambar river. DPR 

for developing 25 acre of Biodiversity Park (Mangrove plantation) at Karaikal will be prepared 

within 6 months. 

 

24. RAJASTHAN 

Ground water regulation & water conservation: 

 As per the Action Plan, 171.53 Hectare area is covered by drip and 1949 Hectare area is 

covered by sprinkler system in Kota Area. 246.75 Hectare area is covered by drip and 112 

Hectare area is covered by sprinkler system in Keshoraipatan, Area. 

 1172 water harvesting structures have been built in Jaipur district. 

Protection and management of Flood Plain Zones (FPZ):  

There is no flood prone zone in the area and therefore zoning has not been carried out. 

Construction activities close to river is being regulated. 

Maintaining minimum environmental flow of river:  

E-flow release system is in place at the Chambal Barrage. E-flow of 5000 cusec is released for 

35 minutes from Kota Barrage every Monday during non-e-flow period only, i.e. all Mondays 

during January to onset of Monsoon. 

Plantation activities and Setting up biodiversity parks on flood plains:  

Information not provided in the Action Plan and MPR not received from the State. 

 

25. SIKKIM 

Ground water regulation & water conservation: 

Few industries are extracting ground water in Rangit, Ranichu & Teesta river stretches. These 

units are required to obtain necessary permission from CGWA.  

Protection and management of Flood Plain Zones (FPZ): 

All areas fall in hilly terrain and no flood plain zone has been identified. 
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Maintaining minimum environmental flow of river:  

As per the MPR, all Hydro Electric projects (HEPs) have been directed to install environmental 

flow meter. Accordingly, 4 HEPs have installed e-flow meter to maintain 15-20% flow of river. 

Plantation activities and Setting up biodiversity parks on flood plains:  

Information not provided in the Action Plan and MPR. 

 

26. TAMIL NADU 

Ground water regulation & water conservation: 

 A comprehensive Ground Water (Management and Development) Act, to regulate and 

manage the extraction of Ground Water is under active consideration of the Government. 

 Individual households & commercial buildings are being insisted to put up rain water 

harvesting structures within their premises. 

 Tamil Nadu has 34 River Basins consisting of 127 Sub Basins. Under World Bank assisted 

Tamil Nadu Irrigated Agriculture Management Project (TNIAMP), Basin Management 

activities are under progress in River stretches of Thirumanimutharu and Thamirabarani. For 

other rivers stretches the same will be taken up in phased manner under TNIAMP. 

Protection and management of Flood Plain Zones (FPZ): 

As per the MPR, identification of FPZ areas has been completed in coordination with Revenue 

Department in River Sarabanga, River Thirumanimutharu, River Vasista and River 

Thamirabarani. For other rivers work is in progress. 

Under the Tamil Nadu Protection of Tanks and Eviction of Encroachment Act., 2007, identified 

encroachments are being evicted in coordination with Revenue Department. Moreover evictions 

of encroachment and resettlement have been proposed in Nadanthai Vaazhi Cauvery Scheme 

also. 

Maintaining minimum environmental flow of river:  

As per the MPR, in Tamil Nadu, Cauvery is the major river and as per Cauvery Water Disputes 

Tribunal‟s Order, 2.5.TMC ft of water is released in the river to maintain E Flow. Flow is only in 

the rainy season in River Sarabanga, River Thirumanimutharu and River Vasista. 

Plantation activities and Setting up biodiversity parks on flood plains: 

As per the MPR, Green belt is being developed continuously in the State by various departments 

under afforestation programmes. Further developments are also proposed under the “Nadanthai 

Vaazhi Cauvery Scheme” also. Tree planting on the banks of the river stretches along with the 

Forest Department will be completed before March 2021. 
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27. TELANGANA 

Ground water regulation & water conservation: 

Status provided in the MPR: 

a. The WALTA Act has been adopted by the State of Telangana. As per rule 13 every 

individual or institution has to take a permission to dig a new bore well from Mandal 

WALTA Authority for Agriculture, Industries and Drinkingwater purposes 

b. For industries, Groundwater Department will give the approvals for extraction of 

Groundwater by recommending new bore wells sites abiding WALTA rules. 

c. Ground Water Department has identified (1358) Villages as Over exploited, considering 

Ground Water Estimation Resources assessment for the base year 2012-13 

d. As per TSWALTA ACT, no extraction of Groundwater is permitted in Over Exploited 

villages for agriculture and Industrial except for drinking purpose. 

e. Rain water harvesting theme park is developed at Road No.51, Jubilee Hills, Hyderabad.  

f. The technical specifications for the RWH systems and recharge purposes and indicative list 

of available service provider information is placed in the website: “Hyderabadwater.gov.in” 

g. The ground water department while issuing approval to industries for withdrawal of ground 

water is recommending to construct a suitable rain water harvest structure as one of the terms 

and conditions which has to be complied by the industry mandatorily. 

Protection and management of Flood Plain Zones (FPZ): 

As per the MPR, it is proposed to form a Committee for notification of flood plain zone to 

collect data of past history of flooding and mitigating measures taken and for identification of 

new areas for flood mitigation. 

Plantation activities and Setting up biodiversity parks on flood plains:  

As per the MPR, encroachments removed under Muslim jung Bridge & Salarjung bridge, and 

Nayapool bridge. Galvalume sheets erected to prevent further encroachments. 

 

28. TRIPURA 

Ground water regulation & water conservation: 

 As per the MPR, directions have been issued to obtain the NOC from Central Ground Water 

Authority to all the Industrial units located in the catchment areas of the rivers. Many of the 

units have also submitted the declarations along with the NOC from Central Ground Water 

Authority.  

 Generation of mass awareness to conserve water and also for good irrigation practices is 

being carried out by the farmers in the catchment areas of rivers.  
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 All the industries located in the catchment areas using ground water for industrial purpose 

have been directed to construct rain water harvesting plant and the compliance has been 

ensured.  

Protection and management of Flood Plain Zones (FPZ): 

As per the MPR, check dam has been installed to maintain the E-flow of the rivers. Regular 

monitoring is going on to check illegal encroachment.  

Maintaining minimum environmental flow of river:  

Tender has been invited for installation of digital e-flow meter to monitor the minimum 

discharge during lean period and records to be maintained monthly basis after installation.  

Plantation activities and Setting up biodiversity parks on flood plains:  

Extensive river side plantation has been carried out on both sides of the rivers.  

 

29. UTTARAKHAND 

Ground water regulation & water conservation: 

As per the Action Plan following activities are proposed to be undertaken: 

a. CGWA to identify over exploited and critical blocks in the area with respect to the ground 

water extraction and industries be directed to comply with CGWA conditions. 

b. UEPPCB should be vigilant and conduct surprise inspection of the industry to rule out any 

forceful injection of industrial effluents into groundwater resources or disposal of effluent in 

rain water recharge pits. 

c. Provisions of roof top rain water harvesting in Govt. building and construction of artificial 

lakes /ponds, wherever feasible. 

Protection and management of Flood Plain Zones (FPZ):  

As per the Action Plan, action proposed for floodplain management is as below: 

a. Encroachments along the banks of rivers if any will be removed. Illegal dumping of waste 

etc. will be removed from flood plain areas 

b. River Bhela and Dhela is non-perennial water body and flash floods are occurring only 

during monsoon, therefore flood plain zoning is not required for river Bhela.  

c. The Uttarakhand Irrigation Department carried out an assessment of flood plain zoning of 

river Suswa and river Kichha. The proposal has been submitted to the State Government for 

approval. Flood plain zoning shall be carried out within 18 months of approval for the same 

d. River Kalyani is spring fed water body and flash floods are occurring only during monsoon 

months, therefore flood plain zoning is not required for river Kalyani. 

e. The Department of Irrigation has prepared for flood plain zoning of rivers Gola (along 

Kichha town) and Kosi (from Sultanpur Patti to Patti Kalan) in the year 2017. Approximate 
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cost of proposal is Rs. 72.89 Lacs and which would be completed within 18 months after 

approval of the same. 

f. Nandhor/ Kailash - River Nandhor/Kailash is non-perennial water body and flash floods are 

occurring only during monsoon months, therefore flood plain zoning is not required for river 

Nandhor/Kailash. 

g. The Department of Irrigation to identify and demarcate floodplain zone of River Ganga 

within 6 months.  

Maintaining minimum environmental flow of river:  

As per the Action Plan, action proposed for e-flow management is as below: 

a. River Bhela and Dhela carries no natural water during non-monsoon months. Therefore, it 

would be difficult to maintain natural flow in the river. 

b. River Suswa gets significant dilution from the River Song at downstream of Doiwala, which 

increase natural flow of the river almost the year. Effort would be made to maintain 

environmental flow in River Suswa/Song. 

c. River Kichha carries no natural water during non-monsoon period as river water is diverted 

to drinking and irrigation uses from Kathgodam-Haldwani. Therefore, it is not difficult to 

maintain E- flow in the river Kichha. 

d. River Kalyani carrying very less natural water during non-monsoon months. Therefore, it 

would be difficult to maintain natural environmental flow in the river. 

e. E flows have been notified for River Ganga and are being monitored by CWC.  

f. Forestry intervention would support water retention and flow of river. 

g. River Kosi carrying restricted flow during non-monsoon period as barrage is constructed at 

Ramnagar from where river water is diverted irrigation uses. It would be difficult to maintain 

natural flow in the river. 

h. River Nandhor Kailash carries no natural water during non-monsoon period. Therefore, it is 

not feasible to maintain E- flow in the river. 

i. River Pilakhar carries very less natural water during non-monsoon period. Wastewater 

discharge from industries may increase the flow of river. 

However, provision for additional water storage in the form of artificial ponds and lakes 

wherever feasible will be taken care and same will be allowed to discharge in the Rivers. 

Artificial lakes and ponds also help in ground water recharge. All the government will be 

directed to create a provision of roof top rain water harvesting provision for ensuring ground 

water recharge in the catchment of rivers. 

Plantation activities and Setting up biodiversity parks on flood plains:  

As per the Action Plan, adjacent to the banks of rivers, green coverage /parks wherever feasible 

will be developed by the Forest Department, Uttarakhand. 
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30. UTTAR PRADESH 

Ground water regulation & water conservation: 

 As per the MPR, State Government has notified The Uttar Pradesh Ground Water 

(Management and Regulation) Act, 2019 (UP Act No.-13 of 2019) dated 9
th

 August 2019 for 

protecting, conserving, controlling and regulating ground water to ensure its sustainable 

management in the State, both quantitatively and qualitatively, especially in stressed rural 

and urban areas. 

 As per Ground Water Resource Estimation 2017, out of 820 blocks of Uttar Pradesh, 82 

blocks have been categorized as „Over Exploitation‟, 47 as critical, 151 as semi critical, 540 

safe. Out of 10 Urban Agglomerates, 9 have been categorized as „Over Exploited‟ and 1 as 

„Critical‟. 

 The „Rajya Bhoojal Sanrakshan Mission‟ started from year 2017-18 to cover the works of 

different departments in problematic areas so as to get significant effect on Ground Water. It 

also proposes Roof Top Rain Water Harvesting. 

 As per the Action Plan, following measures are proposed to be adopted by State as good 

irrigation practices: 

a. Massive awareness programme is required in the State to make people aware about 

importance of precious resources and to prevent misuse of Ground Water.  

b. Micro Irrigation Systems should be introduced in place of flood irrigation to save Ground 

Water and increase the productivity. 

c. The crop pattern/ type should also change in problematic areas. 

d. The whole state should be demarcated w.r.t Poor Ground Water Quality Zone. 

e. A regulation is required for protecting, conserving and regulating ground water. 

f.  State Water Resource department has been directed by the RRC to adopt good irrigation 

practices, maintain e-flows, implement water shed management and rain water harvesting, 

develop green cover and biodiversity parks along the banks. 

Protection and management of Flood Plain Zones (FPZ)  

As per the MPR River stretch wise steps under taken by State Government is mentioned in below 

table: 

Name of 

River 

Introduce pillars at suitable locations in the river flood plain for demarcation 

of the flood plain boundary for effective enforcement on eliminating 

incidences/ practices of waste disposal encroachment in the river bed 

 Activity Timeline 

Hindon 

50m from both banks will be declared as no construction/ no 

development zones 
3 months 

Detail survey is being conducted by IIT Delhi 6 months 

Demarcation of flood plain will be made at suitable location by 

planting a row of suitable plants through Forest Department 
9 months 
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Kali East/ 

Varuna/ 

Gomti/ 

Ramganga/ 

Sai 

50m from both banks will be declared as no construction/ no 

development zone 
3 months 

For detailed survey 6 months 

Demarcation of flood plain will be made at suitable location by 

planting a row of suitable plants through Forest Department 
9 months 

Yamuna 

100m from both banks will be declared as no construction/ no 

development zones till the notification of the above purpose is 

issued based on studies 

6 months 

Demarcation of flood plain will be made at suitable location by 

planting a row of suitable plants through Forest Department 
9 months 

Ganga 

Detailed report of flood plain zone has been presented by 

Special Committee in O.A. 200/2014 to Hon‟ble NGT 
3 months 

Demarcation of flood plain zone will be made at suitable 

location as per Central Water Commission (CWC) report, will 

be made by fixing pillars at suitable locations 

9 months 

Betwa/ 

Ghaghra/ 

Rapti/ 

Saryu 

100m from both banks will be declared as no construction/ no 

development zone 
3 months 

For detailed survey 6 months 

Demarcation of flood plain will be made at suitable location by 

planting a row of suitable plants through Forest Department 
9 months 

 

Maintaining minimum environmental flow of river:  

Details provided in the MPR are as below: 

Name of 

River 
River Stretch Possibility of maintaining E-flow Timeline 

Perennial River Flow 

Hindon 
Saharanpur to 

Ghaziabad 

E-flow study will be carried by IIT 

Delhi 
9 months 

Yamuna 
Azgarpur to Etawah, 

Shahpur to Prayagraj 

E-flow will be studied and decided by 

Central Water Commission 
12 months 

Ganga Kannauj to Varanasi 

E-flow from Kannauj to Unnao is 

maintained from Narora Barrage and 

Kanpur Barrage as per directions of 

Central Water Commission 

24 cumec- Nov to May 

48 cumec- June to Oct 

- 

E-flow from Unnao to Varanasi will be 

studied and decided by Central Water 
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Name of 

River 
River Stretch Possibility of maintaining E-flow Timeline 

Commission 

Ramganga 
Moradabad to 

Kannauj 

E-flow study will be carried out by IIT 

Delhi or other agency 

 

 

9 months 

Betwa Hamirpur to Wagpura 

Ghaghra Barhalganj to Deoria 

Rapti 
Domingarh to 

Rajghat 

Saryu 
Ayodhya to 

Elafatganj 

Non- perennial River Flow 

Kali Nadi 

East 

Muzaffarnagar to 

Gulaothi 

As these are non-perennial river, e-flow cannot be 

maintained 
Varuna 

Rameshwar to 

Varanasi 

Gomti Sitapur to Varanasi 

Sai Unnao to Jaunpur 

Plantation activities and setting up of Bio-diversity parks: 

As per the MPR, status of plantation activities undertaken and proposed: 

River Stretch No. of Sampling Planted 

Plants planted 

Year 2019-20 Proposed for 2020-21 

Hindon 55.34 55.64 

Kali 65.93 69.35 

Varuna 25.62 14.79 

Yamuna 175.68 252.00 

Gomti 180.26 151.99 

Ganga 183.24 226.39 

Ramganga 77.28 68.97 

Betwa 24.61 49.78 

Ghaghara 39.72 26.22 

Sai 77.20 71.36 

Rapti 57.25 29.08 

Saryu 35.29 34.13 

Total 997.42 1049.70 
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As per the MPR, Uttar Pradesh has identified the sites for the development of Bio-diversity parks 

in 25 districts in the main stem of Ganga and 2 districts in Yamuna covering a total area of 

3591.984 ha. The project proposals for development of Bio-diversity parks are prepared under 

the supervision of Prof. C R Babu, former Pro Vice Chancellor, University of Delhi/ Emeritus 

Professor, CEMDE/ Incharge, Yamuna Bio Diversity park and his scientific team.  

 

31. WEST BENGAL 

Ground water regulation & water conservation: 

 As per the MPR, groundwater in the area is regulated by SWID, GoWB. 

 The installation of Water Meter with telemetry system at Industrial Tube Wells for 

monitoring of real-time GW withdrawal is in progress.   

 Micro Irrigation with supplementary water management activities is under progress. Further, 

activities such as increasing water use efficiency through good irrigation practices, soil and 

water conservation, cultivation of low water demanding crops and propagation of eco-

friendly agriculture is being undertaken.  

 For installing RWH system, a project has been undertaken jointly by WBPCB and P& RD 

Dept. under MGNREGA. 

Protection and management of Flood Plain Zones (FPZ): 

As per the MPR, work for protection to the eroding right bank of the river Churni is in progress. 

Further, Protection to the left bank of River Ganga from Mangal Pandey ghat to Malancha 

Tourist lodge for a length of 135 metre including renovation of sluice under Barrackpore 

Municipality is in progress. 

Maintaining minimum environmental flow of river:  

River Priority 

Level 

Remarks 

Mahananda II The stretch of the river is perennial and has flow round the year. 

Water in this stretch is used forfishing and abstraction for city 

supply after treatment and disinfection. 

Churni III Hanskhali, Krishnaganj and Ranaghat - 0.5 KM bank protection 

work to prevent erosion of the right bank at Bapujinagar GP, 

Hanskhali Nadia which will help to maintain e-flow. 

Proposed timeline : 31-3-2021 (estimation stage) 

Dwarka III The river Dwarka has no freshwater up-stream flow. It receives 

runoff during monsoon and base flow is maintained from ground 

water pool during lean months. 

Ganga III The river is a perennial river. The environmental flow is maintained 

through the release from Farakka barrage throughout the year. 
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River Priority 

Level 

Remarks 

Jalangi IV The river Kansi has freshwater supply from the Kangsabari Dam at 

Mukutmanipur as up-stream flow. It receives runoff during 

monsoon and base flow is maintained from ground water pool 

during lean months including the up-stream flow. The Kangsabati 

dam authority may be instructed to release sufficient water so that 

the ecological flow in this river is maintained even in the lean 

season of the year. 

Kansi IV 

Barakar V The river system Barakar-Damodar has freshwater up-stream flow 

from the reservoirs Maithon and Panchet respectively. Both rivers 

receive huge runoff during monsoon and base flow is maintained 

primarily from the reservoir discharge. 

Dwarakeshwar V During the lean season, not much freshwater supply from upstream 

source. It receives runoff during monsoon and base flow is 

maintained from ground water pool during lean months including 

the up-stream flow 

 

Kaljani V 

Karola V 

Mayurakshi V 

Rupnarayan V The river Rupnarayan has sufficient freshwater supply from 

upstream source as well as tidal event. It receives runoff during 

monsoon and base flow is maintained from ground water pool and 

tidal flow during lean months including the up-stream flow. 

Silabati V The river Silabati has no freshwater supply from upstream source. It 

receives runoff during monsoon and base flow is maintained from 

ground water pool during lean months including the up-stream flow 

Teesta V The river Teesta has freshwater supply from upstream source. It 

receives runoff during monsoon and base flow is maintained from 

ground water pool during lean months including the up-stream 

flow. 

 

Plantation activities and setting up of Bio-diversity parks: 

 As per the MPR, Plantation has been done in a massive way on both sides of the river of 

River Churni and Dwarka. Work in progress or proposed in other river stretches. 

 One biodiversity park called Eco-Park has already been developed in New Town, Kolkata 

area. Government of West Bengal is going to set up Biodiversity Park at every block from 

the next financial year. 

******** 
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